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... (Interruptions)
11.03 hrs.

At this stage Shri Gaurav Gogoi and some other hon. Members came and stood
on the floor near the Table.

... (cTgT)
11.03"; hrs.
ORAL ANSWERS TO QUESTIONS

1T 3TEYET : 379 U hleT BTN T TRT — 41 — it I TRI1E Tiiesy Sit |

... (TIGT)
ATTIRT STEET : AT T qRIfed Sl
... (TIGT)
IR H_eT H e Cera

*41. Tt IFT TS <ATe:

AT ASP TRAET 3R ISTHART H3AT T8 FAT bl puT il [ob:

() WRPR GRT AR IISHT UR &l el Telloll & sray FeiRe by T8 =i
fepet &;

(T) FAT ITR U< &b ST R & 8T & dihe! St TSl 3R FSaT R &b §ir
I iR foby U AEST o SI9R &; 31R

(M) afe 72, T FIT IRBR GRT FSAT TR Il AT Pl 8 fhT ST &Y F91a-T § 3R
I &, aF Acdeet &IRT a7 872

e gRae iR IoMTf H3it (37 fHfRrT SRIRT Teah):

(@) I (TT) T foreR0T T & YceT IR T STl &
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feramor
() I ISHTTT TR e STl IISERT ISR 8o (SRT T fafRur oiR Fuew)
fARMETEeT, 2008 & SR T fobu S &, R oM 8 & Iu-f139 (2) o wraem=
g b IR IS & T Bl WS W SR U & e A DI 3T Yo ATl 1S
fepettefiex &t Xt & e werTfe =&l fdbar SITem S It & oReged | der T & b
fAsoTeT oTfereeRT fopdT geep Tttt & TS fbeiHier T ¥t & i, STET aeus
e, g8l folRad vy o S9f by T dTet BRI & 1S febeiH ey & g3 & HieR Teb
3 e CATSIT IR AT VAT gJeh eIl T TIRIT g, STSur AT T o fof e
SIUEYT & fofy &, o TrfUe R I RARITATET bl Yo TelTolT TATIUT e bt SFHIeT

< gapdT Bl

S ITCTT, HANGTT o AUBU Uil & g Bl ol Rl , sy oMt R
el HT Yo TSI TATMUT Y ST Hedl &

() 3R () A RreT P &¥7 & s T Yot Tl 3R ASAFR & aier
X TFTHT 35 fhetiHicR & IR g IS IS Podb (HRaTaet! & Traeri 3R wfieT
PRR DT QAT P ITAR AR P 9 H FHIRIT 1 AT, 2012 (The! FAradr Job
TINT) 3R 6 ST, 2012 (FSAMR AT o TATS) Dl e e
STTERTAIRN o STAR T by 7T 8] Tebs! TR Yocb Tl (RIS SN -27
& fHt 163+00 W Red) & fofU SRR Yob &X' TRAISHT TIfde ofars febet
135+000 & 190+00 T 37eic] 55 febHT faTS & YR R aelt et & ST T¥E,
HSqTR e CollSll (IRT-27 & T 198+00 TR Reere) & fTq sRilerdT Poeb X
URASHT T aeTs faet 190+000 F 252+860 T 31T 62.86 fhHT & MR WR
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IR ST 8, ST dlpS! Yo Tl DI THIAT el & ATeReld T&1 sil &1 FaiferT
3D TSI &t TR T STalTs & ATHR IR JRATRIT o< a_fell STl o

$D AT, I8 U form T & o YRaaiTe § <or R A /ISEIY ISR b fwiaT
TSl R I il A fETe Serarcii+d el T80T (SSIY) HUMTeft b BRST &
ST Uep AT e o S A o1 febarr Srem

St 7T QRIS : AR STege Heled, d 31U SIRY AR FHl St F I8 ST
T & o o7 JORISTIR H TAUH-49 UR IR o TS 3R 37Tl AaT R el a1 Bl

TR 87 ... (SIaET)

$7 IRATSTRIT & fof foheT aoie STmafed 83T 57 ... (TaeT) 9 Il ot
g Reafer T 87 .. (FaeT) It Wi T8l g% 8, AT X1 3R SREIicr b T
HRUTE? ... (STIIH)
£ T SR TSt : JFHIT TR HEled, STl € 13T 8Tgd hl wedd R
J-T ST ISl TS &, 395 D YRTGIM & | ... (SFIYH) T i 60 fheT e & ar o
ST 1 Wt 718 7, S99 SRR W St~ elet hatare= R & Jetare fasam 1

g ... (TTYF) THD DRI STD R Dls TIT TaT T 3R IThT Uiser™ Fied &

ST (SFTeT)
AT 3TEUET ; FIF e 42, fT U Afr
... (TaET)
NATIONAL HIGHWAYS IN TAMIL NADU

*42. SHRI A. MANI:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:
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(a) the status of National Highway projects currently under execution in Tamil

Nadu, along with the expected timelines for their completion;

(b) the total budget allocated for National Highway projects in Tamil Nadu and
the amount spent so far during the current fiscal year;
(c) the manner in which the ongoing National Highway projects in Tamil Nadu
would contribute to regional development, improve connectivity and support
local economies; and
(d) whether there are any details available regarding the proposed new projects
for the development of road transport infrastructure in Tamil Nadu and if so, the
details thereof?
AP URas R oM G347 (8 i SRR Tead):
(@) ¥ (F) IR G 9cel IR G T8 ... (TT9H)

fera=or
() AfTTTg H I H BRITAT bl ST 8T ST SFIRT UNASTSH h Reafer T
I URT 81 ST SAUTRT FHI-HTHT o fIeR0T SITee-1 § et &

() I fI<T G & SR AHETg 5 ISR ISR IRASHTSAT & folg et e
SOIC 15,442 IRIS B9 & 3R 31F b I hl 5 I 4,826.94 TRIS TR B

() TSR IISAFT W) g% bt T8 T GRS et Jearerdl, U9 2Texi, g2
SERIRTST i JrfeTawel] & AT-ATef AT Jrfaaeel & I9d fIarT & Ire
ST 81 37 URASHTeT & BRIAT iR Il § A Il A H I anfefeh
PRIARTET AT & T AeT 1R I AR & oIy Soar Ty HudhdT SueTed TR
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Pl AR YTIGI I, el YRae, GRIT AT 3R a1 g3 I Gfaer & IR
TRT T 7 8BTS TS BPINSR T faepr +ft emfireT 81
(&) ITSSIT IS BT AT U o Tfoham 81 BRf & J1aeddsdT, BT df IREIR
srIfRrenaT, fRITRrRIT 2T Suetsed 3ATfe & JTER R PRI bl FoRT &l Sl 8l AT §
ASD URGET SFAARTT & (bR b T TR 78 qRASTATAT b faleRor Sregerer-Il &
T &l

S

AftrerTg H aerHT 3 Srffrad @ ST I8 ISR ISRt aRATSTTat ar RerfRr aerm
ST GRT I Y ST FHI-THT T &RT

BT T AT

Tedtepfer
CARRIDS

T (o
)

A TR
(@RS . H)

freiRer forfer

ORT PR T
e fofr

ORT PR T
BNIECERIES

R4 (ATE-RRR-FTR AS) &
feeY 113/4 TR HISET STRAME BT
gAFEfT ofR frt 113/800 W
IS ARER P 70T

05-02-20

34.16

03-08-2020

98%

19-01-23

31-12-24

IR1-67 (AT dsR-81) & fobHt
218/6 TR IS JUReX HT FHAToT
(ARTATETT - TSR - AR Ie)

24-02-20

30.52

28-12-2020

0%, HITeIT TEIRRIT H &

IRT-67 W fHHY 414/4-428/0 TH
Ucg oMesk Wfed o o F @r
ST 3R et 422/0 - 425/0

T DR

16-03-20

13.60

36.48

05-10-2020

HRf P IRARD W 83% & AR AIET ST
I & fofg sreaiTfare &

IRT-532 (PSSR — JGToIAT —
Yo A ) F bl 5172 ®
IS YUReX T Fefor

03-06-20

0.93

37.34

05-02-2021

100%

APIRTT RIS & 7T
Femee 3R SRS Yo
weH & ffT weli17 & T
TR IRT-49fRAR (AT IRT-AR
85) (AR Ws) & T 22/2
R RN T i iR foe
19/2-3 F Xed =it T fHfor

15-09-20

0.01

59.38

22-02-2021

81%

22-02-23

31-03-25

IRT-234 (AR - Reqqzd As)

12-01-21

98.55

03-03-2023

30%

03-03-25

26-02-26
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& Yofd et 130/23-25 TR AT
Terdl . 10903 F T R
T 81/800 (=TT & URT)
TR TR 3R 5P TgeAmI! BT
femfor, offer erfenrgor

A RTT IRIST B 3FTlT
oY 3R Y Yerg weeHT & AT
Tt 85 3iiR Yerd fret 89/7-8 &
WM R IRH4IRAR (AR -
PRIT ) P BT 93/4 W
3t T fEfor

07-12-20

0.85

45.18

29-10-2021

25%

29-10-23

29-06-25

A ARTT URASHT P 3T
gl ok OFft Yo Tt F
e qerdt 68 3iR Yo it 72/6-
7 % T TR IRT-49RAR (7GR -
PRAT As) P BT 7518 W
TR e fmfor

22-01-21

1.26

92.02

29-10-2021

45%

29-10-23

29-09-25

off oiftmew AT INT-234
(Tei-feqqeT Ie) & Hie
e PHIRFT R 86 F T W
TgEret & U feHt 10314 W
RS 3R P TEA BT
femfor

09-02-21

1.01

64.18

23.09.2024

5%

12-09-26

12-09-26

10

IRT-457  (FAT  FaR:  IRT-32)
(e a-rTafe T
e) & At | st wie
g AT-(02)-680 (3T
SFeF) & BT 59/200-59/600
31 60/100-60/800 e AT &I
Tie  amss::  duH-(02)-457
(AT il SR Siger) &
5 60/800-60/900 W X
AT ok auf Sfer Frawdt &
TTer AT &7 o @7 9R o J
ROT s TRl guR

16-12-21

1.20

29-07-2022

100%

11

IRT-226fRdR (7T IRT-136) &
o ffY 55/926 ¥ 62/680 F
o U dleey ARkd 4 oF
freaTe aT8UT &7 fHfor

10-02-22

6.75

191.33

12-10-2022

94%

11-10-24

31-03-25

12

IRT-226RAR (FAT TR 136) A
IRITR IRIE R T 6/6

01-02-22

0.87

29.89

15-12-2022

85%

06-06-24

30-11-24
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@F P B Ae) W dreT

STSRURT T fHAfor

13

Dlee RrOTT AqS IRT-208
(@ I|-744)  F 0 f
158/280,186/560 3fiR 212/840
W BIC Il BT GAFHTT o
170/325, faft 184/760 iR farit
218/010 TR BIC Jall BT ATS BT

16-03-22

0.01

13.33

14-12-2022

90%

13-06-24

30-11-24

14

TS T 3 SSTTRIRAT ST
3fR fmfor Sefteft argeer ameR W
IRT-234 (AT IRT-38) (FTAR-
fieqqze Ae) F fFl 02/8 W
FHed ol IR IR 2 oF Iod
I YeT T 1T (HSet )

29-03-22

0.08

01-02-2023

100%

15

IRT4 (T IRT-40) (FT3-FRAR
FAR ) & A 10910 R

Cerdtepdt T Fmfor

10-03-22

0.50

13.51

16-02-2023

33%

15-08-24

31.03.2025

16

TR 2R § IRT-234 (HTAR-
TR IS) (TN IRT-75) B
fHT 23/100 - 29/250 T A
aftmEer iR FrFIcRYr |fed
TSI T AT

27-01-22

243.96

19-05-2023

75%

18-11-24

28-02-25

17

IRT1-532 F BT 39/8 W e
Frf SR SRR ot & e
3R qAfEr afea et o/8 -
17/6, 18/0 - 25/0, 25/500 -
27/900, 29/6 - 34/0 3R
39/0-50/570 & Ues  ales]
M 3 o BT Ues AMeek Afed
IR o qob AISIHRur iR e
17/6-18/0,25/0-25/5,27/9-29/6
T 3iR fit 34/0-39/0 & T
Tl § dex Hifewd, awi o
et et & P afd IR
o T IS lieeR Afed IR o #
Aeor aiie G

16-03-22

42.69

294.70

22.01.2024

45%

14-07-25

14-07-25

18

IRT-207 (FAT IRT-648) & I
arferrgor iR TeraRer faHT 3/0
(P A AR BT 9/350
(STTe™) R JeT arel TR
9TER e ITSURT BT 10T

15-03-22

4.58

90.00

04-01-2024

31%

03-07-25

03-07-25
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19

PRI IR H FIAMT Dictl]
SfeFerT UR IRT-67 o febHT 348/6 -
349/8 (Y ART-181 % fohrit 15/6 -
16/8) (TRARETT - TSR - AR
RE) W ST GER AR FolS
3R T Ffor

28-03-22

71.05

19.08.2024

4%

19-08-26

19-08-26

20

IRT-49RFAR (T IRT-85) H
i 6/850 - 10/382 TP I
siftrrer ok SRR Geme
- feRifewrey sguRy 21 fomfor

16-03-22

3.53

260.07

02-09-2024

5%

23-08-26

23-08-26

21

IRT-85 (/AT IRT-49FRRAR) &
it 37/400 3iiR fort 46/800 TR
STl guR, R dfer ok
kT dfr @ fmir, auf Ser
ferepredt 1 fomfor, gferat afiv famdy
78/900 W T IR fT @
qafEir ok wieeR afed
it 40/510 & 41/450 T 4 &
¥ e ok Y 15/600 |
19/800, foFft 36/000 & 54/500,
it 55/375 | 57/400, fad
58/600 ¥ 59/600, T 60/200
¥ 61/900, fft 62/600 A
64/000, ft 74/000 | 75/126,
fft 76/373 | 76/450 3R foeit
77/600 I 90/275 T JGIBRIT

07-10-22

42.70

94.69

20-02-2023

100%

22

IRT-209 (FIT INT-83) & fopmT
37/870 ¥ 38/130, fpHY 39/2 &
& 41/0, fFHH 43/4 & foortt
44/100, & 47/4 7 f+Y 51/0
3R forft 52/2 & 52/965 @ BT
Biga} fd 30/700 & fft
55/000 % Yeot AT F foIT
gearer 37 AT Rl afed
MEFTT & o @S @ IR

S BT GT

03-10-22

17.170

172.15

18-05-2023

89%

08-11-24

31-01-25

23

IRT-744 (RET TR 208)
Rl - ®leam As &
eI B AR AiSr Pt
afea T 94/0-96/0, 96/2-96/8,

02-11-22

17.70

35.61

10-05-2023

100%

<!




28.11.2024

17

97/6-101/0,

138/0-139/3,

102/0-103/0,

142/0-151/4 T

GUR BRI

24

IRT-208 F Plea™-RRATeT IS
¥ Bl 99/4 (TRt T TR
503/TAIT - T -3/8) TR STRSAST
3TR 3 TgaHm ot fArmfor

23-03-23

1.23

53.02

15-09-2023

75%

14-09-24

30-03-25

25

w1 (PR - )
(T IRT--67) (FFMAfETa-Fed-
PRTRETE) & M F
e T 26/5 — 34/2, 35/6 —
40/2, 42/2 - 5312, 55/8 — 56/2,
58/7 — 61/2, 76/6 — 81/2 TH
e elleer |ied a1 o & Ueg
Aleey Afed IR o F Ao
ok gur For O 40/2-42/2,
Tt 53/2-55/8, fbHT 61/2-66/7,
fort 67/2-72/4 T& e QMo
afed & oF F IR oF A
Aiieor aik Rt 3412 - 35/6

SESEIS

03-03-23

47.60

274.84

07-11-2023

2%

06-11-25

06-11-25

26

IRT-948 (FTAR — PRI S)
¥ it 249/6 W iR & o
qef T o

13-02-23

31-01-2024

81%

01-08-25

01-08-25

27

IRT-45 T (FT IRT-32) (Reqqeq
- Ui - AT AS) F IR
ez F @rer anf St e,
Wt BRI iR SR guR |fed
HI[eT S T ASNHRT A
R SiaerT & foprt 62/4-63/0
WAl ST wWRE gol
U TR PR 62/6-62/880 T
=id wWie (S-(02)-635) BT
ARRIRCI

24-03-23

0.6

31.45

24-01-2024

15%

13-01-26

13-01-26

28

IeTTg 5T F A I
2022-23 & 3ferfa SRl Aie W
RR-179Y) & f 17/8-18/2
T e QMee] [T ar o &r
e, et 182 ¥ fl
20/0 T YT Qe Afed ar o

20-03-23

18.02

169.68

01-02-2024

43%

01-08-25

01-08-25
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1 fFmfor 3R et 2000 & foeft
35/6 TP Ucs dlee] AT IR
o o fRmior

29

IRT-81 & IR, TN Hede, BIT
I T ASIepwvr, ey gferm &
ersq T 1 gAfHr, Refr
Ud REHD BRI AT S
GUR Afed IRT-81 (T IRT-67)
& f&f 81/300-86/500,88/700-
90/500, fdf 90/900-96/300
3R 97/700-110/700 T® IRT-81
(T ’RT-67 & T 251/000-
245/800,  243/600-242/800,
242/400-236/000 3R  234/4-
221/600 3R B 81/300-
85/600,
GRIIRY (IRT-81 (JRTT IRT-67
F 251/0-236/0) TP I & BT
Ucg o} Wfed IR oW A
EISER

86/700-96/3 TP

06-02-23

26.13

137.25

07.03.2024

22%

29-08-25

29-08-25

30

WR-383FAR (P -
fRrewreR E) F T 0/0 - 1/500

3R Y 30/830 -32/230 T@

IR

16-02-23

2.90

11.69

30-01-2024

100%

31

IR1-67 (7T IRT-181) & fopeT
430/8 - 431/4 T® AT B 3R
QREMCHD P FAT AT ehieT
ST ¥ QR e fHT 429/2 -
430/8 3R P 43372 (T
TS) W HNET WR el HRe
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STach AT SIUft & AT ST T BT SIS 10% 2

JER PRI-TSUIET B atel HigaT NeHSSd/sT Sohigal & I=1a 3R
fIRTR & foTq 1 RS ou deb & ga_T 3RUT fa=ITeT T ol Sff & 8, o
31 &A1 & fofY 15% ol JeTT H YaroR iR UBTST &l b [T 20% T AfAST
SSRGS

qarR & 7 URTET BRIGa P AR R afRaerral & Fwar w®
PIS 3fferepa AT T8 8, STefy 317 &1 H GRIISHIBN el TEAT TR 10% DT
3fferepe AT 8

Teh {2 HTHet & B H, GIR UTer, Sl fob qaiR & § SATSHfebT T U T
I &, DI dhacl JaraR o3l 5 & AR & T$ 2

farra =T gt & deasoidt Thie & Jiaeia arior &3 § AERIaT UTH ShTsal 31N 3T
AT YaTR H ARATAT GIRT TATIUT 31T BT RT HeR feaRor -V & fm 1m 2|

feramor -1

faciir a9 2024-25 (25.11.2024 Te) &b SR <2 H FHFHAT JASTIR o HRIHH
(ST & SieRfa T uRASHTRN &Y Ioa/He 5T 8F-aR T 3R
AR AT AT AT bl et AT A1 & 7 &

wferafRe w1t == afewst

TSIRTE ST 85T TerTfire afarerTan & wear PN
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1 3T 3fR R 14 0.17
2 3T ST 1,923 97.91
3 IO ST 67 3.95
4 3T 1,308 37.20
5 fEr 2,022 47.27
6 ESIUE - -
7 SURTTE 922 2558
8 TExT TR &t 1 0.04
9 A 3R 3 0.08
10 et 16 1.12
11 T 19 0.85
12 ToRTT 1,061 127.41
13 R 428 2117
14 fomTaret Treer 336 13.40
15 T HER 2,883 90.78
16 IRGS 242 3.90
17 PlcP 1,371 41.93
18 IR 1,041 25.39
19 &R 33 1.61
20 ST - -
21 e TT 1,360 32.87
22 HERTSS 808 51.74
23 R 284 6.38
24 AT 291 6.58
25 o 185 7.34
26 BISS 498 19.14
27 anfsem 854 20.38
28 EeRal 23 0.63
29 T 562 45.92
30 RToReeI T 489 40.94
31 Rafermr 58 1.58
32 RIECEIS] 1,556 48.91
33 AT 796 35.15
34 [ERN 255 6.38
35 FTR WS 3,368 129.49
36 IFIRIES 426 11.62
37 a3 et 573 21.96
L) 26,076 1,026.76

fa<ir a¥ 2024-25 (25.11.2024 TP) &b SRM TATEICT T Fafad & 3k
Rrari-Agse dieer fFrafem & o JeeET ISR G BRipA (HIagsidl) &
3icHia T UfieTTan T S oiiR dfaaRe A1l =+ afedst & pet Al FH

SIRIER:S

—— ertfirer aRerorTatt Bt s R ST 7 e
(®. T &)
1. AT - IR 56 165.31
2. g 25 141.44
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fRremeTeR vt uREoTTalY Y weaT - T 4T e
(. AT )
e 28 112.28

feraRoT -1

¥ 2024-25 & SRE NTHSONT P (T IST/[Y AT AF-aR 3HR A-aR
ST ISATIR GOl (25.11.2024 Teh) BT SART

E | TS 3= Rt avt SrRIfere SRy A ST o | P
: aﬂ' > > > > > >
il am aeidr | fre aeidr | fre aweidr | fre aeidr | fr aidr | fr aidr | fr
. . JASFIR | . JASFIR | . JASFIR | . AR | ¥, AR | . ISR
. :
; ; 9 72 0 0 4 32 0 0 1 8 14 112
3
2 | 3y
o | 811 4888 | 8 64 639 5112 | 576 4608 | 89 712 1923 15384
3 | amum
e 0 0 1 8 0 0 2 16 64 512 67 536
T
4 | amm | 890 7120 | 4 32 193 1544 | 64 512 157 1256 | 1308 10464
5 | fgR | 402 3216 | 50 400 1217 9736 | 330 2640 | 23 184 2022 16176
6 | o™
- 277 2216 | 21 168 388 3104 | 132 1056 | 104 832 922 7376
7 | g
TR 1 8 0 0 0 0 0 0 0 0 1 8
8 | T
3R 0 0 0 0 0 0 3 24 0 0 3 24
EiEl
9 | et | 7 56 0 0 7 56 2 16 0 0 16 128
1| Mmar
0 14 112 2 16 3 24 0 0 0 0 19 152
1| ORI
) 749 5992 | 29 232 170 1360 | 81 648 32 256 1061 8488
1 | st
5 | or 215 1720 | 2 16 121 968 90 720 0 0 428 3424
1| fem
3 | 134 1072 |5 40 22 176 135 1080 | 40 320 336 2688
T
1 | 91
S | 470 3760 | 1961 15688 | 49 392 308 2464 | 95 760 2883 23064
4 | FER
- :
5 | s 65 520 1 8 37 296 61 488 78 624 242 1936
1 | P
6 | @ 87 696 104 832 643 5144 | 407 3256 | 130 1040 | 1371 10968
1 | ot
; 169 1352 | 120 960 592 4736 | 148 1184 | 12 92 1041 8328
1 | o™
8 1 8 0 0 0 0 0 0 32 256 33 264
I
o | mar | 3 2832 | 20 160 561 4488 | 291 2328 | 134 1072 | 1360 10880
2 | merr | 327 2616 | 15 120 295 2360 | 128 1024 | 43 344 808 6464
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0| X
2 | AfmR
) =173 1384 | 3 24 7 56 4 32 97 776 284 2272
2 | mEer
5 | 7 16 128 0 0 0 0 2 16 273 2184 | 291 2328
2 | R
3 | 0 0 0 0 0 0 1 8 184 1472 185 1480
2 | SFmet
P 2 16 0 0 0 0 0 0 496 3968 | 498 3984
2 | anfs
N 440 3520 |7 56 169 1352 | 169 1352 | 69 552 854 6832
2 | R
5 3 0 0 0 0 16 128 6 48 1 8 23 184
2 | 99
; 378 3024 | 9 72 65 520 110 880 0 0 562 4496
2 | I
135 1080 | 13 104 238 1904 | 49 392 54 432 489 3912

8 | T
2 | fafos
o | = 13 104 0 0 16 128 5 40 24 192 58 464
3 | affer
o | o 222 1776 | 33 264 809 6472 | 458 3664 | 34 272 1556 12448
3 | TR
| 115 920 15 120 367 2036 | 144 1152 155 1240 | 796 6368
3
) 3 105 840 10 80 45 360 36 288 59 472 255 2040
3 | SR
3 | e 769 6152 | 92 736 1819 14552 | 670 5360 18 144 3368 26944
3 | ST
4 | = 259 2072 | 5 40 70 560 79 632 13 104 426 3408
3 | ufi

. 295 2360 | 56 448 88 704 126 1008 | 8 64 573 4584
5 | dmer

AP | 7704 61632 | 2586 20688 | 8650 69200 | 4617 36936 | 2519 20152 | 26076 20860

ART 8

fera=or -
ferrer 3 ot ofik =Ter a¥ F (AP 25.11.2024 TP) NYASOIYT FHIT & 3T
(AR 71 . g )

P9, | ASANIICT 8 | 2021-22 2022-23 2023-24 2024-25
1 IS PR 238.69 202.92 134.35 17.35

2 SIERCH 10088.8 12929.93 | 17199.84 | 9790.71
3 UM TS 2T 788.88 701.26 1764.81 394.83
4 T 6659.71 5954.2 6406.26 3719.78
5 ICEN 8169.92 12123.2 19175.75 |4726.63
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6 TSNS 62.08 44 .53 22.19 0

7 B RTTG 6941.44 7492.77 7625.32 2557.77
8 el 315.23 471.11 334.32 112.08
9 UIEN 298.22 291.08 322.7 84.53
10 | ToRmE 28704.84 24182.62 | 3212458 |12749.56
11 | sRamom 6093.33 6319.98 7325.23 2117.35
12 | feqraer user 3550.95 3149.58 3647.92 1339.53
13 | S R 46713.54 23993.89 |28249.88 |9078.33
14 | IRGES 4188.27 4837.65 5123.27 390.2
15 | PACH 15843.36 16154.42 | 15862.48 |4193.18
16 | PxaT 6859.29 7329.23 7881.81 2539.04
17 | oerg 1182.31 376.09 584.66 161.06
18 | &y 17.5 2.49 0 0

19 | 98T U<l 20961.46 18129.7 18521.49 | 3287.24
20 | HERTSC* 13018.54 13203.32 | 12204.7 5177.48
21 | "R 3337.25 1462.51 810.72 638.45
22 | v 974.17 665.74 725.03 657.96
23 | PoiRE 1461.76 1353.86 1755.33 733.55
24 | TS 2494.89 1535.13 2917.65 1913.66
25 | anfsem 11335.95 10731.75 | 9354.84 2038.07
26 | g5l 144.3 65.56 97.44 62.94
27 | 6017.86 7250.62 9087.81 4591.82
28 | oA 9025.6 11418.57 | 12406.43 |4094.29
20 | fafdew 214.27 131.46 449.18 157.87
30 | dMerrg 16445.76 17891.66 |19871.81 |4891.34
31 | dFTHT 9846.14 10225.11 | 10811.78 | 3514.96
32 | B 2083.7 1689.01 1444.21 641.37
33 | TR U< 41165.07 37865.82 |43528.99 | 129455
34 | ITRES 3983.2 4631.73 4191.68 1162.19
35 | Uf¥M ST 8539.63 7408.96 742317 2195.73
DA 297765.91 272217.46 |309387.63 |102676.35
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fora=oTr AV
ferTer < it I NoaESidY Fh1T & fcieT 3R X6 § WS U6 J&H el di

%..9. | fore 2021-22 | 2022-23 | 2023-24 | 2024-25
1 | STt 0 6 49 15
2 | S 109 34 67 35
3 | dRUer 409 319 205 125
4 | foeeTRr 45 36 17 13
5 | aNTgTE 79 43 54 36
6 |FBR 176 102 106 63
7 | TRz 31 10 5 7
8 | R 42 36 31 28
9 | 107 52 60 21
10 | &SI 146 96 73 21
11| g 274 112 94 67
12 | g8 161 145 136 42
13 | <7 TR 38 36 28 10
14 | TTeTdTST 74 26 30 21
15 | TcATee 113 34 51 15
16 | EcTTpISr 159 89 145 62
17 | BN 76 73 46 7
18 | SIREE 90 54 50 30
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19 | MR 137 217 143 94
20 | HERY AEATR 150 122 146 91
21 | B IR 82 47 43 22
22 | PRI 132 52 44 22
23 | PIARTEIR 137 89 77 34
24 | TEHR 114 82 90 41
25 | 919t 31 27 15 19
26 | ARFTE 59 39 32 44
27 |9 161 131 136 107
28 | FctdrSl 129 62 53 34
29 | IR HBR YISl 0 0 1 0
30 |fREErR 158 115 84 47
31 | AR 95 93 113 53
32 a'f\fHUT HAHIRT - HAD[TX 23 29 14 1
33 | fergfepar 214 144 158 68
34 | ISefS! 104 42 19 11
35 | uf3™ Pl JRTEN 0 2 2 2
Bl 3,855 | 2,596 | 2,417 | 1,308
faeor v

ferrer i aeif 3fiR =] af (R 25.11.2024 Teb) &b SR gafaR & JFAor
&3 F WERIAT UTH GosoidY Sehrgdy Y W
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2021-22 2022-23 2023-24 2024-25
Ed WErIdT | AT | Wedl | AT | We™dT | AT | WerdT | 3HT
T o111 fra o111 fa o111 fra uTH fra
N (AoFm | FHr (AoEm | A [ Jsem | FHT | (SR
=T T AT T T T =T T
5]
1| frp | 77 616 55 440 97 776 51 408
q
3
T
2| 187 | 1496 | 149 | 1192 | 159 | 1272 54 432
S
qr
T
3 1027 | 8216 | 402 | 3216 | 407 | 3256 | 405 | 3240
e
Hfor
4 976 | 7808 | 462 | 3696 | 285 | 2280 | 234 | 1872
N
G
5|9 | 539 | 4312 | 292 | 2336 | 284 | 2272 | 146 | 1168
q
6|5 | 801 | 6408 | 599 | 4792 | 469 | 3752 | 194 | 1552
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T
qeT
7 679 | 5432 | 293 | 2344 | 252 | 2016 | 256 | 2048
T
Ny
8 3276 | 26208 | 2165 |17320| 1954 |15632| 1093 | 8744
q
PT | 7562 | 60496 | 4417 | 35336 | 3907 | 31256 | 2433 | 19464

ferret it gt 3fR =] af (AT 25.11.2024 Teb) b SR ThH b e gaTaR &

¥ qfgetran grT wmfid diuagoid) sereat 6 der:

P 2021-22 2022-23 2023-24 2024-25
WERIATOTH | AT | WERIaT UTH | J(HI~T | WERIaT T | AT | W e | SrgHT e

I

q EEaERIKl gfera ShTSAY Y i EEgERIKl i EEaERIKl g
&

1 33 264 22 176 68 544 30 240
ot
30T

2 | 9 84 672 70 560 78 624 32 256
Ty
AR

3 535 4280 196 1568 244 1952 231 1848
s

4 552 4416 244 1952 153 1224 132 1056
T

5 333 2664 195 1560 194 1552 97 776
q’

6 | BgRr 260 2080 165 1320 152 1216 85 680
qeTet

7 283 2264 121 968 103 824 130 1040
T

8 | e 1272 10176 907 7256 761 6088 450 3600
L 3352 26816 1920 15360 1753 14024 1187 9496
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DIGI YATRA POLICY

44. DR. SHASHI THAROOR

Will the Minister of CIVIL AVIATION be pleased to state:-

(a) whether the government has taken cognizance of the recommendations
made by NITI Aayog relating to privacy concerns, particularly relating to
biometric data, on the Digi Yatra Policy; and

(b) if so, the details thereof along with the steps taken in this regard and if not,

the reasons therefor?

THE MINISTER OF CIVIL AVIATION (SHRI KINJARAPU RAMMOHAN
NAIDU):

(a) and (b): NITI Aayog had published a White Paper titted RESPONSIBLE Al
#AIForAll - Adopting the Framework: A Use Case Approach on Facial
Recognition Technology in June 2023. This White Paper had mention of Digi
Yatra program as one of the use case of Facial Verification Technology (FVT),
within the broader and larger scope of Facial Recognition Technology (RFT). No
other recommendation on privacy concerns on Digi Yatra has been received
from NITI Aayog. Digi Yatra initiative has taken full cognizance of the
recommendations of the said White Paper on privacy and handling of Biometric
data. The Digi Yatra Central Ecosystem and the Digi Yatra Apps are built on the
fundamental tenets of Privacy by Design (PbD). By design/default, there is no
central storage of passenger's Personally Identifiable Information (PII) data. All
the passenger data is encrypted and stored in the passenger's smartphone

wallet and shared only for a limited time duration with the origin airport where
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passenger ID needs to be validated. The data is purged from the system after

24 hours of the departure of the flight.

PML GRANT FOR ASHOKNAGAR OIL FIELD

45. SHRI JAGANNATH SARKAR:

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state:

(a) the status of the Petroleum Mining Lease (PML) for the Ashoknagar QOil field
which has been pending with the Government of West Bengal since
10.09.2020;

(b) the reasons for not granting PML and the manner in which delay is affecting
the Early Development  Plan (EDP) for the field; and

(c) whether the Government has taken/proposes to take any action for
withholding the PML, which is affecting the State’s economic prospects,
particularly in terms of job creation and local development associated with
the monetization of the Ashoknagar Oil field and if so, the measures being
considered to resolve this issue?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI HARDEEP

SINGH PURI):

(a) to (c): Oil and Natural Gas Corporation Ltd. (ONGC) notified the Asokenagar
discovery on 24.09.2018. This has been the outcome of continuous exploration
efforts of ONGC in the Bengal sedimentary basin over five decades. ONGC,

accordingly, applied on 10.09.2020 to Government of West Bengal for grant of
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Petroleum Mining Lease (PML) for an area of 5.88 square kilometers (sq. km.) in
North 24 Parganas District for the early monetisation of Asokenagar-1 discovery
under Early Development Plan (EDP). The recommendation of the Central
Government for grant of PML was conveyed to State Government of West
Bengal by the Ministry of Petroleum and Natural Gas (MoPandNG) on

21.10.2020.

Under rule 5(1)(ii) of the Petroleum and Natural Gas Rules, 1959, the State
Government is empowered to grant PML with the prior recommendation of the
Central Government. As the PML was awaited from State Government, EDP
could not be implemented thereby affecting production of oil and gas. However,
ONGC continued appraisal/exploratory drilling activities and established
presence of hydrocarbon in other wells namely Asokenagar-2, Kankpul-1,
Bhurkunda-1 and Ranaghat-2, thus, enhancing the hydrocarbon prospectivity
around Asokenagar-1 discovery in New Exploration Licensing Policy (NELP)
Block WB-ONN-2005/4. Based on the latest data availability and analysis, an
area of 99.06 sq. km. with more than four discoveries has been carved out into
an integrated Field Development Plan (FDP) which also includes EDP area of
5.88 sq. km. for developing oil and gas discovery of Asokenagar-1. This
integrated FDP has been approved by Government of India (Gol) on
10.07.2024. MoPandNG'’s further recommendation letter for issuance of PML by
Government of West Bengal was sent on 29.10.2024. PML application for the

approved area of FDP (99.06 sq. km.) was submitted by ONGC on 05.11.2024
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to the Government of West Bengal. The grant of this PML is still awaited from

State Government of West Bengal.

The power to grant PML for Asokenagar Oil Field lies with the
Government of West Bengal. The Government of India and ONGC (Operator)
are consistently pursuing for issuance of PML from the Government of West
Bengal. The recommendation letter for the grant of PML conveyed to State
Government of West Bengal on 21.10.2020 has been followed up with the
request letter dated 01.02.2023 and D.O. letter dated 12.01.2024 from Director
General, Directorate General of Hydrocarbons to the Principal Secretary,
Government of West Bengal, Department of Industry, Commerce and
Enterprises. The matter has been flagged to the Government of West Bengal
(GoWB) in the Eastern Zonal Council meeting held on 04.07.2024 at Ranchi for

expediting consideration of GoWB.

ST SITETRT ANSTT-2TENT b o<t T & frg aram
'46. AT PATIT AGTHTS SR
£ FER aréler:
T AT IR 2R P HAT I8 FA DT puT I fob:
(@) FT TRBR TETHAT ATART ANST-2T8RT (FTHTET) b et T & forg fmarT
SUTSY FRIT S &b Y H Dl 3T W &;
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(@) IS &, a1 fUeer urer aut 3fR g™ oy & SR Sh AT & d8d SexT 3R TR
gdetl, HEg Teel AR fGQve] ga8 Aled FeRISE & JIe-H1e A= ISi/[e I
g1 3 guf fovy U afR iRt &bt ereife foby g STraTaT @t <diRT T

() Sk Irafer & SR e TR IUART &Y TSGR BT SIRT T & 7R 39 Faer &
G TRPR 3R IoT ARBR FRT UG AT DI ISR F Frf~ad ygHd T &;

(&) I H IR R TR &dell, T&T IS 3R Ha5 Afed "eRmSg o FHivmed
T T 8; SR

() FIT TBR BT Ith AT b Ted SIRT 3R TR SIS P HEIT AN Pl AT
T @R T UdTd & AT VT s IRATd [IeRTeN & 31k IfS &7, ar degeet &IRT a=m
g7

AT SR et prf HAY; T ferere w3t (7t AteR &fren):
(@) A ($): Sf, &l ST 3R ME BRI FATHT 9T R H It g 91e<t @iy ar
TS GeTalT & AT DT AT IueTed IR P oy 25.06.2015 J T
ST AT - M) (FTHETS-g) BT PRI R &l 8l 39 ST Pl IR Tchl
areife erTelT smmenRa T (duart), AreeRt A eI aRT (TuadY), Fa-FI
T YAfIBRT (STETATHRR) 3R 0T Fdg Al QoM (HTTHTE) & e &
prifead fopar ST &

IRT TRPR “TG-FA" T [AIPN & T&d 1.0 dRg v, FoAwars-g &
U 31R dIUert g & U 1.5 TRT HUY T Polg TERIar & w9 F 0T FiRd
feeT e vl 81 faege afvasHT RUE (SIR8TR) & AR ATdRT Bl A9 AT
RIS/ I 8T (TS 2Test T (et (JUete)/AmTRiaT gRT AT dF AT &
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=T <o) e 1 & 37U AT & SR STeT-3HelT Iy fedaRY T INTar
R Bl ATTATH Tch & dad 3N BT A PHAR af (SSeequa)/e=T 3y aif
(TTMTSSl) SR Fead I ol (THarset) Svft & AT & fore ufer sy 2.67
TRT PUY T Dl TSl AledS! Uar ol T3 offl I§ HATery I3/ T8 A9 &1 bl
BRI COIRRIT GRT TR IR AT & A1 SIITR & YR UR GRITSHT
ORI 2T Tl Tepfcr T 2

RIS ST &A1 GRT Il IRIATSTHT IRATal b JATER W, HA GRT Ped
118.64 TRI AT Tiepel b U &, fSTTH A Qe H 114.30 oI A1 FHTOMER
€ 31N 18.11.2024 T 88.02 TG ATANAT bl AT BRf ol &1 Tepr &/cATHIIAT T
faaRe by ST b 81 9w arary FEior & fAfFT =Rl F 81 Hvewaed gedi Bl
BISPY 39 AT Pl 31.12.2024 Teb FQT T TAT &, difes feqaioor def 3k
PRI Ug (el § gSlTd fobq faeT Teftepet Gt ST e fHT0T ehref gRT febaT ST e

fosel arer auf 3R @reg af & SR HIHTETS-Z b T STexT 3R TR e,
Hey Y9 3R q9s Afed HeRg & AfiRed A= 52l de s &A1 3 wigd,
fmfumels, qui/emIfeRT @1 | g TR JuT Tpd AR IUAN Bl TS PR
BRI 2T faur # T 7T 81 HATerT A STeRT 3R AR &dell gRT YIHTaTs-g & dad
o Y aRIISHTST T Tfipfy &t & iR Tlepfcr & forg I ff ReiTer aifare &
81 TR 3R e PR FATCRT IISE RIS/ TT/IUeTdT TR R 4T T qreifes
3R forii STy bt PRI vt @ foTq diuswaTé-g SeTS (https:/dashboard.pmay-
urban.gov.in) & ATEIH A 3MHS] B RI-IEF BT &l AT GG AT AT b
{0 3199 @sansad.nic.in ST BT IUANT IR S R 0 g & Pt TFfey
G Fohd & 3R IADT FHIE PR Hehdl & |
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dIeUaTS- & SFTal & IR §Y, M G 28t S HA1e 71 01.09.2024
3 dIEETE-g 2.0 Gt & fo1q Trarer e 9 foba &, fSrRyepT Ieed TR v a7if|
arareff s T (g, FRERt 7 bR ST (vgadT), e f[B=mm
SR (TITRUT) 3R STST AfeAST TNISHT (JTSTIT™) & ATETH F <2 9R o &<y &3 H
fepThTICHT ST UR 37aT I, @RISR R R o & oy U axis aifiaReh

URART BT HEIT AERIAT USH BT 81 3 ddb, 29 I5T/ T IoT & I
feenficert & SR HITATaTs- 2.0 BT SR B & oy FeHkT A9 (THIATY)

N eXdlER Y ?ﬁ gl IiorT feenfEer hitps://pmay-urban.gov.in/pmay-u-2.0-

quidelines U¥ IUAY &

feraor

froer arer auf iR =Te] af & SR NYaCETE-g & TEd TERT R TR gdell, Teg Jael
IR qa3 Afea gertg & sfiRea fafirT woal w9 o &3 F amviRiaT & fag

RTERICT T &RT
fr@er uer aut 3R =1e] a & SR ARt iR fair mfer
TSR _ . BRI AETICT (RIS BUY
AT T feioT () .
RIS &1 H)
T AT quf/ SUINT et
e TS frferrm
31Ter
1 E 16,33,562 | 14,93,496 | 7,33,712| 17,569.87 | 14,484.03
EEN]
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IEEN 1,10,705| 197,164 | 1,25902| 2,186.49| 1,698.93
SUNTIG | 1,63,144| 1,61,304| 2,00,707 | 3,208.14| 2,943.46
T 2,639 2,643 2,643 63.31 63.31
ORI 6,25,362 | 6,27,503| 6,91,521| 13,851.72| 13,309.58
g 34,325 56,701 55,469 | 1,034.98 807.29
ferTareT
7,689 7,575 8,845 142.74 118.26
9T
9IRESE | 1,07,832| 1,22,966| 90,070 | 1,594.33| 1,239.38
dlcd | 2,02,709| 3,24,574| 2,38,007| 4,135.01 3,621.82
R 77,176 78,671 83,163 | 1,322.77| 1,178.89
qHeg
422968 | 5/11724| 571,566 | 9,479.68| 9,009.56
)
YgRIS¢ | 7,87,148| 8,10,309 | 7,12,001| 14,861.40| 13,855.06
anfeer | 1,04,561| 1,12,847 | 1,04,328| 1,725.04| 1,542.18
ENIC) 86,521 88,656 | 78,714| 153944 | 143479
VoYM | 2,38,895| 2,33,517 | 1,65,799| 3,92665| 3,767.61
dffefrg | 3,08,867 | 3,26,932| 3,88,200| 6,818.96| 6,518.43
TTTT 93,068 85,583 | 1,65274| 2,134.01 2,032.39
SR
9,44,989 | 12,35,745 | 13,30,703 | 20,251.69| 19,812.27
9T
SIRES | 42,052 47,341 28,645 670.28 617.76
a3 3,61,066 | 4,19,408| 2,95669 | 5242.85| 4,867.12
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SY-FeT (I15Y) 63,55,278 | 69,44,659 | 60,70,938 | 1,11,759.36 | 1,02,922.12
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SIS
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DEVELOPMENT OF HOSUR AIRPORT

47. SHRI MATHESWARAN V.S.

Will the Minister of CIVIL AVIATION be pleased to state:-

(a) whether the Government has received any proposal from the State
Government of Tamil Nadu for the development/upgradation of Hosur airport
which is not covered under Greenfield Airports Policy, 2008 and if so, the details
thereof;

(b) the stage of expansion of Salem Airport, along with the timeline by which it is

likely to be completed;



28.11.2024 54

(c) whether the Airports Authority of India, Chennai/Ministry has received any
complaints regarding collection of Toll charges at Chennai International Airport
from June, 2024 and till date; and

(d) if so, the details thereof along with the action taken in this regard?

THE MINISTER OF CIVIL AVIATION (SHRI KINJARAPU RAMMOHAN
NAIDU):

(a): The existing airstrip at Hosur is owned and operated by M/s Taneja
Aerospace and Aviation Limited (TAAL) as a private airstrip. In the first round of
bidding under Regional Connectivity Scheme (RCS) - UDAN (Ude Desh ka Aam
Nagrik), Turbo Aviation Private Limited submitted a bid for the RCS route
Chennai-Hosur-Chennai. However, the route was not awarded to the airline
owing to the provisions of the Concession Agreement between the Ministry of
Civil Aviation and Bangalore International Airport Ltd., (BIAL), which provide that
no new or existing airports (except for Mysore and Hassan airports and that too
for domestic purposes only) are permitted to be developed as, or improved or
upgraded into, a Domestic Airport/International Airport within an aerial distance
of 150 kilometres of the Bengaluru Airport before the twenty-fifth anniversary of
its Opening Date which is 24th May, 2008.Thus, Hosur Airport was excluded
from the UDAN document for the subsequent rounds of bidding.;

(b): Salem Airport is presently suitable for daytime operation of ATR-72 type
aircraft under Visual Flight Rules (VFR). For expansion of Salem Airport for
operation of A-321 type of aircraft with runway length of 3200m, the Airports

Authority of India (AAl) has projected a land requirement of 460 acre in three
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phases to the State Government of Tamil Nadu. In the first phase, 177 acres of
land have been requested to enable Instrument Flight Rules (IFR) operations for
ATR-72 type aircraft. As per the National Civil Aviation Policy, 2016, the
responsibility for providing land for airport development, free of cost and free
from all encumbrances, lies with the respective State Government. The timeline
for completion of the airport projects depends upon many factors such as land
acquisition, availability of mandatory clearances, financial closure etc.;

(c) and (d) : Yes, a total of eleven complaints were received in the Airports

Authority of India in this regard which have been duly addressed.

HOUSEHOLDS ELECTRIFIED UNDER SAUBHAGYA

*48. SHRI DHAIRYASHEEL RAJSINH MOHITE PATIL:

PROF. VARSHA EKNATH GAIKWAD:

Will the Minister of POWER be pleased to state:
(a) the details of total number of willing un-electrified households in rural areas
and all willing poor households in urban areas that were electrified under
Pradhan Mantri Sahaj Bijli Har Ghar Yojana (Saubhagya) in the country
including State of Maharashtra during the last five years and the current year;
(b) whether the Government has launched Revamped Distribution Sector
Scheme (RDSS) and if so, the details of the primary objectives of RDSS and
measures/steps taken/proposed to be taken by the Government to improve

power distribution sector;
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(c) the manner in which the said scheme aligns with India’s vision of
providing reliable, affordable and quality power to all citizens;

(d) the details of the specific targets set to reduce losses in the distribution
sector through the said scheme and strategy adopted by the Government to
achieve these targets;

(e) the current status of the implementation of RDSS and number of States
adopted the said scheme;

() the total funds allocated under the said scheme and the manner in which
funding is being distributed among participating States; and

(g0 the manner in which the said scheme benefitted the consumers in terms
of reducing power outages and improving the reliability of electricity supply?

THE MINISTER OF HOUSING AND URBAN AFFAIRS; AND MINISTER OF
POWER (SHRI MANOHAR LAL) :

(@) : Government of India launched the Pradhan Mantri Sahaj Bijli Har Ghar
Yojana (SAUBHAGYA) in October, 2017 with the objective to achieve universal
household electrification for providing electricity connections to all willing un-
electrified households in rural areas and all willing poor households in urban
areas in the country.

As reported by the States, around 2.86 crore households have been
electrified since the launch of SAUBHAGYA, up to 31.03.2022. For the State of
Maharashtra, a total 5,89,242 households were electrified which included
5,42,914 and 15,790 number of households through grid in Rural and Urban

areas respectively and 30,538 households in rural areas through off-grid mode.
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All sanctioned works have been completed under SAUBHAGYA and scheme
stands closed as on 31.03.2022. Further, under Revamped Distribution Sector
Scheme (RDSS), electrification works for 9,036 households have been
sanctioned for the State of Maharashtra under PM-JANMAN (Pradhan Mantri
Janjati Adivasi Nyaya Maha Abhiyan) and DA-JGUA (Dharti Aaba Janjatiya
Gram Utkarsh Abhiyan).

(b) to (g) : RDSS was launched by the Government of India, in July 2021. The
main objective of the scheme is to support Distribution utilities i.e.
DISCOMs/Power Departments (PDs) to improve the operational efficiencies and
financial sustainability of distribution sector so as to provide quality and reliable
supply of power. The scheme envisages reducing the Aggregate Technical and
Commercial (ATandC) Losses to 12-15% at pan-India level and Gap between
Average Cost of Supply and Average Revenue Realised (ACS-ARR Gap) to
Zero by 2024-25.

Total outlay of RDSS is Rs 3,03,758 Cr including Gross Budgetary
Support (GBS) of Rs. 97,631 Cr. The scheme duration is for 5 years (i.e. FY
2021-22 to FY 2025-26). 48 DISCOMSs across 30 States/ UTs have participated
under RDSS.

ATandC Losses and ACS-ARR Gap for a utility are the key financial and
operational indicators of its performance. Losses directly impact the cash flow
and affects their financial position thereby forcing them to supply costly

electricity to consumers. Reduction in ATandC losses and ACS-ARR Gap
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improves the finances of these utilities, which will enable them to better maintain
the system and buy power as per requirements; benefitting the consumers.

To address these losses, mandatory pre-qualifying criteria have been
prescribed under the scheme which includes timely publishing of audited annual
accounts and quarterly accounts, timely release of subsidy and Government
department dues by States/UTs, no new creation of regulatory assets, pre-paid
metering in Government establishments, timely payment of GENCO dues and
timely publishing of tariff and true up orders. Based on performance of the utility
against parameters mentioned under Result Evaluation Matrix, which include
achievement against major financial and operational parameters, they are
evaluated. Thus, assistance has been linked to performance.

Further, projects worth Rs. 2.77 lakh crore have been sanctioned under
RDSS for loss reduction and smart metering works (State-wise details placed at
Statement). Sanctioned infrastructure works are at various stages of
implementation and physical progress of ~17% has been achieved till date.

DPRs for the proposed works are submitted by the utilities, keeping in
view the specific issues faced by them, with the approval of the State Cabinet
after recommendation of the Distribution Reforms Committee (DRC) which are
subsequently approved, as per scheme guidelines, by the Monitoring Committee
constituted under RDSS. The maximum financial assistance for loss reduction
works given to utility is 60% of the approved project cost, while for special

category States it is limited to 90%. Further, grant is also provided for Smart
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Metering works, as per the scheme guidelines, based on number of feeders,
distribution transformers and consumers proposed to be metered.

In addition to above, other initiatives taken to improve power distribution
sector include Electricity (Late Payment Surcharge and Related Matters) Rules
2022, Rules for implementation of Fuel and Power Purchase Cost adjustment
(FPPCA) and Cost reflective tariff so as to ensure that all prudent cost for supply
of electricity are passed through, Additional Borrowing space of 0.5% of GSDP
to the States linked to power sector reforms, Additional Prudential Norms for
lending by Power Finance Corporation (PFC) Limited and REC Limited based
on the performance of the utilities etc.

As a result of reform measures undertaken, the ATandC loss of
distribution utilities at the national level has reduced from 25.5% in FY 2013 to
15.37% in FY 2023 and the ACS-ARR gap has reduced from Rs. 0.84/kWh in
FY 2013 to Rs.0.45/kWh in FY 2023. Further, the hours of supply for rural

areas has improved from 12.5 hrs in FY 2014 to 21.9 hrs in FY 2024. Similarly,

for urban areas it has improved from 22.1 hrs in FY 2014 to 23.4 hrs in FY 2024.

STATEMENT

State-wise cost of projects sanctioned under RDSS

State/Discoms

Sanctioned cost of
metering

(Rs. Cr.)

Sanctioned Cost of
Loss Reduction

(Rs.Cr.)

Sanctioned total
Outlay

(Rs. Cr.)

Sanctioned GBS of
Metering Works

(Rs. Cr.)

Sanctioned GBS
Loss Reduction

(Rs.Cr.)

Total GBS in

Rs Cr.

Andaman and Nicobar Islands

54

462

516

12

416

428

Andhra Pradesh

4,128

10,687

14,814

815

6,412

7,227

Arunachal Pradesh

184

1,034

1,217

54

930

985

Assam

4,050

3,395

7,444

1,052

3,055

4,107
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Bihar 2,021 7,320 9,341 412 4,392 4,804
Chhattisgarh 4,105 3,964 8,070 804 2,379 3,183
Delhi 13 324 337 2 194 196
Goa 469 247 716 95 148 243
Guijarat 10,642 6,089 16,731 1,885 3,653 5,538
Haryana 0 6,797 6,797 0 4,078 4,078
Himachal Pradesh 1,788 2,327 4,115 466 2,094 2,560
Jammu and Kashmir 1,064 4,771 5,835 272 4,294 4,566
Jharkhand 858 3,344 4,202 191 2,006 2,197
Karnataka 4 4 2 2
Kerala 8,231 3,011 11,243 1,413 1,807 3,220
Ladakh 876 876 788 788
Madhya Pradesh 8,911 9,516 18,426 1,504 5,709 7,213
Maharashtra 15,215 17,209 32,424 2,840 10,326 13,165
Manipur 121 615 737 38 554 592
Meghalaya 310 1,232 1,542 86 1,109 1,195
Mizoram 182 319 500 61 287 348
Nagaland 208 461 668 60 415 474
Puducherry 251 84 335 56 51 107
Punjab 5,769 3,873 9,642 960 2,324 3,284
Rajasthan 9,715 17,427 27,142 1,686 10,456 12,142
Sikkim 97 416 514 30 375 405
Tamil Nadu 19,235 9,568 28,803 3,398 5,741 9,139
Telangana 7 7 4 4
Tripura 319 555 874 80 500 580
Uttar Pradesh 18,956 21,612 40,568 3,501 12,967 16,468
Uttarakhand 1,106 1,697 2,803 310 1,627 1,837
West Bengal 12,670 7,223 19,893 2,089 4,334 6,423
Grand Total 1,30,671 1,46,465 2,77,136 24,173 93,327 1,17,500

49. SHRI KRIPANATH MALLAH :
SHRI NAGESH BAPURAO AASHTIKAR PATIL:
Will the Minister of CIVIL AVIATION be pleased to state:-

(a) the number of functional airports/airstrips in the country at present;

FUNCTIONAL AIRPORTS AND AIRSTRIPS
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(b) the number of airports/airstrips out of the said functional airports/airstrips
constructed since 2014,
(c) the details of domestic air passenger traffic data since 2014, year-wise;
(d) the details of ten airports with the highest number of domestic passengers
this year; and
(e) the steps taken by the Government to make air travel more affordable for
citizens?
THE MINISTER OF CIVIL AVIATION (SHRI KINJARAPU RAMMOHAN
NAIDU):

(a): At present, there are 157 operational aerodromes (including heliports and
water aerodromes) in the country.
(b): Since 2014, 83 aerodromes have been constructed/ made operational in the
country.;
(c): The year-wise details of domestic air passenger traffic handled at airports in
the country since 2014 are at enclosed Statement |.;
(d): The details of ten airports with the highest number of domestic passengers
based on the provisional data for the current FY 2024-25 upto October, 2024 are
at enclosed Statement II.;
(e): The Ministry of Civil Aviation has launched Regional Connectivity Scheme
(RCS)-UDAN (Ude Desh ka Aam Nagrik) to stimulate regional air connectivity
and making air travel affordable to the masses. The RCS-UDAN Scheme seeks
to make air travel more accessible and affordable to a larger population from

Tier-1l and Tier-1ll cities. The scheme has expanded the domestic aviation
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market, thereby increasing the number of air passengers and flight frequencies.
609 routes, connecting 86 airports, including 13 heliports and 02 water
aerodromes, have so far been operationalised. More than 144 lakh domestic
passengers have travelled through 2.83 lakh UDAN flights. To address the
anticipated growth in air traffic, AAl and other Airport Operators have targeted
capital outlay of more than Rs. 91,000 crore in the airport sector during 2019-24
under National Infrastructure Pipeline (NIP) for construction of Greenfield
Airports and new terminals, expansion and modernisation of existing terminals
and strengthening of runways, among other activities and already spent
approximately Rs.81300 crore. The total number of operational airports in the
country has risen to 157, with a combined capacity to handle over 530 million
passengers per annum (MPPA), compared to an actual footfall of 220 million
passengers in the financial year 2023-24. Additionally, Government of India has
established an independent economic regulator i.e Airports Economic
Regulatory Authority of India (AERA) for determination of Tariff for aeronautical
services rendered at Major Airports which aims to optimally balance the interest
of service provider and the end user and ensures that the airport operator
maintains and operates the airport with reasonable return on investment.

STATEMENT |

Statement of Number of Passengers Carried by Scheduled Indian

Operators for Scheduled Domestic Operations

Year Passenger ( In numbers)
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2014 66,772,641
2015 80,753,743
2016 99,475,474
2017 116,775,928
2018 138,698,284
2019 143,736,256
2020 62,858,348
2021 82,745,079
2022 123,242,014
2023 152,040,530
2024(P)-( Upto Oct

132,148,887

24')

STATEMENT 1l
The details of ten airports with the highest number of domestic
passengers based on the provisional data for the current FY 2024-25 upto

October, 2024

SI.No. | Top 10 Domestic Airports in 2024(P)-(up Passenger (In
to Oct 2024) numbers)
1 DELHI 46,058,788

2 MUMBAI 32,111,146
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3 BENGALURU 28,746,030
4 HYDERABAD 18,813,052
5 KOLKATA 15,154,491
6 CHENNAI 13,132,837
7 AHMEDABAD 8,576,305
8 PUNE 8,361,082
9 DABOLIM 5,316,402
10 GUWAHATI 5,007,414

(P)- Provisional

METRO RAIL PROJECT IN DELHI

50. SHRIPRAVEEN KHANDELWAL.:

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to

state:

(a) the status of the completion of Metro Rail project in Model Town (Delhi)
along with the outline and revised project milestones, if any; and

(b) whether the Government has conducted any assessment on the causes of
delay in completion of the Model Town Metro Rail project recently and if so,

the details thereof?
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THE MINISTER OF HOUSING AND URBAN AFFAIRS; AND MINISTER OF
POWER (SHRI MANOHAR LAL) :

(a) and (b): The Delhi Metro Rail Corporation Ltd. (DMRC) has two operational
Delhi Metro lines passing through Model Town (Delhi) — Yellow Line (Line-2)
and Pink Line (Line-7), which are having eight metro stations in the area, namely
Vidhan Sabha, Vishwavidyalaya, Guru Teg Bahadur Nagar, Model Town,
Azadpur, Adarsh Nagar (all on the Yellow Line) and Shalimar Bagh, Maijlis Park
(both on the Pink Line). Further, Government of India has sanctioned Delhi
Metro Phase-IV project (3 Priority corridors) in 2019 under which, part of Pink
Line (Line-7) Extension (Maujpur to Majlis Park) and part of Magenta Line (Line-
8) Extension (Janakpuri West to RK Ashram Marg) are passing adjacent to
Model Town. DMRC has informed that work was adversely affected due to
Covid-19 pandemic initially and thereafter, due to the delay in the availability of
land and tree cutting permission. The Projects which were scheduled to be

completed in 2024 has been delayed by more than a year.

TECHNICAL FAULTS IN FLIGHT OPERATIONS

51. SHRI DURAI VAIKO

Will the Minister of CIVIL AVIATION be pleased to state:-

(a) the number of instances when the Indian flights have faced technical issues
along with the types of technical issues reported/noticed during the last five

years, year-wise;
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(b) whether the Government is aware of the fact that one Flight (IX613) took off
from Tiruchi Airport and circled the airport for three hours before returning to the
Tiruchi Airport and if so, the details thereof; and

(c) the steps taken by the Government to reduce technical issues in flights, in
the backdrop of the above mentioned event and to prevent flight cancellations

and accidents?

THE MINISTER OF CIVIL AVIATION (SHRI KINJARAPU RAMMOHAN
NAIDU):

(@) The details of number of instances that the Indian flights have faced
technical issues year wise is attached as Statement .

(b) On 11.10.2024 M/s Air India Express B737-800 aircraft VT-AYB operating
flight 1X-613 (Trichy-Sharjah) was involved in Air Turn Back ( ATB ) as after
take-off on retracting landing gears, Hydraulic System "A" fluid level dropped to
zero. The crew decided to hold and burn fuel to reduce the landing weight to
appropriate level for safe landing at Trichy. Subsequently, the aircraft landed
safely at Trichy. After landing at TRZ, during walk-around, Hydraulic leak
observed from Hydraulic system "A" pressure module body which was found to
be cracked. Hydraulic Systems "A" Engine-Driven Pump (EDP) and Hydraulic
pressure module of system "A" were replaced and necessary tests were carried
out and found to be satisfactorily, then aircraft was released for further flight.

(c ) DGCA has laid down regulations under Civil Aviation Requirement (CAR)
which requires that the aircraft is maintained in accordance with the

manufacturer and DGCA guidelines and all technical issues reported on the
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aircraft are rectified before the aircraft is released for flight. ; Further, CAR 145
lays down the requirements for the approval of maintenance organization which
mandates the organization to have required manpower, equipment and literature
commensurate to the type and fleet to be maintained. Under the system, airlines
are required to ensure that the aircraft are maintained in a continuous state of
airworthiness and all technical issues are rectified.; ; DGCA has a laid down
mechanism of conducting surveillance, spot checks, night surveillance etc. of
the airlines/ organizations and personnel to ensure all regulatory requirements
are complied with to ensure safety of passenger and aircraft and the
observations/ findings are provided to the airline for taking corrective action.; ;
The action taken to correct the observation are reviewed to enforce corrective
and preventive action. In case of violations, DGCA takes enforcement action in
accordance with laid down procedures which may consist of warning,
suspension, cancellation including imposition of financial penalty to the
personnel involved/ airline.

STATEMENT

The details of number of instances that the Indian flights have faced

technical issues year wise

2024 (till
2020 2021 2022 2023
date)
S/N | AIRLINES

No. of | No. of | No. of | No. of | No. of

technical | technical | technical | technical | technical
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faults faults faults faults faults

M/s Alliance
Air Aviation

1 1 4 3 6 5
Ltd (Alliance
Air)
M/s
Interglobe

2 297 286 472 115 118
Aviation Ltd
(Indigo)
M/s Spicejet

3 147 170 143 150 23
Ltd
M/s Air India

4 54 71 64 62 66
Ltd

5| M/s Vistara 11 7 3 14 8
M/s Airindia

6 - - 23 23 26
Express Ltd
M/s Air Asia

7 11 10 8 16 18
Ltd
M/s Big

8 | Charter Pvt - 1 5 3 3
Ltd (Fly Big)

9 | M/s Akasa - - 1 - 5
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Air

69

10

M/s Blue

Dart Aviation

Ltd

Total technical

faults

525

550

723

390

273

Total Flights in

the Year

549214

733881

997041

1194777

1069680

*52.

QUALITY OF ROADS UNDER EPC MODE

SHRI ARVIND GANPAT SAWANT:

SHRIMATI BHARTI PARDHI:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:

(a) whether the Union Government is aware that the quality of roads constructed

under the Engineering, Procurement and Construction (EPC) mode is poor;

(b) if so, the reasons therefor along with the reaction of the Union Government

thereon;

(c) the defect liability period fixed under EPC mode and the period in which

roads have become defective and the loss suffered by the Union Government as

a result thereof;

(d) whether the Union Government has fixed any responsibility on contractors in

this regard; and
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(e) if so, the action taken against the contractors along with penalty imposed on
them and if not, the reasons therefor?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN
JAIRAM GADKARI):

(a) and (b) All efforts are made to ensure that the National Highways (NHs) are
constructed as per quality standards specified in the Ministry of Road Transport
and Highways / Indian Roads Congress (IRC) specifications and codes. To
ensure the construction quality of Engineering, Procurement and
Construction (EPC) Projects, Consultants (Authority’s Engineer) are appointed
by the Ministry and its executing agencies for day to day supervision of the
works at site. Officials of executing agencies of the Ministry such as National
Highways Authority of India, National Highways and Infrastructure Development
Corporation Limited, Border Roads Organisation, Public Works Departments/
Road Construction Departments/ Corporations of State Governments/ Union
Territories, the project implementation units of the Ministry and the Officers of
the Ministry also undertake inspections from time to time and ensure adherence
of conformity of quality of the work done by the Concessionaire with stipulated
requirements. Deficiencies, if any, observed during such examination /
supervision are brought to the notice of the Concessionaires / Contractors for

taking up necessary corrective measures.

(c) to (e) As per the provisions of the Standard EPC Agreement for NH works for
execution on EPC Mode, the Defect liability period (DLP) is 5 years from the

date of Completion of road constructed with Flexible pavement and 10 years
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from the date of Completion of road constructed with Rigid pavement or flexible
pavements using perpetual design. In case of all stand-alone structures such as
Bridges/ Tunnels and in stretches where new technology has been used, DLP is
10 (years from the date of Completion. Further, for stretches requiring renewal
of Bituminous Concrete (BC) layer using hot-in-place recycling of the entire BC
layer or providing a fresh BC layer of thickness 40 mm and in stretches requiring
improvement of riding quality through laying a layer of BM/DBM and BC, DLP is

3 years from the date of Completion.

Officials of executing agencies of the Ministry and Authority’s Engineer
(AE) undertake inspections on regular basis during implementation periods and
DLP; defects (if any) are brought to the notice of the Contractors for
rectifications of defects identified within a period of 15 days from the date of
issue of notice or within any reasonable period as decided by the executing
agency or AE. Actions against defaulting agencies are taken as per the

provisions of the Contract agreement in case of any defaults.

Project-wise details of major deficiencies notified by AE or the executing
agencies in NHs projects undertaken in EPC mode during implementation
periods/ DLP and action taken including responsibility fixed and penalties
imposed (wherever applicable) during the last three financial years and current

year is enclosed as Statement.
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Project-wise details of major deficiencies notified by AE or the executing

agencies in NHs projects undertaken in EPC mode during implementation

periods/ DLP and action taken including responsibility fixed and penalties

imposed (wherever applicable) during the last three financial years and

current year:

S. Leng | Cost Details of
Name of the NH
State | No th (in (in damages / Action Taken
Project No.
Km.) | Cr.) defects
4 laning of (i) DLP Period has
Vijayawada— been extended ill
(i) Surface
Machilipatnam the rectification of
undulations
section of NH-9 defects.
in flexible
from Km. 0.000 (i) EPC Contractor
pavement on
Andhra to Km. 63.800 64.61 | 740.7 has completed
1 65 East Side
Pradesh (approx. length 1 0 rectification of
Benz Circle
64.611 km) in surface undulations
Flyover
the State of as per the
Andhra Pradesh rectification
(i) HTMS

on EPC mode

under NHDP

methodology

suggested by CRRI,




28.11.2024 73

S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects
Phase Il New Delhi.
(iii) Contractor has
started restoration
works of HTMS.
Rehabilitaiton Cement
and upgradation Concrete
The defects
of Dindi- Cores (PQC)
identified were
Digamarru from
rectified by the
Section from Km Chainage
contractor at their
127/500 to Km Km 25/010,
own expense. In
136/520 of NH- 25/082, 25/0
316.0 addition, a penalty
2 |214 (NH 216)| 216 | 42.12 45
6 of Rs.1.04 crore
and Digamarru- Bituminous
was imposed and
Losari  Section Cores
deducted from the
from Km 0/000 (DBM+BC)
stage payments due
to Km 32/900 of from
to the poor quality of
NH 214 (NH Chainage
work.
216) to two lane 130/175-
with paved 130/165
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects
shoulders in the Bituminous
State of Andhra Cores
Pradesh under (DBM+BC)
Engineering from
Procurement Chainage
and construction 8/335,
(EPC) basis. 8/345, 8/350
Rail cum Road The contractor has
Potholes and
Bridge  across | 333 | 14.51 | 227.7 taken up actions for
Bihar 3 water
river Ganga at| B 7 7 rectification of
stagnation
Munger Ghat defects.
4-Laning of
Simga-Sargaon Crack in 148
Action taken up for
Section of NH-| Ne nos. of
Chattish 42.44 | 8291 Panel Rectifications
4 1200 (New NH-| w Cement
garh 6 3 at the risk and cost
130) from Km| 130 Concrete
of EPC Contractor.
48+580 to Km Panels

91+026
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects

4-Laning of Crack in
Sargaon- Cement
Bilaspur Section Concrete
The EPC Contractor
of NH-200 (New | Ne Panels and
3549 | 676.4 has commenced the
5 |NH-130) from| w RE Wall
9 4 rectification work at
Km 91+026 to| 130 bulged at
site.
Km 126+525 Km. 91, 96,
under EPC 101, 102 and
Mode 106.

4/6 Laning of
Raipur-Simga

Section of NH-
Action taken up for
200 (New NH-
Cracks replacement of PQC
30) from Km
6 30 |48.58 | 1166 |observed in|panels by EPC
0+000 to Km
PQC panels | Contractor at his
48+580 section
own cost.
of Raipur-

Bilaspur

(Package-1) in
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects
the state of
Chhattisgarh
under NHDP IV
on EPC Mode
Due to insolvency of
the Contractor,
NHAI terminated the
Contract and
assigned the work
of maintenance to
Flyover and spalling  of
another agency at
Underpass  at 138.0 | concrete
Haryana | 7 48 14 risk and cost of the
Hero Honda 7 chunk from
original  contractor.
Chowk deck slab
In May, 2024,
certain portion of
deck slab had

spalled. An expert
committee was

formed to look into
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State

No

Name of the

Project

NH

No.

Leng
th (in

Km.)

Cost
(in

Cr.)

Details of
damages /

defects

Action Taken

the reasons for the
aforesaid spalling of
concrete. NHAI has
initiated actions for
appointing

specialized agency
for structural safety

audit.

Delhi-Vadodara
Expressway

Pkg. 2

NE-

28.5

1094

Rutting

NHAI has imposed
damages amounting
to Rs. 40.55 Lakhs
on the contractor for
delayed
maintenance.
Process of
rectification of
rutting has been
initiated and

majority  of  the
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State

No

Name of the

Project

NH

No.

Leng
th (in

Km.)

Cost
(in

Cr.)

Details of
damages /

defects

Action Taken

rutting has been
rectified. Also IIT
Kharagpur has been
engaged for
detailed study and
suggestions for
permanent

rectification of

defects.

Delhi-Vadodara
Expressway

Pkg. 3

31.8

780.8

Rutting

NHAI has imposed
damages amounting
to Rs. 35.90 Lakhs
on the contractor for
delayed
maintenance.
Process of
rectification of
rutting has been

initiated and




28.11.2024 79

S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects

majority  of the
rutting has been
rectified. Also IIT
Kharagpur has been
engaged for

detailed study and

suggestions for
permanent
rectification of
defects.

Construction of
SiX lane

flyover/VUP
Penalty has been
including RE
Poor quality | invoked for non-
Gujarat | 10 | wall, service | 48 0.9 | 26.76
of works fulfilment of contract
road and Drain,
obligations
near Umbhel

village on

Bharuch-Surat
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects
Section of NH-
48 (Old NH-80
at Ch of Km
258.858
identified as
black spot ID
no. GJ-02-54 in
the State of
Gujarat
4 Laning of Performance Bank
PQC panel,
kutchery chowk Guarantee of Rs
Riding
Jharkha to bijupara 11.79 Crores
11 75| 34 |235 quality,  toll
nd Secion of NH 75 encashed for non
plaza
from km 0.0 to rectification of
building.
km 34.00 defects
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects

The terminated
project has been re-
awarded for
completing the
balance works of
the subject project
in March, 2023 with
Hospet-Bellary- a completion period

Cracks are
Karnataka/AP of 2 years from the

Karnatak developed in
12 | Border from| 63| 95.37 870 Appointed Date

a PQC for 8.30
Km.280.080 to (May, 2023). The

km.

Km.375.450

Cost of repairs and
rectification of poor
quality works
(damaged PQC)
has been included
in the present
contract which was

already recovered
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects
from earlier
Contractor.
Cracks on
PQC
67 Pavement Contractor has
4-laning of
(OId | 143.7 | 1334. | and widening | initiated actions for
13 | Hubli — Hospet
NH- | 21 70 of rectification of
section
63) longitudinal | damages.
joints on
pavement
Bodhwad- Contractor has
Muktainagar - initiated actions for
Maharas Barhanpur road | 753 | 33.38 | 178.2 | Cracked rectification of
14
htra Section - Il Km| L 5 6 panels damages. DLP
44/760 period is extended
Km.78/145. by Six months.
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects
Section -l Kolde Contractor has
to Khetia Road | 752 509.1 | Cracked initiated actions for
15 48.6
km.50+200 to| G 8 panels rectification of
98+800 damages.
The  Performance
BG of Contractor is
Mehkar-Ajispur | 548 | 35.83 Cracked forfeited. = Process
16 230.2
Road C 6 panels initiated for
rectification of
damages.
Contractor has
161 295.0 | Cracked initiated actions for
17 | Bhokar-Sarsam 33
A 9 panels rectification of
damages.
Contractor has
753 432.9 | Cracked initiated actions for
18 | Sillod-Fardapur 32.63
F 8 panels rectification of

damages.
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects
237.8
Contractor has
8(After
Parbhani to| 752 | 35.88 Cracked executed the panel
19 COS
Gangakhed K 5 panels replacement /
239.9
rectification works.
9)
Contractor has
396.9 | Cracked initiated actions for
20 | Amdi - Saoner 753 | 39.58
1 panels rectification of
damages.
Up-gradation to
Four Lane with
Paved Shoulder
configuration of Poor and
the highway inferior NHAI  Terminated
21 160 | 75 | 418.2
starting from quality of | EPC Contract.
existing km work.
88.400 (Savali
Vihir)  to  km
163.400 (Start
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects
of Ahmednagar
Bypass) (Design
Length — 75.000
km) section of
NH-160 in the
State of
Maharashtra
under
Bharatmala
Pariyojana  on
EPC Mode.
Construction of Localized
(i) White failures in the
Topping on the white topping | Contractor has
existing pavement initiated actions for
22 48 | 121 553
bituminous such as | rectification of
carriageway and cracks, damages..

service Road

from km.

potholes, tyre

marks etc
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State

No

Name of the

Project

NH

No.

Leng
th (in

Km.)

Cost
(in

Cr.)

Details of
damages /

defects

Action Taken

381.000 to Km.
502.000 (ii) VUP
with service
road at Delhi
Darbar km.
499.150 (20m x

5.5m) (i) VUP

with service
road at
Pandurangwadi

km. 501.250
(20m x 4.5m)
(iv) LVUP with
service road at
Sativali km.
454.180 (12m x
4.0m) and (v)
Safety

measures on
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects
Surat-Dahisar
Section of NH-
48 in the State
of Maharashtra
on EPC mode
Project.
Delhi Vadodara
23 | Expressway NE- 31.16 | 931 Penalty imposed on
4 Pkg.06 each contractor
Delhi Vadodara amounting to Rs. 50
24 | Expressway NE- 31.26 | 946 | Rutting, Lakhs for  non-
Rajastha 4 Pkg.07 NE- Raincuts, rectification of
n Delhi Vadodara| 4 potholes and | defects in the
880.1
25 | Expressway NE- 33.05 settlement stipulated time
1
4 Pkg.08 frame as per
Delhi Vadodara provision of contract
1258.
26 | Expressway NE- 45.64 agreement.

4 Pkg.09
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects
Construction of
6-lane  access
controlled
Greenfield
highway  from
(i) Damage of Rs.
km 28470 to
50.00 Lakhs
Km. 53+0 of | 754 Deficiencies
imposed upon the
Sangariya (near| K in riding
Contractor.
Chautala)- (Ne quality and
24.30 | 575.0 (ii) Two key
27 | Rasisar (near| w: settlement at
0 0 personnel of
Bikaner) section | NH some
Authority Engineer
of NH-754K as a | 754 locations
team were
part of Amritsar- | A) observed
terminated due to
Jamnagar
poor supervision.
Economic

Corridor in the
State of
Rajasthan under

Bharatmala
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects
Pariyojana -
Phase-l (AJ/SR-
Package-2)
Damages
amounting to Rs.
1.06 Cr. imposed for
delayed
Delhi-Vadodara Rutting and | maintenance. Also,
NE- 997.1
28 | Expressway 36.9 settlement of | IT Kharagpur has
4 1
Pkg. 4 approach been engaged for

detailed study for
permanent
rectification of

defects.
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects
Damages
amounting to Rs.
88.32 lakhs
imposed for delayed
maintenance.
Bulging of RE wall
has been rectified
Rutting,
as per suggestions
Delhi-Vadodara settlement of
NE- of CRRI. Majority of
29 | Expressway 36.14 | 947 | approach
4 the rutting has been
Pkg. 5 and bulging
rectified. Further, in
of RE wall
addition to above,
IIT Kharagpur has
been engaged for
detailed study for
permanent
rectification of
defects.
30 | Construction of | 754 | 35.00 | 504.8 | Failure of the | Penalty of Rs. 1.00
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects
6-lane access| K 0 9 nose Cr. imposed and
controlled structure warning for
Greenfield (Ne while debarment  action
highway  from | w: launching of | for any future
km 53+000 to| NH 83 mitr single | instances upon the
Km. 88+000 of | 754 span truss | Contractor was
Sangariya (near| A) bridge issued.
Chautala)- Debarment of
Rasisar  (near fabrication team and

Bikaner) section
of NH-754K as a
part of Amritsar-
Jamnagar
Economic
Corridor in the
State of
Rajasthan under
Bharatmala

Pariyojana-

Designer team
issued for the period
of 02 years in NHAI
works.

Penalty of Rs. 20
Lakhs and warning
for debarment
action for any future

instances upon the

Authority Engineer.
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects
Phase-l (AJ/SR- Debarment of
Package-3) Senior bridge
Engineer deployed
by the Authority
Engineer issued for
a period of 2 years
in NHAI works.
Delhi-Vadodara
Greenfield Stretch is
Alignment (NH- operational
148N) (Pkg-16) w.e.f.
(Ch. 427.300 to 30.11.2023
Ch.452.420) NE- | 25.12 | 613.7 | and at some | EPC Contractor has
> [Major bridge | 4 5 9 locations the | rectified damages.

over Takli river
near Nayagaon
Jageer village to
Rajasthan/MP

Border]

settlements
observed in
approaches

of structure
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects
Construction of
Nagaur Bypass
The Contractor has
from existing
laid a Bituminous
Km 166/260 to
19.22 | 155.7 | Uneven Course over the
32 |Km 180/500 on | 65
5 6 riding surface | Concrete Pavement
NH 65 in the
for a stretch of
state of
10.25 km.
Rajasthan on
EPC mode
Luc
kno
Cracks in | Contractor has
w
Lucknow Ring 14.61 | 292.0 | PQC Panel | initiated process for
33 Rin
Road Pkg-3A 8 7 in length of | rectification of
g
Uttar 2.886 Km. damages.
Roa
Pradesh
d
Rehabilitation Cracks in | Defect Liability
2401
34 | and Up-| 76 41 rigid Period has been
3
gradation  from pavement. extended till the
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S. Leng | Cost Details of

Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects
km. 285.000 to rectification of
326.000 of NH- defects  observed
76 (Kalupur - during DLP.
Lalta Road) to The Quality Auditor
two lane with engaged by the
paved shoulder Ministry has
on EPC mode in suggested
the state of Uttar methodology for
Pradesh rectification of
defects.

Rehabilitation Defect Liability
and Up- Period has been
gradation from extended till the
km. 178.000 to Cracks in | rectification of

35 | 215.000 of NH-| 76 37 2o rigid defects  observed
76 (Kabrai - ° pavement. during DLP.

Banda Road) to
two lane with

paved shoulder

The Quality Auditor
engaged by the

Ministry has
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects
on EPC mode in suggested
the state of Uttar methodology for
Pradesh rectification of
defects.
34
Uttar
and Contractor has
Pradesh 4L of Haridwar-
734 1 66.91 | 1659. | PQC panel | initiated process for
and 36 | Nagina section
(old 6 12 | cracks rectification of
Uttarakh of NH-74
NH- damages.
and
74)
PQC panel
Uttar cracks, Recoveries initiated
734
Pradesh 4L of Nagina- Potholes, from the Contractor
(old | 98.79 | 2535.
and 37 | Kashipur section Road as per Schedule-M
NH- 3 54
Uttarakh of NH-74 signages, of EPC contract
74)
and Rain Cuts | agreement.
etc.
West Four laning with | 6 613.0 | Cracks in | Repaired at the Risk
38 55.52
Bengal paved shoulders | (Ne 8 PQC panels |and Cost of EPC
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects

of NH-6 from| w Contractor.
Chichra to | NH-
Kharagpur Km | 49)
185.150 to Km
134.400

including

rehabilitation of
existing four
lane from Km
134.400 to Km
129.600 in the
state of West

Bengal

Rehabilitation of

Distress, Process initiated for
Andama km 181.00 to
sinking of | undertaking repair
n and Km 206.00
39 4 25 53.96 | pavement at|works at risk and
Nicobar section in
various cost of the EPC
Islands Andaman Trunk
locations. Contractor.

Road of NH-4 to
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S. Leng | Cost Details of
Name of the NH
State | No th (in | (in damages / Action Taken
Project No.
Km.) | Cr.) defects

Intermediate

Lane with hard
shoulder in the
union  Territory
of Andaman and
Nicobar islands
(Total length
25.00 km) on
EPC Mode”

(Package-VIl)

INCREASE IN AIRFARE

53. SHRIDAYANIDHI MARAN

Will the Minister of CIVIL AVIATION be pleased to state:-

(a) whether it is true that there have been fluctuation in air ticket prices and a
40% increase is reported during the last year and if so, the details of action

taken thereon along with the corrective steps taken in this regard;
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(b) whether there are any plans to set a ceiling on airfare as per sectors,
especially during high-demand periods and if so, the details thereof;

(c) the details of meetings or consultations held with industry and stakeholders
in this regard;

(d) the criteria adopted by various airlines in determining fares at present;

(e) the details of framework or policy being considered to set a transparency
mechanism to prevent arbitrary pricing; and

(f) whether the Government proposes to take initiatives to encourage fair
competition or reintroduce public sector participation to provide more affordable

options for travellers and if so, the details thereof?

THE MINISTER OF CIVIL AVIATION (SHRI KINJARAPU RAMMOHAN
NAIDU):

(a) to (f): With continuous engagement with airlines and Online Ticketing Agents
(OTAs) and keeping a watch on the movement of airfares by the government,
the airfares have moderated in 2024 relative to 2023. Notably, during festival
seasons, a decrease in airfares was observed in various sectors. With the
enhancement of capacity by induction of more aircraft fleet, modernization of
airports and development of new airports, domestic passenger traffic has
increased to 153,674,310 in 2023-24 as compared to 136,028,656 in the year
2022-23. Even in the current financial year 2024-25 upto-September, the
domestic passenger traffic (79,345,065) has surpassed the volume (75,358,445)

during the corresponding period in the year 2023-24, reflecting a growth of
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5.3%. The airlines have also been sensitized to ensure reasonability while fixing
the airfares and to keep passengers' interest in mind.

A meeting was held on 01.08.2024 with all airlines wherein, possible steps to
increase the transparency of Airfare were discussed. The importance of airlines
to ensure fair and reasonable airfares so that the sector serves the general
public and witnesses continuous growth was emphasized.

A meeting was held on 20.09.2024 wherein OTAs were advised to take all
necessary steps to ensure speedy refund to the passengers and to effectively
handle the issue of fare hike while booking so as; to increase the passenger
satisfaction level.

Moreover, DGCA held a meeting with the Airlines on 19.11.2024 wherein
several key issues identified during the meeting held on 01.08.2024 were
emphasized for compliance with representatives of the Airlines.

Directorate General of Civil Aviation (DGCA) has setup a Tariff Monitoring Unit
(TMU) that monitors airfares on select domestic sectors on random basis by
using airlines websites on monthly basis to ensure that the airlines do not
charge airfares outside the range declared by them.

The airfares are dynamic in nature and follow the principle of demand and
supply. The trends in airfare prices in India exhibit considerable seasonality,
prevailing fuel price, the capacity of the aircraft operating on the route,
competition on the sector, season, holidays, festivals, long weekends, events
(sports, fairs, contests) etc. The months of May and June experience heightened

traffic, with a notable peak in international travel commencing in mid-July, which
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concurrently influences domestic demand. From July to September, there is
typically a decline in travel activity due to the monsoon season. Nevertheless,
the arrival of the festive season in October, particularly during the celebration of
Diwali, triggers a notable resurgence in travel demand. By mid-January, travel
demand begins to wane, continuing its decline until the final week of April.
Following this period, a renewed interest in travel coincides with the summer
holidays, contributing to an increase in demand once again.

Besides this, the pricing of airfares is significantly influenced by operational
constraints at airports, are subject to limitations imposed by terrain, weather
conditions, and restricted operating hours. The combination of constrained
capacity and elevated demand leads to increased fares on these routes due to
operational limitations and capacity restrictions.

When setting prices, airlines consider above factors such as market conditions,
demand fluctuations, seasonal trends, and other pertinent market influences.
This approach allows them to adjust fares in a way that reflects the current travel
landscape.

Airfares are not subject to regulation by the Government and airlines have the
flexibility to determine their airfares based on their operational needs, while
adhering to Rule 135 of the Aircraft Rules, 1937. While the government
generally refrains from regulating airfares to maintain market competitiveness,
however, it remains vigilant, and the Government intervenes to shift capacity
from one sector to another to prevent exorbitant pricing to ensure passenger

comfort and welfare.
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Given the complex dynamics of the Indian aviation industry, Government is
playing the role of a facilitator by way of creating enabling environment to

support the growth of the sector.

REVIVAL OF DHANBAD AIRPORT

54. SHRIDULU MAHATO

Will the Minister of CIVIL AVIATION be pleased to state:-

(a) whether the Government has formulated any action plan for the revival of
Dhanbad Airport and if so, the details thereof;

(b) the steps taken for revival of Dhanbad Airport along with the time by which it
is likely to be completed;

(c) whether the Government has proposed to involve private players or public-
private partnerships (PPP) in the development or revival of the said airport and if
so, the details thereof; and

(d) the reasons for delay in the revival of Dhanbad Airport?

THE MINISTER OF CIVIL AVIATION (SHRI KINJARAPU RAMMOHAN
NAIDU):

(a) to (d) : The Regional Connectivity Scheme (RCS) - UDAN (Ude Desh Ka
Aam Nagrik), is a government-backed initiative to improve infrastructure and
connectivity in India, especially in remote and underserved regions. UDAN is an
ongoing scheme wherein bidding rounds are conducted from time to time for
covering more destinations and routes under the scheme. Revival / up-gradation

of unserved and underserved airports is undertaken upon its identification
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through valid bid and award to the Selected Airline Operator (SAO). Dhanbad
airstrip, owned by the State Government of Jharkhand is available in the list of
unserved airstrips in the UDAN Document. During UDAN 5.2 round of bidding
for Small aircraft less than 20-seater, bids have been received connecting
Dhanbad airport in Jharkhand. Thereafter, the State Government of Jharkhand
was requested to provide their consent and confirmation regarding the
availability of land for the operation of small aircraft (2B) and for future
expansion to category 3C. The State Government has not given their consent to

develop the Dhanbad airport due to land constraints.
BOMB THREATS TO FLIGHTS

55. DR. MOHAMMAD JAWED

SHRI ANTO ANTONY
Will the Minister of CIVIL AVIATION be pleased to state:-
(a) whether the Government has identified primary causes or sources of the
recent bomb threats to multiple flights and if so, the details thereof;
(b) the counter-terrorism and emergency response measures are currently in
place to ensure the safety of passengers and continuity of flight operations;
(c) whether the Government is enhancing coordination with international security
agencies to address such threats, particularly to strengthen intelligence-sharing

mechanisms and if so, the details thereof; and
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(d) the regulatory measures or monitoring systems being considered to detect
and deter future threats, including those propagated via social media and other

digital platforms?

THE MINISTER OF CIVIL AVIATION (SHRI KINJARAPU RAMMOHAN
NAIDU):

(a): In recent bomb threats to various flights, the primary sources of threat
messages were social media ('X'), emails, phone calls and oral.

(b): In order to deal with various security contingencies and to ensure the safety
of passengers and continuity of flight operations, there are established
contingency plans on Bomb Threat, Anti-Hijacking and Counter Terrorism.;

(c): India has bilateral agreements/MoUs with some countries for Co-operation
in Civil Aviation Security, Deployment of In-Flight Security Officers and Sharing
of Sensitive Information.

(d): In the background of recent bomb threats to multiple flights, Bureau of Civil
Aviation Security (BCAS), aviation security regulator in the country, has issued
guidelines for objective assessment of threat. The indicative factor have helped
BTAC in decision-making. Also, virtual assembly of BTAC through pre-
generated video link has been set up. These have expedited BTAC response
time. Further, advisories for compulsory 10% of secondary ladder point check-in
for all flights, strict monitoring of non-scheduled flight operations, enhanced
security measures and surveillance at cargo terminals were issued. Ministry of

Electronics and Information Technology (MEITY) has also issued detailed
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advisory on the responsibilities of social media intermediaries and consequential

action, in case of failure, under various provision of IT Act.

TAP WATER SUPPLY
*56. SHRI NARESH GANPAT MHASKE:
SHRI RAJESH VERMA:
Will the Minister of JAL SHAKTI be pleased to state:
(a) the details of the number of households receiving tap water supply 24x7

without any interruptions in the country, State/UT-wise;

(b) the details of the number of inspections conducted by the third parties for

checking the sustainability of infrastructure before payment;

(c) the data regarding the number of times water samples tested for ensuring the

quality of water supplied;

(d) the details of the number of laboratories established for testing water

samples in each State/UT, along with the rate fixed for the water testing; and

(e) the details of the challenges faced by the Government in implementing the

Jal Jeevan Mission in the country particularly in Maharashtra and Bihar?

THE MINISTER OF JAL SHAKTI (SHRI C.R.PATIL):

(a) Government of India is committed to make provision for safe and potable tap
water supply in adequate quantity, of prescribed quality and on a regular and

long-term basis to all rural households in the country. Towards this end, the
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Government of India has launched the Jal Jeevan Mission (JJM), being
implemented in partnership with States, in August 2019. Drinking Water is a state
subject, and hence, the responsibility of planning, approval, implementation,
operation, and maintenance of drinking water supply schemes, including those
under the Jal Jeevan Mission, lies with State/UT Governments. The Government

of India supports the States by providing technical and financial assistance.

As per Operational Guidelines for the implementation of JUM, State needs to
provide 55 liters per capita per day (LPCD) of drinking water to each rural
household on regular basis. The schedule of the water service delivery including
24X7 supply or otherwise is decided by States/ Gram Panchayats. Such details

are not maintained at Central level.

Atal Mission for Rejuvenation and Urban Transformation (AMRUT 2.0) for urban
areas of the country, so far, 397 Drink from Tap projects worth 323,732.28 crore
have been approved by Ministry of Housing and Urban Affairs (MoHUA) including
22 projects worth ¥3,232.73 crore in Bihar and 26 projects worth ¥5,477.13 crore
in Maharashtra. The State-wise Drink from Tap projects approved under AMRUT

2.0 is at enclosed Statement- I.

(b) As per operational guidelines for the implementation of JUM, the States have
been empowered to empanel the third-party inspections agencies (TPIA) to verify
the quality of infrastructure, before making final payment to the implementing

agencies. As on date, 21 States/ UTs have empaneled the TPIAs. The details of



28.11.2024 106

number of inspections conducted by these TPIAs are not maintained at Central

level.

(c) and (d) To enable States/ UTs to test water samples for water quality, and for
sample collection, reporting, monitoring and surveillance of drinking water
sources, an online JJM — Water Quality Management Information System
(WQMIS) portal has been developed. The State—-wise details of water quality test

reported through WQMIS are available in public domain and can be accessed at:

https://ejalshakti.gov.in/WQMIS/Main/report

As reported by States/UTs on JUM-WQMIS portal, during 2023-24, more than 75
lakh water samples (from 92.36 % of villages) have been tested in the water
testing laboratories and more than 108.54 lakh water samples (from 72.30% of
village) using Field Testing Kits. As on 22.11.2024, more than 48.25 lakh samples
in labs (from 84.89% villages) and 69.33 lakh samples using FTKs (from 56.54%
of villages) have been tested so far during 2024-25. State-wise details of samples
tested in laboratories and using Field Testing Kits during 2024-25 and 2023-24

are at enclosed Statement-ll.

As reported by States/UTs, so far 2,160 drinking water quality testing laboratories
at different levels viz. State, regional, district, sub-division and/or block level, have
been set up in the country. State-wise details of drinking water quality testing
laboratories is at enclosed Statement-lll. To encourage water quality testing to

ensure potable drinking water supply, States/ UTs have opened water quality
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testing laboratories to general public for testing of their water samples at a

nominal rate. The suggested rates are at enclosed Statement-IV.

(e) States have informed that lack of dependable drinking water sources in water-
stressed, drought prone and desert areas, presence of geo-genic contaminants in
ground water, uneven geographical terrain, scattered rural habitations, delay in
release of the matching State share in some States, lack of technical capacity
with implementing agencies, Gram Panchayats and local communities to plan,
manage, operate and maintain the water supply schemes, rising price of raw
materials, delay in obtaining statutory/ other clearances, etc. are a few of
problems being faced by the States in the implementation of the Mission. Further,
CoVID-19 pandemic and poor availability of raw materials especially DI/ HDPE
pipes due to Russia-Ukraine military conflict have also impacted the pace of

implementation in the States including State of Maharashtra.

Further, the State of Bihar has informed that litigation challenges in execution of
drinking water supply projects has led to delay in implementation of the water

supply projects in the State.

STATEMENT -I

State-wise Drink from Tap projects approved under AMRUT 2.0

S. No. State/ UT No. Cost (¥ crore)

1 Andhra Pradesh 13 1092.86
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2 Arunachal Pradesh 2 33.78
3 Assam 16 547.13
4 Bihar 22 3232.73
5 Chandigarh 2 60.00
6 Chhattisgarh 8 136.00
7 Gujarat 4 361.04
8 Himachal Pradesh 11 216.58
9 Jammu and Kashmir 1 4.54
10 Karnataka 61 2349.39
11 Kerala 10 80.77
12 Madhya Pradesh 23 3634.31
13 Maharashtra 26 5477.13
14 Manipur 1 27.90
15 Meghalaya 1 121.00
16 Mizoram 1 16.00
17 Odisha 48 463.90
18 Puducherry 1 12.65
19 Punjab 3 45.26
20 Rajasthan 41 990.67
21 Sikkim 1 26.30
22 Tamil Nadu 16 2263.47
23 Telangana 1 217.00
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24 Uttar Pradesh 57 1278.06
25 Uttarakhand 1 10.01
26 West Bengal 26 1033.81

Total 397 23732.28

State/UT-wise details of water samples tested in laboratories and using

STATEMENT -II

Field Testing Kits (FTKs) during 2024-25 (as on 22/11/2024)

Name of State/ UT
Quality Testing in labs Quality Testing using FTKs
S. No. of
. No. of villages No. of villages
No. Villages No. of Water No. of Water % of
wherein % of villages wherein
samples samples villages
testing tested testing
tested tested tested
reported reported
1. A and N Islands 265 456 54 20.38 16 2 0.75
2. Andhra Pradesh 15,999 3,88,345 14,995 93.72 2,14,060 11,741 73.39
3. Arunachal Pradesh 5,133 13,444 2,702 52.64 8,013 1,386 27.00
4. Assam 24,204 1,66,620 22,185 91.66 5,72,588 20,564 84.96
5. Bihar 36,953 1,56,891 25,981 70.31 1,223 234 0.63
6. Chhattisgarh 19,656 79,621 12,042 61.26 1,52,353 15,230 77.48
7. DandNH and DD 96 - - - 177 14 14.58
8. Goa 373 8,129 373 100.00 - - -
9. Guijarat 18,024 38,122 8,168 45.32 2,53,635 16,678 92.53
10. Haryana 6,600 37,484 3,557 53.89 2,241 526 7.97
11. Himachal Pradesh 17,659 1,50,110 16,538 93.65 79,612 12,540 71.01
12. Jammu and Kashmir 6,153 1,51,062 6,065 98.57 409 93 1.51
13. Jharkhand 29,398 1,35,766 27,595 93.87 6,31,128 28,159 95.79
14. Karnataka 26,432 1,89,315 22,961 86.87 5,48,146 25,640 97.00
15. Kerala 1,435 3,79,656 1,378 96.03 396 25 1.74
16. Ladakh 240 7,985 240 100.00 503 137 57.08
17. Lakshadweep 10 4,567 9 90.00 - - -
18. Madhya Pradesh 51,011 3,32,252 45,581 89.36 3,03,385 35,651 69.89
19. Maharashtra 40,289 3,19,509 36,889 91.56 3,04,051 34,088 84.61
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20. Manipur 2,556 14,198 2,531 99.02 8,162 77 30.40
21. Meghalaya 6,457 27,484 5,039 78.04 11,753 2,687 41.61
22. Mizoram 637 12,650 572 89.80 2,410 130 20.41
23. Nagaland 1,425 3,965 1,300 91.23 12,586 1,173 82.32
24. Odisha 46,422 1,80,818 40,675 87.62 1,99,714 15,409 33.19
25. Puducherry 91 214 30 32.97 14 9 9.89
26. Punjab 11,977 38,941 11,570 96.60 1,01,192 11,064 92.38
27. Rajasthan 41,917 1,26,786 25,347 60.47 66,439 13,006 31.03
28. Sikkim 400 3,908 231 57.75 5,663 359 89.75
29. Tamil Nadu 11,816 6,28,193 11,756 99.49 26,684 1,526 12.91
30. Telangana 9,586 1,69,939 8,078 84.27 - - -
31. Tripura 765 51,514 761 99.48 23,651 443 57.91
32. Uttar Pradesh 97,090 6,28,510 89,461 92.14 32,00,539 76,726 79.03
33. Uttarakhand 14,967 74,193 14,878 99.41 1,469 496 3.31
34. West Bengal 38,173 3,05,134 36,413 95.39 2,01,208 3,814 9.99
Total 5,84,209 48,25,781 4,95,955 84.89 69,33,420 3,30,327 56.54
Source: JIM-IMIS
State/UT-wise details of water samples tested in laboratories and using
Field Testing Kits (FTKs) during 2023-24
Quality Testing in labs Quality Testing usnig FTKs
S. Name of State/ UT No. of No. of Water No. of villages % of No. of Water No. of % of villages
No. Villages samples wherein testing villages samples tested villages tested
tested reported tested wherein
testing
reported
1. A and N Islands 265 984 180 67.92 351 40 15.09
2. Andhra Pradesh 15,996 6,99,999 15,689 98.08 4,64,831 15,145 94.68
3. Arunachal Pradesh 5,112 39,238 4,641 90.79 33,490 3,616 70.74
4. Assam 24,146 2,97,405 23,674 98.05 12,14,852 20,512 84.95
5. Bihar 36,419 1,60,783 25,326 69.54 49,736 6,047 16.60
6. Chhattisgarh 19,641 1,23,175 16,096 81.95 2,97,229 18,103 92.17
7. DandNH and DD 96 0 0 - 3,060 24 25.00
8. Goa 373 10,336 371 99.46 22 13 3.49
9. Gujarat 17,961 1,563,057 16,503 91.88 2,92,444 16,809 93.59
10. Haryana 6,500 69,702 5,232 80.49 37,996 5,910 90.92
11. Himachal Pradesh 17,272 2,20,428 16,576 95.97 1,47,982 15,641 90.56
12. Jammu and Kashmir 5,684 2,53,364 5,580 99.93 34,793 628 11.25
13. Jharkhand 29,210 2,14,431 28,814 98.64 7,85,488 27,796 95.16
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14. Karnataka 26,081 2,66,532 25,639 98.31 2,15,742 21,757 83.42
15. Kerala 1,409 6,36,043 1,406 99.79 2,27,651 690 48.97
16. Ladakh 240 7,706 235 97.92 1,809 233 97.08
17. Lakshadweep 10 6,880 10 100.00 475 10 100.00
18. Madhya Pradesh 50,919 5,74,409 49,080 96.39 6,56,077 42,501 83.47
19. Maharashtra 40,199 6,42,396 39,614 98.54 2,46,187 32,622 81.15
20. Manipur 2,550 17,413 2,545 99.80 16,352 1,171 45.92
21. Meghalaya 6,457 51,836 5,943 92.04 17,172 3,743 57.97
22. Mizoram 637 29,224 630 98.90 7,381 261 40.97
23. Nagaland 1,425 7,947 1,331 93.40 20,249 1,363 95.65
24. Odisha 46,422 2,60,445 45,121 97.20 4,02,332 40,834 87.96
25. Puducherry 91 818 80 87.91 - - -
26. Punjab 11,863 33,107 11,461 96.61 1,46,504 11,078 93.38
27. Rajasthan 41,917 1,98,476 32,979 78.68 3,64,778 32,529 77.60
28. Sikkim 400 15,527 396 99.00 9,566 390 97.50
29. Tamil Nadu 11,560 8,48,706 11,560 100.00 9,12,785 11,560 100.00
30. Telangana 9,458 2,91,673 9,458 100.00 1 1 0.01
31. Tripura 765 50,701 736 96.21 61,371 714 93.33
32. Uttar Pradesh 96,712 6,23,246 87,793 90.78 35,89,028 72,553 75.02
33 Uttarakhand 14,861 1,19,958 14,837 99.84 34,975 4,750 31.96
34. West Bengal 38,173 5,74,096 36,998 96.92 5,61,487 10,813 28.33

Total 5,80,724 75,00,041 5,36,534 92.39 1,08,54,196 4,19,857 72.30

Source: JUIM-IMIS
STATEMENT -l
State-wise details of drinking water quality testing laboratories (As on
22/11/2024)
S. State/ UT No. of drinking water quality testing labs
No. State Regional/ Block/ Sub Total
District Division/
Mobile
1. | Aand N Islands 1 3 7 11
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2. | Andhra Pradesh 26 85 112
3. | Arunachal Pradesh 20 17 38
4. | Assam 34 48 83
5. | Bihar 38 84 123
6. | Chhattisgarh 29 45 75
7. | DNH and DD 2 - 2
8. | Goa - 14 15
9. | Gujarat 33 46 80
10. | Haryana 21 22 44
11. | Himachal Pradesh 14 61 76
12. | Jammu and Kashmir 20 76 98
13. | Jharkhand 24 6 31
14. | Karnataka 31 48 84
15. | Kerala 14 71 89
16. | Ladakh 2 6 8
17. | Lakshadweep - 9 9
18. | Madhya Pradesh 51 103 155
19. | Maharashtra 34 144 178
20. | Manipur 12 - 13
21. | Meghalaya 11 18 30
22. | Mizoram 8 18 27
23. | Nagaland 11 - 12
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24. | Odisha 1 30 46 77
25. | Puducherry - 2 - 2
26. | Punjab 1 23 9 33
27. | Rajasthan 2 32 20 54
28. | Sikkim 1 1 - 2
29. | Tamil Nadu 1 37 75 113
30. | Telangana 1 19 56 76
31. | Tripura 1 8 12 21
32. | Uttar Pradesh 1 75 62 138
33. | Uttarakhand 1 13 13 27
34. | West Bengal 2 23 199 224

Total 39 701 1,420 | 2,160
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Rates suggested to States/ UTs for testing of water samples for quality

parameters

(Rate in Rupees)

S. Parameter Individual Rate | Package Rate
No.

1. | Odour 1 50
2. | Color 1

3. |pH 1

4. | Total dissolved solids 1

5. | Turbidity 5

6. | Total alkalinity 20

7. | Total hardness 20

8. | Residual Chlorine 1

9. | Chloride 50 50
10. | Sulphate 50 50
11. | Iron 50 50
12. | Total Arsenic 100 100
13. | Fluoride 50 50
14. | Nitrate 50 50
15. | Total coliform bacteria 100 100




28.11.2024 115

16. | E.Coli or thermo tolerant coliform 100 100
bacteria
Total 600 600

SCHOLARSHIP TO ST STUDENTS
*57. SHRI KRISHNA PRASAD TENNETI:
Will the Minister of TRIBAL AFFAIRS be pleased to state: -
(a) the details regarding the total number of students belonging to the ST
Community who have applied for and granted scholarships by the Government
during the last five years, State-wise particularly in Andhra Pradesh and in
Bapatla Parliamentary Constituency (PC);
(b) the details regarding the funds allocated and utilized for scholarships given to
students belonging to the ST community during the last five years, State-wise
particularly for Andhra Pradesh and Bapatla PC;
(c) the details regarding the total number of students belonging to the ST
community who have been awarded scholarships by the Government to study in
Institutions of Eminence in India and foreign Ivy League colleges during the last
five years, State-wise particularly from Andhra Pradesh and Bapatla PC; and
(d) whether the Government has undertaken any promotional activities to raise
awareness regarding scholarships for students belonging to the ST community

and if so the details thereof?
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THE MINISTER OF TRIBAL AFFAIRS (SHRI JUAL ORAM):
(a) and (b): Ministry of Tribal Affairs is implementing following 5 scholarship

Schemes for ST students in the country

i. Pre-Matric Scholarship for ST students (Class IX and X)

ii. Post Matric Scholarship for ST students. (Class Xl and above)

iii. National Fellowship for ST students. (For MPhil and PhD)

iv. National Scholarship for Higher Education for ST students. (For Higher
Education in top class Institutes)

v. National Overseas Scholarship for ST student (for Higher studies abroad)

The Pre Matric and Post Matric scholarship schemes are Centrally sponsored
schemes implemented by the State Govt, who are responsible for inviting
application, verification of students and release of funds. The States share the
data of final beneficiaries who have received the scholarship on DBT portal
developed by the Ministry. State wise data of students who have got
scholarship is given in the enclosed Statement -lI.

Regarding students belonging to the ST Community who have applied for and
granted scholarships in Andhra Pradesh and in Bapatla Parliamentary
Constituency in Andhra Pradesh, as submitted by Andhra Pradesh, the
information is given in the enclosed Statement -Il.

(c): Ministry of Tribal Affairs is implementing National Scholarship Scheme (Top
Class Scholarship Scheme), a central sector scheme, where in scholarship is

given to students who get admission in top 265 Institutes of the country like IITs,
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NIIT, AIIMS, NLU etc for pursuing higher studies in India. The State wise details
of students who got scholarship in these Institutes is given in the enclosed
Statement -lll. For details, the Dashboard developed by the Ministry
(dashboard.tribal.gov.in) may be seen.

The State Government has also provided information in respect of students from
Andhra and Baptala, who have taken admission in premier Institutes under Post
Matric Scholarship scheme, which is given in the enclosed Statement -IV.
Under National Overseas Scholarship scheme, the State wise list of students
who got scholarship is given in the enclosed Statement - V. For details, the
Dashboard developed by the Ministry (dashboard.tribal.gov.in) may be seen.
The State of Andhra Pradesh also implements Ambedkar Overseas Scholarship
for studying abroad. The Information of students benefited under state scheme
is given in the enclosed Statement --VI.

(d): The Ministry issues advertisement of National Fellowship and National
overseas Scholarship in print media. The States are also asked to make ST
students aware about Centrally Sponsored scheme and help students in
preparation of basic documents like Aadhar, Bank account, Caste certificate etc
so as to enable students to take benefit under the schemes. All Universities and
Institutes under Top Class Scholarship Scheme and National Fellowship
scheme are asked to make students aware about the scheme and encourage

them to apply when the portal is open.
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Pre-Matric scholarship scheme

Sl. State 2019-20 | 2020-21 2021-22 | 2022-23 | 2023-24
No. Name No. of No. of No. of No. of No. of
students | students | students | students | students
granted granted granted granted granted
scholarsh | scholarsh | scholarsh | scholarsh | scholarsh
ip by the | ip by the | ip by the | ip by the | ip by the
Govt. Govt. Govt. Govt. Govt.
1 | ANDAMA 249 341 200 247 66
N AND
NICOBAR
ISLANDS
2 | ANDHRA 57866 26676 35364 40465 Yet to
PRADESH disburse
3 | ARUNAC 1979 5849 5705 5202 2860
HAL
PRADESH
4 | ASSAM 2862 2504 4767 5688 1616
(2737
students
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Pre-Matric scholarship scheme

Sl. State 2019-20 2020-21 2021-22 2022-23 2023-24
No. Name No. of No. of No. of No. of No. of
students | students | students | students | students
granted granted granted granted granted
scholarsh | scholarsh | scholarsh | scholarsh | scholarsh
ip by the | ip by the | ip by the | ip by the | ip by the
Govt. Govt. Govt. Govt. Govt.
are yet to
be paid)
5 | BIHAR 39206 51818 42425 26450 8528
6 | CHHATTI 141727 132421 129615 28479 43995
SGARH
7 | GOA 3378 2504 1978 2108 1670
8 | GUJARAT | 181189 166649 157714 138459 93328
9 | HIMACHA 2569 1846 2160 2450 2024
L
PRADESH
10 | JAMMU data not data not data not data not data not
AND received received received received received
KASHMIR
11 | JHARKHA | 107598 87131 136830 118155 99584
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Pre-Matric scholarship scheme

Sl. State 2019-20 2020-21 2021-22 2022-23 2023-24
No. Name No. of No. of No. of No. of No. of
students | students | students | students | students
granted granted granted granted granted
scholarsh | scholarsh | scholarsh | scholarsh | scholarsh
ip by the | ip by the | ip by the | ip by the | ip by the
Govt. Govt. Govt. Govt. Govt.
ND
12 | KARNATA 72990 81379 50653 88027 91438
KA
13 | KERALA 7858 9880 7071 9457 5279
14 | LADAKH - 421 1439 760 1213
15 | MADHYA 318869 346219 332006 179403 167636
PRADESH
17 | MANIPUR 1362 2368 2583 1836 3470
18 | MEGHALA 136 616 2406 1588 3357
YA
19 | MIZORAM 12914 11046 10031 10312 8911
20 | NAGALAN 1291 451 - - -
D
21 | ODISHA 219946 198057 135053 79252 106691
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Pre-Matric scholarship scheme

Sl. State 2019-20 2020-21 2021-22 2022-23 2023-24
No. Name No. of No. of No. of No. of No. of
students | students | students | students | students
granted granted granted granted granted
scholarsh | scholarsh | scholarsh | scholarsh | scholarsh
ip by the | ip by the | ip by the | ip by the | ip by the
Govt. Govt. Govt. Govt. Govt.
22 |PUDUCH | data not data not data not data not data not
ERRY received received received received received
23 | RAJASTH 157234 192158 187431 55688 0
AN
24 | SIKKIM 345 88 296 49 62
25 | TAMIL 19,961 14,822 16,854 15,325 13,494
NADU
26 | TELANGA 6903 2710 7472 5559 1730
NA
27 | THE DNH - 712 2167 2005 0
and DD
28 | TRIPURA 10980 9404 17307 15017 10832*
29 |UTTAR 4004 2007 815 1579 2329
PRADESH
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Pre-Matric scholarship scheme

Sl. State 2019-20 2020-21 2021-22 2022-23 2023-24
No. Name No. of No. of No. of No. of No. of
students | students | students | students | students
granted granted granted granted granted
scholarsh | scholarsh | scholarsh | scholarsh | scholarsh
ip by the | ip by the | ip by the | ip by the | ip by the
Govt. Govt. Govt. Govt. Govt.
30 | UTTARAK 2283 880 1278 1064 594
HAND
31 | WEST data not data not data not data not data not
BENGAL received received received received received
*Note: For A.Y. 2023-24, disbursement is ongoing.
Post-Matric scholarship scheme
SI.LN | State Name | 2019-20 | 2020-21 | 2021-22 | 2022-23 | 2023-24
o. No. of No. of No. of No. of No. of
students | students | students | students | students
granted | granted | granted | granted | granted
scholars | scholars | scholars | scholars | scholars
hip by hip by hip by hip by hip by
the Govt. | the Govt. | the Govt. | the Govt. | the Govt.
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Post-Matric scholarship scheme

SI.LN | State Name | 2019-20 | 2020-21 | 2021-22 | 2022-23 | 2023-24
o. No. of No. of No. of No. of No. of
students | students | students | students | students
granted | granted | granted | granted | granted
scholars | scholars | scholars | scholars | scholars
hip by hip by hip by hip by hip by
the Govt. | the Govt. | the Govt. | the Govt. | the Govt.
1 | ANDAMAN 447 386 330 170 2
AND
NICOBAR
ISLANDS
2 | ANDHRA 40162 43690 46593 42333 32309
PRADESH
3 | ARUNACHAL | 19800 31523 43744 46330 42221
PRADESH
4 | ASSAM 54823 53205 71115 62102 o*
5 | BIHAR 6103 9060 16285 3349 1133
6 | CHHATTISG 77216 29569 86910 33996 39630
ARH
7 | GOA 5870 4833 4072 4439 3274
8 | GUJARAT 212454 | 213605 | 244572 | 250644 191322
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Post-Matric scholarship scheme

SI.LN | State Name | 2019-20 | 2020-21 | 2021-22 | 2022-23 | 2023-24
o. No. of No. of No. of No. of No. of
students | students | students | students | students
granted | granted | granted | granted | granted
scholars | scholars | scholars | scholars | scholars
hip by hip by hip by hip by hip by
the Govt. | the Govt. | the Govt. | the Govt. | the Govt.
9 | HIMACHAL 3009 2410 3332 4291 3969
PRADESH
10 | JAMMU AND | datanot | datanot | datanot | datanot | data not
KASHMIR received | received | received | received | received
11 | JHARKHAND | 85491 92117 127280 142224 121846
12 | KARNATAKA | 126780 111580 130713 127307 106922
13 | KERALA 16583 15820 14558 17652 12721
14 | LADAKH - 3055 8631 8619 9195
15 | MADHYA 325573 338529 | 448460 | 235183 | 227006
PRADESH
16 | MAHARASH 130999 132320 130709 135841 135139
TRA
17 | MANIPUR 30969 37262 47793 42567 33542
18 | MEGHALAY 6859 16399 52598 59474 49428*
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Post-Matric scholarship scheme

SI.LN | State Name | 2019-20 | 2020-21 | 2021-22 | 2022-23 | 2023-24
o. No. of No. of No. of No. of No. of
students | students | students | students | students
granted | granted | granted | granted | granted
scholars | scholars | scholars | scholars | scholars
hip by hip by hip by hip by hip by
the Govt. | the Govt. | the Govt. | the Govt. | the Govt.
A
19 | MIZORAM 37858 33308 37448 38784 31685
20 | NAGALAND 39631 36940 40588 40638 42390
21 | ODISHA 177166 175252 | 207678 | 204172 | 213957
22 | PUDUCHER | datanot | datanot | datanot | datanot | data not
RY received | received | received | received | received
23 | RAJASTHAN | datanot | datanot | datanot | datanot | data not
received | received | received | received | received
24 | SIKKIM 4431 3488 4236 2650 1849
25 | TAMIL NADU | 29478 21383 24441 23529 23105
26 | TELANGANA | 108038 110181 107177 71435 0
27 | THE DNH - 3549 2239 1091 0
and DD
28 | TRIPURA 23422 26108 35520 37380 31945*
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Post-Matric scholarship scheme
SI.LN | State Name | 2019-20 | 2020-21 | 2021-22 | 2022-23 | 2023-24
o. No. of No. of No. of No. of No. of
students | students | students | students | students
granted | granted | granted | granted | granted
scholars | scholars | scholars | scholars | scholars
hip by hip by hip by hip by hip by
the Govt. | the Govt. | the Govt. | the Govt. | the Govt.
29 |UTTAR 17881 8962 8930 6427 8656
PRADESH
30 | UTTARAKHA 4824 2873 3760 3406 1177
ND
31 | WEST data not | datanot | datanot | datanot | data not
BENGAL received | received | received | received | received
*Note: For A.Y. 2023-24, disbursement is ongoing.
Pre-Matric Fund utilization Status- (Rs. In Lakh)
SI. | State/ UT 201920 202021 202122 202223 202324
N Fund | Utilized | Fund | Utilized | Fund | Utilized | Fund | Utilized | Fund | Utilized

Release

d

Release

d

Release

d

Release

d

Release

d

1 Andaman

and Nicobar

5.62

5.62 12.33

12.33 8.03

8.02

0.00

0.00 0.00
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Pre-Matric Fund utilization Status- (Rs. In Lakh)

Sl. | State/ UT 2019-20 2020-21 2021-22 2022-23 2023-24

N Fund Utilized Fund Utilized Fund Utilized Fund Utilized Fund Utilized

o Release Release Release Release Release

d d d d d

2 | Andhra 736.32 736.32 1433.81 1433.81 3935.06 | 3935.06 0.00 0.00 5700.16 | 5700.16
Pradesh

3 | Arunachal 0.00 0.00 0.00 0.00 207.30 207.30 267.44 0.00 0.00 0.00
Pradesh

4 | Assam 0.00 0.00 17.27 17.27 102.19 102.19 107.41 107.41 187.50 187.50

5 | Bihar 7131.47 | 6773.33 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

6 | Chhattisgar 4796.94 | 4796.94 3541.54 | 3541.54 0.00 0.00 0.00 0.00 5250.00 | 3745.57
h

7 | DNHand 38.49 38.49 234.00 234.00 206.62 0.00 0.00 0.00 0.00 0.00
DD

8 | Daman and 5.89 5.89 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Diu

9 | Goa 80.56 80.56 41.35 41.35 0.00 0.00 108.18 108.18 52.50 52.50

10 | Gujarat 5248.34 | 5248.34 2198.84 | 2198.84 3689.18 | 3689.18 5451.67 | 5451.67 6200.00 | 3038.28

11 | Himachal 83.92 83.92 91.87 91.87 0.00 0.00 79.02 79.02 110.00 101.09
Pradesh

12 | Jammu and 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Kashmir

13 | Jharkhand 1514.49 1514.49 0.00 0.00 3899.03 | 3899.03 0.00 0.00 5700.00 0.00

14 | Karnataka 1846.92 1846.92 0.00 0.00 1753.16 | 1753.16 2370.04 | 2370.04 3400.00 | 2550.00

15 | Kerala 287.31 287.31 116.56 116.56 347.07 347.07 0.00 0.00 436.46 380.18

16 | Ladakh 0.00 0.00 42.27 42.27 74.22 74.22 0.00 0.00 0.00 0.00

17 | Madhya 7698.90 | 7698.90 5429.34 | 5429.34 | 11458.18 | 11458.1 | 12743.85 | 6964.49 0.00 0.00
Pradesh 8

18 | Maharashtr 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
a

19 | Manipur 443.33 220.26 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

20 | Meghalaya 0.00 0.00 0.00 0.00 0.00 0.00 115.48 106.67 0.00 0.00

21 | Mizoram 702.21 702.21 167.86 167.86 657.47 657.47 0.00 0.00 306.89 0.00

22 | Nagaland 0.00 0.00 60.75 47.03 0.00 0.00 0.00 0.00 0.00 0.00

23 | Odisha 6157.65 | 6157.65 6944.96 | 6944.96 5236.75 | 5236.75 9397.06 | 9088.67 0.00 0.00

24 | Puducherry 0.00 0.00 1.63 1.14 0.00 0.00 0.00 0.00 0.00 0.00

25 | Rajasthan 5346.97 | 5346.97 3126.90 | 3126.90 6234.34 | 6234.34 3530.80 | 3182.27 0.00 0.00
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Pre-Matric Fund utilization Status- (Rs. In Lakh)
Sl. | State/ UT 2019-20 2020-21 2021-22 2022-23 2023-24
N Fund Utilized Fund Utilized Fund Utilized Fund Utilized Fund Utilized
o Release Release Release Release Release
d d d d d
26 | Sikkim 3.57 3.57 9.41 9.41 0.00 0.00 17.84 8.91 0.00 0.00
27 | Tamil Nadu 589.74 589.74 241.00 241.00 546.55 546.55 404.46 404.46 362.34 362.34
28 | Telangana 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 150.00 0.00
29 | Tripura 386.18 386.18 252.09 252.09 58.55 58.55 1136.76 | 1124.10 0.00 0.00
30 | Uttar 0.00 0.00 0.00 0.00 88.17 0.00 0.00 0.00 0.00 0.00
Pradesh
31 | Uttarakhan 0.00 0.00 138.24 138.24 0.00 0.00 0.00 0.00 15.00 15.00
d
32 | West 894.18 894.18 788.22 788.22 912.51 912.51 0.00 0.00 2988.85 0.00
Bengal
Total 43999.00 | 43417.7 | 24890.24 | 24876.0 | 39414.37 | 39119.5 | 35730.00 | 28995.8 | 30859.70 | 16132.6
9 3 7 9 2
Post-Matric Fund utilization Status- (Rs. In Lakh)
Sl | State/ UT 2019-20 2020-21 2021-22 2022-23 2023-24
Fund Utilized Fund Utilized Fund Utilized Fund Utilized Fund Utilized
N Release Release Release Release Release
o d d d d d
1 | Andaman 11.34 11.34 13.29 13.29 10.35 10.35 0.00 0.00 0.00 0.00
and
Nicobar
2 | Andhra 7797.07 7797.07 6039.35 6039.35 8991.45 8991.45 13356.5 13356.5 11471.0 11471.0
Pradesh 0 0 8 8
3 | Arunachal 6113.41 6113.41 5712.96 5712.96 12360.5 12360.5 9616.49 9616.49 8000.00 8000.00
Pradesh 0 0
4 | Assam 4867.20 4867.20 5413.54 5413.54 1093.40 1093.40 6845.47 6845.47 3500.00 3500.00
5 | Bihar 1525.43 1525.43 708.22 539.10 0.00 0.00 0.00 0.00 0.00 0.00
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Post-Matric Fund utilization Status- (Rs. In Lakh)
Sl | State/ UT 2019-20 2020-21 2021-22 2022-23 2023-24
Fund Utilized Fund Utilized Fund Utilized Fund Utilized Fund Utilized
N Release Release Release Release Release
o d d d d d
6 | Chhattisga 7022.69 7022.69 8790.24 8790.24 0.00 0.00 9330.35 9330.35 7125.00 7125.00
rh
7 | DNHand 88.66 88.66 3481.73 3481.73 0.00 0.00 0.00 0.00 403.75 403.73
DD
8 | Daman 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
and Diu
9 | Goa 732.79 732.79 458.18 458.18 0.00 0.00 1187.23 1187.23 526.54 526.54
10 | Guijarat 14004.4 14004.4 22977.6 22977.6 46170.2 46170.2 24426.3 24426.3 35000.0 35000.0
8 8 4 4 5 5 8 8 0 0
11 | Himachal 2468.81 2250.39 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Pradesh
12 | Jammu 1048.29 1048.29 805.44 805.44 0.00 0.00 683.57 683.57 746.25 746.25
and
Kashmir
13 | Jharkhand 7862.86 7862.86 0.00 0.00 12654.8 12654.8 0.00 0.00 5310.66 5310.66
8 8
14 | Karnataka 15003.4 15003.4 0.00 0.00 17080.5 17080.5 0.00 0.00 22556.0 22556.0
3 3 1 1 5 5
15 | Kerala 1641.52 1641.52 3285.25 3285.25 2516.49 2516.49 0.00 0.00 4689.34 4689.34
16 | Ladakh 0.00 0.00 738.00 738.00 2214.00 2214.00 1891.27 1891.27 596.25 596.25
17 | Madhya 12198.5 12198.5 12344.0 12344.0 24529.4 24529.4 27048.5 27048.5 35000.0 35000.0
Pradesh 8 8 0 0 3 3 8 8 0 0
18 | Maharasht 15575.3 15575.3 18149.5 18149.5 19214.8 19214.8 9026.85 9026.85 57035.8 56371.8
ra 8 8 2 2 2 2 0 0
19 | Manipur 6235.55 6235.55 2184.19 2184.19 4292.15 4292.15 4137.54 4137.54 3000.00 1647.77
20 | Meghalaya 0.00 0.00 0.00 0.00 2636.09 2636.09 14619.7 14619.7 8500.00 8500.00
9 9
21 | Mizoram 4415.78 4415.78 3446.82 3446.82 3874.64 3874.64 2590.31 2590.31 2500.00 2500.00
22 | Nagaland 3268.73 3268.73 3226.37 3226.37 4435.75 4435.75 3608.43 3608.43 3500.00 3500.00
23 | Odisha 16640.1 16640.1 19095.9 19095.9 218429 21842.9 17133.3 17133.3 13564.1 13564.1
5 5 7 7 8 8 0 0 0 0
24 | Puducherr 0.00 0.00 19.56 2.32 0.00 0.00 0.00 0.00 0.00 0.00
y
25 | Rajasthan 25950.5 25950.5 25557.0 25557.0 13744.7 13744.7 18810.1 18810.1 22000.0 22000.0
2 2 3 3 0 0 0 0 0 0
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Post-Matric Fund utilization Status- (Rs. In Lakh)
Sl | State/ UT 2019-20 2020-21 2021-22 2022-23 2023-24
Fund Utilized Fund Utilized Fund Utilized Fund Utilized Fund Utilized
N Release Release Release Release Release
o d d d d d
26 | Sikkim 566.80 566.80 553.83 553.83 1036.28 1036.28 925.44 925.44 0.00 0.00
27 | Tamil 5025.19 5025.19 3328.99 3328.99 4849.38 4849.38 2854.28 2854.28 2000.00 2000.00
Nadu
28 | Telangana 19610.6 19610.6 27297.8 27297.8 7503.90 7503.90 23851.1 23851.1 11250.0 11250.0
0 0 3 3 8 8 0 0
29 | Tripura 2355.78 2355.78 4804.98 4804.98 7188.77 7188.77 4522.33 4522.33 4000.00 3993.90
30 | Uttar 1822.71 1822.71 2218.67 2218.67 0.00 0.00 0.00 0.00 1000.00 1000.00
Pradesh
31 | Uttarakhan 0.00 0.00 0.00 0.00 3568.37 3568.37 0.00 0.00 187.50 187.50
d
32 | West 2411.00 2411.00 2256.42 2256.42 3872.05 3872.05 0.00 0.00 3405.83 0.00
Bengal
Total 186264. 186046. 182908. 182721. 225681. 225681. 196465. 196465. 266868. 261439.
75 33 02 66 13 13 39 39 15 97

STATEMENT -II

Details regarding students belonging to the ST Community who have

applied for and granted scholarships in Andhra Pradesh and in Bapatla

Parliamentary Constituency in Andhra Pradesh, as submitted by Andhra

Pradesh
Post-Matric Scheme
No. of students
No. sanctioned
applied Amount (Rs in
Year
Bapatla Bapatal Lakhs
State State
(PC) (PC)
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2019-20 44883 1262 | 40162 1114 12213.57

2020-21 47691 1321 43690 1224 9209.31

2021-22 50002 1313 | 46593 1255 15548.23

2022-23 45354 1190 | 42333 1127 21730.66

2023-24 40814 1079 | 32309 676 32.67 till date
STATEMENT I

Students belonging to the ST Community who have applied for and

granted scholarships in Andhra Pradesh and in Bapatla Parliamentary

Constituency in Andhra Pradesh,

Pre-Matric Scheme

No. of students

No. sanctioned Amount
applied
Year (Rs in
Bapatla Bapatla
State State Lakhs
(PC) (PC)
2019-20 57866 57866 1971.2
2020-21 26676 26676 3734.64
2021-22 59913 | 886 35364 | 813 4597.32
2022-23 40574 | 955 40465 | 819 5260.45
2023-24 Scholarships yet to be sanctioned.
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Post-Matric scheme (Rs in Lakh)

Total funds Allocated Bapatla (PC)
Year

and utilized to AP
2019-20 7797.07 45.0
2020-21 6039.35 38.44
2021-22 8991.45 55.69
2022-23 13356.50 43.25
2023-24 11471.08 10.35

STATEMENT Al

Central Sector Scheme:

National Scholarship Scheme (Top Class scheme)

SI.N
State Name

2019-20 | 2020-21 | 2021-22 | 2022-23 | 2023-24
No. of No. of No. of No. of No. of
student | student | student | student | student
s s s s s
granted | granted | granted | granted | granted
scholar | scholar | scholar | scholar | scholar
ship by | ship by | ship by | ship by | ship by
the the the the the
Govt. Govt. Gouvt. Gouvt. Gouvt.
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National Scholarship Scheme (Top Class scheme)

2019-20 | 2020-21 | 2021-22 | 2022-23 | 2023-24
No. of No. of No. of No. of No. of
student | student | student | student | student
s s 3 3 3
SI.N
State Name granted | granted | granted | granted | granted
o.
scholar | scholar | scholar | scholar | scholar
ship by | ship by | ship by | ship by | ship by
the the the the the
Govt. Govt. Govt. Govt. Govt.
ANDAMAN AND
1 NICOBAR 1
ISLANDS
ANDHRA
2 83 54 97 144 100
PRADESH
ARUNACHAL
3 16 7 20 34 54
PRADESH
4 | ASSAM 48 36 54 79 101
5 | BIHAR 21 26 45 63 51
6 | CHHATTISGARH 40 29 51 77 77
7 | GOA 1 3 2
8 | GUJARAT 22 11 15 22 33
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National Scholarship Scheme (Top Class scheme)

2019-20 | 2020-21 | 2021-22 | 2022-23 | 2023-24
No. of No. of No. of No. of No. of
student | student | student | student | student
s s 3 3 3
SI.N
State Name granted | granted | granted | granted | granted
o.
scholar | scholar | scholar | scholar | scholar
ship by | ship by | ship by | ship by | ship by
the the the the the
Govt. Govt. Govt. Govt. Govt.
HIMACHAL
9 23 20 21 36 29
PRADESH
JAMMU AND
10 8 5 16 15 12
KASHMIR
11 | JHARKHAND 50 41 44 86 178
12 | KARNATAKA 57 40 68 98 75
13 | KERALA 34 4 1 2
14 | LADAKH 23 20 33 47 22
15 | LAKSHADWEEP 2 1
MADHYA
16 24 18 36 84 74
PRADESH
17 | MAHARASHTRA 31 20 38 62 52
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National Scholarship Scheme (Top Class scheme)

2019-20 | 2020-21 | 2021-22 | 2022-23 | 2023-24
No. of No. of No. of No. of No. of
student | student | student | student | student
s s s s s
SI.N
State Name granted | granted | granted | granted | granted
> scholar | scholar | scholar | scholar | scholar
ship by | ship by | ship by | ship by | ship by
the the the the the
Govt. Govt. Govt. Govt. Govt.
18 | MANIPUR 20 18 33 53 82
19 | MEGHALAYA 18 9 22 47 72
20 | MIZORAM 11 12 14 23 43
21 | NAGALAND 23 6 16 55 145
22 | ODISHA 29 19 24 41 39
23 | PUDUCHERRY 6
24 | RAJASTHAN 103 149 258 291 270
25 | SIKKIM 4 4 2 26 11
26 | TAMIL NADU 34 3 10 13 12
27 | TELANGANA 175 415 729 1047 960
28 | THE DNH and DD 1 1
29 | TRIPURA 19 7 12 7 93
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National Scholarship Scheme (Top Class scheme)

2019-20 | 2020-21 | 2021-22 | 2022-23 | 2023-24
No. of No. of No. of No. of No. of
student | student | student | student | student
s s s s s
SI.N
State Name granted | granted | granted | granted | granted
> scholar | scholar | scholar | scholar | scholar
ship by | ship by | ship by | ship by | ship by
the the the the the
Govt. Govt. Govt. Govt. Govt.
UTTAR
30 36 7 37 33 49
PRADESH
31 | UTTARAKHAND 4 15 19 22 24
32 | WEST BENGAL 37 9 17 49 45
33 | DELHI 0
34 | PUNJAB 0
Grand Total 1000 1000 1738 2559 2709
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138

Details of students from Andhra and Baptala, who have taken admission in

premier Institutes under Post Matric Scholarship scheme

Total No. of students awarded scholarships to

Year study in institute of Eminence in India (lITs)
AP State Bapatla (PC)

2019-20 14 1

2020-21 10 0

2021-22 17 0

2022-23 18 0

2023-24 7 0

STATEMENT V

The State wise list of students who got scholarship Under National

Overseas Scholarship scheme

National Overseas Scheme

2019-20 2020-21 2021-22 2022-23 2023-24
Sl.No. No. of students No. of students No. of students No. of students No. of students
granted granted granted granted granted scholarship
scholarship by scholarship by scholarship by scholarship by by the Govt.

the Govt. the Govt. the Govt. the Govt.

1 ANDAMAN AND NICOBAR

ISLANDS
2 ANDHRA PRADESH
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National Overseas Scheme

2019-20 2020-21 2021-22 2022-23 2023-24
Sl.No. State Name No. of students No. of students No. of students No. of students No. of students
granted granted granted granted granted scholarship
scholarship by scholarship by scholarship by scholarship by by the Govt.
the Govt. the Govt. the Govt. the Govt.
3 ARUNACHAL PRADESH 2 1
4 ASSAM 1 1
5 BIHAR
6 CHHATTISGARH 1
7 DADRA and NAGAR HAVELI
8 DELHI
9 GOA
10 GUJARAT
11 HIMACHAL PRADESH
12 JAMMU AND KASHMIR 1 1
13 JHARKHAND 1 2
14 KARNATAKA
15 KERALA
16 LADAKH
17 LAKSHADWEEP
18 MADHYA PRADESH
19 MAHARASHTRA 2
20 MANIPUR 2 5 5 5 4
21 MEGHALAYA 2 2
22 MIZORAM 2
23 NAGALAND 1 2
24 ODISHA 1
25 PUNJAB
26 RAJASTHAN 1
27 SIKKIM
28 TAMIL NADU 1
29 TELANGANA 5 3 1 2 1
30 TRIPURA
31 UTTAR PRADESH
32 UTTARAKHAND 1
33 WEST BENGAL 1
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National Overseas Scheme

2019-20

2020-21

2021-22

2022-23

2023-24

Sl.No.

State Name

No. of students
granted
scholarship by

the Govt.

No. of students
granted
scholarship by

the Govt.

No. of students
granted
scholarship by

the Govt.

No. of students
granted
scholarship by

the Govt.

No. of students

granted scholarship

by the Govt.

Total

1"

STATEMENT VI

The Information of students benefited under state scheme Ambedkar

Overseas Scholarship for studying abroad

No. of students awarded scholarships to study in

foreign lvy league colleges under Ambedkar

vear Overseas Scholarship Scheme run by State Govt.
AP State Bapatla (PC)
2019-20 23 0
2020-21 0 0
2021-22 0 0
2022-23 0 0
2023-24 1 0

PM-JANMAN SCHEME

*58. SHRI HARIBHAI PATEL.:

Will the Minister of TRIBAL AFFAIRS be pleased to state:
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(a) the details of the beneficiaries of the Pradhan Mantri-Janjati Adivasi Nyaya
Maha Abhiyan (PM-JANMAN) for Particularly Vulnerable Tribal Groups (PVTGs)
since its inception, including regional distribution;

(b) the impact of the PM-JANMAN scheme on education and skill development
among tribal youth, supported by relevant statistics and feedback from
beneficiaries; and

(c) the details of primary objectives and targets of the PM-JANMAN scheme for
the next five years and the manner in which these align with the overall goals of
tribal development?

THE MINISTER OF TRIBAL AFFAIRS (SHRI JUAL ORAM):

(a) to (c): On 15th November 2023, Hon’ble PM launched Pradhan Mantri
Janjati Adivasi Nyaya Maha AbhiyaN (PM JANMAN) for socio-economic
development of 75 PVTG communities residing in 18 states and one UT. The
mission aims to provide basic facilities such as safe housing, clean drinking
water and improved access to education, health and nutrition, road and telecom
connectivity, electrification of unelectrified households and sustainable livelihood
opportunities in 3 years. 11 lakh PVTG Households residing in about 29,000
habitations are covered under mission through 11 interventions implemented by
9 line Ministries. The Ministry-wise and intervention-wise mission targets, for 3
years are given in the enclosed Statement -I.
The details of benefits given under the Abhiyan scheme since its inception is
given in the enclosed Statement -ll. Hon’ble PM had interacted with

beneficiaries from different States virtually on 15" January 2024 when the Ist
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Installment of funds for construction of houses under PM JANMAN was released
and and other benefits sanctioned. The beneficiaries from Shivpuri (MP), Alluri
Sitaran Raju (Andhra Pradesh), Baran (Rajasthan) and Jashpur (Chhattisgarh)
shared their experience with him again on 15" November 2024 at Jamui, Bihar.
They explained how the various development activities have been undertaken in
their villages under the Abhiyan.

Ministry of Tribal Affairs through the State Governments/ UT
Administration/departments has undertaken habitation level data collection
exercise through PM Gati Shakti mobile application to estimate PVTG
population figures and infrastructure gaps in order to cover PVTG population
residing in villages and habitations covered under PM JANMAN. Based on the
data captured (as on 21.11.2024), State/UT- wise, PVTG population is tabulated
at enclosed Statement -lil.

Under PM JANMAN, Ministry of Education, Department of School Education and
Literacy has sanctioned 194 hostels. 501 VDVKs have also been sanctioned
under PM JANMAN by TRIFED under Ministry of Tribal Affairs. A total of 259
VDVKs covering about 15000 beneficiaries have been imparted training on
Entrepreneurship, Skill Development, and Value addition through NIESBUD,

Ministry of Skill Development and Entrepreneurship.

STATEMENT -l

The Ministry-wise and intervention-wise mission targets, for 3 years
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Name of Ministry

Activity

Mission Target

(2023-2026)

M/o Rural Development

Provision of pucca houses

4 .90 lakh houses

Connecting roads

8000 km road

M/o Health and Family

Welfare

Mobile Medical Units

1000 MMU

M/o Jal Shakti

Piped Water Supply

15309 Villages

M/o Women and Child

Construction and running of

2500
Development Anganwadi Centres
Construction and running of
M/o Education 500
hostels
Coverage of 3959
M/o Communications Installation of mobile towers
habitations
M/o Power Energization of unelectrified HHs 2.65 lakh HHs
M/o New and All eligible and

Renewable Energy

Energization of HHs

uncovered by MoP

M/o Tribal Affairs

Multipurpose Centers

1000

Setting up of VDVKs

500

STATEMENT -II

PM JANMAN Progress (as on 20th November 2024)
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Mission

Financial
Name of Target Physical Sanctions
Intervention Sanctions
Ministry (2023- Achievements|(Rs in
2026) Crore)
~ 4.90 lakh
Pucca 336367  [59487 houses
pucca 2722.14
M/o Rural houses houses completed.
houses
Development
Connecting 8000 Km 4484.30 [11.51 Km road
3386.2
roads road kmroad |completed
Mobile 616 MMUs
M/o Health and |Medical functional with
1000 MMU 616 MMUs 208.7
Family Welfare |Units more than 25
(MMUs) lakhs footfall.
6350
Piped Water 6350 Villages
D/o DWandS, 15309 Villages
Supply 100% 344.35
M/o Jal Shakti Villages 100%
(FHTCs) Saturated
Saturated
M/o Women and|Anganwadi 770 AWCs
1864
Child Centers 2500 AWCs made 311.16
AWCs
Development  |(AWCs) operational.
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D/o SEandL, 194
Hostels 500 Hostels - 476.16
M/o Education Hostels
Coverage 406
DoT, M/o Mobile 1499
of 3959 habitations 204.3
Communicationsjtowers habitations
habitations covered
Energization|~ 2.65 lakh (140440 87132 HHs
M/o Power 516.15
of HHs HHs HHs Electrified
All eligible
M/o New and
Energizationjand 800 HHs
Renewable 9569 HHs 47.86
of HHs uncovered Electrified
Energy
by MoP
Multipurpose
Work started
Centres 1000 MPCs 873 MPCs 119.24
in 433 MPCs.
(MPCs)
M/o Tribal Operational: - |33 g1
Affairs 135 (including
Setting up of 501
500 VDVKs Tool kit Rs. 12.20
\VVDVKs \VDVKs
distributed Cr of
:280 MoSDE)
Total (Rs. in Crore) - 8369.87

# As information provided by concerned Ministries
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STATEMENT -lll
Estimate of PVTG population based on the mobile application-based
habitation survey by State Governments / UT Administrations/department

(as on 20.11.2024)

PVTG
S.No [|State*
Population
ANDAMAN and
1 |NICOBAR 191

2 |ANDHRA PRADESH 492552

3 |CHHATTISGARH 229743
4 |GUJARAT 153516
5 [|JHARKHAND 398952
6 |KARNATAKA 57448
7 |KERALA 29511

8 |MADHYA PRADESH 1229201

9 |MAHARASHTRA 623143
10 |ODISHA 300436
11 [RAJASTHAN 128456
12 [TAMIL NADU 380376
13 [TELANGANA 63194
14 [TRIPURA 273240

15 [UTTAR PRADESH 3527
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16 [UTTARAKHAND 92233
17 |WEST BENGAL 67087
Grand Total 4522806

* Bihar and Manipur are the other States covered under Abhiyan.

TOLL COLLECTION ON NATIONAL HIGHWAYS

*59. SHRI ASADUDDIN OWAISI:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:

(a) the list of National Highways (NHs) and sections thereof on which toll is
currently being collected;

(b) the cost of construction and the total toll revenue collected since the
commencement of toll collection, highway-wise;

(c) the general conditions and timeframe for toll collection on National Highways
after the completion of construction;

(d) whether the total toll collected on some National Highways (NHs) has
exceeded the cost of construction; and

(e) if so, the reasons for continuing toll collection despite the toll revenue
surpassing the construction cost?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN
JAIRAM GADKARI):

(a) The details of National Highways (NHs) and sections on which user fee is

currently being collected are at enclosed Statement |.
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(b) The cost and the total toll revenue collected since the commencement of toll

collection, highway-wise are at enclosed Statement Il and lll.

(c) The Government may by notification, levy fee for use of any section of
national highway, permanent bridge, bypass or tunnel forming part of the
national highway, as the case may be, in accordance with the provisions of the
rule of National Highways Fee (Determination of Rates and Collection) Rules,

2008.

The collection of user fee shall commence within forty-five days from the

date of completion of the section of National Highway.

In case of private investment project, the collection of user fee shall be
made in accordance with the terms of agreement entered into with the

Concessionaire.

(d) and (e) The user fee at fee plazas on National Highways are collected as per

NH Fee Rules, 2008 and its amendment thereof.

STATEMENT |

The details of National Highways (NHs) and sections on which toll is

currently being collected:

Length
Section NH Plaza Location
(in Kms)
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ANDHRA PRADESH (RO Vijayawada)

Public Funded Projects

Km. 589.554 Madapam

Nandigama - Srikakulam 5 53.770
Village Dist.Srikakulam
Km.656.704
Champavati/Kopperla -
5 66.544 Nathavalasa, Dist.
Visakhapatnam-
Vizianagaram
Km 728.055
Vishakhapatnam - Ankapalli 5 40.707
AGANAMPUDI
Vaggampalle — Dornala T- Km 348.720,
565 66.156
Junction 2-LPS Brahmanapalli in AP
Km 53.300 (new Km
5 39.100 1050.794) Kalaparru
Village
Vijayawada-Gundugolanu
Km 31.850 (new Km
5 39.100 1072.191, Pattipadu
Village
Km 500.150,
565 42
Penchalkona — Yerpedu Chintalapalem in AP
565 83.562

Km 443.800, Rapur in
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AP

Ibrahimpatnam — AP /

Km 35.800, Badava in

221 69.190
Telangana Border AP
Km 285.100,
565 41.786
Markapuram to Vaggampalle Raaviguntapalli in AP
2-LPS Km 217.050,
565 45.6
Mekalavaripalli in AP
Km 604.450,
Mydukur to Dornala T-Junction 67 52.000
Basapuram
Dornala - Atmakur (AP) 67 53.000 Km 680.180, DC Palli
Km 722.450,
Atmakur - Nellore (AP) 67 44.500
Buchireddypalem
Km 69.015,
Pileru - Rayochoty 18 51.715
Durgamvaripalli, AP
Adoni to Madhavaram (via
167 55.150 | Km 101.650 Halaharvi
Mantralayam
Km 250.700,
Hyderabad - Bangalore 7 84 Amakathadu, Distt.

Kurnool
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Km 310.200, Kasepalli,

79
Distt. Anantpur
Km 376.075 Marur Distt.
88.164
Anantpur
Davulpalli - Markapuram 565 42.179 | Km 163.250 Millampalli
NH-65 (Old
Vijayawada to Machilipatnam 64.611 | km 17.500 @ Davuluru
NH-9)
At km 13.550 (Design
Kathipudi to Start of Kakinada
214 27.500 | chainage at km 15.000)
Bypass 4-L
Gollaprolu
216 (Old At km 219.900
Eepuripalem to Ongole -2LPS 57.874
NH-214A) Chinaganjam
AP/TN Border-Nalagampalli
NH-4
and Nalagampalli - AP/KA 60.39 Mahasamudram
(New-69)
Border
Jellipalli at Km 47.400
AP Boarder - Anantapur 42 71.250
3.11.2020
Mudigubba - Anantapur District Yerradoddi at Km
Border 42 68.050 158.500
Others 3.11.2020
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Bandapalli at Km

18
Rayachoty - Kadapa 51.28 119.945
new-40
15.11.2020
Chittimitti Chintala at km
Muddanurur-Jammalamaduga
67 32.15 535.170
Others
21.11.2020
544D 53.944 Medapi Km 297.650
Giddalur-Vinukonda
Pandipalli at Km
(Others) 544D 54.359
231.500
Jodi dharmapuram km
Gooty — Tadipatri 67 63.013
460.600
Chittor-Mallavaram 140 61.128 Gadanki
Ananthapuramu to Kalyandurg Km. 14.500 of NH-
544DD 55.845
section (2-LPS) 544DD near Vaddupalli
Gundugolanu-Devarapalli-
16 69.884 Veeravalli
Kovvuru
At Km. 686.540
Anakapalli- 16 23.520 _
Dukkavanipalem
PendurthiAnandapuram
. At Km 722.170
Section 16 25.085

Marripalem
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Pileru-Puthalupattu Section 40 37.500 | At Km 19.500 Thenpalli
At Km 88.810
Palamaneru to Krishnagiri
42 83.744 Danamaiahgaari
(2LPS)
Palle
Bathalapalli
Rapthadu-Bathalapalli section 42 57.471
Km 104.405
Madanapalli-Punganuru-
42 54.845 Bandlapalli Toll Plaza
Palamaneru
Kodikonda Junction to Cholasamundram at Km
544 E 56.803
Madakasira section 19.440
Losari - Machavaram section 216 48.149 | Munjuluru at Km. 66.700
Annampalli @ KM
Gurajanapalli to Pasarlapudi 216 53.560 78.000
04.03.2023
AP/Odisha Border to Gorribanda Toll Plaza
326 A 38.847
Narasannaapeta section 16.03.2023
214A Mopidevi
Machilipatnam - avanigadda 34.76
(New-216) 01.08.2023
Reddypalem Toll Plaza
Rapalle-Eepurpalem NH-216 61.693

05.01.2024
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Rayachoty - Angallu Road NH-340 60.025 | Mudiveedu at km 50.050
214 (NH- Seetharampuram Toll
Dhindi to Digamarru 42.12
216) Plaza
26 Jonnada Km 558.000
Raipur-Visakhapatnam 28.8
(old-43) (design 22.970)
Km 416.8 (new
Vijayawada — Chilakaluripet 5 82.500
1117.402) Kaza
Madakasaira - Sira section 544E 42.376 Rolla at km 80.400
TOT-Ist
Icchapuram-Puintola 5 64.4 Km 473.632 Bellupada
Km. 172.800 (new
Icchapuram-Nandigam 5 96.7
530.404) Laxmipuram
Km 795.498 Vemapadu,
Ankapalli - Tuni 5 88.53
Distt Vishakapatnam
Km 236.200 (new Km
Tuni - Diwancheruvu 5 70.98
865.553) Krishnavaram
Diwancheruvu - Siddhantham | 16 (Old 5) | 49.04 | Km 946.300, Eethakota
Siddhantham - Gundugolanu 16 (Old 5) 71.95 Km 999.600, Unguturu

BOT Projects
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Tada - Nellore

110.517

Km 86.00 Sullurpet,

Km 124.40 Budhanam

and

Km 155.30

Venkatachalam

Nandigama - Vijayawada

48.00

Km 226.40 Keesara

Chilakaluripet - Nellore

183.745

Km 1200.00) Vill

Bolapalli,

Km 1264.00 Tangutur

Km 1326.00 Sunambatti

(Musunur)

Cudappa-Mydukur-Kurnool

NHDP-III

18

30.580

Dumpalagattu
Paatimeeda Palli (earlier

location was Palempalli

)

17

60.110

km 228.350 near
Chagalamarri in Kurnool

Dist.

18

60.780

Chapirevula




28.11.2024 156

km 349.100 near
18 37.282
Nannur

SPV Projects

Km 9.158 (Panchvati

Vishakhapatnam Port Colony) and
SR 12.000
Connectivity Project Km 2.262 (Gosthani
Gate of NAVY)

Bihar (RO Patna)

PUBLIC FUNDED PROJECTS

Km 200.100 Vil. Sau

Aurangabad - Barachetti 2 60.000
Kala
Km 23.500 Balgudar in
Mokama-Munger 80 60.470
Begusari distt.
31 69.961 Km 333.150 Kharik
Khagaria - Purnea
31 69.961 Km 397.885 Maranga
Muzzaffarpur-Sonbarsa
2 lane with PS (Annuity) 77 65.472 Km 26.09 Runni

07.07.2015

Hazipur-Muzafarpur 7.09.2016 28 38.770 New PF
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Saidpur Patheda

Barsoni/
Purnea- Dalkhola 31 36.30
Km. 416.000
Pokharia @ 54.350
722 36.525
Chhapra Rewa Ghat- (17.01.19)
Muzzafarpur Sohnu @ 25.900
722 36.525
(17.01.19)
531 (New Km 34.500 @ Chainwa
54.025
85) (Chapraitha)
Chhapra - Gopalganj 2-LPS Thawe @ Km 86.600
531 (New
40.233 | 08.12.2019 (Gopalgan;j -
85)
(Brindawvan)
Galgalia-Rehman Ganj Chowk 327 (E) 75.0000 Khaikhat Km 39.500
Lodipur Kala - Jichho
80.000 16.6750 | Bhagalpur km 137.300
Phase-1VB
Bishanpurwa at km
Bagaha-Paniyahawa 25B 39.000 53.625
01/09/2020
Bihar Sharif-Barbigha-Mokama 82 54.575 Toda km 128.000
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319(0ld Babhniyawan at Design
Arrah to Pararia 50.030
NH-30) Km 16.030
Shahpur at Design Km
Simaria - Khagaria section NH-31 60.232
232.600
Kulhariya at Design Km
Koilwar-Bhojpur section NH-922 43.850
39.700
Bhojpur-Buxar section NH-922 47.900 Dalsagar
NH-20 (Old
Bakhtiyarpur- Rajauli Section 47.225 Karigawan
NH 31)
(Now 205
Forbesganj -Jogbani section 9.26 Bhadesar
and 154)
Galgalia-Bahadurgan;
NH-327 E | 75.000 | Jeerangachh km 22.410
Km 0.000 - Km 49.000
Narenpur - Purnia
131A 49.000 Routara Toll Plaza
Km 6.000 - Km 55.000
Km 150.390 Asanpur
57 86.651
(Supaul)
Muzaffarpur-Darbhanga-purnea
57 69.501 Km 267.000 Hariabara
57 76.146 Km 26.200 Maithi
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57 49.160

Km. 98.700 Raje

(Naruar)

Kanhauli-Ramnagar Section 131G 39.160

Mamrejpur Fee Plaza

Piprakothi - Motihari - Raxual NH-28A 67.411

Phulwaria Toll Plaza at

km 35.700

2-LPS of entire NH 333B (the
highway starting from its

junction with NH-33 at Munger | NH-333B | 18.437

and Terminating at its junction

with NH No. 31 at Khagaria

Malhipur at Km 1.4

TOT/Invit

Kotwa — Mehsi - Muzaffarpur 28 80.00

468.700 near Parsoni
Khem Village in East

Champaran District

OMT Projects

BOT PROJECTS
Mohania Toll Plaza at
2 42.600
Km 860.00
Varanasi - Aurangabad
Sasaram Toll Plaza at
2 94.800
Km 907.100
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Patna-Bakhtiyarpur 30 46.847 Km 194.00 didarganj
Km 535.100 Mahanath
28 49.600
Maniyari
Muzaffarnagar - Barauni
Km 602.200 Govindpur
28 31.400

(Murlitol)

CHHATISGARH (RO Raipur and Chhattisgarh)

PUBLIC FUNDED PROJECTS

Dahikonga - Jagdalpur 43 56.900 | Badayiguda @284.420
Dhamtari-Kanker 43 48.412 Jagtara @ 94.995
Bedma- Dahikonga 43 61.170 Mashora @ 216.400

200
47.798 | Km 97.516 at Bhojpuri
(New-130)
Saragaon-Bilaspur 4-L
200 Km 110.300 @
20.545
(new-49) Mudipaar
6
Raipur-Durg 26.60 Kumhari km 285.400
(new-53)
111
Katghora-Shivnagar 80.900 | Chotiya at Km 117.150
(New-130)
43 32.00

Surajpur-Ambikapur

Pachira at Km 348.860
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Others 28.10.2020
Raipur-Simga section 30 48.580 At KmTarpongi
Bilaspur - Pathrapali 111 53.3 Limha

MP border Chilpi - Kawardha 12A
50.878 Mudiyapara
(Pkg-1) new-30
Vill Theka / Darrighat - Vill 49
33.187 | Paraghat @km 138.500
Banari Section (New-200)
Masaniakala - Rengapali Vill / Jhalmala
49 59.449
odisha border 18.01.2023
NH-78
Kunkuri to Chhattisgarh /
(new NH- | 66.675 | Lodam at km 593.350
Jharkhand Border section
43)
78
MP/CG Border to Surajpur Maharajpur fee plaza at
(New NH - 78.1
section km 278.150
43)
111
Pathrapali-Katghora 31.2 Madanpur Km 82.000
(New-130)
30
Raipur-Dhamtari 72.009 Maroud Toll Plaza

(Old NH-3)
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BOT PROJECTS
Km 312.500
Durg Bypass 6 18.00
Dhamdanaka
End of Durg Bypass-
6 82.600 | Km 331.870 Thakurtola
Chhattisgarh / Mah. Border
21.733 Km 242.800 Lakholi
Aurang - Raipur 6 Km 276.600 Sundar
21.733
Nagar
Km 123.206 near
6 68.695
Orissa/Chattisgarh border- Chhuhipalli
Aurang Km 182.636 (Dhank)
6 60.105
Kasahibahra

DELHI /NCR and EPE (RO Delhi)

PUBLIC FUNDED PROJECTS

Badarpur Elevated Highways 2 4400 | Km 18.700/Km 20.200
Mor-Narnaul-Pacheri Kalan
Sirohi Bahali at Km
Km 148B 453
23.00
Bharatmala
Rewari to Narnaul Section NH-11 58.892 | At Km 22.100 Kathuwas
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Gurgaon-Sohna Section NH-248A 86.29 At Km 13.000 Ghamroj
152D 227.02 Chandlana Toll Plaza
152D Mohna Toll Plaza

Kheri Sharaf Ali Toll
152D
Plaza
152D Bahri Toll Plaza
Amrawali Khera Toll
152D
Plaza
152D Kilazafargarh Toll Plaza
Ismailabad-Ghangeri 152D Bainsi Toll Plaza
(01.08.2022)
152D Kharkhara Toll Plaza
152D Kherari Toll Plaza
152D Dadri Toll Plaza
152D Buchawas Toll Plaza
152D Jat Guwana Toll Plaza
152D Pabanawa Toll Plaza
152D Chabri Toll Plaza
152D Bhalkhi-211+718
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Hilalpur Fee Plaza at

NE-4
Km 12.930
Khalilpur Fee Plaza at
NE-4
km 19.803
Kalinger Fee Plaza at
NE-4
km 35+500
Ghata Samsabad Fee
NE-4
Delhi-Vadodra Expressway Plaza at km 66.587
in the states of Haryana and Sheetal Fee Plaza at km
NE-4 228.748
Rajasthan on EPC Mode 102.000
15.02.2023 Pinan Fee Plaza at km
NE-4
129+017
Bhandaraj Fee Plaza at
NE-4
km 181.451
Dungarpur Fee Plaza at
NE-4
km 210.972
Badkapara Fee Plaza at
NE-4
km 228.748
Delhi - Gurgaon 8 27.70 IGIA
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8 Km. 42.00 Khedki Daula
DND- Faridabad - Sohna / 6 NH -
20.063 Kiranj Toll Plaza
Lane 148NA
Jagaheri fee plaza
Jagaheri fee plaza 709AD 42.245
09.01.2024
Chota Mawana Km
34
27.750 27.900
Meerut-Najibabad (old-119)
02.07.2024
Km 11.500-
34 Bhanera at Km 98.00
26.200
(old-119) 14.07.2024
Delhi - Agra 2 47.28 Gadpuri at km 46.000
(Srinagar plaza shifted in two 2 63.22 Karman @ 94.00
locations) 2 69 | Mahuvan at Km 164.000
TOT/Invit
Chhajarsi @
Delhi-Hapur section (part of
24 50.934 Km.39.730(earlier
Delhi-Meerut Expressway |
Dasna-location shifted )
Main Plaza Jakhauli
NE-II 135

NHNE -II

Disst. Sonepat at Km
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(National Highway on NE-II)

5.500

Mawikalan, Distt Bagpat

At. Km 15.360

Duhai Distt. Ghaziabad

St. Km 44.512

Dasna Distt. Ghaziabad

At. Km 52.192

Bilakbarpur Dustt.
Gautam Budh Nagar At

Km 72.724

Fatehpur Rampur, Distt.
Gautam Budh Nagar at

Km 83.005

Maujpur, Distt.
Faridabad at. Km

108.570

Main Plaza NH-
2/Chhaijju Nagar Distt.

Palwal at Km 132.085

Delhi-Meerut Expressway

NH-334

59.777

At Km. 58.230 Kashi
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village in Meerut district

At Km. 31.343
Rasoolpur Sikrod village

in Ghaziabad

At Km 45.706 Bhojpur

village Ghaziabad

Sarai Kale

Khan (Delhi) at Km 1500

Indirapuram (near

Ghaziabad) at Km 9.500

Dundahera (near
Ghaziabad) at Km

19.900

Dasna (near Ghaziabad)

at Km 27.360)

Km 416.00 Vantada

Ratanpur - Himatnagar 8 41.800
Distt Sabarkantha
Himatnagar-Chiloda 8 52.000 | Km. 472.035 Kathpura
Jetpur-Somnath 8D 42.710 Gadoi at km 51.250
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57.180 Dari at km 108.980
Vadodara-Surat 8 6.490 Narmada Bridge
Gandhidham (Kandla)- Mundra
8A 55.800 Km 44.500 Mokha
Port
Palanpur - Radhanpur
Km 226.000 Makhel
Bal. length added after invit 15 101.000
(Km 395.400 on NH-27)
transfer
Pithai km 37.300 and
Ahmedabad - Godhra 59 116.731 Vavadikhurd Km
110.436
Kuchadi at Km 409.500
8E 48.7800
29.09.2020
Porbandar-Dwarka Okhamadi at Km
8E 52.1970 470.875
29.09.2020
Kagavadar- Una Nageshri Km 151.950
8E 38.16
NHDP-IV 05.11.2020
Bhavnagar-Talaja Kobadi at Km 18.150
8E 29.292

NHDP-IV

06.11.2020
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Gadu-Porbandar (HAM) 51 90.87 Gorsar at Km 342.512
168 43.365 At Km 12.867 Bhordu
Tharad-Dhanera-Panthawada
. At Km 64.622 Vachhdal
Section 168 24.924
(Panthawada)
At Km 142.290
Pimpali-Bhavnagar NH-751 32.51
Bhadbhid
Vadodara - Bharuch 8 83.300 Km 157.20 Bharthana
Bharuch - Surat 8 65.000 Km 245.750 Choriyasi
8 55.200 Km 297.360 Boriach
8 63.000 | Km 356.200 Bhagwada
Surat - Dahisar 8 57.400 | Km 420.34 Charoti
Km 474.1 Shirshad
8 63.000
(khanwade)
Dwarka-Connctig Khambaliya,
Jam Nagar, Dhrol, Amran
NH-151A | 80.136 Dharampur
Terminating at its Junction at
NH-27 near Maliya
Dhrol-Bhadra patiya 151A 50.416 Tarana Toll Plaza
8B 67.127 | Km 120.50 Pithadia and

Jetpur - Gondal - Rajkot and
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rajkot Bypass

Km 156.80 Bharudi

Rohisa Km 79.370

Talaja-Mahuva-Kagvadar 51 85.480
20.07.2024
Bhirandiyara Toll Plaza
Bhirandiyara Toll Plaza
NH-341 96.731 Km 65.478 - Km
Km 65.478 - Km 162.209
162.209
NE-4 DodakaToll Plaza
Vadodara Mumbai Expressway NE-4 FajalpurToll Plaza
(Padra to Vadodara) (Phase |IA
NE-4 91.474 SamiyalaToll Plaza
- Pkg I) [Km 355.00 to Km
378.740] NE-4 SanpaToll Plaza
NE-4 DahegamToll Plaza
Km 181.450 to Km 22.400
NH-8E 40.950 Velva Toll Plaza
Una-Kodinar section
Garamore - Samakhiyali 8A 51.46 Km 286.655 Surajbari
Garamore - Bamanbore 8A 71.94 Km 213.100 Vaghasia
8B 50.540 | Km 11.00 Vanana Town
Porbandar - Bhiladi - Jetpur
8B 65.100 Km 82.00 Dumiyani
Palanpur-Radhanpur- Km 403.00 Bhiladi
14 53.6

Samakhiyali

(Km 537.850 on NH-27)
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Km 493.00 Belgaum

14and15
Palanpur-Radhanpur- (Km 503.100 on NH-27)
105.9
Samakhiyali Km 160.000 Varahi
15
(Km 460.450 on NH -27)
Palanpur/ Khemana - Aburoad 14 45.000 Km 338.23 Khemana
km 2.616 and one side
NE-1 43.40
plaza 3.8
Km 86.1 plus two side
AV Expressway Phase 1 and 2
plazas at Km 43.855
NE-1 49.90
(Nadiad) and Km 58.616
(Anand)
Km 44.005 Radhvanaj
50.100
Ahmedabad - Vadodra 8 (Kheda)
46.980 Km 92.000 Vasad
Samakhiyali-Gandhidham 8A 56.160 Km 309 Samakhiyali
Godhra - Gujarat / MP Border 59 85.467 | Km 146.500 Bhatwada
Gujarat/Mah Border - Surat- 67.82 Vyara 28.590 (Mandal)
6
Hazira port section 61.18 Bhatia 89.86
Hissar-dabwali 57.000 Km 184.035 Landhari

10 (New -
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9)
10 (New -
43.925 Km 241.92 Bhavdeen
9)
Hissar-dabwali (Pkg-Il)
10 (New - Km 302.250 Khuian
43.735
9) Malkan
152 (old Saini Majra @28.160
Ambala-Pehowa 50.860
NH-65) Km.
152 (old
Pehowa-Kaithal 44.558 Thana @68.680 Km.
NH-65)
71
Punjab/Hr. Border - Jind-4L 70.178 | Khatkar at Km 286.125
(new-352)
Raj./Hr. Border-Bhiwani-Hansi-
148B 31.32 Kitlana (Hr.)
Punjab Border
Rohna-Hassangarh-Jhajjar 334B 35.45 Chhara
Jind-Karnal 709A 85.362 Peont
UP/Haryana Border-
Yamunanagar-Saha-Barwala- 73 47.622 Milkmajara
Panchkula
Yamunanagar - Panchkula 57.378 Km. 158.579 at Jaloli

73 (new
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NH-7)
334B 49.830 | Morwala at Km 32.460
Jhajjar-Loharu (2-LPS) Bisalawas fee plaza at
NH-334B | 43.584
km 88. 950
design chainage Km 6+875 to Bass Fee Plaza at
NH-709A | 61.982
Km 68+857 km.41.632
Jind-Gohana-Sonepat NH-352A | 50.505 At Km 23.922 Ludana
UP- Haryana borderSonipat- At km 30.800
NH-334B 43.46
Jhajjar Jharothi
Km 370.420 (Dighal vill.)
Rohtak - Bawal 71 83.155 Km 430.000
(Gangaycha vill)
Delhi / Haryana Border -
10 55.722 Km 52.460 Rohad
Rohtak
Km 99.835 Madina
10 41.810
Rohtak-Hissar Korsan
10 57.000 | Km 161.500 Ramayana
km14.600 (near
Rohtak-Panipat 71A 80.86

Makrauli Kalan Village)
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and

at km. 64.200 (near

Dahar village).

Km 111.423 at

Panipat-Jalandhar 1 110.000
Gharunda earlier Karnal
Rai Malikpur (Rajasthan /
Haryana border) — Narnaul- Bamla
24.596
Mohindergarh- Charkhi Dadri- 05.08.2022
Bhiwani — Kharak) Section
Moonak - Jakhal - Budhlada -
NH-148B | 45.895 | Chotian at Km 247.445
Bhikhi
Jogewal Toll Plaza
NH-54
25.06.2024
Dabwali Toll Plaza
, . NH-54
Mandi Dabwali (Pb./Hr. 25 06.2024
Border)-Chautala Road Section
34.800 Alika Toll Plaza
from Proposed Mandi Dabwali NH-54
25.06.2024
Bypass
Shergarh Toll Plaza
NH-54
25.06.2024
NH-54

Abubshehar Toll Plaza




28.11.2024

175

25.06.2024

Chautala Toll Plaza

NH-54
25.06.2024
Panipat Elevated Highway 1 10.000 Km 96.000
Narwana @ km 36.776
45.130 (design)
existing Km 125.790
Badopatti @ 87.000
Kaithal-Haryana/Rajasthan
65 67.320 (design)
Border
existing171.580
Chaudhrivyas @
35.22 135.900 (design)
existing 212.400
Delhi/Haryana/Kundli Border -
1 56.700 | Bhagan @ Km 53.600
Panipat
1A (44
Jammu-Pathankot 48.650 Km 16.400 Lakhanpur
new)
Samba-Kunjwani Km 88.300 Thandikhui *
1A (44
Jammu Bypass - Udhampur 64.587 km 22.600 Bann *

new)
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Km 90.176 (Mada)

Chenani-Nashri 1A 49.624
Km 99.800 (Nashri)
Srinagar-Banhilal and Banhilal | 1A (New Kachkoot @ 258.564
57.440
Bypass NH-44) 7.5.2019
Jammu Srinagar Section 44 Lamber Fee Plazas
including Nagrota (length 14.4
16.268
km.) and Udhampur Bypass ( 44 Ujroo Fee Plazas
Length 18.7 km. )
Km. 279.425 Rasaiya
Barachetti - Gorhar 2 80.000
Dhamna
346.100 Ghangari
Gorhar - Barwa Adda 2 78.750
(Kulgo)
23 56.002 Sosokhurd @ 53.740
Chas-Ramgarh
23 20.850 | Tand Balidih @ 16.770
Giridh - Jharkhand 114A 28.482 | Km 232.385 @ Navasari
Dumka - Jharkhand - 2LPS 133 37 Kothiya @ Km 109.880
Mahulia-Bahragora-JH/WB
NH-33
Border and Bahragora - 71.610 Kokpara @ 32.125
(new-18)

Kharagpur
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Hazaribagh Km 30.400

Barhi-Hazaribagh 33 41.279
(Nagwa)
Ranchi-rargaon Section NH-33 77.300 | At Km 162.750 Edalhatu
Govindpur-(Rajganj)-Chas-
32 56.8893 | Pupunki at km 26.100
West Bengal Border section
Pata
Ranchi - Mahulia 33 15.713
20.08.2022
NH-33
Jamshedpur-Mahulia Section (newNH - | 44.15 Putru at Km.274.500
18)
Hesmi (Mandar) @
Ranchi Piska - Bijupura 75 51.4
29.375 (ealier Murma)
Ranchi Piska More to Palma
23 21.85 Patrachauli Toll Plaza
section
Hariharnath
Hariharganj - Parwa More (Kauwakhoh) Km
98 33.716
(HAM) 32.750
10.07.2024
Turup Toll Plaza NH-33 26.270 Turup Toll Plaza
33 73.790 Km 98.930 ( Pundag)

Hazaribagh - Ranchi
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including ramgarh bypass

AP/ Karnataka Border -

Km 464.774 near

7 71.45
Devanhalli Bagepalli
218
77.05 Km 241.100 @ Kannoli
Bijapur-Gulbarga-Homnabad (New-50)
2/4-LPS 218
79.254 | Km 303.400 @ Harval
(New-50)
212 (New- K.N. Hundy at km
44.36
766) 200.400
212 (New-
Kerala border - Kollegal 47.486 | Yeddore at km 236.550
766)
212 (New- Kannegala at km
35.679
766) 144.130
Km 14.875
Neelamangla and
Km 26.075, and
Banglore - Neelamangla 4 19.565
Banglore (4 Side Plazas
- 16.600, 17.100, 23.150
and 23.800)
Byrapura-Challkere 150-A 49.95

Hirehalli at km 341.300
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09.03.2021

Hubli to Hospet section

NH-63

76.702

At Km 161.200 Nalavadi

NH-63

72.995

At Km. 220.160 Hallikeri

(Halligudi)

Bellary Byrapura section (HAM)

150A

41.73

Jajirakallu at Km

281.430

Neelmangla - Tumkur

32.5

Kulmepalya at Km 30

and

Chokkenahalli at Km

61.450

Bangalore -Mysore section

275

275

55.63

Kaniminike at Km

23.900

14.03.2023

Sheshagirihalli at
Km26.800

14.03.2023

Tumkur - Shimogga section

206

29.355

Rajathadripura at Km.
49+850

13.03.2023

Belgaum - Khanapur Section

NH-748

31.764

Ganebail at Km 19+200
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(Km.0.000 to Km.30.000) (Old NH- 11.07.2023
4A)
GANANGURU TOLL
NIDAGATTA- MYSORE NH-275 61.104 PLAZA
01.07.2023
Nalluru Devanahalli at
Doballapur Bypass - Hoskote 648 36.81 km 64.690
17.11.2023
206 (New-
Banwara-Bettadahalli 71.500 Linglapura Toll Plaza
73 and 69)
648 (Old-
Dobaspet to Dodaballapur 42.000 Hulikunte Toll Plaza
NH-207)
Balenahalli at km
Challakere - Hiriyur (Pkg-IIl) NH-150A | 55.705 397.400
24.09.2024
B.C. Road - Padil and Padil
48 Km 331.290
Bypass (Suratkal-Nantur) 18.137
(new 73) Brahamarkotlu
(New Mangalore Port)
17 NITK Surathkal
Suratkhal-Nantoor 18.362

new NH 66

at Km 358.042
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Maharashtra Border -Belgaum 4 Km 591.24 Kognoli
77.705
Hattargi - Hirebagewadi 4 km. 537.77 Hattargi
Gabbur - Devgiri 4 64.00 Km 352.550 Bankapur
Km 237.650 Hebbalu,
Doddasiddanahally - Hadadi 4 71.00
distt. Davanageri
Km 288.200 Chalageri,
Hadadi - Devqiri 4 80.00
distt. Haveri
Km 482.600
Belgum - Dharwad 4 79.36
Hirebagewadi
4 57.00 Km 172.770 Guilalu
Tumkur- Chitradurga
Km 104.530,
including Tumkur Bypass 4 70.00
Karajeevanahally
At Km 538.000
Devanhalli - Bangalore 7 22.120
SadahalliToll plaza
Km 32.700 Electronic
city)
Silk Board Junction - Hosur 7 24.365
ELEVATED SECTION
(Attible)
Neelamangla Junction - 48 80.262 Km 32.600
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Devihalli

Doddakarenahalli and

Km 100.250 Karbylu

(bellur)

Km 103.888 Kasaba

13 (New Distt Bijapur and
Bijapur — Hungund 97.220
NH —50) Km 165.650 Nagarhalla
Distt Bagalkot
Km 229.061 near
vanagari vill.
Km 283.500 near
Hungund - Hospet 13 99.059
shahapur vill.
Km. 288.00 Near Hintal
vill.
Banglore-Hoskote-Mulbagal Km 246.750 Mulbagal
4 79.724
(Banglore-Kolar-Mulbagal) km. 307.700 Hoskote
Mulbagal-Karnataka / AP Km 217.450 near
4 22.188
border Gaddurur
Km. 169.350
Devihalli - Hassan 48 77.228

Shanthigrama
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km 119.100 Kirasave

(kadabhalli)

Sastan (Gundmi)

37.720
Kundapur-Suratkhal and Nantur Km 300.480
Circle to Mahaveer Circle and Hejamady
66 (OId 17) | 31.035
Mahaveer circle to Kerala Km 347.180
Border (Talapady) Talapady
13.200
Km 16.600
Mangalgi @ Km
9 72.640
MH-Knt Border - Sangareddy 407.500
(New-65)
70.100 | Kamkole @ Km 464.600
Thimalapura at Km
NH-50 (Old
320.00
NH-13)
Hospet - Chitradurga 4L (356103)
120.000
21.2.2020 Kananakatte at Km
NH-50 (Old
383.200
NH-13)
(356104)
Belekeri village
Goa-Karnataka Border to
66 (Old 17) | 56.166 (Km.131.200)

Kundapur

11.2.2020
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Holegadde village

66 (OId 17) | 59.850 (Km.182.850)
11.2.2020
Shirur village
66 (OId 17) | 71.224 (Km.239.630)
12.2.2020
| | |
Kollam Bypass
Kollam Bypass 66 13.00
(Kuripuzhu)
Thiruvananthapuram-
Thiruvananthapuram
Kerala/Tamil Nadu border 66 43.000
Bypass (thiruvallam)
Section
NHO017
Thiruvangad Toll Plaza
Thalassery-Mahe Byoass (New-NH 18.6
11.03.2024
66)
85
Bodimettu to Munnar section 18.600 Devikulam Plaza
(Old-49)
Kalamassery-ICTT Poonarimangalam @
47C 17.122
Vallarpadam 12.750/03.02.2019
Km 356.500 near
Edapalli — Vyttila — Aroor 47 16.750

Kumbalam in Ernakulam
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District
Km 278.000 (
Thrissur-Angamali-Edapalli 47 64.940
Paliyekkara)
Km 190.00, Chullimada
Walayar-Vadakkancherry 47 53.495 Hamlet (
Pampampallam)
Vadakkancherry to Thrissur
47 26.955 | Panniyankara at Km 243
Border
Bhopal - Sanchi 86 53.775 | Sehatganj at km 13.280
Bhopal - Biaora 12 Sonkacch at Km
52.2
others (new-46) 335.200
Bhopal - Biaora 12 Kachnaria at Km.
51
others (new-46) 419.200
Patariya Goyal Km
Shujalpur-Ashta 752 C 40.375
72.500
Thikri to Anjad (2-LPS) 347B 34.560 | Mandwara at Km 30.150
Vishankheda at km
Jabalpur-Bhopal NH-12 22.840
283.600
Four Lane of Obedullaganj to NH-69 49.110 Bagwada
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Itarsi Section

Sindoor River to Start of Bareli
Bypass from design Km
130.000 to Km 193.000

(existing km 130.100 to km

194.000) of NH-12

NH-12

63.000

At Km 165.150 Khiriya

Bareli Bypass to Goharganj

12

83.545

At Km 210.500 Harshili

Biaora to
Maksudangarh Section from
design Km 3.150 to Km 42.510
and Maksudangarh to Sironj

Section

NH-752B

89.54

At Km 54.100 Newli

Pachore-Shujalpur

30.354

Talen (Mirzapur) Km

14.600

Indore - Dewas

58.500

Km 591.00 On Indore
Bypass Just after the
flyover of the Junction at
NH-3 and indore Side

(IDTL-Plaza A)

(IDTL-Plaza B)
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Dewas-Ujjain Section from Km NH-148 Palkhanda at Km 15.420
33.95
0.000 to Km 19.733° (NH-752D) 08.09.2023
NE-4 NeemthurToll Plaza
NE-4 GarothToll Plaza
NE-4 DalavadaToll Plaza
Delhi- Vadodara- Mumbai
NE-4 DVE Bhuteda Plaza
expressway
NE-4 244.5 NayapuraToll Plaza
20.09.2023 NE-4 DhamnodToll Plaza
NE-4 TimarwaniToll Plaza
Chechat Toll Plaza
NE-4
31.07.2024
Harda - Betul NH-47 61.4 Baharagaon Km 20.270
NH-552 Semalkhedi 84.200
68.644
(G) 01.03.2024
Ujjain-Jhalawar
NH-552 Nipaniya goyal
64.931
(G) 01.03.2024
Mengaon Toll Plaza
Khalghat - Sarwardewla NH-347C 65.79
06.03.2024
Harda - Betul section NH-47 60.248

Gadha Plaza
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05.06.2024
347B and Chhegaon Makhan at
Dhangaon - Borega 58.000
753L Km 115.250
Chhapra Toll
58.080
Biaora to Dewas Highway | NH3(NH52 Plaza(229.900)
Private Limited ) Rojwas Toll
63.599
Plaza(291.550)
Sonvay,
Indore-Khalghat 3 77.320
Khalghat
Khalghat - MP/Maharashtra
3 82.800 Km 141.85 Jamli
Border
59 76.700 Km 34.45 Methwada
Indore-Gujarat/MP Border
59 61.410 km 118.650 Dattigaon
Multai — Chhindwara up to Chikhalikala
347 75.592
Chhindwara Ring Road Section km 21
Chhindwara (from Ring Road) - Fulara
347 61.285
Seoni Section km 139
Chhindwara-Amarwara Jungawani
547 76.025
km 136

including Part of Chhindwara
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Ring Road Section

Amarwara —Narsinghpur Jaitpur
547 70.010
Section km 197
Kelwad
Saoner —Chindwara Section 547 75.460
km 13.00
Rewa - Siddhi 75 (E) 30.300 Khadda @ Km 6.00
(2-LPS) New 39 | 27500 | Sonvarsa @ Km 58.80
76 Km 525.725, Mundiyar
Baran - Shipuri Section 121.065
76 Km 589.370 Ramnagar
Pathoroundi @ Km
Shahdol - Anuppur - MP/CG 78 45.789
232.400
Border-2LPS (New-43)
46.000 | Shahdol @ Km 146.420
Katni-Umaria and katni bypass | 78 (New- Maghgawan @ km
69.027
(2-LPS) 43) 16.580
Jabalpur-Mandla-Chilpi - 2LPS NH-12A Pandutala @ km.
92.350
(Package-lll) (New-30) 146.600
86
Sagar-Chhatarpur - 2LPS 43.000 Mungwari @ 117.270
(New-34)
Sagar-Chhatarpur 86 44.700 Ujara @ 180.260
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(New-34) 06/08/2019
12A Saliwada @ 13.440
Jabalpur-mandla-Chilpi - 2LPS 21.850
(New-30) 27.08.19
3 62.901 | Panihaar @ Km 21.400
Gwalior-Shivpuri
3 62.48 | Mudkhera @ Km 81.400
Joharia Sheikh Km
86 Ext
Bhopal-Sagar-Sanchi 94.640 165.350
(new-146)
29.09.2020
Jhansi to khururaho (Pkg Il) NH-75/39 | 48.129 Pachwara
Jhansi-Khajuraho Section of
NH-75/76 and Bameetha-Satna
39 53.464 Devgaon at 155.447
Section from Km 57.936 to Km
74.000 of NH-6
Bameetha- Satna 75 48.492 | Mauhari at km 147+705
Jhansi-Khajuraho Section NH-75 76.603 At Km 34.881 Luhari
Jabalpur-Hiran River Section 15 55.6 At km 25.000 Shapura
Hiran River to Sindoor River 64.084 Sarasdol
Mihona to Lahor to Daboh to NH 552 Goragaon
70.615
Bhander to UP Border Section | Extension 04.10.2022
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Rewa to Sirmour Section 135B 36.710 Palhan
Porsa-Ater-Bhind Section 552 46.9 Para at km 336.120
NH-75
Bela at Km 199.250
Satna-Bela Section (New NH- | 47.04
22.02.2023
39)
Morena - Ambah - Porsa
552 Extn. 31.48 Ratirampura
section
3 51.000 Km 34 Baretha
Km 85.870 Village
3 44.000 Choundha, Distt.
Agra-Gwalior
Morena
Km 32.607 on Gwalior
3and 75 42.033
Bypass
Patharahata Toll Plaza
Satna-Maihar Section 135 BG 40.98
at Km 109.700
Shivpuri-Jhansi 25 75 Km 84.650 Raksa
Lakhnadon - Mahagaon
7 63.98 Km 549.200 @ Madai
(Annuity Project)
26 316.084 Km 142.319 Malthon

Lalitpur-Sagar-Lakhnadon
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OMT Package - 14

Km 226.740 Chitora vill

26 (earlier Mehar @
km187)
Km 295.00 Village
26
Titarpani in Sagar Distt.
Km 357.739 near Bakoli
26 village (earlier Khamaria
@km 372.531)
Seoni-MP/Mah. Border NH-44
43.37 | Khwasa at km. 651.750
(NHDP-II) (Old NH-7)
Gwalior-Jhansi 75 Dagrai at Km 82.328
80.4200
NHDP-II new-44 30.09.2020
7 Kherwasani @ 325.40
Rewa-Katni-Jabalpur 61.752
(New-30) 22.08.19
Rewa-Katni-Jabalpur Section - Km 426.967 @ Mohtara
7 68.259
4L 01.11.2019
Km. 262.100 @ Odhaki
Rewa-Katni-Jabalpur (4L) NH-7 69.185 Paipkhar near
Amarpatan 31.10.19
Jabalpur - Lakhnadon -4L 7 80.821 Boharipar at Km
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Phase-IV (new-34) 481.345
Guna Bypass 3 12.250 Km 331.500
Guna to Biaora section Km 400.465 @
3 (New-46) | 39.8
Km 332.100 - Km 426.100 Jogipura)
(NHDP-IV)
3 (New-46) 50.2 Km 348.885 @ Pagara
18.06.2018
Shivpuri to Guna (stage-1)
Km 258.00 @
km. 236.00 to km. 319.700 3 (New-46) | 85.31
Purankhedi
07.06.2018
at km 71.050
69 55.68
(Khambara Toll Plaza)
at km 14.700 (Milanpur
Nagpur-Betul 69 58.08
Toll Plaza)
at km 23.00
69 58.060
Patanswangi
Husnapur
Yavatmal-Vardha 4-L (HAM) 361 64.451
07.11.2019
Tuljapur - Ausa (HAM) 361 63.438 Ashiv @ 35.200
Wardha - Butibori (4-L) Haldgaon @ 510.865
361 59.19

HAM

04.01.2020
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Mahagaon-yavatmal

Bhamb Km 382.920

361 72.0890
(NHDP-1V) 23.09.2020
Lokhandi Sawargaon to
Selu Amba at Km
Renapur-Latur road and 548B 36.378
39.250
Ambajogai Bypass
Nagbhid-Armori
353D 37.088 | Kharbi @ Km 113.000
Others
211
Karodi-Telwadi 55.61 Hatnoor at Km 359.000
New-52
Chikhali-Tarsod
Nashirabad At Km
merging of Fekari fee plaza of NH-53 65.360
415.980
2.66 km length
Aurangabad Km 290.200 to
52 30.215 At 320.100 Karodi
Karid Km 320.104 Road section
Saoner-Dhapewada-
Kalmeshwar-Gondkhairi NH-547E | 28.875 At Km 27.300 Selu
Section
Chikhali to Khamgaon Section 548CC 52.303 At Km. 68.100 Undari
Medeshi-Washim-Sawarkheda Dhumka Tondgaon at
NH-161 67.789

hingloli

km 91.525
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Nagpur-Umred Section 353D 41.1 Champa at Km 27.225
Manjarsumba-Chumbaliphata 548D Vaidyakinhi at Km
32172
(SPWD) Old SH-56 154.400
NH-53 (Old Taroda-Kasba at Km
Amravati — Chikhali Section 44.187
NH-06) 280.400
Pangare to Warangaphata Salava Jharoda at km
161 47.945
section 155.117 (TP-3)
Warora-Wani Section NH-93 18.310 Shembal
Kalamb-Ralegaon-Wadki
NH-361B | 50.275 Wadgaon and Umred
section (SPWD)
Amravati- Chikhali section NH-53 45.00 Dasarkhed Toll Plaza
Amravati - Chikhali NH-53 76.015 Kurankhed Toll Plaza
gadchiroli - Mul Hirapur at km 213.350
Nh-930 38.5085
Km 189.000 to Km 229.692 23.01.2024
Arni-Naigaon Bandi
Km 0.000 to Km 40.000 and
Pohradevi Link rom design
NH-161A | 39.755 Tuptakli at km 19.900

0.000 to Km 5.132) and Digras
town realignment (From Km

0.000 to Km 0.685)
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Ausa to Chakur NH-361 58.765 Ashta Km 96.965
Nh-06 Sub Gavhan Kh Toll
Tarsod - Fagen section 87.3
(New-53) Plaza at km 500.580
Chakur-Loha NH-361 73.345 Malegaon Toll Plaza
Medshi Sawarkheda at
Akola-Medshi-Washim 161 60.725
km 41.374
Km 150.00 near Kelapur
Deodhari - Kelapur 7
in Yavatmal Distt.
139.00
Km 92.500 near vill
Borkhedi-Wadner 7
Daroda
Km 203.400 (Shirpur)
MP/Maharashtra Border -
3 88.798 and
Dhule
Km 236.600 (Songir)
Nagpur - Kondhali 6 39.841 | Gondkhairi Km 20.612
Kondhali - Talegaon 6 49.522 Km 76.00 ( Karanja)
Km 142.8 near
Talegaon - Amrawati section 6 63.695
nandgaon peth
Chattisgarh/Maharashtra
6 72.056 | Km 449.260 sendurwafa

Border - Wainganga Bridge
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Nagpur-Wainganga Bridge 6 45.430 Mathani km. 523.400
MP/Maharashtra Border -
Mansar km. 690.6000
Nagpur and Nagpur Bypass
and operation and maintenance 7 78.628
of already four laned (Nagpur - Borkhedi km 35.600
Hyderabad)
NH 52
48.800 Pargaon @ 133.400
(211)
Yedeshi - Aurangabad NH 52
50.678 | Padalshingi @ 194.720
(PCOD) (211)
NH 52 Malewadi - Bhokarwadi
62.392
(211) @ 254.550
Km 390.450 near Vill.
Pimpalgoan - Nashik - Gonde 3 57.321
Baswant (Pimpalagaon)
End of Ane Ghat to Start of 222
49.315 Dhoki Km 178.100
Ahmednagar (New-61)
222
Malshej Ghat to Ane Ghat
(New NH- | 58.178 | Dumbarwadi @ 125.700
section
61)
Kharwandi Kasar - Junction 211 51.38 Badewadi Km 290.650




28.11.2024

198

Valsung fee plaza at km

Akkalkot-Solapur NH-150E | 38.952
127.769
Km 91.106 @
50 36.916
Chalakwadi
Khed-Sinnar
Kms. 138.749 @
50 67.720
Hivargaon pavsa
Chachadgaon Km
Nashik-Peth 848 53.515
32.450
166 46.2906 | Ankadhal km 274.800
Sangli - Solapur (Pkg-1)
166 68.945 Ichgaon km 343.510
(HAM)
166 41.44 Borgaon Km 222.200
Satara - Kagal 4 65.76 Km 694.150 at Kini
Pimparwadi at km
Sinnar - Shirdi Section 160 49.492
28.300
Dongrale Toll Plaza
Kusumba to Malegaon section 160H 41.745
09.11.2023
Penur Toll Plaza at Km
Mohol — Wakhari and Wakhari
NH-965 62.195 13.000

— Khudus Section

16.11.2023
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Chalisgaon-Nandgaon-

Pimparkhed at Km

NH-753J 49.73
Manmad 129.700
Undewadi Toll Plaza
Patas-Baramati NH-965 G | 41.369
Km 18.585
Nimgaon Khalu at Km
Ahmednagar-Kinetic Chowk to
NH-160 93.800 68.00
Vashunde Phata
24.09.2024
Ahmednagar-Ghogargaon-
561A 80.390 Banpimpri Toll Plaza
Solapur Border
Jawahar Lal Nehru Port Km 13.050 (Chirle) and
Connectivity Project (Phase-l) 4B and 4 | 29.927 another at Km 23.250
(on SPV basis) (Karanjade)
Jawaharlal Nehru Port (Phase-
SH 54 14.350 Km 9.100 ( Dastan)
II) (on SPV basis)
Km 356.715 Chandwal
Pimpalgoan - Dhule 3 118.158 Km 268.632 Dhule
(Laling)
Km 455.485 Ghoti
Vadape - Gonde 3 96.640 (Budrukh) and

Km 532.690 Arjunali
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Westerly Diversion, Katraj

km. 819.240

Realignment and Katraj - 4 80.70 | (Khedshivapur Vill. Distt
Sarole Pune)
Km 748.600 Anewadi
Khandala - Satara 4 56.000
Village
Km. 65.240 ( Patas)
Pune - Solapur 9 110.050 Km. 145.746
(Sardewadi)
Km 172.972 Near
Pune-Solapur Varwade vill.
9 101.300
(144.4 - 249.00) Km 223.750 Near
Sawaleshwar vill
65 (old 9) 49 Tamalwadi Toll Plaza
Solapur-Yedeshi
65 (old 9) | 49.717 Yedashi Toll Plaza
Phulwadi at Km
9 41.895
Solapur - MAH / KNT border 280.300
9 41.055 | Talmod at km 343.850
13
Solapur - Bijapur Section 37.723 | Nandani at Km 32.100

(new-52)
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13
71.352 | Tidagundi at km 85.950
(new-52)
Satara - Kagal 4 67.00 Km 634.5 Tasawade
Shilong bypass 40 and 44 | 47.060 | Km 24.700 Deingpaosh
Km 13.500
Jorabat-Barapani section 40 55.980
Pahammawlein
Madanpur at Km
Nalbari-Bijni-Guwahati 31 79.51
1104.624 (Plaza 1)
Guwahati Bypass — Nagaon - Km 254.514 raha (plaza
36and 37 | 68.49
Daboka — Udauli /section 3)
Nalbari-Bijni-Guwahati-Nagaon- Mikirati hawgaon km.
27 59.57
Lanka-hatikhali 33.625 (plaza 4)
Nalbari-Bijni-Guwahati and
Nazirakhat km 179.600
Guwahati to Nagaon section 37 63.70
(Plaza 2)
including Guwahati Bypass
44 63.255 | Lomshinong @ 127.400
Jowai-Meghalay/Assam Border
44 39.000 Pasyih @ 74.00
Manderdisa at Km
Lanka - Hatihkali 54 61.4

61.40
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Silchar-Haflong to Daboka to

At Km 277.300

54E 25.760
Guwahati Balachera
Nalbari-Bijni to Guwahati
31 27.3 Galia
Section
Rakhaldubi to Kohora 31 51.50 Dahalapara
Bijni to West Bengal/ Assam
border 31C 62.386 | Patgaon at Km 49.600
PIU Bongoigaon
Km 182.175 (Km 97.960
Bhadrak - Balasore 5 62.641
New) Sergarh
Bhagada-Narayanpur
Fee plaza at Design Km
Chandikhol-Bhadrak 5 74.500
102.500
(earlieir Panikholi)
Km 397.310 (New Km
Sunakhala - Bhubaneshwar 5 76.665 | 301.700) Gangapada in
Khurda Dist.
Sunakhala - Puintola 5 57.600 | 389.609 near Gurapalli
Km 21.000 Paat
Bhubneshwar - Puri 203 54.150

Sahanipur (Pipili)
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Govindpur (earlier

NH-49 (Old
Kanaktora to Jharsuguda 65.290 | Nuadeeh / Brajrajnagar)
200)
at km 62.100
Km 32.900 near
215 60.000 Hasanpurin Vill. in
Keonjhar Dist.,
Km 91.900 near
Panikholi-Rimuli 215 53.300 Khantaghar Vill. in
Keonjhar Dist.
Km 134.380 near
215 52.873 Banajodi Vill. in
Keonjhar Dist.
Khamara Km 25.855
Pallahara-Pitiri 149 68.280
16.10.2020
Bolangir Km 15.250
Bolangir-Khurda NH-57 54.750
01.04.2021
Padmanavapur at km
18
40.628 73.425
Balasore-Baripada- (old-5)
06.04.2021
Jharpokharia section
Sukhuapada at Km
18 40.628

12.900
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(old-5) 06.04.2021
NH-57
Adenigada-Maichheli 83.28 Rangamatia
(Old-224)
At Km 339.500
58.859
Baharagora-Singhara- Khireitangiri
NH-06
Sambhalpur section At Km 401.800
44.332
Janasanpur
At Km 176.060 Kandra
Rimuli - Koida section 215 43.200
on dated 03.04.2022
Biramitrapur — Brahmani
Bypass end section and of Darjing Fee Plaza at Km
23 (New
Brahmani Bypass and of 44.875 280.215
NH-143)
Brahmani Bypass to 27.11.2022
Rajamunda Section
Pudapada and Nildungri
NH-6 (New
Teleibani to Sambalpur Section 45.294 Fee Plaza at km
NH-53)
551.800
49 (Old Jharpokhria at km
Bahargora- Singhara section 60.72
NH-6) 216.360
Koida to Rajamunda Section 53.162 | Jamudihi at Km 229.535

New NH
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520 (Old
NH No
215)
Nunmath Toll Plaza
Nunmath Toll Plaza NH-26 45.6
30.01.2024
Kadaligarh at Km
Nektideuli-Boudh NH-153B 58.1
102.576
Talecher- Duburi section 53 92.826 | Khairamunda Toll Plaza
Bideibadkudar at Km
Binjabahal - Teliebani 6 78.318 439.515
29.05.2021
PC on NHAI
Chandikhol-Paradip 5A 76.588 Km 4 Srirampur
Bhubaneshwar- Jagatpur- Km 34.624 Manguli
5 67.000
Chandikhole section near Cuttack
Sambalpur — Baragarh — Orissa
6 88.200 | Km 41.000, Barahagoda
/ Chhatisgarh Border
Amritsar - Wagah Border 1 35.930 | Km 479.868 (Chhidan)
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bypass 4-LPS

Sangrur Bypass - Tapa

including Sangarur and 64 (new 7) | 58.676 Km 139.720 Badbar
Dhanaula bypass
Amritsar-Taran to taran Harike 15 (new Km 138.140 Usma
74.185
section (4-LPS IV) 54) 18.05.2018
Harike-Zira-Faridkot- 15 (new Km 205.000 Kot karor
23.940
(4-LPS IV) 54) kalan16.05.2018
Faridkot-Kotkapura-Bathinda 15 (new Km 267.488 Zidda
73.515
(4-LPS IV) 54) 19.05.2018
Tapa-Bathinda Km 191.929
64 (new 7) | 46.910
(4-LPS IV) Lehrabega19.05.2018
64 (new 7) | 28.110 Azizpur /9.120
Zirakpur - Patiala section
64 (new 7) | 21.890 | Dhareri Jattan / 42.600
71 (New-
Sangrur-Dugal kalan 57.014 Paind @ Km 227.500
52)
NH-71
Chak Bamniya Fee
Lambra-Shahkot-Moga-Barnala | (New NH- | 65.200

703)

Plaza at Km. 50.835
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5
28.46 Bhago Majra @ 12.070
(Old-95)
Kharar-Ludhiana (Phase-V)
5
41.14 Ghulal @ 60.000
(Old-95)
Behram at Km 15.300
344A 36.56
18.06.2020
Ropar - Phagwara
Bachhuan Km 70.240
344A 39.46
18.06.2020
Dhilwa Km 410.140 and
Jallandhar - Amritsar 1 49.000
Nizzarpura Km 446.960
Malian FP at Km
Lambra-Shahkot-Moga-Barnala
71 68.290 127.400 (earlier
Section
Jagjitpura)
Rampura-Maur-Talwandi Manai Ak Km 117.200
254 49.900
for the Section Shekhpura
Dabwali-Situgunno-Abohar At Km 45.660 Kala
NH-354E | 50.885
Section Tibba
Four lane Laddowal Bypass 95 17.04 At Km 12.200 Chahar
Talwandi Bhai to Ferozepur NH-5 24.614

At Km 183.730
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Ferozshah

Bathinda-Malout section of NH-

NH-7 39.943 | At Km 11.950 Balluana
07)
Ludhiana - Talwandi 5 Gurhe Km 104.850
39.00
NHDP-III (new-95) (Chaukiman)
Km 328.05 Ladowal
Panipat-Jalandhar 1 115.100 (earlier at Km 296
Doraha)
Km 211.805 Ghaggar
Panipat-Jalandhar 1 66.000
Kalan / earlier Shambu
Khemkaran Town - Amritsar
354 48.823 Mannan
Bypass
Bhagupur (km.57.800)
Harike to Khalra 703B 41.556
16.01.2023
Karahewala at km.
Moga (Design Ch. 0+000) to
703B 33.611 25.295
Makhu (Design Ch. 33+611)
14.01.2023
Ludhiana to Talwandi section NH-95 78.000 Darapur
Malout-Abohar-Sadhuwali NH-7 and
65.000 Khuian-Sarvar
section NH-62
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Malout-Mandi Dabwali

Abul Khurana at Km

9 22.5
(Km 7 to Km 29.500) 11.150
1A 65.770 km 34.500 Chollang
Jallandhar-Punjab/JandK
Km 84.500
border 1A 60.098
Harsamansar
BOT PROJECTS
Km 88.50 Waryam
Amritsar-Pathankot 15 102.420 Nangal
Km 16.000 Ladpalwan
Ambala - Zirakpur 22 and 21 | 35.096 Km 23.100 Dappar
21 (New
Kiratpur - Kurali 42.900 | Behrampur Km 35.000
NH-205)
22 (new Km 51.400 Village
Zirakpur -Parwanoo 27.590
NH 5) Surajpur Chandi Mandir
Jhalawar-Rajasthan / MP
12 62.160 Km 377.00 Methoon
Border
Reengus-Sikar 11 43.887 | Km 324.638 Akhepura
Bheem-Gulabpura including
148D 69.267 Km 34.500 at Para

Parsoli bypass
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2-L with PS of Lambia -

458 54.762 Lilamba km 216.327
Jaitram-Raipur
Bagundi - Barmer at km 300.300 Nimbiya
112 74.100
(2-LPS) ki Dhani (bayatu)
Suratgarh-Sriganganagar 15 6ML @ km 229.100
68.35
2 lane with PS (new 62) (Hanumangarh)
Karauli-Dholpur 1B 46.776 | Chilachond Km 142.350
(2 Lane with PS) 11B 49.354 |  Kondar Km 91.800
Uncha Nagla-Khanua- Km 25.600 @ Rajora
123 75.633
Roopwas-Dholpur Khurd
Padhi-Dahod 113 85.588 Limdi @ km 240.740
2LPS 458 64.05 | Tamdoli @km 93.500
Jodhpur-Pachpedra Pkg-I
112 85.615 Km 174.875 @ Doli
(2/4 LPS)
Jasnath Nagar @ Km
74.500
Jodhpur-Pokaran 33.189
114
2-LPS Motisar/Khanori @ Km
78.660

98.809
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Morani/ Pokaran @ Km

11.273
165.401
km 11.200
14and 76 | 72.300
Swaroopganj - Pindwara and Malera/Pindwara
Pindwara - Udaipur km 64.200
76 47.724
Jaswantgarh/Gogunda
Km 44.160 @ Kair fakir
15 70.000
Jaisalmer-Barmer (4/2-LPS) ki dhani
25.01.2018 Km 104.893 @
15 61.414
Nimbasar
15 (New-
67 Hathitala @ km 175.680
68)
Barmer-Sanchore-Guj Border
15 (New- Bor Charnan @ km
39.376
68) 238.800
11A (New-
Manoharpur-Dausa (2-LPS) 61.008 Nekawala @11.750
148)
Km 427.000 Simliya /
76 42.68
Kota - Baran Baran
76 61.379 Km 479 Fatehpur
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15 81.987 Km 271.690 Lathi
Phalodi-Jaisalmer Ramdewra @ 209.500
15 70.400
12.02.2019
Nimbi Jodha Fee Plaza
58 47.859
atkm 199.985
Salasar-Nagaur
Harimma Fee Plaza at
58 71.735
km 258.555
Khachrol @ 142.385
Bhilwara-Ladpura 758 67.750
20.02.2019
End of Nagaur Bypass- Netra 65 55.383 | Tankla @ km 203.966
Village- Mandore section 65 60.187 | Netra @ km 267.800
Gumanpura @ km
Tonk Sawaimadhopur 116 61.070
24.350
Deoli-Kota 12 81.727 | Km 180.00 Kishorepura
Mandhana
Kota - Darah 4-L 12 34.33
28.11.19
8 50 Bagaliya at km 84.850
Beawar - Gomti - 2L
8 66 Baggar at km 136.137
11A 50.125 Titoli at km 15.500

Dausa-Lalsot-Kauthun-4L
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[2LPS 11A 33.7281 | Rabawata at km 78.500
89 70.00 | Badighati at Km 33.348
Ajmer - Nagaur Butathi at Km 118.936
89 78.25
(Kuchera)
Gulabpura-Uniara Phase 148D 71.80 Pallai Km 275.130
Kadisahena
Gulabpura-Uniara Phase-IV 148D 83.75
07.08.2020
Sundra at Km 41.850
70 46.0000
02.09.2020
Gunjangarh at Km
Munabao-Sundara-Myajlar- 117.400
70 114.730
Dhanana-Asutar-Ghotaru-Tanot 0
02.09.2020
110.467 | Khuiyala at Km 201.670
70
0 02.09.2020
Gardiya at Km 15.755
925 79.159
Gagaria-Baori-Kalan-Serwa- 20.10.2020
Bakhasar section and Sata Sinhaniya at Km
Gandhav section 925 56.52 114.275

20.10.2020
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Doongri at Km 31.940

925 A 59.595
20.10.2020
Hingonia Km 3.077
148C 19.700
Jaipur Ring road (between 12/11/2020
Agra Road and Ajmer Road) Sitarampura at Km.
NHDP-VII 148C | 26.700 30.520
12/11/2020
Lal Ka Khera at km
Gulabpura-Uniara Phase-IV 148D 48.44 169.800
18.11.2020
Gangajali at Km 19.500
Khajuwala-Poogal and Poogal- NH-911 64.232 16.04.2021
Dantrour-Jaggasar-Gokul-
Barsalpur Km 81.705
Goddu-Ranjeetpura- NH-911 72.150
16.04.2021
Charanwala-Naukh-Bap section
Seora at Km 167.731
Bharatmala NH-911 | 75.725
16.04.2021
Narsana at Km 80.000
325 55.960
26.03.2021
Balotra-Sandrao (2-LPS)
Balana at Km. 149.200
325 34.425

in Pali dist
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Rajgarh — Haryana Border

At km 33.850, Thirpali

709E 45.575
section Badi.
Sanchore - Dhanera - Deesa At Km 8.400
168A 33.6
Section Choti Villor
at km 102.500 Thakri
911 44 .31 (Raisingh nagar)
Raisinghnagar to
01.12.2021
Poogal Section from design
At km 163.000 Patroda
911 85.866
01.12.2021
8 119.800 | Km 115 Shahjahanpur
Gurgaon-Kotputli-Jaipur 8 57.500 Km 211 Manoharpur
Bypass
8 and 11 48.300 | Km 241.000 Daulatpura
Biratiya
112 49.3
10.05.2022
Bar-Bilara-Jodhpur
Binaswas
112 60.265
10.05.2022
52 Beer Mandi
Darah-Jhalawar-Teendhar 48.88
(new-12) 08.06.2022
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NH-58E
Jhadol-Ambhabelly section Karel
(Old NH- 471
(SPWD) 17.10.2022
76A)
Bahala
Alwar to Nuh Section (SPWD) | NH-248A | 35.814
10.10.2022
Jaipur - Reengus 11 52.650 | Km 257 near Tatiyawas
Sawai Madhopur to Sheopur Daulatpur at Km
552 33.7
section 106.915
Parwa
Nokha to Bikaner Section NH-56 54.13
25.08.2023
Nagpur Bypass to Nokha (New NH- Gogela
54.13
Section 731) 24.08.2023
Jaitpur
Malkisar
Amritsar -Jamnagar Section Uchhrangadesar
NH-754A | 435.147 Norangdesar
05.09.2023 Deshnok
Panchu

Bungri
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Laxman Nagar

Jathonki Dhani

/Hanumansagar

Sirmandi

Khudiyala

Deogarh

Meghawas

Patau

Moothli

Sangana

Udaipur Bypass from Km 0.000

to Km 23.883 (Connection b/w

Dakan Kotra at Km

NH-48
NH-76 at Existing Km 118.500 23.883 14.768
(OlId-8)
at debari to NH-8 at Km 28.02.2024
287.400 at Kaya village)
Dhulepura at Km
Asind to Mandal Section NH-158 42.75 102.200
16.03.2024
Beawar to Asind Section NH-158 43.95

Jaswantpura at Km
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39.675

20.03.2024

Km 286.450 Jaipur and

Jaipur - Kishangarh 8 90.385
Km 360.20 Kishangarh
Bonli Toll Plaza
NE-4
(Interchange)
Delhi-Vadodra Greenfield 62.352
Kusthala Toll Plaza
alignment (EPC) NE-4
(Interchange)
Badkapara Split plaza
Manaklaw TP-02 at Km
42.334
Dangiawas - Jajiwal (pkg-1) of 62.370
Jodhpur ringroad section Dangiyawas at Km
32.285
2.550
Sangariya Toll Plaza
(TP-01)
Amritsar-Jamnagar NH-754A | 110.887
Chohilanwali Toll Plaza
(TP-03)
Km 270.25, Undvariya
Abu road - Palanpur/Khemana 14 31.000

Distt Sirohi
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76 53.00 Km 237.629, Bassi Vil.
Chittoregarh - kota and
76 54.00 Km. 294.469, Aroli Vil.
Chittorgarh Bypass
Km 340.979,
OMT-3 76 53.50
Dhaneshwar Vil.
Kota bypass and Cable stay Km 1.250 @ sakatpura
76 27.82
bridge Km 4.870 @ Nayagaon
Km 184.020 jojro ka
79 62.520
Gulabpura - End to Chittorgarh kheda
Bypass Km 121.020 Lambia
79 62.350
Kalan
Village Rithola-Udaipur 76 93.501 | Km 166.00 Narayanpura
Agra-Bharatpur 11 44.50 Km 30.300 Korai
Ludhwai
Bharatpur-Mahua 11 57.305
Amoli
Km 156.60 vill sikandra
Jaipur - Mahua 11 109.088 and
Km 204.70 rajadhok
Km. 30.500 (near
Jaipur - Deoli 12 148.770

Barkheda, Chandlai
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district Jaipur)

Km. 105.000 (near

Sonva district Tonk)

Km 187.244
8
Gomti Chauraha - Udaipur 79.31 Mandawada
8 Km 238.170 Negadiya
8 46.480 km 378.800 gegal
Kishangarh-Ajmer-Beawar
8 44.680 Km 44.800 Pipalaz
14 56.000 Raipur Km 27.50
Beawar- Pali- Pindwara 14 58.427 Indranagar 93.750
11.06.2015 (BOT) 14 65 Birami km 154.00
14 64.117 | Uthamam Km 202.315
Rupa Kheda km.
758 47.150
Rajsamand - Bhilwara 18.000
758 38.85 | Mujras TP at km. 78.000
58.17 Lasedi Km 8.700
Rajasthan Border-Fatehpur-
65 50.924 Dhadhar Km 69.000

Salasar (2 lane with PS)

39.272

Shibhasar Km 144.5
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Km.348.450 (Khandi

Kherwara-Ratanpur 8 113.800
Obri Upla Falla Village)
Km 40.75 Khedi
Kishangarh-Gulabpura 79and79A | 90.000
(Bandanwara)
Phalodi to Bikaner
11 51.050 | Salasar @ Km 23.950
4-LPS
Phalodi to Bikaner
11 74.500 Nokhra @ Km 84.400
2-LPS
Khirwa @ Km 141.830
Phalodi to Bikaner
11 32.450 (near Jorh and
2-LPS
Hazinagar)
45 46.500 Km 52.820 (Paranur)
Tambaram-Tindivanam
45 46.500 Km 103.500 (Athur)
Km 16.50, Vanagaram
Chennai Bypass 45and4 | 32.600
Km 28.600, Surapattu
Chennai-Tada 5 43.400 Km 21.625 Nallur
Km 37.800
4 46.500
Walajhapet - Poonamalai (Sriperumbadur) Nemili
4 46.500

Km 104.900
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(Chennasamudram)

Km 305.800 near S.V.

53.380
Tirupati Tiruthani Chennai 205 puram Village
42.600 Km 31.800 (Pattrai)
At Km 97.500
Manavalanullur to Chinnasalem 532 53.142
Keezhkuppam
Managethi
Kallagam-Meensurutti 227 59.733
27.05.2022
Kodikottai at Km
210
40 114.550
(new-536)
Karaikudi - Ramanathapuram 10.06.2022
Section Vennathur at Km
210
40 154.960
(new-536)
10.06.2022
Cuddalore - Vridhachalam 532 50.2 Upoonalagaram
, 234 40.4314 Vallam
Vellore connecting
Tiruvannamalai and terminating 234 40.081 Enamakariyandal
at Villupuram Section 234 39.5 Thennamdevi
Trichy-Kallagam 227 38.7

Kallakudi @ 32.955
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03.06.2022
Hosur-Krishnagiri 7 59.870 Km 88.300 Krishnagiri
Pondicherry - Tindivanam 66 38.608 Km 6.572 Morattandi
Meensurutti - Chidambaram 81 31.532 Kurungudi Toll Plaza
Kariyamanglam at Km
NH-66 58.529 139.255
13.09.2024
Nagampatti at km
Tindivanam-Krishnagiri NH-66 60.728 196.650
13.09.2024
Nanglikondan Km
NH-66 60.727 60.459
13.09.2024
Mathur @ 22.200
Chennai Ennore 28.333
(22.02.19)
Km. 46.800
7 and 46 73.000 Peddakallupalli
Krishnagiri -walajhapet (Vaniyambadi)
Km. 98.520 Pallikonda
46 75.350

Distt Vellore
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Km 154.440, Palayam

Krishnagiri - Thopurghat 7 86.000 Village, Dharmapuri
District.
Km 191.800 Omallur
Omallur-Namakkal 7 68.625
(Kottagoundam patty )
Km 259.500 ,
Nammakal - Karur 7 41.370
Rashampalayam
Tindivanam-Ulundurpet 45 72.90 | Km 148.900, Vikravandi
Km 27.697 Vaiguntham
Salem - Kumarapalayam 47 53.525
Village
Km 88.287,
Kumarapalayam - Chengalpalli 47 48.510
Vijaymangalmam
Chengapalli - Coimbatore 47 39.450 km 136.840 Kaniyur
Km 157.500
67 22.576
Trichy-Karur Thirupuvaithurai
67 41.052 | Km 198.500 Manavasi
Km 21.750 metupatti
68 (New
Salem - Ulundrupet 136.356 | kKm 73.760 Nathakkarai
NH 79)

and
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Km 105.000

Veeracholapuram West

Trichy-Karaikudi Km 19.00
210 37.380
(10.00 - 94.000 (design km Lechchumanapatti
10.00 - 91.054) including trichy
bypass on NH-67 from km 210 34.200 | Km 57.317 Lembalakudi
110.016-km 135.930 (annuity)
Thirumayam — Manamadurai Shenbagampettai @ Km
226 77.729
(2-LPS) 92.957
Palaya Gandharvakottai
Thanjavur — Pudukkottai -2LPS 226 55.228
/ Km.16.095
Km 21.020 (Near
(Trichy- Tovrankurichi - 458 60.633 o
Boothakudi village)
Madurai)
Km 113.630 (Near
OMT - 16 45B 63.890
Chittampatti village)
Madurai-Paramakudi- Tirupachethi
49 50.000
Ramnathapuram-2-LPS Km 30.188
Madurai-Paramakudi-
49 65.484 Bogalur @ 98.129
Ramnathapuram
Nagercoil to Kavalkinaru 47 B 16.276 Thirupathisaram at
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Section (new NH Km.2.420
944)
Dindigul Theni - Kumili Section 183 54.133 Upparpatti
Chatrapatti at Km
Oddanchatram - Madathukulam NH-83 44.82
40.500 02.12.2023
Km 143.580 near
Eliyarpathy village Distt.
Madurai and
Madurai Tuticorin 45B 128.065
Km 254.940 near
Pudurpandiapuram
village Distt. Tuticorin
Km 120.900 ,
Thanjavur - Trichy 67 56.490
Valavanthankottai
Madurai-Chettikulam-Natham-
NH-785 61.115 Pudur at Km 21.020
Thuvarankurichi
Km 18.652 near
7 50.857
Madurai - Kannyakumari Kappalur Distt. Madurai
(Km 0.000 - Km 243.170) Km 74.930 near
7 64.200

Etturvattum Distt.
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Virudhunagar
Km 125.350 near
7 63.500 Salaipudhur Distt
Tuticorin
Km 185.387 near
7 54.975 Nanguneri Distt
Tirunelvelli
PC on NHAI
7A Vaghaikulam Km 17.000
Tirunelveli - Tuticorin 47.250
mew 138 (Pudukottai)
BOT PROJECTS
Km 338.000
Karur Bypass - Dindigul Bypass 7 77.725
Valanchettiyur
Dindigul Bypass -
7 53.049 Km 398.500 Kodai
Samyanallore
Km 382.850 near
Trichy - Dindigul 45 87.273
Ponnambalapatti
Km 192.750 Sengurichi
Ulundurpet - Padalur 45 93.894 and
Km 244.00
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Thirumandurai

Km 304.510,
Padalur - Trichy 45 38.427
Samayapuram
Km 180.300 Near
Maharashtra/AP Border - Islam
7 54.600 Pippalwada village in
Nagar
Adilabad Distt.
Km 245.400 Rolmamda
Islam Nagar - Katdal 7 53.010
Vill. In Adilabad Distt.
Kadthal-Armur 5 30.900 Km 281.320, Gamijal
Adloor Yellareddy — Chegunta 7 51.538 Km 392.600 Bhiknoor
Km 443.713
Chegunta - Bewenpally 7 61.538
Manoharabad
Thanamcherla-Jamandlapally -
2LPS 365 48.400 | km 99.550 Chinthapally
NHDP-1V (8.2.2017)
Hyderabad — Dindi (2 LPS) 765 55.000 Kadthal at km 45.710
Konetipuram at km
Hyderabad — Dindi (2 LPS) 765 30.800
101.450
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29.11.2019
Mangalwarpet to Mallampalli 365 33.000 | Km 169.180, Muthojipet
AP/Telangana Border - 221
49.38 | Gowraram at Km 88.650
Rudrampur (new-30)
Komatipalli
163 28.10
Yadgiri - Warangal Km 137.300
NHDP-IV Komalla Km
163 65.21
Km 100.500
Thirumalagiri - Suryapet
365B 43.887 | Yerkaram at km. 72.215
Others
Singarajupally at km.
Janagaon - Thirumalagiri 365B 39.012
20.000
Hyderadad-Bhopalapatnam At km 199.052
163 34.690
section Jawaharnagar
At Km 115.580
Hyderabad-Yadgiri-Warangal 163 72.530
Chitlapalli
Jadcherla-Kalwakurtey 167 47.355 | At Km 33.260 Munnanur
Hyderabad to outer Ring Road At Km 9.640
NH-765D | 62.920

Junction to Medak Section

Gummadidala
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Mangloor to At Km 96.035
Telangana/Maharashtra NH-161 67.8 Dharmaram
Section (Partial)
Nakrekal-Tanamcherla 365 66.563 | Kothagudem Km 42.950
Suryapet (Design
Ch.0+420/EXxisting Km.
128+500 of NH-65) to 365BB (old Singarenipalli at Km.
54.536
Khammam Design NH 65) 37.400
Ch.59+046/Existing Km.50+750
of old SH-42
Mandamarri at
Mancherial - Repellewada 363 23.378
Km.21.470
Taddanpally at km
Kandi to Nizampet NH-161 64.340
14.620
Repelawada - Telangana/MH Sarandi Toll Plaza
NH-363 52.602
border 22.11.2023
(3) km 205.025 near
village Chillakallu in
Hyderabad — Vijayawada 9 181.410 Krishna district

(1) km 60.650 near

village Panthangi in
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Nalgonda district

(2) km 118.250 near
village Korlaphadu in

Nalgonda district

Painampalli at Km

Painampalli Toll Plaza NH-365A | 31.800
12.450
Sironcha - Atmakur section in
between Mahadevpur - 353C 33.733 Medipally Toll Plaza
Bhupalapally
Thondapali - Jedcherla 7 58.002 Km 54.00 Raikal
Jatcherla - Kotakatta 7 55.740 | Km 114.087 Sakhapur
km 38.100 near village
Hyderabad - Yadhgiri 202 35.650 Gudur in Nalgonda
district
Armur - Adloor — Yellareddy 7 60.000 Km 342.700 Indalwai
Kothakota bypass—Kurnool 7 74.622 Km 200.95, Pullur
Chakeri - Usrania 2 81.210 Km 527.275 Badauri
Fatehpur - Khokharaj 2 63.855 Km 120.50 Katoghan
Aligarh - Moradabad - 2-LPS NH-93 72.938 | Mohammad Ibrahimpur
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(New-509) Km 207.900
NH-93
73.127 Belon @ Km. 136.965
(New-509)
Sabli in Shahjahanpur
Powayan - Puranpur 2-LPS NH-730A 54.55
Distt. at km.61.500
Merrut-Bulandshahr Kurana
24 59.36
NHDP-IV 17.08.2020
From EPE - to start of Shamli
Jeewana at Km 34.500
bypass 709B 61.409
(65.290)
Bharatmala
91 45.164 Aashpur
Aligarh-Kanpur Tarwa Deva At Km
91 61.211
299.507
At Km 109.450 Atraila
Varanasi-Hanumana section NH-7 60.200
Shiv Gulam
At Km 69.640 Hitouta in
Puranpur-Khutar Section 730 44,132
Shahjahanpur dist.
At Km 9.590 Sarai
Pilibhit - Puranpur 730 33.210

Sundar Pur




28.11.2024

233

Meerut to Haryana Border via

334B 43.78 Baleni
Baghpat Section
25 64.495 Km 39.00 Nawabgan;
Km 53.000, Ahmedpur,
28 72.850
Kanpur-Ayodhya (Lucknow) Distt Barabanki
Km 107.000 Ronahi,
28 79.970
distt. Faizabad
Jarwal - Bahraich Bypass 28C 50.491 At km 63.450 Aaini
At km 125.200
Bahraich Bypass - Rupadiha 28C 53.847
Gulalpurva
NH-28C
Barabanki-Jarwal-2LPS 41.336 Shahabpur @ 5.925
(New-927)
Lucknow - Sultanpur
731 69.248 Km. 51.160 Bara
(HAM)
Lucknow - Sultanpur
731 58.177 Km. 127.370 Asroga
(HAM)
Dularpur
Bahraich-Shrawasti 730 61.600
17.09.2020
730 27.255 | Badagawn Km 346.950

Balrampur to Tulsipur Section)-
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2LPS Golhaura Fee Plaza at
730 35.336
km 407.750

Tamsabad at km 17.100
Panipat to Shamli section NH-709AD | 35.580
01.02.2023

Bamhori Kurmi at km

Harpalpur -Sugira section NH-76 41.256 104.600
04.02.2023
Basheerapur
Aligarh-Kanpur section NH-91 68.906
04.03.2023

Faridpur at Design Km

Bareiily-Sitapur Section NH-24 65.300
266.900
91 (New-
Aligarh-Kanpur Section 45.833 Kiratpur
34)
Labhera
Sitarganj-Bareilly Section NH-21 74.46
26.08.2023
Newada Toll Plaza
Aligarh-Kanpur 91 60.643
10.10.2023
Maigalganj Toll Plaza
Bareily-Sitapur 24 78.894

20.10.2023

Merrut-Haryana/UP Border 709-A 28.576 Patnipratapur
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08.11.2023

Bhuni Toll Plaza

709-A 56.1
08.11.2023
Akwabad Toll Plaza
NH-31 (Old
Unnao to Lalganj section 68.902 at Design Km 33.350
NH -232A)
01.03.2024
Km 32.100 Babina
Jhansi - Lalitpur (Annuity
25and 26 | 49.700 (existing chainage
Project)
28.500)
Km 85.280 Village
Jhansi - Lalitpur (Annuity
26 49.305 Vigakhet in Lalitpur
Project)
Distt.
Raibha (Agra Bypass) at
Agra Bypass 3 32.800
km 10.800
Dakshinashekhpur Km
Lucknow-Raibrelly 24B 70.000
42.5
Km 229.213 village
Orai-Bara 25 61.100 | Usaka in Jaluan district
(Chameri)
Brijghat - Moradabad 24 56.250 Km 121.975 Joya
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Km 88.500 Brijghat,

Hapur - Garhmuketeshwar 24 35.000
distt. Gaziabad
Km 75.900 Village
Meerut - Muzaffarnagar 58 77.800
Sivaya Distt
At Km 40.050
24
Niyamatpur
Moradabad -Bareilly 118.820
At Km 26.900 Thirya
24
Kheta
40.000 at Km 14.945 Baras
Agra-Aligarh 93
40.000 at Km 71.820 Madrak
At km 47.500 (existing
91 60.75 chainage 47.022) near
Ghaziabad-Aligarh Luharali village
24.06.2015 At km 113.300 (existing
91 62.55 | chainage 110.100) near
Somna village
Bypass 2 71.275 | Km 285.200 at Gaurau
Etawah - Chakeri 2 73.325 km 353.000 Anantram
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Km 438.300Barajod
2 63.720
(earlier Sikandara )
Kanpur-Kabrai 86 58.02 Km. 43.500 Aliyapur
(2-laning with PS) 86 64.243 | Km 105.500 Khanna
Km 468.000 itunja near
Barabhari
Lucknow - Sitapur 24 75.931
and Km 420.000
Khairabad near Karondi
OMT Plazas
25 66.700 Km 140.400 at Semri
Jhansi-Orai
new 27 | 67.863 Km 187.500 at Ait
Km 38.200 @ Harro
Km 417.250 @ Mugari
Cable Stayed Bridge at Naini
, 27 5.410 Km 382.930 @
and its approach
Umanpur (earlier
Amreha)
Harro near Ganne @
Allahabad-UP/MP Border 27 38.549
Km 38.200
Raibareilli-daunpur 231 80.40 Kunwarpur Km 132.400
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231 86.00 | Nuruddinpur @km 40.00
232 59.204 Km 172.890 @ Aihar
Raebareilly-Banda (2-LPS)
232 73.861 | Km 229.006 @ Jindpur
24
40.706 | Km 11.070 @ Chapwa
(Old 29E)
Sonauli to Gorakhpur (2-LPS)
24
40.706 | Km 75.915 @ Nainsar
(Old 29E)
Gaghra Bridge - Varanasi 4-
233 51.19 Amdi @ 164.750
LPS
Farenda - Maharajganj - 2LPS 730 26.900 | Hadawa @ Km 466.300
Rudhauli to Basti side of
NH-233 54.390 Aksda
Ghaghra Bridge section - 2LPS
Tanda- Raebareli - 2-LPS 232 83.230 | Km 113.255 @ Aindhi
Tanda- Raebareli - 2-LPS 232 78.850 Km 51.150 @ Pidhi
330
Prayagraj-Ayodhya 46.47 Bharatkund Km 12.800
(old-96)
Sherpur Chamaraha Km
Gorakhpur Bypass 24 17.66
5.600
Pratapgarh-Allahabad Bypass 96 34.728 | Ramnagar Gansiyari Km
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(new 330) 118.400
Gorakhpur-Partawal- Semra Raja at km
730 33.000
Maharajganj section 515.200
Varanasi-Gorakhpur 29 72.150 Kaithi at Km 28.585
At Km 193.600
Kabarai-Banda NH-76 37.000
Shrishikalan
Indo Nepal Border - Rudahuali 65.649 | Belgada at Km 53.630
Jorwara
Kalupur-Lalata Road Section 76 41.267
08.10.2022
Km 163.000 Chaukadi,
28
distt. Basti
Ayodhya — Gorakhpur 116.101
Km 198.000
28
Mandwanagar
Varanasi-Hanumana Section 7 64.1 Pratappur
NH-56
(New NH-
Sultanpur- Varanasi 731 and 63.36 Hauj
New NH-

31
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NH-76E Gopalpur
Allahabad-Mirzapur 36.671
(New-35) 11.03.2023
Mirzapur (Kyampur) at
Varanasi to Gorakhpur section NH-29 65.380
Design Km 85.660
New NH-
Sultanpur-Varanasi Section 74.53 Baiti Kalan
527
Jagdishpur-Ayodhya section 330A 60.22 Mithegaon Toll Plaza
Ghagra Bridge to Varanasi 233 (NH- Derhi Toll Plaza
40.53
section 28) 24.01.2024
Ghaghra Bridge to Varanasi
NH-233
section of NH-233 (New NH-28) Amora Moiddinpur at
(New NH- | 59.92
from Design km. 180.420 to Design Km 227.200
28)
km.240.340
Km 161.850 Sihori
Uparhar,
Km 185.544 Adampur,
Allahabad Bypass 2 84.708

Km 196.605 Rajapur

Maksudan,

Km 216.815 Bhopatpur

and
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Km 239.950 Sujaula

Allahabad - Handia - Varanasi 2 72.389 Km 279.12, Lalanagar
Km 3.500 village
28 32.355 Tendua in Gorakhpur
Distt.
Gorakhpur-Kasya-UP/bihar
Km 307.00 near vill
Border 28 40.00
Muziana Hetim
OMT-27A
Km 357.000,
28 41.12 Salemgarh, Distt.
Kushinagar
Km 12.00 of VRM
Varanasi - Aurangabad 2 55.000 bypass Revise Km
800.00 (Dhafi)
Raebareli-Allahabad 24B 79.512 | Andhiyari at Km.167.100
Raebareli to Allahabad NH-30 (Old
23.386 | Itora Buzurg @ 25.315
(Prayagraj) NH-24B)
Dalkhola-Islampur 31 62.140 Km 451.00 Surjapur
Km 547.350 Paschim
Sonapur - Ghoshpukur 31 44.000 Madati in Darjeeling

Distt.
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Salsalabari - WB - Assam

31C 26.500 Km 243.00 Guabari
Border
Krishnagar-Baharampore
Km 141.140 at Sali
Phase-IlI NH 34 76.358
Bamandanga
(Annuity)- 4L/LPS
Namkhana @ Km
Kakdwip — Namkhana 117 3.265 114.430
18.3.2020
Maynaguri-Changrabandha and Rangalibazna at Km
AH-48 89.430
Jargaon-Hasimara-Dhupguri 167.365
Kakarvitta-Panitanki-Bagdogra-
Shivmandir More Noukaghat- AH-02 37.357 | Satbhaiya at km 23.400
Fulbari-Banglabandha
31 (new-
Mongpong-Chalsa-Telipara 75.005 | Sulkhapara Km 117.050
17)
Ghogarkuthi Km
31
Pundibari-Bakshirhat 26.873 801.120
(new-17)
02/09/2020
Kalapathar at Km
Bankura-Purulia Section 314 77.928

14.550
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Dhaldanga-Mejia

14 (OIld 60) | 56.574 Mejia at Km 267.250
others
Husludanga at Km
31D 32.265
Ghoshpukur to Dhupguri 77.830
31D 51.520 | Panikauri at Km 33.400
Raiganj-Dalkhola section 34 (New- Barai at Km 411.850
54.370
including Dalkhola Bypass 12) 28.02.2023
Tetla Toll Plaza
NH-32 41.755
23.09.2024
Purulia - Chandil
Belkuri Toll Plaza
NH-32 41.427
23.09.2024
Chichira-Kharagpur 6 54.966 | Balibhasa at Km 43.350
OMT Plazas
Kolaghat-Haldia 41 50.215 | Km.11.600 Sonapetya
Km 585.692 Palsit Distt
Budbud-Palsit 2 67.750
Bardvan
Palsit - Dhankuni 2 63.749 | Km 646.005 Dhankuni
2 66.760 Km 438.500 Beliyad
Barwa adda- Panagarh
2 56.120 | Km 507.00 Banaskopa
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60 53.500 | Km. 52.000 Laxmannath
Baleshwar to Kharagpur
60 65.800 | Km. 103.500 Rampura
IInd Vivekananda Bridge and Km 666.644, Nivedita
2 6.000
Approach setu
Jaladhulagori /Km.
6 57.300
Dhankuni -kharagpur 35.250 in and
6 53.000 Debra/lKm 112.245
Km 206 Shibopur
36.280
Behrampore - Farakka (km 193 (Gopgram)
34
- km 295) Km 260 Chandermore
39.170
(Kishorpur)
36.200 | Km 297.867 Lakshmipur
Farakka-Raiganj
34 Km 351.440
19.10.2016 43.375
Chakseherdi (Bagsarai)
Sitrganj-Tanakpur 125 43.889 Banushi at km 25.125
Roorkee-Chutmalpur-Gagalheri 73 and 72A | 26.1070 Sayeed Mazra
and Chutmalpur-Ganeshpur Bhagwanpur
73 and 72A | 15.9050
NHDP-IV 25.09.2020
Gagalheri-Saharanpur- 73 51.455 Sarsawa
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Yamunanagar (UP/Haryana 4.11.2020
border) NHDP-IV
Rampur - Kathgodam
87 21.7 Koyla at km 11.270
NHDP-III
Muzaffarnagar-Haridwar
58 35.44 Chapar Fee Plaza
NHDP-III
Muzaffarnagar-Haridwar 334 (Old- Bahadrabad at Km
38.78
NHDP-III 58) 187.370
Haridwar-Dehradoon
72 35.65 | Lachhiwala Km 167.560
Phase-llI
74 45.432 Puraini
Nagina-Kashipur
74 53.652 Jagatpur Patti
BOT PROJECTS
Kashipur-Sitarganj (4 L) 74 63.505 | Km 222.270 @ Deoria
RO Shimla
Kullu - Manali-2LPS 21 (new-3) | 58.32 Dolhu Nallah
Parwano-Solan NH-05 Sanwara Km 80.722
38.110
NHDP-III (new-22) 19.04.2021
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and Takoli to Kullu section

Kiratpur - Nerchowk — Manali

NH-21 28.073 Baloh

section
(Old NH- Moura

Kiratpur to Nerchowk section 49.765

57A) 06.08.2023

STATEMENT I

The details of cost of construction, highway-wise:

National Cost (in Crore
Section Name State

Highway No. rupees)
Powayan-Puranpur section of

730 A Uttar Pradesh | 183
NH-730A
Pilibhit-Puranpur of NH-730 730 Uttar Pradesh | 192
Puranpur-Khutar Section of

730 Uttar Pradesh | 167
NH-730
Bareilly to Sitapur section of | 24 (New

Uttar Pradesh | 925.20 Cr

NH-24 from Km. 262.00 to | NH-30)
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419.590 in the State ofg UP

Uttar Pradesh

247

2L PS of Sitarganj-Bareilly
from Km. 254.820 to Km.
329.280 section of Old NH-74

in the State of UP and UK

74 (New

NH-30)

Uttar Pradesh

205.78

4-laning of Unnao to Lalganj
Section from .Km. 0.000 to
Km. 7.0.000 of NH-31 in the

State of U.P

NH-31

Etawah-Chakeri (Kanpur)
section from Km. 323.475 to

Km. 483.687

NH-19

Kanpur to Kabrai section from

Km. 7.430 to Km. 130.100

NH-34

6-laning of Chakeri-Allahabad
section from Km. 483.687 to

Km. 628.753

NH-2

4-laning of Aligarh-Kanpur
section from Km. 289.000
(Design Chainage 302.108) to

Km. 356.000 (Design

NH-91

Uttar Pradesh

2502.96

803.67

226.03

5212.02

3342.4
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Chainage 373.085) (Package-
IV Naviganj-Mitrasen) of NH-

91 in the State of U.P.

4-laning of Aligarh-Kanpur
section from Km. 356.000
(Design Chainage- 373.085)
to Km.414.000(Design
Chainage-433.728) (Package-
V Mitrasen-Kanpur) of NH-91

in the State of U.P.

248

3601.57

Jhansi-Lalitpur Section

44

Uttar Pradesh

355.06

Jhansi-Lalitpur Section

44

Uttar Pradesh

276.09

Jhansi-Orai Section

27

Uttar Pradesh

576.114

Jhansi-Orai Section

27

Uttar Pradesh

576.101

Agra-Etawah Section of NH-2

19

Agra-Aligarh Section of NH-93

(New NH-509)

509

Four Lane of Agra Bypass
Section connecting 176.00 of
NH-2 to 13.30 of NH-3 in the

State of Uttar Pradesh

Bypass

Uttar Pradesh

1650

250

450

Ghaziabad-Aligarh Section of

34

Uttar Pradesh

1141+311
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NH-91 from km. 23.600 to km.
140.200 in the state of Uttar
Pradesh under NHDP phase-
[lIl, on Build, Operate and

Transfer (BOT) basis

34

Grant

249

4-laning of Aligarh-Kanpur
Section from Km. 186.000
(Design Chainage 195.733) to
Km. 229.000 (Design
Chainage 240.897) (Package-
Il from Bhadwas - Kalyanpur)
of NH-91 in the State of Uttar
Pradesh on HAM under
Economic Corridor of
Bharatmala Pariyojana in

Uttar Pradesh

34

1197

4 Laning of Aligarh — Kanpur
Section from Km. 229.000
(Design Chainage 240.897) to
Km. 289.000 (Design
Chainage 302.108) [Package

-l from  Kalyanpur -

34

1332
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Kaviganj) of NH-91 in the
State of Uttar Pradesh on

HAM Mode under Bharatmala

250

Pariyojna
2L PS Aligarh to Moradabad | 509 1026.78
6L of Hapur Bypass to
9 2140.93
Moradabad Uttar Pradesh
9
4L of Moradabad to Bareilly 1667
530
NH-25 (New
Lucknow Kanpur Section Uttar Pradesh | 292.22
NH-27)
NH-28 (New-
Lucknow Ayodhya Section Uttar Pradesh | 922.94
27)
Uttar Pradesh
NH-24B (New-
Lucknow Raebareli Section Uttar Pradesh | 635.9
30)
NH-24 (New-
Lucknow Sitapur Section Uttar Pradesh | 450.41
30)
NH-56 (New-
Lucknow Sultanpur Section Uttar Pradesh | 2016
731)
NH-56 (New-
Lucknow Sultanpur Section Uttar Pradesh | 2016

731)
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NH-28C (New-
Barabanki Jarwal Section Uttar Pradesh | 272.7
927)
NH-28C (New-
Jarwal Bahraich Section Uttar Pradesh | 261
927)
NH-28C (New-
Bahraich Rupaidiha Section Uttar Pradesh | 328
927)
Bahraich Shrawasti Section NH-730 Uttar Pradesh | 322
Balrampur to Tulsipur Section | NH-730 Uttar Pradesh | 259
Andhra
Giddalur - Vinukonda 544D 721.07
Pradesh
Andhra
Giddalur - Vinukonda 544D 721.07
Pradesh
Vijayawada Chilakaluripet 16
44 Andhra
1459.78
Hyderabad Bangalore 44 Pradesh
44
Andhra
Anantapur- kalyndurg 544dd 266.73
Pradesh
Andhra
Kodikonda — Madakasira 544e 857.76
Pradesh
Adoni to Madhavaram (via Andhra
164 214.78
Mantralayam Pradesh
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Karnataka Border to Andhra
42 204.8
Anantapur Pradesh
Mudigubba - Anantapur Andhra
42 265.23
District Pradesh
Andhra
Gooty — Tadipatri 67 337.13
Pradesh
Andhra
Rapthadu — Mudigubba 42 260.6
Pradesh
Andhra
Madakasira — Sira NH-544E 185.84
Pradesh
Palamaneru -  Krishnagiri Andhra
42 251.5
border Pradesh
Madanapalli-Punganuru- Andhra
42 276.76
Palamameru Pradesh
Andhra
40
Pradesh
Andhra
40
Pradesh
Cudappa-Mydukur-Kurnool 1,585.00
Andhra
40
Pradesh
Andhra
40

Pradesh
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Muddanauru - Andhra
67 143.87
Jammalamadugu Pradesh
Andhra
Rayachoty - Kadapa 40 282
Pradesh
Andhra
Mydukur - Dornala T-Junction |67 230.24
Pradesh
Andhra
Rayachoti - Angallu 340 327.55
Pradesh
Andhra
16
Pradesh
Andhra
Tada - Nellore section of NH- | 16
Pradesh
16 and Nandigama - 759.87
Andhra
Vijayawada section of NH-65 | 16
Pradesh
Andhra
65
Pradesh
Vaggampalle — Dornala T- Andhra
565 20.3
Junction 2-LPS Pradesh
Andhra
67
Pradesh
Dornala - Atmakur - Nellore 9.6
Andhra
67

Pradesh
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Andhra
16
Pradesh
Andhra
Chilakaluripet - Nellore 16 3,459.24
Pradesh
Andhra
16
Pradesh
Andhra
565
Pradesh
Markapuram - Vaggampalle 384.06
Andhra
565
Pradesh
Andhra
Davulpalli - Markapuram 565 170.21
Pradesh
Andhra
Eepuripalem - Ongole 216 574.19
Pradesh
Andhra
Ankapalli - Tuni 16 234
Pradesh
Andhra
Tuni - Diwancheruvu 16 431
Pradesh
Andhra
216A
Diwancheruvu - Siddhantham Pradesh
773.46
- Gundugolanu Andhra
216A

Pradesh
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Gundugolanu — Devarapalli — Andhra
16 2,545.45
Kovvuru Pradesh
Kathipudi - Start of Kakinada Andhra
216 639.12
bypass Pradesh
Andhra
Gurajanapalli - Pasarlapudi 216 419.98
Pradesh
Andhra
Dhindi — Digamarru 216 388.29
Pradesh
Andhra
565
Pradesh
Penchalkona — Yerpedu 749.07
Andhra
565
Pradesh
Andhra
Pileru - Rayochoty 18 175.03
Pradesh
AP/TN Border - Nalagampalli Andhra
69 1,788.63
- AP/KA Border Pradesh
Andhra
Chittoor - Mallavaram 140 2,179.65
Pradesh
Andhra
Piler - Puthalapattu 40 172.53
Pradesh
Andhra
Vijayawada-Gundugolanu 16 1,470.78

Pradesh
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Andhra
16
Pradesh
Andhra
Vijayawada - Machilipatham 65 1,540.82
Pradesh
Ibrahimpatnam - AP/ Andhra
221 516.05
Telangana Border Pradesh
Andhra
Losari - Machavaram 216 518.02
Pradesh
Andhra
Machilipatnam - Avanigadda | 216 465.71
Pradesh
Andhra
Repalle — Eepurupalem 216 737.76
Pradesh
Andhra
Icchapuram-Nandigam 16 229.39
Pradesh
Andhra
Nandigama - Srikakulam 16 1,673.93
Pradesh
Champavati/Kopperla - Andhra
16 1,885.79
Visakhapatnam- Pradesh
Andhra
NH-516C
Vishakhapatnam Port Pradesh
194.76
Connectivity Project Andhra
NH-516C

Pradesh
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Andhra
Vishakhapatnam - Ankapalli 16 63.54
Pradesh
Andhra
Anandapuram — Pendurthi — Pradesh
16 2,940.30
Anakapalli Andhra
Pradesh
Odisha border - Andhra
NH 326A 222.58
Narasamapeta Pradesh
Bowdara - Vizianagaram Andhra
NH-516E 159
Section Pradesh
4-Laning of Simga-Sargaon
Section of NH-200 (New NH- | New 130
130) 1444.60
4-Laning of Sargaon-Bilaspur (Capital Cost)
Section of NH-200 (New NH- | New 130
130)
Chhattisgarh
4-Laning of Bilaspur-
1758 (Capital
Pathrapali section of NH-111 [ New 130
Cost)
(New NH 130)
Two/Four lane -
Theka/Darrighat to Village | New 49 474

Banari section of new NH-49
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4 laning of Durg Bypass of

NH-06 (New-53)

53

4 laning of End of Durg
Bypass- Chhattisgarh/
Maharashtra Border of NH-6

(New-53)

53

258

123

4-laning of Raipur — Aurang

section of NH-6 (New-53)

53

464

4/6 laning of Raipur- Simga of
NH 200 (New NH-30) Raipur-

Bilaspur (Package-1)

30

300

4 laning of Raipur — Durg

Section of NH -53

53

876.87

2-lane (M.P. Border Chilpi to
Kawardha Section, Pkg-1) NH-

30 (Old NH-12A)

30

763

Katghora to Shivnagar,
Package -Il of NH-111 (New

NH-130)

NH-130

289

Katni-Gumla Road of NH-43

(Old NH-78)

NH-43

515.64 Cr.

Masaniakala to Rengapali

NH-49

132.545 Cr.

634.299 Cr.
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village/Odisha Border section
of NH-49
Kunkuri to
Chhattisgarh/Jharkhand

NH-43 423.79 Cr.
Border section of NH-78 (New
NH-43)
MP/CG Border to Surajpur
section of NH-78 (New NH-| NH-43 379.16 Cr.
43)
Pathrapali-Katghora section of

NH-130 1364.32 Cr.
NH-111 (New NH-130)
Dhamtari-Kanker Section NH-30 193.05 Cr.
Bedma-Dahikonga Section NH-30 313.40 Cr.
Dahikonga-Jagdalpur Section | NH-30 273.66 Cr.
Raipur-Dhamtari Section NH-30 1994.68 Cr.

NH-53
Aurang-Saraipali Section 1548 Cr.

NH-53
Pathankot-Jammu 44 895.75 Cr
Kunjwani to Jakhain section of

44 Jammu and | 2086.67 Cr
NH44

Kashmir

Udhampur-Ramban-Maroog

44 7782 Cr

section of NH44
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Banihal - Quazigund Section

44

Srinagar to Qazigund

44

260

1947 Cr

1101 Cr

Hazaribagh - Ranchi

Km 40.500 - km 114.000

NH-33

Jharkhand

2357.62

Ranchi -Rargaon  Section
(Ranchi- Jmashedpur PKG-I)

Km 113.730 to Km 140.00

NH-33

Jharkhand

726.69

Ranchi -Rargaon  Section
(Ranchi- Jmashedpur PKG-II)

Km 140.000 to Km 217.300

NH-33

Jharkhand

533.16

Ranchi to Mahulia section
(Ranchi- Jmashedpur PKG-
V)

Km 217.300 - Km 233.350

NH-33

Jharkhand

477.88

Jamshedpur - Mahulla
(Ranchi- Jmashedpur PKG-III)

Km 233.350 - Km 277.568

NH-33

Jharkhand

289.97

Mahulla — Bahragora — JH
Wb Border

Km 277.500 - Km 333.500
(design Ch. 0.00- 55.480) and

Km 199.200 - 183.587 (design

NH-33/18

Jharkhand

1139.61
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Ch. 0.00 - 16.130)

261

Piska More-Palma Section

NH-23 Jharkhand 284.71
km 2.90 - km26.00
Ranchi Piska More-Bijupara-

NH-75 Jharkhand | 664.38
Kuru Section
6-Laning of Gorhar to
Khairatunda Section NH-02 Jharkhand 3142.67
Km 320.810 - Km 400.132
Chas - Ramgarh
(Bokaro-Gola) NH-23 Jharkhand
Km 0.000 - Km 78.192

621.08

Chas - Ramgarh
(Bokaro-Gola) NH-23 Jharkhand
Km 0.000 - Km 78.192
Giridih - Bengabad

NH-114A Jharkhand | 328
Km 216.000- Km 244.482
Govindpur (Rajganj) -
West Bengal Border NH-32 Jharkhand 1154.8
Km 0.530 - Km 51.490
Barhi-Hazaribagh

NH-33 Jharkhand | 805.22 Cr
Km 0.00 - Km 40.500
Chordaha to Gorhar Section | NH-02 Jharkhand 1680.97 Cr
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Km 240.00 - Km 320.00

262

Hansdiha-Deoghar

NH-133 Jharkhand 216
Km 94.000 - Km 131.000
Hariharganj to Parwa More
NH-98 Jharkhand 1122.38
Km 23.284 - Km 57.049
2 L with PS of Raebareli to | 31 Uttar Pradesh
569.36
Jaunpur Section of NH-31 31 Uttar Pradesh
2 L with PS of Raebareli to | 232 Uttar Pradesh
424.29
Banda Section of NH-232 232 Uttar Pradesh
2 L with PS of Tanda-|128 Uttar Pradesh
636
Raebareli Section of NH-128 128 Uttar Pradesh
2 L with PS of Raebareli to | 30 Uttar Pradesh
291.36
Prayagraj Section of NH-30 30 Uttar Pradesh
4 Lane of Jagdishpur to
330A Uttar Pradesh | 1530
Ayodhya Section of NH-330A
2 L with PS of Ayodhya to
330 Uttar Pradesh
Prayagraj Section of NH-330
2 L with PS of Kabrai-Banda
76 Uttar Pradesh | 660
Section of NH-76
2 L with PS of Kalupur-Lalta
76 Uttar Pradesh

Road of NH-76
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4-laning of Ghaghra Bridge to
Varanasi section of NH-28
(old NH-233) from Km.
121+800 to Km. 180+420
(Package-1) in the State of

Uttar Pradesh.

28

Uttar Pradesh

263

1902.76

Operation and Maintenance of
4 lane NH-28 (New NH- 27)
from Km. 137.970 to 252.860
of Ayodhya-Gorakhpur
Section in State of Uttar

Pradesh.

27

Uttar Pradesh

27

Uttar Pradesh

1374.17

Design Construction Finance
and Operation of 4 lane NH-
28 (New NH- 27) from Km.
252.860 to Km. 285.215 of
Gorakhpur Bypass Section
(Total length 32.27 km.) on
Annuity Basis in State of Uttar

Pradesh.

27

Uttar Pradesh

1113.3

Operation and Maintenance of

4 lane NH-28 (New NH- 27)

27

Uttar Pradesh

27

Uttar Pradesh

998.81
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from Km. 285.002 to km.
366.117 of Gorakhpur to U.P.
Bihar Border Section in State

of Uttar Pradesh.

264

Operation and Maintenance of
4 lane Gorakhpur Bypass
from Existing km. 79+670 of
NH-29E to Existing km.
251+700 of NH-28 total length
17.420 Km. under NHDP
Phase —IV on EPC mode in

the State of Uttar Pradesh.

29E

Uttar Pradesh

866

Operation and Maintenance of
Two lane  with paved
shoulders of Indo Nepal
Border (Kakrahwa) to Rudholi
Section from km 0.000 to
65.870 of NH 233 on EPC
mode in the State of Uttar

Pradesh

233

Uttar Pradesh

551.48

Operation and Maintenance of

Two lane  with paved

233

Uttar Pradesh

445.89
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shoulders of Rudhauli to Basti

Section of NH-233 km 65.870

to 122.270 of NH 233 on EPC

mode in the State of Uttar

Pradesh

265

4 laning of Varanasi-
Gorakhpur Section of NH-29
from km. 84.160 to km.
149.540) [Package-Ill Birnon
Village to Amila Village] (Total
length 65.380 Km.) under
NHDP Phase -IV on EPC
mode in State of Uttar

Pradesh.

29

Uttar Pradesh

3986.51

Operation and Maintenance of
2 lane with Paved Shoulder of
Gorakhpur-Sonauli Section of
NH- 24 from Km. 0.000 to
81.410 Km. on under NHDP
Phase-IV in on EPC Mode in

the State of Uttar Pradesh.

24

Uttar Pradesh

24

Uttar Pradesh

478

Two lane paved shoulder from

730

Uttar Pradesh

475
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Km. 385+000 to 420+000 of
NH-730 in District- Siddharth
Nagar Section on EPC Mode
under NHDP Phase-IV in the

State of Uttar Pradesh

Two lane paved shoulder
from Km. 505+000 to Km.
538+000 of NH-730
Gorakhpur-Partawal-

Maharajganj Section on EPC
Mode under NHDP Phase-IV

in the State of Uttar Pradesh

730

Uttar Pradesh

Two lane paved shoulder of
Maharajganj Section from Km.
454+000 to Km. 470+900 and
Km. 474+000 to Km. 484+000
of NH-730 on EPC Mode
under NHDP Phase-IV in the

State of Uttar Pradesh

730

Uttar Pradesh

266

Four Laning of Ghaghra
Bridge to Varanasi (PKG-II)

[Budhanpur Urban section

28

Uttar Pradesh

833.79
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(Km 180.420) to Gossai Kki

bazaar bypass (Km 240.340)]

267

Four Laning of Ghaghra
Bridge to Varanasi (PKG-III)
[Gossai ki bazaar bypass (Km
240.340) to Varanasi (Km

299.350)]

233

Uttar Pradesh

654.74

Four Laning of Sultanpur to
Varanasi (PKG-Il)  [from
Jaunpur (Km 209.230) to

Varanasi (Km 272.590)]

231

Uttar Pradesh

873.07

Varanasi (Km 12.01) to Birnon
(Km 84.160) [Varanasi -

Gorakpur] ( PKG-II)

31

Uttar Pradesh

1002.19

Four Laning of Sultanpur to
Varanasi (PKG-I) [from
Sultanpur (Km 134.700) to

Jaunpur (Km 209.230)]

731

Uttar Pradesh

1061.81

Lalganj-Hanumana km 96.80 -

km 140.200

Uttar Pradesh

728.58

Allahabad-MIrzapur from

design km 450.150 to km

35

Uttar Pradesh

227
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486.970 of NH-76 (E ) (New
NH-35) on EPC mode in the

state of Uttar Pradesh

268

Varanasi-Degamapur [km.

7 Uttar Pradesh | 768.31
15.1 - km. 49.1]
Allahabad Bypass NH 19 Uttar Pradesh
Allahabad Bypass NH 19 Uttar Pradesh
Allahabad Bypass NH 19 Uttar Pradesh

1060.49

Allahabad Bypass NH 19 19 Uttar Pradesh
Allahabad Bypass NH 19 Uttar Pradesh
Allahabad Bypass NH 19 Uttar Pradesh
Allahabad Bypass NH 19 Uttar Pradesh | 2447
Faizabad - Allahabad section

330 Uttar Pradesh | 599.34
of NH - 330
Allahabad - Mirzapur Section

35 Uttar Pradesh
of NH 35 and Banada Road
Allahabad - Mirzapur Section

35 Uttar Pradesh | 1127.463
of NH 35 and Banada Road
Prayagraj to Rewa Section of

30 Uttar Pradesh
NH - 30
Panikoili — Rimuli section of

20 Odisha 2202.28

NH-20
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Panikoili — Rimuli section of

20 Odisha
NH-20
Panikoili — Rimuli section of

20 Odisha
NH-20
Binjabahal — Teleibani NH-49 | 49 Odisha 1748.55
Singhara — Binjabahal NH-49 | 49 Odisha

2259.98

Singhara — Binjabahal NH-49 | 49 Odisha
Rimuli-Koida NH-520 520 Odisha 875.31
Brahmani Bypass End to

143 Odisha 604.91
Rajamunda NH-143
Koida to Rajamunda NH-520 | 520 Odisha 1337.2
Talcher to Duburi Section
from design kilometer 8.500 to
Kilometer 14.800 of National
Highway 23 (New National
Highway 149) and from |53 Odisha 780.58
design kilometer 301.474 to
Kilometer 388.000 of National
Highway 200 (New National
Highway 53)
Section of NH-149 from

149 Odisha 550

Km.0.000 to 68.280 Km.
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(Pallahara to Pitiri section) to
two lanes with paved shoulder

under NHDP-IV

270

Bhubaneswar-Puri section of

NH-316

316

Odisha

554.3

Chandikhole-Jagatpur-
Bhubaneswar section of NH-

16

16

Odisha

1047

6 laning of Chandikhole to

Bhadrak section of NH-16 .

6 laning of Badrak to Balasore

section of NH-16

16

Odisha

2035.01

Odisha

1158.72

4 laning of Jharpokhari to
Baripada-Balasore section of

NH-18

18

Odisha

18

Odisha

1169.04

4 laning of Baharagora to

Singhara section of NH-49

49

Odisha

1111.69

Chandikhole to Paradeep

section of NH-53

53

Odisha

400

Improvement from 0.00 to
Km.68.00 (Kanaktora-

Jharsuguda Section)up to 2-

49

Odisha

478
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lane with paved shoulder
including bypass at Belpahar
at 52nd Km. Of NH-200 (from
Km.197.300 to Km.265.300
including bypass at 249th Km.
Of NH-49) wunder NHDP

Phase-IV on EPC mode.

271

Rehabilitation and Up-
gradation of Teleibani -
Sambalpur section of NH-06
from Km.493.300-519.150
and Km.545.176-567.400 in
the state of Odisha under
NHDP IV-B (Group-B) on

EPC mode.

53

Odisha

712.82

Widening to Two lane
carriageway with 150 m
paved shoulder in both sides
and strengthening of
Rangamatia Fee Plaza
located at Design Km.190.050

for the use of two lane with

57

Odisha

445
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paved shoulders of
Adenigada-Maichheli Section
from design
ChaingeKm.140/900 to design
Km.224.180 of  National
Highway No.57 (Old NH-224)

in the State of Odisha.

Widening/ strengthening of
existing IL/DL to 2L+1.5m PS
from Km.0.00 to Km.45.750 of
NH-57 on EPC mode in the

state of Odisha

57

Odisha

272

Four laning of Sambalpur
Bargarh - Orissa /
Chhattisgarh Border Section
of NH-06 from Km.0.000 to
88.000 in the State of Orissa
to be executed as BOT (Toll)
on DBFOT pattern under

NHDP Phase-lll.

53

Odisha

909

Widening and Strengthening

of existing single/ intermediate

26

Odisha

207
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/ two lane carriageway to two
lane carriageway with paved
shoulder including geometric
improvement from
Km.130/280 to 142/620 and
Km.159/280 to 175/880 of

NH-26 (EPC Project)

Widening and Strengthening
of 2 lane with paved shoulder
Naktideuli to Boudh Section
from Km.58/000 to
Km.116/100 of NH-153(B) -
Tolling of stretches being
developed on EPC basis

under NH-153(B)

153 (B)

Odisha

273

Puintola to Icchapuram

section of NH-16

16

Odisha

2450

Puintola to Tangi section of

NH-16

16

Odisha

505.22

Tangi to Bhubaneswar section

of NH-16

16

Odisha

767.45

Salem — Ulundurpet section

79

Tamil Nadu

1105
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Tamil Nadu
Tamil Nadu

Tindivanam —  Ulundurpet

32,132, 38 Tamil Nadu | 1241.23
section
Salem — Kumarapalayam

544 Tamil Nadu |616.49
section
Kumarapalayam -

544 Tamil Nadu | 442.68
Chengapalli section
Thumbipadi —  Namakkal

44 Tamil Nadu | 341.25
section
Namakkal — Karur section 44 Tamil Nadu | 277.06
Krishnagiri —  Thumbipadi

44 Tamil Nadu | 521.51
section
Krishngiri —  Walajahpet Tamil Nadu

48 1250
section Tamil Nadu
Chengapalli — Coimbatore

544 Tamil Nadu | 1251.38
Bypass — TN/KL Border
Hosur — Krishangiri section 44 Tamil Nadu | 535
Puducherry - Tindivanam

32 Tamil Nadu | 285
section
Tambaram — Tindivanam Tamil Nadu

32 791.65
section Tamil Nadu
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EMRIP State Roads Tamil Nadu | 600
Chennai — Tada section 16 Tamil Nadu | 899.74
Tamil Nadu
Chennai Bypass 32 958.95
Tamil Nadu
Poonamallee - Walajahpet Tamil Nadu
48 2043.84
section Tamil Nadu
Trichy — Kallagam section 81 Tamil Nadu | 1502.34
Kallagam -  Meensurutti
81 Tamil Nadu | 1499.12
section
Meensurutti — Chidambaram
81 Tamil Nadu | 886.21
section
Cuddalore — Virudhachalam - Tamil Nadu | 124.91
532
Salem Tamil Nadu | 157.93
Tamil Nadu
Mangalore —Viluppuram Road | 38 Tamil Nadu | 268.71
Tamil Nadu
Tamil Nadu
Tindivanam -  Krishnagiri
77 Tamil Nadu | 1370.74
section
Tamil Nadu
Avinashi-Tiruppur-
381 Tamil Nadu | 148.66
Avinashipalayam section
Salem Vaniyambadi section 179A Tamil Nadu | 306.17
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Tamil Nadu
Tirupati - Tiruthani - Chennai
716 Andhra 571
section
Pradesh
Tamil Nadu
Ulundurpet - Padalur section | 38 604.01
Tamil Nadu
Padalur - Trichy section 38 Tamil Nadu | 320
Trichy - Dindigul section 83 Tamil Nadu |403.32
Tamil Nadu
Trichy - Karur section 81 360.88
Tamil Nadu
Karur - Dindigul section 44 Tamil Nadu | 327.2
Dindigul - Samyanallur
44 Tamil Nadu | 578
section
Tamil Nadu
Madurai Tuticorin section 38 629
Tamil Nadu
Thanjavur - Trichy section 83 Tamil Nadu | 1030.49
Tamil Nadu
Madurai- Tirunelveli- 1748.47
Tamil Nadu
Panagudi- Kanyakumari | 44
Tamil Nadu
section 909.69
Tamil Nadu
Trichi - Tovarankurichi - Tamil Nadu
38 726.8
Madurai section Tamil Nadu
Trichy - Karaikudi section 336 Tamil Nadu | 576.51
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336,36 Tamil Nadu
Karaikudi - Ramanathapuram Tamil Nadu

536 717.47
section Tamil Nadu
Thanjavur - Pudukkottai

36 Tamil Nadu | 285.91
section
Thirumayam - Manamadurai

36 Tamil Nadu | 568.95
section
Madurai - Paramakudi - Tamil Nadu

85, 87 1457.23
Ramanathapuram section Tamil Nadu
Tuticorin - Tirunelveli section | 138 Tamil Nadu | 349.5
Nagercaoill - Kavalkinaru

944 Tamil Nadu | 533.31
section
Dindigul-Theni-Kumili section | 183 Tamil Nadu | 935.56
Oddatachathram-

83 Tamil Nadu | 1607.58
Madathukulam section
Madurai-Chettikulam-Natham-

785 Tamil Nadu | 2089.75
Thuvarankurichi section
Bhopal Sanchi Section of NH-

86 MP 304.58
86 (Extn.)
Bhopal-Biaora Section of NH-

12 MP 897.06
12 Package-ll
Bhopal-Biaora Section of NH- [ 12 MP 897.06
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12 Package-ll
Shujalpur to Ashta section of

752 MP 178.36
Newly declared NH-752
Goharganj-Bhopal section of

12 MP 957.54
NH-12 Package-V
Obedullaganj to ltarsi section

69 MP 990.61
of NH-69 Pkg-1
Start of Bareli Bypass to
Goharganj section of NH-12 MP 949.54
Pkg-IV
Sindoor River to start of Bareli

12 MP 809.16
Bypass of NH-12 Pkg-ll|
Pachore to Shujalpur section

752 MP 184.42
of Newly declared NH—752C
Guna Biaora Section of NH-3 |3 MP 1012.9
Guna Biaora Section of NH-3 |3 MP 1012.9

347BG and
Dhangaon-Boregaon MP 981

753L
Four laning of Dewas-Ujjain

752D 716.38
on HAM mode

MP
2-Lane with Paved Shoulder | 552G
452.07

of Ujjain-dhalawar on EPC | 552G
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mode
Delhi-Mumbai Expressway
147E MP
Madhya Pradesh
Delhi-Mumbai Expressway
147E MP
Madhya Pradesh
Delhi-Mumbai Expressway
147E MP
Madhya Pradesh
Delhi-Mumbai Expressway
147E MP 11969
Madhya Pradesh
Delhi-Mumbai Expressway
147E MP
Madhya Pradesh
Delhi-Mumbai Expressway
147E MP
Madhya Pradesh
Delhi-Mumbai Expressway
147E MP
Madhya Pradesh
Jhansi-Khajuraho four lane
39 UpP 1736.65
NH-39 Pkg.-I
Jhansi-Khajuraho four lane
39 MP 945
NH-39 Pkg.-ll
Jhansi-Khajuraho four lane
39 MP 840.59
NH-39 Pkg.-ll
Sagar-Kabrai Economic | 34 MP 170
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Corridor NH-34

280

Sagar-Kabrai Economic

34 MP 178.23
Corridor NH-34
Bamitha-Panna-Nagod-Satna

39 MP 130.13
Section NH-39
Bela-Satna Section NH-39 39 MP 451.16

44 MP 628.7
Lalitpur-Sagar-Lakhnadon 44 MP 617.8
Section 44 MP 554.39

44 MP 676.27
NH-39 (Old 75E) Rewa to

39 1876.68
Sidhi
Shahdol to Anuppur (upto

43 460.59
MPCG Border)
Katni to Umariya 43 382.76
NH-New NH 30 (Old NH 7)

MP

Maihar to Sleemnabad (PKG- | 30 1032.29
I
NH-New NH 30 (Old NH 7)

30 1034.11
Rewa to Maihar (PKG-I)
Rewa Sirmour Section Km.

135B 162.56

0.000 to km 36.710 of NH-
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135B
Satna - NH-135 BG 135BG 615.26
Sleemnabad-Jabalpur, NH-30 | 30 MP 1001.19
Jabalpur-Lakhnadon, NH-

34 MP 1090.06
30/34
Manegoan-Barela, (Jabalpur

30 MP 327.32
Bypass) NH-30
Mandla-Chilpi, NH-30 30 MP 638.92
Jabalpur-Hiran River,
(Jabalpur-Bhopal Road) NH- |45 MP 628.45
45
Hiran River-Sindoor River,
(Jabalpur-Bhopal Road) NH- |45 MP 984.66
45
Multai- Chhindwara  upto
Chhindwara Ring Road
Section 347
Chhindwara (from Ring

MP 1560.15

Road)-Seoni Section
Chhindwara-Amarwara
including part of Chhindwara | 547

Ring Road Section
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Amarwara-Narsinghpur
Section
Saoner-Chhindwara upto
Chhindwara Ring Road MH
Section
Lakhnadon - Seoni 321.17
44 MP
Seoni- Khawasa 1137.68
Four laning of Dewas-Ujjain
752D 716.38
on HAM mode
2-Lane with Paved Shoulder | 552G MP
of Ujjain-dhalawar on EPC 452.07
552G
mode
Agra-Gwalior Section Of NH-3 | 44
839.57
Agra-Gwalior Section Of NH-3 | 44
MP
Gwalior Bypass 3 and75 443.31
Shivpuri-Jhansi New NH- 27
Baran-Shivpuri New NH- 27 MP 880.46
Baran-Shivpuri New NH- 27 MP
Shivpuri To Guna 46 MP 830.36
Gwalior To Jhansi 44 MP 1023.45
Gwalior-Shivpuri 46 MP
1039.76
Gwalior-Shivpuri 46 MP
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283

Mihona To Lahar 552 MP 217.22
Mihona To Lahar 552 MP 264.52
Mihona To Lahar 552 MP 166.21
NH-146 Sanchi-Sagar Section
from Km. 67+000 to 187+000
in the state of Madhya | 146 223.46
Pradesh (Two lane with paved
Shoulder)
Biaora to  Maksudangarh
section from design Km 3.150 MP
to 42.510 and Maksudangarh
to Sironj section from design

752B 533.61
Km 42.510 to Km 92.640 on
NH-752B in the State of
Madhya Pradesh. (Two lane
with paved Shoulder)
Harda-Temagaon (Pkg-I) 47 MP 555
Chicholi-Betul (Pkg-3) 47 MP 620.36
Indore-Gujarat/MP Border 47 MP

1175
Indore-Gujarat/MP Border 47 MP
Biaora to Dewas 52 MP
2239

Biaora to Dewas 52 MP
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284

Indore - Dewas 52 MP 1084
Indore-Khalghat 52 MP
1100
Indore-Khalghat 52 MP
Khalghat - MP/Maharashtra
52 MP 1258
Border
Thikri-Anjad 347B MP 130
Khargone -Sarwardewla road | 347C MP 276
Samakhiyali-Gandhidham 41 Gujarat 805.39
Kandla-Mundra 41 Guijarat 954
Garamore-Samakhiyali 27 Guijarat 339
Bamanbore-Garamore 27 Gujarat 446
Samakhiyali-Santalpur 27 Gujarat 1554
Godra to Gujarat/MP Border |47 Guijarat 785.5
Padhi to Dahod 113 Gujarat 208.68
Vadodara Mumbai | NE-4 Guijarat
2043
Expressway Package | NE-4 Gujarat
Vadodara Mumbai
NE-4 Gujarat 1865
Expressway Package Il
Vadodara Mumbai
NE-4 Gujarat 1712
Expressway Package Il
Toll, Operation, Maintenance | 27 Gujarat
1251
and Transfer of Palanpur- |27 Gujarat
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Radhanpur-Samakhiyali

section of NH-27 from
Km.536+000 to Km.430+100
in the state of Gujarat (TOT

Bundle 5A2)

285

Toll, Operation, Maintenance
and Transfer of Palanpur-
Radhanpur-Samakhiyali

section of NH-27 from
Km.589+600 to Km.536+000
in the state of Gujarat (TOT

Bundle 5A1)

27

Gujarat

1011

Tolling operation,
Maintenance and Transfer of
Palanpur/Khemana to Abu
Road Section (From 601+000
to Km 646+000) of NH-27 in
the state of Gujarat and
Tolling Operation,
Maintenance and Transfer of
Abu Road to Swaroopganj

Section (From 646+000 to

27

Gujarat

27

Rajasthan

1888.2
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Km 677+000) of NH-27 in the

state of Rajasthan

286

Tharad Dhanera-Panthawada
section, up gradation of New
NH- 168 to two lane with
paved side shoulder
configuration between Km
0.000 to Km 41 300 and Km
43.250 to Km 68.174 NH-168

in the state of Gujarat

168

Gujarat

168

Guijarat

392

Four Lane Jetpur —Gondal-
Rajkot Section from
Km.117+600 to km. 185+000
of NH-27 (8B) in the State of

Gujarat

27

Gujarat

Four Lane Jetpur —Gondal-
Rajkot Section from
Km.117+600 to km. 185+000
of NH-27 (8B) in the State of

Gujarat

27

Gujarat

1469

Operation and Maintenance

Stage under HAM Mode of

51

Gujarat

1600 cr
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Four laning paved shoulder
Porbandar-Dwarka section of
NH-51 (Extn.) from Km
356.766 (Design chain age
379.100 Km) to Km 473.000
(Design chainage km
496.848) in the state of

Gujarat

Operation and Maintenance
Stage under HAM Mode of
Four laning paved shoulder
Porbandar-Dwarka section of
NH-51 (Extn.) from Km
356.766 (Design chain age
379.100 Km) to Km 473.000
(Design chainage km
496.848) in the state of

Gujarat

51

Gujarat

287

Project comprising of 9
National Highway Stretches
(Bundle-1) on Toll — Operate

— Transfer Mode from

27

Gujarat

493.06 Cr
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Porbandar — Jetpur section
(from Km. 001+960 to Km.
117+600) of NH-8B in the

State of Gujarat Package-9

Project comprising of 9
National Highway Stretches
(Bundle-1) on Toll — Operate
— Transfer Mode from
Porbandar — Jetpur section
(from Km. 001+960 to Km.
117+600) of NH-8B in the

State of Gujarat Package-9

27

Gujarat

288

Four laning of Dwarka
(Kuranga)-Khambhaliya-

Devariya section from Km.
203.500 to 176.500 and from
Km. 171.800 to Km. 125.000
(design length 71.890 Km.) of
NH 151A in the State of
Gujarat under Bharatmala
project on Hybrid Annuity

Mode (Package-I)-

151A

Gujarat

1101
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Operation and Maintenance of
the Section from Jetpur to
Somnath of NH-8D from (Km.
0.000 to Km. 123.454) of Old
NH-8D and New NH-151 in
the State of Gujarat including

Junagadh Bypass

151

Gujarat

Operation and Maintenance of
the Section from Jetpur to
Somnath of NH-8D from (Km.
0.000 to Km. 123.454) of Old
NH-8D and New NH-151 in
the State of Gujarat including

Junagadh Bypass

NE-1

Gujarat

828

289

Gadu-Porbandar Section of
NH-8E from Km. 263.200 to
Km. 356.766 (Design Ch.
287.430 to Ch. 379.100) in
the State of Gujarat through
public Private Partnership on

Hybrid (Annuity) Mode

NE-1

Gujarat

370
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Dhrol-Bhadra-Patiya section
of NH-151A from km. 5+700
to 13+600 of SH-25 and
Bhadra-Patiya-section of NH-
151A from Km 73+000 to Km
4+800 and Ex. from 38+250
to 24+000 of CHS-6 in the
state of Gujarat on Hybrid

Annuity Mode

151A

Gujarat

290

882

Widening of Pipli-Bhavnagar

section of NH-751 (Package

1)

751

Guijarat

820

Four Laning of Bhavnagar-
Talaja Section of NH-8E

(Package-I)

51

Gujarat

819

Four laning of Talaja-Mahuva
section of NH-8E

(Package-ll)

Four laning of Mahuva-
Kagvadar section of NH-8E

(Package-lll)

51

Gujarat

536.018

485.75

Four laning of Kagvadar to

51

Gujarat

555
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Una Section of NH8E
(Package-1V)
Four laning of Una-Kodinar
section of NH-8E (new NH- | 51 Gujarat 623
51) (Package-V)
Four Laning of Kodinar -
Veraval Section of NH-8E | 51 Gujarat 670
(Package-VI)
Bharuch-Surat Section on

48 Gujarat 1589
NH-48

48 Gujarat
Surat-Vapi Section on NH-48 1693

48 Gujarat
Surat-Hazira Secion on NH- | 53 Gujarat

1509

53 53 Gujarat
Vadodara-Bharuch section of

48 Gujarat 1708.29
NH-48
Narmada Bridge section of

48 Gujarat 506.67
NH-48
AV Expressway NE-1 NE-1 Gujarat
AV Expressway NE-1 NE-1 Guijarat

2125.24

AV Expressway NE-1 NE-1 Gujarat
AV Expressway NE-1 NE-1 Gujarat
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AV Expressway NE-1 NE-1 Gujarat
Ahmedabad - Vadodra 48 Guijarat
Ahmedabad - Vadodra 48 Guijarat
Ahmedabad - Godhra 47 Guijarat
1155.4
Ahmedabad - Godhra 47 Guijarat
Shamlaji Motachiloda 48 Gujarat
1678.4

Shamlaji Motachiloda 48 Gujarat
Nagpur- Hyderabad Section
(Maharashtra Telangana | 44 Telangana 360.42
Border To Islamnagar)
Nagpur- Hyderabad Section

44 Telangana |[518.46
(Islamnagar to Kadthal)
Nagpur- Hyderabad Section

44 Telangana 271.73
(Kadthal To Armoor )
Nagpur- Hyderabad Section
(Armoor To Adloor | 44 Telangana |[490.5
Yellareddy)
Nagpur- Hyderabad Section
(Adloor Yellareddy To | 44 Telangana
Chegunta) 546.15
Nagpur- Hyderabad Section

44 Telangana

(Chegunta To Bowenpally )
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Kalyan To Nirmal Section To
Paved Shoulder To NHdpiv | 61 Telangana |244.079
Through Epc
Km.40.000 (Malkapur) to |65 Telangana
Km.221.500 (Nandigama) of | 65 Telangana
Hyderabad - Vijayawada
1740

Section of NH-65(Total length

65 Telangana
181.5 Km in Telangana 151.4
Km)NHDP-III
Thondupalli - Jedcherla 44 Telangana |267.3
Hyderabad-Dindi section of | 765 Telangana
NH-765 (From Km.23 — Km 340

765 Telangana
108.8)
Jadcherla - Kalwakurthy 167 Telangana | 283
Manneguda to Ravulapally 163 Telangana |359.27
Four laning of Hyderabad-
Yadgiri Section from
Km.18.600 (Annojiguda) to

163 Telangana | 388
Km.54.000 (Raigiri) of NH-
163 under NHDP-Phase-IIl /
AP-04
Four Laning of Yadgiri —|163 Telangana 1905
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Warangal Section of NH-163
(Old NH-202) from Km 54/0 to
Km 150/0 (Design Length

99.103 km)

163

Telangana

294

Operation and Maintenance of
2/4 Lane  with paved
shoulders of stretch from (i)
Km 154/000 to 187/000 of
Mangalwarpet to Mallampalli
section; (i) Km. 72/600 to
121/000 of Tanamcherla to
Jamandlapally section of NH-

365

365

Telangana

158.65

365

Telangana

206.13

User fee agency on Widening
and Strengthening of existing
2L to 2L PS from Km.159.00
to Km.165.403 and 186.00 to
Km. 215.00 (Hyderabad

Bhopalapatnam) on NH163

163

Telangana

230.03

Sironcha - Atmakur section in
between Mahadevpur -

Bhupalapally of NH-353C (old

353C

Telangana

177.18
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NH-363)
Jadcherla-Kothakota Bypass | 44 Telangana |313.7
End of Kothakota Bypass to

44 Telangana 611
Kurnool
Kodad-Khammam section of

365A Telangana 1632.32
NH 365A
Nakrekal to Tanamcherla sect

365 Telangana |605.08
ion of NH-365
AP/Telangana  Border to
Rudrampur section of NH-221 | 30 Telangana 249.71
(New NH-30)
Suryapet-Khammam Section | 365BB Telangana |464
Janagaon-Tirumalagiri

365B Telangana |378.22
Section
Tilrumalagiri-Suryapet Section | 365B Telangana |[421.33
Hyderabad ORR Junction to

765D Telangana |[426.52
Medak section
Pkg-1 of NH-161 from Kandi
to Nizampet of Sangareddy-

161 Telangana | 2459.55
Nanded-Akola Section ( from
Km 0.00 Oto Km 66.400)
Pkg-3 of NH-161 from | 161 Telangana |2028.99
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Nizampet to
Telangana/Maharastra Border
of Sangareddy-Nanded-Akola
Section ( from Km 66.400 to

135.751)

2906

Four laning of Mancherial to
Repallewada section of NH-
363

(Design Chainage: 0 Km to

42Km)

363

Telangana

1356.9

Four laning of Repallewada to
TS/ MH border of NH- 363

(Design Km 42Km-94.602))

363

Telangana

1140

Kishangarh-Ajmer-Beawar

section

448, 58

Rajasthan

795

Kishangarh-Gulabpura

section

48

Rajasthan

1031.95

Bheem—Parasoli-Gulabpura

Section

458

Rajasthan

167.56

Lambia—Raipur section

458

Rajasthan

210.29

Nimbijodha-Degana-Merta

City section

458

Rajasthan

405.52
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Beawar-Gomti section of NH-

297

58 Rajasthan
8
Ajmer-Nagaur section of NH-

89 Rajasthan 539
89
Beawar-Asind section of NH-

158 Rajasthan
158
Bikaner-Phalodi 11 844.88
Raisinghnagar-Poogal 911 933.72

Rajasthan

Khajuwala-Poogal-Bap 911A and 911 1028.13
Bikaner-Nagaur 62 920
Karauli Dholpur section of

11B 425.19
NH-11B
Uncha Nagla Dholpur Section

123 400.45
of NH-123

Rajasthan and

Dausa Lalsot Kothun Section

11A Etxn uUpP 1039.04
of NH 11 A Extn
Alwar Nuh Section of NH

248A 516
248A
DVE Pkg-06 NE-4 1480.67
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DVE Pkg-07 NE-4 1594.87
DVE Pkg-08 NE-4 1294.25
DVE Pkg-09 NE-4
DVE Pkg-09 NE-4 1658.06
DVE Pkg-09 NE-4
Agra - Bhratpur Section NH-
195
21
Bhratpur-Mahua Section NH- | .21
250
21
Mahua - Jaipur Section NH-21 483
Suratgarh to Sriganganagar
62 Rajasthan 660
section of NH-62
Rajasthan
Rajasthan
Rasisar to Rajasthan / Gujarat
Rajasthan
Border section of NH-754A as
754A Rajasthan 5401.27
a part of Amritsar Jamnagar
Rajasthan
Economic Corridor.
Rajasthan
Rajasthan
4-laning of Jaipur Tonk-Deoli | 12 (New NH- Rajasthan
3233.53
section of NH-12 52) Rajasthan
Four laning of Jaipur-Reengus | NH-52 Rajasthan 717.93
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Section of NH-52
Six laning of  Jaipur- | NH-8 (New Rajasthan
1909.71
Kishangarh Section of NH-48 | NH-48) Rajasthan
Six laning of Gurgaon- Rajasthan
NH-8 (New
Kotputli-Jaipur Section of NH- Rajasthan 8976
NH-48)
48 Rajasthan
Reengus-Sikar Section of
NH-52 Rajasthan 707.27
NH-52
Rajasthan
Raj. Border-Fatehpur-Salasar
NH-65 Rajasthan 1537.13
Section of NH-65
Rajasthan
Salasar-Nagaur Section of Rajasthan
NH-58 760.94
NH-58 Rajasthan
Rajgarh-Haryana Border of
NH-709€ Rajasthan 350
NH-709(E)
Six laning of Jaipur Ring Road Rajasthan
NH-148C 1491.64
Section of NH-148C Rajasthan
Two laning of Manoharpur-
NH-148 Rajasthan 321.83
Dausa Section of NH-11A
Bagundi - Barmer section
25 Rajasthan 219.83
(New NH-25)
Barmer-Sanchore-Gujarat 68 Rajasthan 538.08
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Border NH-15 (New NH-68) Rajasthan
Jaisalmer-Barmer section NH- Rajasthan

68 482.27
15 (New NH-68) Rajasthan
Jaisalmer-Phalodi section NH- Rajasthan

11 726.89
15 (New NH-11) Rajasthan
Balotara Sanderao section of Rajasthan

325 421
NH-325 Rajasthan
Sanderao Dhanera Deesa

168A Rajasthan 227
road section NH-168A
Gagariya Bakhasar section of
NH 925 and Sata Gandhav | 925 and 925A Rajasthan 1134.11
section of NH 925A
Munabao Tanot section of NH

70 Rajasthan 1438.29
70

Rajasthan
Jodhpur-Nagaur of NH-65 NH-65 681.58
Rajasthan

Bar-Bilara-Jodhpur section of Rajasthan

NH-25 1004.94
NH-25 Rajasthan
Jodhpur -Pachpadra Section

NH-25 Rajasthan 360.3
of NH-25
Jodhpur -Pokaran Section of Rajasthan

NH-125 455.6

NH-125

Rajasthan
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Rajasthan

Rajasthan
Beawar-Pali-Pindwara NH-62, 162 Rajasthan

2472

Section of NH-62, 162 and 25 | and 25 Rajasthan

Rajasthan

Rajasthan
Jodhpur Ring Road Section-I | NH-125A 1308.73

Rajasthan

Rajasthan

Rajasthan

Rajasthan

Rajasthan
Rasisar to Rajasthan / Gujarat

Rajasthan
Border section of NH-754A as

754A Rajasthan 7830.65

a part of Amritsar Jamnagar

Rajasthan
Economic Corridor.

Rajasthan

Rajasthan

Rajasthan

Rajasthan
Darah Jhalawar Teendhar

52 Rajasthan 1487.06

section of NH-52
Cable stayed bridge of NH-27 | 27 Rajasthan 383.67
Kota Bypass Section of NH- |27 Rajasthan 488.85
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27
Kota-Darah Section 52 Rajasthan 1100
Deoli-Kota Section of NH-52 | 52 Rajasthan 1026.39
Jhalawar MP Border section

52 Rajasthan 221.4
of NH-52
Kota Baran Section of NH-27 |27 Rajasthan 1729.17
DVE, PKG-16 NE-4 Rajasthan 952.57
Tonk Sawaimadhopur Section | 116 Rajasthan 398.81
Gulabpura Uniara Section 148D Rajasthan 808.25
Sawaimadhopur to shoepur

552 Rajasthan 432
section
Gulabpura-Chittorgarh
Section of from ( Km 90.000 | 48 1239.82
to Km 214.870) of NH-79
Chittorgarh- Udaipur section
of NH-76 (New NH - 48 ) from

48 Rajasthan 1400
(Km. 214.870 to Km. 308.370
)
Udaipur-Ratanpur-Shamalji
section of NH-8 from Km. |48 1537.24

287.400 to Km. 401.200
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Rajsamand-Bhilwara section
of from (km. 0.000 to km.

87.250)

758

Gomati Chouraha-Udaipur
section of NH-8 (New NH -
58) from Km. 177.000 to Km.

260.100

58

697.8

303

Greenfield Proposed Udaipur
Bypass New NH-48
[Connection between NH-76
at Existing Km. 118.500
(Debari) to NH-8 at Km.

287.400 (Kaya Village)

48

914.5

Chittorgarh-Kota section of
from (km.891.929 to km.

1052.429)

27

1167.55

Bhilwara-Ladpura Section of

from (Km 87.250 to 155.000)

758

1087.83

Swaroopganj-Pindwara-
Udaipur Section of from (Km.
264.0 to Km. 248.7 of NH-14)

and Pindwara - Udaipur

27

353.42

942.111
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Section ( Km. 0.000 to Km.
104.724 of NH-76) New
Chainage (Km. 677+000 to

Km. 796+724 of NH-27)

Jhadol to Amba bheli Section

58 E

Asind to Mandal Section

148 D

304

270

222

Four laning of Pune Solapur
section of NH-65 from Km.
144+400 to Km. 249+000 on

BOT Basis.

65

Maharashtra

835

Four laning of Solapur Yedshi
section of NH-52 from Km.
0+000 to Km. 100+000 on

BOT Basis.

52

Maharashtra

972.5

Four laning of Solapur MAH /
KNT border section of NH-65
from Km. 251+350 to Km.

348+800 on BOT Basis.

65

Maharashtra

923.04

Four laning of Solapur
Vijayapur section of NH-52
from Km. 0+000 to Km.

110+542 in the State of

52

Maharashtra

1576.79
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Maharashtra and Karnataka

on BOT Basis.

305

Akkalkot Solapur section of
NH-150E from Km 99.400 to

Km 138.352. on HAM Basis

150E

Maharashtra

807

Borgaon — Mangalwedha from
Km. 224.000 to Km.378.100
Section of NH- 166 (Package

- II, lll'and IV) On HAM Basis.

166

Maharashtra

Borgaon — Mangalwedha from
Km. 224.000 to Km.378.100
Section of NH- 166 (Package

- 11, Il and IV) On HAM Basis.

166

Maharashtra

3127.4

Kagal- Satara

48

Kagal- Satara

48

Sangli-Borgaon

166

Maaharashtra

717.69

2040.11 Cr.

Mohol-Wakhari-Khudus  (Km
0.000 to Km 77.800) Pkg-I

and |l sections on NH965

965

Maharashtra

2526.09

Patas-Baramati (Km 0.000 -
Km 41.369) Pkg. | section on

NH-965G

965G

Maharashtra

1452.58
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Ahilyanagar-Mirajgaon-
Karmala Tembhurni Section

of NH-561A for Package — |

Ahilyanagar-Mirajgaon-
Karmala Tembhurni Section

of NH-561A for Package — Il

561A

Maharashtra

306

605

629

Two Lane Paved shoulders of
NH-222 (New NH-61) from
Malshej Ghat to end of Ane
Ghat from Km. 101/000 to

Km. 161/570 (Pkg-1).

61

Maharashtra

166.2

Two Lane Paved shoulders of
NH-222 (New NH-61) from
end of Ane Ghat to start of
Ahmednagar Bypass Km.

161/570 to Km. 211/000 (Pkg-

).

61

Maharashtra

125.83

Two Lane Paved shoulders of
NH-222 (New NH-61) from
Kharwandi Kasar to Junction
of NH 211 (from Km. 284/000

to Km. 337/000 (Pkg-Ill).

61

Maharashtra

152.76
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Rehabilitation and up
gradation of  Ahilyanagar
Kinetic Chowk to Vashunde | 160 Maharashtra |522.85 Cr.
Phata from Km, 0.000 to Km.
93.800 of NH-160
Achhad (km 381.00) to|48 Maharashtra
Dahisar (km 502.00) section 1693

48 Maharashtra
of NH-48
Pimpalgaon - Nashik - Gonde 1703
Dhule - Pimpalgaon 3 556
Vadape - Gonde 579
Nashik - Peth 848 Maharashtra | 366.1
Sinnar - Shirdi 160 1026
Kusumba - Malegaon 160H 243.45
Chalisgaon- Nandgaon -

753J 459.63
Manmad
Borkhedi to Wadner (under
OMT)
from Km 36.600 to Km.|44 Maharashtra | 198.57

94.000 of Nagpur-Hyderabad

Section of NH-7




28.11.2024

Chattisgarh/Maharsahtra
Border-Wainganga Bridge
section from Km 405.00 to Km
485.000 of NH-6 in the State
of Maharashtra

(under BOT)29 of NH-7

53

Maharashtra

308

670.34

Nagpur-Wainganga Bridge
Section of NH-6 from km.
498.000 to km 544.200 in the
state of Maharashtra basis

under NHDP-IIl on BOT (Toll)

53

Maharashtra

614.51

4-laning of Saoner-
Dhapewada-Kalmeshwar-

Gondkhairi section of NH-547
E) from km 4.700 to km
33.575 in the State of

Maharashtra on EPC Mode

547E

Maharashtra

908.17

4 Laning of Nagpur-Umred
section from Km 7+300 to Km
48+400 of NH-353D in the
State of Maharashtra on EPC

Mode

353D

Maharashtra

908.17
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MP/MH Border to Nagpur
including Kampthi-Kanhan
and Nagpur Bypass (Under
BOT) from Km. 652.000 to

km. 729 of NH-7

44

Maharashtra

309

2970.42

MP/MH Border to Nagpur
including Kampthi-Kanhan
and Nagpur Bypass (Under
BOT) from Km. 652.000 to

km. 729 of NH-7

44

Maharashtra

2970.42

MP/MH Border to Nagpur
including Kampthi-Kanhan
and Nagpur Bypass (Under
BOT) from Km. 652.000 to

km. 729 of NH-7

Maharashtra

2970.42

MP/MH Border to Nagpur
including Kampthi-Kanhan
and Nagpur Bypass (Under
BOT) from Km. 652.000 to

km. 729 of NH-7

Maharashtra

2970.42

Nagpur - Betul Section of NH-

47 from Km. 3 to Km.59.300

47

Maharashtra

3977.26
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in MH and Km.137 to

Km.257.400 in MP

310

Nagpur - Betul Section of NH-

47 from Km. 3 to Km.59.300

47 Maharashtra | 3977.26
in MH and Km.137 to
Km.257.400 in MP
Nagpur - Betul Section of NH-
47 from Km. 3 to Km.59.300

47 Maharashtra | 3977.26
in MH and Km.137 to
Km.257.400 in MP
Nagpur - Kondhali 53 Maharashtra | 159
Kondhali -Talegaon 53 Maharashtra |214
Talegaon-Amravati 53 Maharashtra | 216
Amravati to Kurankhed (Pkg-l) | 53 Maharashtra | 707
Shelad to Nandura (Pkg-I1) 53 Maharashtra | 682
Nandura to Chikhli (Pkg-III) 53 Maharashtra |641.6
Chikhali Khamgaon (Pkg-1V) | 548CC Maharashtra | 504
Akola - Medshi 161 Maharashtra | 576
Washim-Hingoli 161 Maharashtra | 573.3
Arni Naigaon Bandi 161A Maharashtra | 502
Aurangabad- Yedshi 52 Maharashtra | 1871.34
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Aurangabad - Karodi 52 Maharashtra |2057.74
Karodi- Telwadi 52 Maharashtra | 1575.07
Manjarsumbha-

548D Maharashtra | 228.54
Chumbhaliphata
MP/Maharashtra Border-

52 Maharashtra | 1420
Dhule Section of NH-52
Chikhali to Tarsod Section of

53 Maharashtra | 1048.1
NH-53 (Old NH-06)
Tarsod to Fagne Section of

53 Maharashtra | 1021
NH-53 (Old NH-06)
Nagbhid Armori section NH-353D Maharashtra | 225
Gadchiroli Mul section NH-930 Maharashtra |484.15
Warora Wani NH-930 Maharashtra |482.85
Yavatmal-Wardha section of

NH-361 Maharashtra | 1043.28
NH-361
Wardha-Butibori section of

NH-361 Maharashtra | 1065.51
NH-361
Wadner to pimpalkhuti section

NH-44 Maharashtra | 481.3
of NH-44
Kalamb-Ralegaon- Wadki

NH-361 B Maharashtra | 410
section of NH-361 B
Four laning of Tuljapur to [ NH-361 Maharashtra |[911.07
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Ausa  (including  Tuljapur
bypass) section of NH 361 in
the state of Maharashtra

(Chainage km. 0.00 to km.

55.835)

312

Four laning of Ausa to

Chakur section of NH 361 in

the state of Maharashtra NH-361 Maharashtra | 848.63
(Chainage km. 55.835 to km.
114.345/114.600)
Four laning of Chakur to
Loha section of NH 361 in the
state of Maharashtra.
NH-361 Maharashtra | 1000.1
(Chainage km.
114.345/114.600 to km.
187.800)
Rehabilitation and Up-
gradation of Lokhandi
Sawargaon to Renapur -
NH548B Maharashtra |463.25

Latur Road from design Ch.
Km. 32+225 to Ch.

Km.66+688 and Ambajogai
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Bypass from design Ch. Km.
0.00 to Ch. Km.3+815 to
two/four lane with paved
shoulder configuration in the
state of Maharashtra on EPC

Mode

313

Kuchugaon to Rakhaldobi Bus

Junction

New 27

(Old 31C)

Assam

434.05

Rakhaldobi Bus Junction To

Kaljhar

New 27

(Old 31)

Assam

325.17

Kaljhar To Bezkuchi section

New 27

(Old 31)

Assam

325.17

Bezkuchi to Amingaon section

New 27

(Old 31)

Assam

1187.09

Amingaon to Jagiroad section

New 27

(Old 37)

Assam

1329.4

Jagiroad to BorghatRotari

section

New 27

(Old 37)

Assam

1245.88

Borghat Rotari to Lanka

section

New 27

(Old 36)

Assam

818.668

Lanka to Hatikhali section

New 27

(Old 54)

Assam

1053.71
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314

New 27
Balachera to Silchar section Assam 248.56
(Old 54)
New 06
Jorabat Barapani Meghalaya |1372.4
(Old 40)
New 06
Shillong Bypass Road (Connecting Meghalaya | 251
NH 40 and 44)
New 06
Jowai- Ratacherra Meghalaya | 795.51
(Old 44)
Muzaffarpur-Darbhnga-
27 3905.35
Purnea, NH-27
Muzaffarpur-Barauni, NH-122 | 122 354
Muzaffarpur-Sonbarsa, NH-22 | 22 512
Kotwa-Mehasi-Muzaffarpur,
27 581.88
NH-27 Bihar
NH 19
Varanasi - Aurangabad (Km
(Old NH-02) 2848
786.000 - Km 978.400)
Arra-Mohania Section (Pkg-1) | 319 715
Biharsharif-Barbigha-Mokama | 82 741.22
Rajauli-Bakhtiyarpur Pkg-2 20(old NH-31) 1147.11
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Mokama-Munger Section from

315

351.54

770

222.37

431.74 Cr.

908.02

1721

1800.85

761.75

671.7

274.05

80
Km 1.430 to Km 70.000
Lodipur Kala to Jichho village
Section from KM 124+175 TO | 80
KM 140+850.
Munger Ghat Rail-cum-Road
333B
Bridge
Aurangabad to Barachatti
Section from km. 180.000 to
19 (Old NH-
240.000 of National
02)
Highways-2 in the State of
Bihar
Patna Bakhtiyarpur 30
Koilwar Bhojpur 922
Bhojpur Buxar 922
Kanhauli Ramnagar 131G
Hajipur Muzzafarpur 22
NH-27 (OId
Purnea-Dalkhola Section
NH-31)
Forbesganj to Jogbani | NH-527 (Old
Section NH-57A)
Narenpur-Purnea section NH 131A

515.92

2897
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Rs. 1453.16
Galgalia-Bahadurganj section | NH 327E
Cr.
Bahadurganj Araria Section NH 327E Rs. 1439 Cr.
Chhapra-Rewaghat-
NH-722 427.06
Muzaffarpur
Chhapra-Siwan-Gopalganj NH-531 698.59
Khagaria- Purnea 31
664
Khagaria- Purnea 31
Simaria - Khagaria 31 567
Bettiah to Paniahawa NH-28B 197.68
NH-28A (Old
Piprakothi-Motihari-Raxaul 1167.53
NH-527D)
Parwanoo-Solan road
section of NH-05 from Km. |5 844.45
67.000 to km. 106.139.
Four laning of Kiratpur to
Nerchowk section of NH-21 Himachal
(from km. 0+000 to km. Pradesh
12+750, km. 158+500 to km. | 2,05,154 241.21

182+215, excluding
Sundernagar Bypass)

(Package-1).
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Four laning of Kiratpur to
Nerchowk section of NH-21
(from km. 12+750 to km
26+500, km. 0+00 to km
2+003) Greenfield

Alignment (Package-2).

Four Laning of Takoli-Kullu
Section of NH-21 (Km

242+000 to Km 272+000).

Upgradation of Kullu-Manali
Section of NH-21 form Km

272+000 to Km 309.345.

317

1452

328.83

213

Access-controlled highway
project of Bangalore-
Nelmangala section of NH-4
from Km. 10.000 to km.
29.500 in the State of

Karnataka)

48

Karnataka

718.59

Up gradation, Operation and
Maintenance of Km 534.720
to Km.556.840 of Hyderabad

Bangalore Section of NH-7 in

44

Karnataka

Rs. 2000 Cr
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Karnataka NHDP Phase -VII
on Design, Build, Finance,
Operate and Transfer
("DBFOT"), Toll basis
(Package No. NS-

2/BOT/KNT-2).

318

Doddaballpur  Bypass to

Hoskote

648

Karantaka

1278

Dobaspet-Doddaballapur

648

Karnataka

1307

Design, Engineering,
Construction, Development,
Finance, Operation and
Maintenance of Bengaluru
Hoskote - Mulbagal section
from Km 237.700 to Km
318.000 of NH-75 (old NH-4)
in the State of Karnataka
under NHDP Phase-lll A on

BOT Basis

75

Karnataka

75

Karnataka

Rs.1109.05Cr

Four Laning of Mulbagal
AP/KNT Border section of NH

75 from Km 216.912 to

NH 75

Karnataka

167.6 Crs
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239.100 in the state of
Karnataka to be executed as
BOT (TOLL) on DBFO pattern

under NHDP Phase Il

319

Consultancy  Services as
Independent Engineer during
Operation and Maintenance
period for the project Design,
Construction, Development,
Finance, Operation and
Maintenance for
AP/Karnataka Border -
Nandihill Crossing and
Devanahalli to meenukunte
Village of NH-7 (NHDP Phase
—IIl) in the state of Karnataka.

Ref no. (NS2/BOT/KNT-01).

44

Karnataka

402.87 Cr.

Bijapur Hungund NH 50 (Km.

225/800 to Km. 323/012)

Bijapur Hungund NH 50 (Km.

225/800 to Km. 323/012)

NH-50

Karnataka

Karnataka

TPC: 1257.10

Cr.

6 laning Haveri-Hubli section

NH-48

Karnataka

1766.2
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6 laning of Belgaum-Dharwad
NH-48 708.97
section

6L from Belgaum to
Sankeshwar Bypass from Km.

NH-48 338.94
515.000 to Km. 555.017

(Pkg-1)

6L from Sankeshwar Bypass
to MH-KNT Border from Km. | NH-48 869.87

555.017 to Km. 592.853

4L of Hubli - Hospet Section
from: Km 128.850 to Km [ NH-63 2534.56

272.571

4L of Hubli - Hospet Section
from: Km 128.850 to Km [ NH-63 2534.56

272.571

Belgaum-Khanapur Pkg | (Km
NH-4A 1154.4
0.000-Km 30.800)

Four Laning of MH/KN

Border—-Sangareddy section | 65 Karnataka

Rs.1544.18
of NH-65 (BOT)
Cr.

Four Laning of MH/KN
65 Telangana
Border—-Sangareddy section
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of NH-65 (BOT)

321

Two Laning with Paved
Shoulders  of Bijapur -
Gulbarga - Homnabad

section of NH-50 (EPC)

50

Karnataka

Two Laning with Paved
Shoulders of Bijapur -
Gulbarga - Homnabad

section of NH-50 (EPC)

50

Karnataka

Rs.509.31 Cr.

Four laning from km.266+820
to km.308.550, Bellary to

Byrapura Section of NH-150A

NH-150A

Karnataka

1254

Development of Adequate
Road Connectivity to New
Mangalore Port — Stretch from
Surathkal (Km. 358.000) to
Nantoor Junction (Km.
375.300) on NH-66 and
B.C.Road (Km. 328.000) to

Padil (Km. 345.000) on NH-73

NH-73

Karnataka

614.83

Four Laning of Kundapur -

Surathkal from Km. 283.300

NH-66

Karnataka

651
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to Km. 358.080 and Nantoor

circle — Kerala Border from

Km. 375.300 to Km. 376.700

and Km. 3.700 to Km.17.200

Sections of NH-66 in the State

of Karnataka

322

Four Laning of Kundapur —
Surathkal from Km. 283.300
to Km. 358.080 and Nantoor
circle — Kerala Border from
Km. 375.300 to Km. 376.700
and Km. 3.700 to Km.17.200
Sections of NH-66 in the State

of Karnataka

NH-66

Karnataka

530.22

Four Laning of Kundapur —
Surathkal from Km. 283.300
to Km. 358.080 and Nantoor
circle — Kerala Border from
Km. 375.300 to Km. 376.700
and Km. 3.700 to Km.17.200
Sections of NH-66 in the State

of Karnataka

NH-66

Karnataka

782.33
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Development of Adequate
Road Connectivity to New
Mangalore Port — Stretch from
Surathkal (Km. 358.000) to
NH-66 Karnataka 614.83
Nantoor Junction (Km.
375.300) on NH-66 and
B.C.Road (Km. 328.000) to
Padil (Km. 345.000) on NH-73
Bengaluru-Nidagatta 275 2190
Nidagatta-Mysuru 275 2283.5
Karnataka
Kerala border - Kollegala 766 419.4
Kashipu- Sitargan; 74 1044.98
Uttarakhand
Sitarganj - Tanakpur 125 526.36
Rampur - Rudrapur 87 Uttar Pradesh | 738
Nagina - Kashipur 74 Uttar Pradesh
2535.54
Nagina - Kashipur 74 Uttarakhand
Haridwar - Dehradun 58 and 72 Uttarakhand | 1329.65
Roorkee-Chutmalpur 73 Uttarakhand
1,432.98
Ganeshpur-Gagalhari 73 Uttar Pradesh
Gagalehri-Yamunanagar 73 Uttar Pradesh | 1,722.16
Muzaffarnagar-Haridwar 58 Uttar Pradesh | 494.96
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Roorkee-Haridwar 58 Uttarakhand | 2,680.00
EPE Crossing to Shamli

709B UpP 726.33
bypass section of NH-709B
Meerut to Haryana Border via

334B UpP 371.37
Baghpat section of NH-334B
Meerut to Haryana Border via UP
Shamli section of NH-709A | 709A 761.26

UP

(Meerut-Karnal)
Shamli to  Muzaffarnagar

709AD UP 1621.08
section of NH-709AD
Panipat to Shamli section of

709AD uUpP 1252.61
NH-709AD

Revised
Trans Haryana NH-152D Km
Sanction Cost

0.000 to 227.000 in state of | NH-152D Haryana

Haryana

13820.14 Cr

including LA
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Haryana TPC as per
Concession
Agreement is
Rs. 555
Delhi-Gurgaon section of NH- Crores.
48
48 Delhi Current
Outstanding
Capital Cost
is Rs. 1522
Crores
Delhi-Meerut Expressway
NH-9 upP 1122.38
Pkg.-lll
UP
Delhi-Meerut Expressway
NE-3 UP 2337.16
Pkg.-IV
UP
Haryana
UP
UP
Eastern Peripheral
NE-2 UP 7558.3
Expressway
UP
UP

upP
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Haryana

Meerut Muzaffarnagar section
of NH-58 ( from Km. 52.250 to

58 upP 359
Km. 131.000) in the state of
Uttar Pradesh on BOT Mode.
4-laning of Meerut-
Bulandshahr section of NH-

235 UP 868.77
235 from km. 8.800 to Km.
73.512.0n HAM Mode.
4-Laning of Meerut Najibabad UP
Section of NH-119 from km.
11.500 to km 39.250 and km

119 1412
86.590 to Km. 112.545.in the upP
state of Uttar Pradesh on
HAM Mode.
Delhi-Vadodara Expressway | NE-4 Haryana 1217.216
Delhi-Vadodara Expressway | NE-4 Haryana 1094
Delhi-Vadodara Expressway | NE-4 Haryana 780.88
Delhi-Vadodara Expressway | NE-4 Rajasthan 997.11
Delhi-Vadodara Expressway | NE-4 Rajasthan 947
Delhi-Vadodara Expressway | NE-4 Rajasthan 931
Delhi-Vadodara Expressway | NE-4 Rajasthan 946
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Delhi-Vadodara Expressway

NE-4

Rajasthan

327

880.11

6L of Badarpur Elevated

Highway on Delhi - Agra
Section from km. 16.100 to

km. 20.500

NH-2

(NH-19)

New

Delhi

340 Cr.
(Estaimated

Project Cost)

Construction  of  six-Lane
Access Controlled Highway
from Junction with jaitpur —
pushta Road to Junction near
KMP Expressway with NH-
148NA  (Delhi  Vadodara
Expressway) Section of NH-
148 N (Delhi- Vadodra
Expressway) Section of NH-
148NA (Design Ch. 9.000 to
Ch. 59.063) including spur
from Design Ch. 13+200 to
junction of Faridabad-
Ballabgarh Bypass with NH-
19 near Badarpur Border in

the State of Haryana

NH-148NA

Haryana

2627 Cr.

Six Laning of Delhi - Agra

NH-2

New

Haryana

1928.22 Cr.
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section from Km.20.500 to | (NH-19) Haryana
Km.200 in the State of Haryana
Haryana and U.P. Haryana
NH-148B and
NH-148B and 11 Haryana 1722.39
11
NH-11 NH-11 Rajasthan 1735.51
NH-248A NH-248A Haryana 1388.67
NH-12 1255.49 Cr.
Berhampore Farakka section [Sanction
(Old NH-34)
amount]
NH-12
Berhampore Farakka section
(Old NH-34)
NH-12 1986.03 Cr.
Farakka Raiganj section [Sanction
(Old NH-34)
West Bengal | amount]
NH-12
Farakka Raiganj section
(Old NH-34)
NH-12 1951.22 Cr.
Raiganj section [estimated
(Old NH-34)

Dalkhola Bypass

Capital cost]

173.14 Cr.

[estimated
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Capital cost]

708.3 Cr

TPC for NH-

60 is 1134.08

Cr

TPC for NH-6

is 613.08 Cr

3284.55 Cr

506.82 Cr

452.35

654.48

Old NH-32
Purulia-Chandil Section

(New NH-18)

Old NH-32
Purulia-Chandil Section

(New NH-18)
Balasore Kharagpur Section | NH-60 (New
of NH-60 NH-16)
Balasore Kharagpur Section | NH-60 (New
of NH-60 NH-16)
Chichra Kharagpur Section of | NH-6 (New
NH-6 NH-49)
Krishnagar- Berhampore NH-34(new
Barasat- Krishnagar NH-12)

NH-31 / New
Dalkhola-Islampur

NH-27
Islampur - Ghoshpukur | NH-31 / New
(including Islampur Bypass) NH-27

NH-31D / New
Ghoshpukur-Jalpaiguri

NH-27

NH-31D / New
Jalpaiguri-Dhupguri

NH-27
Salsalabari-Assam Bengal | NH-31C / New

2587.75

529
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Border NH-27
Mainaguri - Changrabandha | 717 (New AH
Section and 48)

31 (New AH
Jaigaon - Dhupguri Section

48)

31C (New AH

48)

317A (New AH

48)

330

Pundibari - Baxirhat Section

31 (New 17)

963.06

Mongpong - Chalsa - Telipara

31 (New 17)

31C (New 17)

385.76

Kakarvita - Banglabandha

31C (New AH

02)

240.68

4L Kolaghat-Haldia from km.
0.00 to km. 53.72 including
ROB cum Flyover from km.
52.08 to km. 53.472 of NH-

116 (Old_NH-41)

116

781.82

6L of Dhankuni to Kharagpur
from km 17.600 to km

129.000 of NH-16 (Old NH-

16

648.63

2460
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06)

6L of Palsit - Dankuni from

Km 588.870 to Km 652.700 of

NH-19

19

Sister Nivedita Bridge (2nd
Vivekananda Bridge) and its
approaches from km. 653.010
to km. 659.05 of Old NH-2

(New NH-12)

12

Namkhana Section From km
111.710 to km 114.975 of NH
— 117 in the state of West

Bengal

117

331

2314

676

225

Barwa Adda (Km.398.240) to

Kalipahari (Km.465.000)

NH-19

NH-2)

(Old

Jharkhand and

West Bengal

Kalipahari (Km.465.000) to
Panagarh (Km.521.120)

including Panagarh Bypass

NH-19

NH-2)

(Old

West Bengal

4920.68

Panagarh (Km.521.120) to

Palsit (Km.588.870)

NH-19

NH-2)

(Old

West Bengal

2614.65

Dhaldanga (Km.221.000) to

Mejia (Km.271.000)

NH-14

NH-60)

(Old

West Bengal

2751
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Bankura (Km.0.000) to Purulia | NH-314  (Old
West Bengal |420.47
(Km.83.562) NH-60A)

STATEMENT 1lI

The details of the user fee collected since the commencement of user fee

collection, highway-wise:

Total user fee
National
Name of Fee Plaza State collected (in
Highway No.
Crore rupees)
Bhojpur Toll Plaza New 130 270.64
Mudipar Toll Plaza New 130 32.9
Limha Toll Plaza New 130 148.19
Paraghat Toll Plaza New 49 78.55
Dhamdanaka 53 374.38
Thakurtola 53 473.29
Chhattisgarh
Mandir Hasaud 53 197.39
Tarpongi 30 215.57
Kumhari 53 104.63
Mudiyapara 30 24.26
Chotiya Toll Plaza NH-130 77.49
Pachira Toll Plaza NH-43 17.94
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Jhalmala Toll Plaza NH-49 63.66
Lodam Toll Plaza NH-43 11.77
Maharajpur Toll Plaza | NH-43 9.34
Madanpur Toll Plaza NH-130 26.27
Jagtara TP NH-30 84.66
Mashora TP NH-30 81.8
Badaiyiguda TP NH-30 61.21
Maroud TP NH-30 19.69
Dhank TP NH-53 438.57
Chhuipali TP NH-53 324.7
Lakhanpur 44 348.05
Bann 44 626.9
Mada-Nashri 44 270.98
Jammu and

Lamber and Ujroo Toll

44 Kashmir 227.85
Plaza
Kaichachkoot User Fee

44 328.86

Plaza
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385.73 (collection
upto the August

2020, thereafter

Pundag NH-33 Jharkhand the Toll plaza
transferred to
ToT
Concessionaire.

Turup NH-33 Jharkhand 2.13
Edalhatu NH-33 Jharkhand 215.37
Pata NH-33 Jharkhand 92.04
Putru NH-33 Jharkhand 43.85
Kokpara NH-33/18 Jharkhand 262.55
Patracholi NH-23 Jharkhand 7.52
Hesmi (Mandar) NH-75 Jharkhand 62.24
Ghanghri NH-02 Jharkhand 1051.5
Sosokhurd NH-23 Jharkhand

204.13
Tand Balidih NH-23 Jharkhand
Navasari NH-114A Jharkhand 9.25
Pupunki NH-32 Jharkhand 52.16
Hazaribagh NH-33 Jharkhand 170.18
Rasoiya Dhamna NH-02 Jharkhand 1253.55
Kothiya NH-133 Jharkhand 16.79
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Kauwakhoh NH-98 Jharkhand 8.52
Hasanpur 20 Odisha 228.72
Khantaghar 20 Odisha 140.83
Banajodi 20 Odisha 376.98
Bideibadkudar 49 Odisha 285.64
Khireitangiri 49 Odisha 150.85
Jansanpur 49 Odisha 98.23
Kandra 520 Odisha 138.44
Darjing 143 Odisha 111.42
Jamudihi 520 Odisha 71.87
Khairamunda 53 Odisha 1.85
Khamar 149 Odisha 98.65
Pipili 316 Odisha 274.82
Bandalo 16 Odisha 1906.15
Bhagada-Narayanpur Odisha 124.73
Sergarh e Odisha 42 .51
Padmanavapur 18 Odisha 14.79
Sukhuapada 18 Odisha 17.38
Jharpokharia 49 Odisha 28.57
Shrirampur 53 Odisha 39.22
Govindpur 49 Odisha 79.93
Nildungri-Pudapada 53 Odisha 54.84
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Rangamatia 57 Odisha 28.13
Balangir 57 Odisha 11.37
Barahaguda 53 Odisha 712.85
Nunmath 26 Odisha 2.37
Kadaligarh 153 (B) Odisha 3.39
Karapadu 16 Odisha 458.59
Gurrapalli 16 Odisha 25.59
Gudipada 16 Odisha 29.96
Kunwarpur 31 Uttar Pradesh 157.94
Nuruddinpur 31 Uttar Pradesh 78.01
Aihar 232 Uttar Pradesh 75.27
Jindpur 232 Uttar Pradesh 151.09
Pidhi 128 Uttar Pradesh 42.32
Aindhi 128 Uttar Pradesh 64.37
Andhiyari 30 Uttar Pradesh 26.95 Cr.
Itaura Bujurg 30 Uttar Pradesh 8.13 Cr
Mithegaon Toll Plaza 330A Uttar Pradesh 29.29
Bharatkund 330 Uttar Pradesh 53.7
Shrishikalan 76 Uttar Pradesh 56.95
Jorwara 76 Uttar Pradesh 8.64

57.06 (upto
Amdi Toll Plaza 28 Uttar Pradesh

Sep'24)
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Chaukadi Toll Plaza 27 Uttar Pradesh
Madwa Nagar Toll 1550.32

27 Uttar Pradesh
Plaza
Tendua Toll Plaza 27 Uttar Pradesh
Muzaina Hetim Toll

27 Uttar Pradesh 771.65
Plaza
Salemgarh Toll Plaza |27 Uttar Pradesh
Sherpur Chamraha Toll

29E Uttar Pradesh 27.83
Plaza
Belgada Toll Plaza 233 Uttar Pradesh 21.84
Aksada Toll Plaza 233 Uttar Pradesh 36.72
Mirzapur urf Kyumpur

29 Uttar Pradesh 78.81
Toll Plaza
Nainsar Toll Plaza 24 Uttar Pradesh 44 26
Chhapwa Toll Plaza 24 Uttar Pradesh 29.55
Golhaura Toll Plaza 730 Uttar Pradesh 5.79
Semraraja Toll Plaza 730 Uttar Pradesh 10.74
Hadwa Toll Plaza 730 Uttar Pradesh 6.71
Amora Fee Plaza 28 Uttar Pradesh 24 .82
Derhi Fee Plaza 233 Uttar Pradesh 4.99
Hauj fee Plaza 231 Uttar Pradesh 186.53
Kaithi Fee Plaza 31 Uttar Pradesh 238.62
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Baiti Kala fee Plaza 731 Uttar Pradesh 83.33
Atraila Shiv 7 Uttar Pradesh 125.05
Gopalpur Fee Plaza 35 Uttar Pradesh 16.63
Pratappur 7 Uttar Pradesh 154.53
Kokhraj Uttar Pradesh
Nawabgan] Uttar Pradesh
Soraon Uttar Pradesh

1840.42
Sahson 19 Uttar Pradesh
Handia Uttar Pradesh
Shringveerpur Uttar Pradesh
Lalanagar Uttar Pradesh 992.18
Ramnagar Ghansiyari | 330 Uttar Pradesh 93.17
Umapur 35 Uttar Pradesh
Mungari 35 Uttar Pradesh 409.65
Harro 30 Uttar Pradesh
Eliyarpathi Tamil Nadu 576.66
Pudurpandiapuram % Tamil Nadu 583.56
Valavanthankottai 83 Tamil Nadu 526.37
Kappalur Tamil Nadu 647.4
Etturvattam Tamil Nadu 503.58
Salaipudur * Tamil Nadu 515.76
Nanguneri Tamil Nadu 508.84
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Boothakudi Tamil Nadu 379.03
Chittampatti % Tamil Nadu 387.16
Lechchumanapatti 336 Tamil Nadu 102.92
Lembalakudi 33636 Tamil Nadu 91.47
Kodikottai Tamil Nadu 12.11
536
Vennathur Tamil Nadu 5.7
Palayagandarva Kottai | 36 Tamil Nadu 38.88
Shenbagapettai 36 Tamil Nadu 44.12
Thirupachethi North Tamil Nadu 67.78
85, 87
Bogalur Tamil Nadu 63.8
Vagaikulam 138 Tamil Nadu 213.03
Thirupathisaram 944 Tamil Nadu 21.3
Upparpatti 183 Tamil Nadu 29.99
Chatrapatti 83 Tamil Nadu 26.2
Pudur 785 Tamil Nadu 18.17
Sabli 730 A Uttar Pradesh 10.171
Sarai sundar 730 Uttar Pradesh 19.922
Hitouta 730 Uttar Pradesh 20.745
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Faridpur Uttar Pradesh 188.51
24 (New NH-30)

Maigalganj Uttar Pradesh 95.49

Lbhera 74 (New NH-30) Uttar Pradesh 24 427

Akwabad NH-31 6.51

Barajore 2570.88
NH-19

Anantram 1251.47

Khanna 295.6
NH-34

Aliyapur Uttar Pradesh 479.66

Katoghan 482.14
NH-2

Badauri 760.64

Basheerapur 96.39
NH-91

Newada 50.28

Babina 44 Uttar Pradesh 532.8

Vighakhet 44 Uttar Pradesh 333.79

Ait 27 Uttar Pradesh 965.55

Semri 27 Uttar Pradesh 916.18

Tundla 573
19

Gurau 479

Uttar Pradesh

Baros 173
509

Madrak 153
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Raibha Bypass 465
Luharli 34 826.05
Somna 34 718.26
Uttar Pradesh
Aaspur 34 154.11
Tarwa Deva 34 149.43
Belon 64.43
509
Mohammad Ibrahimpur 78.29
Joya
9 Uttar Pradesh 1190
Brijghat
Niyamatpur 9
2000
Thriya Khatal 530
NH-25 (New NH-
Nawabganj Uttar Pradesh 935.59
27)
Ahmadpur NH-28 (New-27) | Uttar Pradesh 910.02
Raunahi Uttar Pradesh 1046.77
NH-24B  (New-
Dakhinasekhpur Uttar Pradesh 481.8
30)
Itaunja 391.77
NH-24 (New-30) | Uttar Pradesh
Khairabad 393.08
NH-56 (New-
Bara Uttar Pradesh 265.09
731)
Asroga NH-56 (New- | Uttar Pradesh 183
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731)

NH-28C  (New-
Shahabpur Uttar Pradesh 103.17

927)

NH-28C  (New-
Aaini Uttar Pradesh 62.14

927)

NH-28C  (New-
Gulalpurva Uttar Pradesh 70.21

927)
Dularpur NH-730 Uttar Pradesh 25.44
Badagawn NH-730 Uttar Pradesh 11.08
Sehatgan;j 86 MP 31.01
Sonkachh 12 MP 94.01
Kachnaria 12 MP 58.05
Pataiya Goyal 752 MP 6.13
Vishankheda 12 MP 76.59
Baghwada 69 MP 61.84
Harshili MP 78.91
Khiriya 12 MP 44.37
Talen (Mirzapur) 752 MP 1.6
Pagara 3 MP 260.11
Jogipura 3 MP 322.82
Chhegaon Makhan Toll

347BG and 753L MP 10.5

Plaza
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Palkhanda

752D

Nipaniya

562G

Semalkhedi

552G

MP

343

24.14

16.39

11.97

Km 464+220
(Interchange Fee
Plaza) on (Bhanpura-
Jhalawar Road) (SH-
31A)) Neemthur Village

in Mandsaur District

147E

MP

Km 494+220
(Interchange Fee
Plaza) on (Suwasra-
Bhanpura Road)
Garoth  Village in

Mandsaur District

147E

MP

Km 537+320
(Interchange Fee
Plaza) on (Du-Sitamau
Road) Dalavada
Village in Mandsaur

District

147E

MP

45.63
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Km 586+420
(Interchange Fee
Plaza) on (Jaora-Ujjain | 147E MP
Road) Bhuteda Village
in Ratlam District
Km 600+020
(Interchange Fee
Plaza) on (Mhow-
147E MP
Neemuch Road)
Nayapura Village in
Ratlam District
Km 613+720
(Interchange Fee
Plaza) on (Ratlam-
147E MP
Sailana Road)
Dhamnod Village in
Ratlam District
Km 674+720
(Interchange Fee
Plaza) on (Thandla- | 147E MP

Kushalgarh Road)

Timarwani Village in

344
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Jhabua District

345

Luhari Toll Plaza 39 UP 17.3
Pachwara Toll Plaza 39 MP 8.91
Devgaon Toll Plaza 39 MP 7.2
Mungwari Toll Plaza 34 MP 6.33
Ujara Toll Plaza 34 MP 4.45
Mauhari Toll Plaza 39 MP 4.51
Bela Toll Plaza. 39 MP 15.05
Malthone 44 MP 453.48
Chitora 44 MP 616.62
Titarpani 44 MP 498.15
Bakori 44 MP 499.29
Khadda 33.23
39
Sonvarsaa 50.98
Shahdol /Dhurwar 56.08
43
Pathroundi 19.26
MP
Majhgawan 43 59.42
Kherwasani 30 333.45
Odhaki Paipkhar 30 278.47
Palhan 135B 242
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Pathrahata 135BG 2.61
Mohtara 30 MP 339.76
Boharipar 34 MP 276.59
Saliwada 30 MP 44 .63
Pandutala 30 MP 101.49
Shahpura 45 MP 78.33
Sarasdol 45 MP 44 6
Chikhalikala 13.01
347
Fulara 59.78
MP
Jungawani 71.36
Jaitpur 547 53.53
Kelwad MH 96.59
Madai 324.35
44 MP
Khawasa 276.61
Palkhanda 752D 24 .14
Nipaniya 552G MP 16.39
Semalkhedi 552G 11.97
Choundha 44 902.41
Jajau (Old Baretha) 44 917.46
Gwalior MP
3 and75 796.28
(Mehra)
Raksha New NH- 27 548.23
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Ramnagar New NH- 27 MP 105.52
Mundiyar New NH- 27 MP 115.04
Purankhedi/lrcon 46 MP 740.87
Dagrai 44 MP 335.48
Panihaar 46 MP 294.73
Murkhera 46 MP 285.1
Para (MP) 552 MP 0.7
Goragaon 552 MP 1.38
Ratirampura 552 MP 4.2
Joharia Shaikh Toll

146 48.39
Plaza MP
Newli Toll Plaza 752B 7.49
Behragaon Toll Plaza |47 MP 7.73
Gadha 47 MP 7.09
Methwada 47 MP 174.66
Dattigaon 47 MP 321.46
Rojwas 52 MP 622.21
Chhapra 52 MP 395.22
IDTL A and B 52 MP 595.72
Sonway 52 MP 348.33
Khalghat 52 MP 694.01
Sendwa (Jamli) 52 MP 934.37
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Mandwara 347B MP 6.38
Mengaon 347C MP 5.97
Samakhiyali 41 Gujarat 1030.63
Mokha 41 Guijarat 753.26
Surajbari 27 Gujarat 788.4
Vagasiya 27 Guijarat 2442
Makhel 27 Gujarat 615.84

1040.46

(Premium

Bhatwada 47 Guijarat

received

Rs.113.49 Cr.)

Limdi 113 Guijarat 82.23
Dodka NE-4 Gujarat 3.08
Fajalpur NE-4 Gujarat 1.91
Samiyala NE-4 Gujarat 0.9
Sanpa NE-4 Guijarat 0.54
Varahi 27 Gujarat 97.7
Bhalgam 27 Gujarat 118.4
Bhildi 27 Gujarat 166.04
Khemana 27 Gujarat 263.9
Undvariya 27 Rajasthan 182.33
Bhordu 168 Gujarat 6.3
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Panthewada 168 Gujarat

Pithadia 27 Gujarat 156.54
Bharudi 27 Gujarat 187.76
Kuchadi 51 Gujarat 41.17
Okhamadhi 51 Gujarat 51.53
Vanana 27 Gujarat 53.88
Dumiyani 27 Gujarat 88.84
Dharampur-Danta 151A Gujarat 65.63
Gadoi 151 Gujarat 107.65
Dari NE-1 Guijarat 103.23
Gorsar NE-1 Guijarat 39.65
Tarana 151A Gujarat 13.29
Bhadbhid 751 Gujarat 97.96
Kobadi 51 Gujarat 66.49
Rohisa 51 Guijarat 7.93
Nageshri 51 Gujarat 25.66
Velva 51 Gujarat 0.6
Sundarpara 51 Gujarat 0.4
Choryasi 48 Gujarat 3190.34
Boriach 48 Gujarat 1023.6
Bhagwada 48 Gujarat 932.2
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Bhatia 53 Gujarat 597.28
Mandal 53 Guijarat 1076.82
Bharthana 48 Guijarat 449517
Mandva 48 Guijarat 599.39
Ahmedabad NE-1 Guijarat
Ahmedabad(Ring
NE-1 Gujarat

Road)

2613.02
Nadiad NE-1 Guijarat
Anand NE-1 Guijarat
Vadodara NE-1 Guijarat
Kheda 48 Gujarat

2096.03
Vasad 48 Gujarat
Pithai 47 Gujarat

605.48
Vavadi 47 Guijarat
Kathpur 48 Gujarat

1045.66
Vantada 48 Guijarat
Pippalwada 44 Telangana 507.28
Rolmamda 44 Telangana 654.08
Gamijal 44 Telangana 466.49
Indialwai 44 Telangana 800.92
Bhiknoor 44 Telangana 615.23
Manoharabad 44 Telangana 876.41
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Dilawarpur 61 Telangana 35
Koralaphad 65 Telangana 1370.56
Pantangi 65 Telangana 1476.15
Chillakallu 65 Telangana 825.35
Raikal Toll Plaza 44 Telangana 1535.02
Konetipuram 765 Telangana 14.6
kadthal 765 Telangana 76.664
Munnanur 167 Telangana 19.172
Chitlapalii 163 Telangana 35.628
Gudur 163 Telangana 950.09
Komalla 163 Telangana 318.32
Komatipalli 163 Telangana 112.87
Muthojipet 365 Telangana 8.84
Chinthapally 365 Telangana 10.54
Jawaharnagar 163 Telangana 30.91
Medipally 353C Telangana 0.21
Sakapur 44 Telangana 1144.46
Pullur 44 Telangana 1390.17
Painampally 365A Telangana 3.15
Kothagudem 365 Telangana 6.39
Gowraram 30 Telangana 30.8
Singarenipalli 365BB Telangana 152.82
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Singarajupally 365B Telangana 20.17
Yerkaram 365B Telangana 14.6
Gummadidala 765D Telangana 23.44
Taddanpally 161 Telangana 76.93
Dharmaram 161 Telangana 72.35
Mandamarri 363 Telangana 64.53
Sarandi 363 Telangana 18.41
Gegal 1008.65
448, 58 Rajasthan
Piplaz 903.91
Khedi 48 Rajasthan 1034.13
Para 458 Rajasthan 14.94
Lilimba 458 Rajasthan 9.2
Banthadi 29.79
458 Rajasthan
Tamdoli 32.85
Bagaliya and Baggar 58 Rajasthan 140.63
Badighati and Butati 89 Rajasthan 77.82
Jaswantpura 158 Rajasthan 4.58
Salasar 128.32
Nokhra 11 77.91
Kheerwa Rajasthan 46.25
Thakri 6.18
911
Patroda 28.59
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Gangajali 5.59
Barsalpur 911A and 911 6.24
Sawara 6.31
Gogela 22.04
62
Parwa 21.71
Chilachond 26.46
11B
Kondar 18.06
Rajora 123 39.32
Titoli 87.21
11A Etxn
Rabawata 51.37
Bahala 248A 30.78
Bhandarej NE-4 102.04
Dungarpur NE-4 16.11
Rajasthan and
Bad ka para NE-4 101.54
uUpP
Bad ka para (Split) NE-4 6.94
Kushtala NE-4 5.69
Bonli NE-4 0.28
Korai 506.36
Ludhawai 395.98
Amoli NH-21 582.47
Sikandra 1034.69
Rajadhok 907.22
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6ML 62 Rajasthan 130.38
TP-01 at
Rajasthan
16MKS/3NGR
TP-03 at 29NDR/
Rajasthan
31NDR
TP-04 Jaitpur 754A Rajasthan 104.7
TP-05 Malkisar Rajasthan
TP-06 Uchharangdesar Rajasthan
TP-07 Norangdesar Rajasthan
TP-08 Deshnok Rajasthan
Barkheda Rajasthan
12 (New NH-52) 1169.31
Sonwa Rajasthan
Tatiawas NH-52 Rajasthan 547.22
Kishangarh NH-8 (New NH- Rajasthan
1009.66
Thikariya 48) Rajasthan
Shahjahanpur Rajasthan
NH-8 (New NH-
Manoharpur Rajasthan 8528.89
48)
Daulatpura Rajasthan
Akhepura NH-52 Rajasthan 279.26
Lasedi Rajasthan
Dhadhar NH-65 Rajasthan 464.88
Shobhasar Rajasthan
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Nimbi Jodha Rajasthan

NH-58 170.85
Harimma Rajasthan
Thirpali Badi NH-709€ Rajasthan 10.69
Hingoniya Rajasthan

NH-148C 254.87
Sitarampura Rajasthan
Nekawala NH-148 Rajasthan 59.52
Nimbaniyo Ki Dhani

25 Rajasthan 33.88
(Bayatu) (330011)
Hathitala (330023) Rajasthan 35.46

68
Bor Charnan (330024) Rajasthan 27.8
Kair Fakir Ki Dhani

Rajasthan 19.2

(330014) 68
Nimbasar (330013) Rajasthan 29.28
Ramdevra (330099) Rajasthan 21.06

11
Lathi (330098) Rajasthan 21.26
Narsana (330120) at
Km 80.000(StatePWD Rajasthan 10.36
transferred)
Balana (330121) at|325
Km. 149.200 in Pali

Rajasthan 5.16

dist (State PWD

transferred)
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Chooti Villor (330127)
At Km 8.400(State | 168A Rajasthan 9.98
PWD transferred)
Gardiya, Sinhaniya,
925 and 925A Rajasthan 2.95
Doongari
Sundra, Gunjangarh,
70 Rajasthan 0.31
Khuiyala
Tankla Fee Plaza at
Rajasthan 100.06
Km 203+966
NH-65
Netra Fee Plaza at Km
Rajasthan 159.46
267+800
Biratya Kalan Fee
Rajasthan 87.96
Plaza at Km 8+442
NH-25
Binawas Fee Plaza at
Rajasthan 82.92
Km 81+090
Doli Fee Plaza at Km
NH-25 Rajasthan 151.65
174.875
Jasnath Nagar Fee
Rajasthan 96.8
Plaza at Km 33.189
Motisar / Khanori Fee
NH-125 Rajasthan 4529
Plaza at Km 98.809
Morani /Pokaran Fee Rajasthan 19.33
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Plaza at Km 165.401

357

Raipur at km 27+500 Rajasthan 842.55
Indra Nagar at Km

Rajasthan 818.03
93+750 NH-62, 162 and
Birami at Km 154+000 |25 Rajasthan 1243.26
Uthman at Km

Rajasthan 1584.59
202+315
Dangiyawas at km

Rajasthan 4.63
2+550

NH-125A

Manaklao at km

Rajasthan 4.83
62+370
FP-9 — Panchu

Rajasthan 2.28
(484+167 km)
FP-10 - Bungri

Rajasthan 0.34
(510+117 km)
FP-11 — Laxman Nagar

Rajasthan 2.46
(533+067 km) 754A
FP-12 —
Hanumansagar Rajasthan 0.79
(558+617 km)
FP-13 -  Sirmandi

Rajasthan 10.51

(579+767 km)
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FP-14 - Khudiyala

Rajasthan 0.77
(608+667 km)
FP-15 —  Deogarh

Rajasthan 6.81
(636+580 km)
FP-16 - Meghawas

Rajasthan 0.89
(656+293 km)
FP-17 — Patau

Rajasthan 10.43
(679+458 km)
FP-18 — Moothli

Rajasthan 18.54
(712+038 km)
FP-19 - Sangana

Rajasthan 42.5
(752+024 km)
Beermandi 52 Rajasthan 80.58

27 Rajasthan
Sakatpura Nayagaon 286.94
27 Rajasthan

Mandana 52 Rajasthan 161.79
Kishorpura 52 Rajasthan 585.16
Methoon 52 Rajasthan 61.07
Simliya Fatehpur 27 Rajasthan 402.91
Chechat NE-4 Rajasthan 7.2
Gumanpura 116 Rajasthan 43.87
Pallai 148D Rajasthan 24.78
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Kadisehna 55.41
Lal Ka Khera 12.3
Daulatpura 552 Rajasthan 1.58
Lambiya Kalan

48 1390.32
Jojro Ka Kheda
Narayanpura 48 890.86
Khandi Obari 48 1258.14
Rupakheda

758 316.94
Mujras
Mandawada

58 925.25
Negadiya
Dakan Kotda 48 9.02

Rajasthan

Bassi
Dhaneshwar 27 680.38
Aroli
Khachrol 758 39.76
Jaswantgarh
(Gogunda) 27 407.45
Malera
Karel 58 E 0.6
Dhulepura 148 D 0.35
Varwade 65 Maharashtra 778.17
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Sawaleshwar 741.74
Tamalwadi 341.99
52 Maharashtra
Yedshi 279.24
Phulwadi 210.04
65 Maharashtra
Talmod 182.35
Nandani 169.82
52 Maharashtra
Tidagundi 250.96
Valsung 150E Maharashtra 68.89
Anakdhal 166 Maharashtra 72.02
Ichgaon 166 Maharashtra 62.71
Kini 48 1552.61
Taswade 48 Maaharashtra 1157 .1
Borgaon 166 80.72
Penur 965 Maharashtra 22.48
Undewadi (Supe) 965G Maharashtra 11.85
Banpimpri Toll Plaza 561A Maharashtra 18.03
Dumbarwadi 61 Maharashtra 27.25
Dhoki 61 Maharashtra 27.71
Badewadi 61 Maharashtra 15.52
Nimgaon Khalu 160 Maharashtra 0.9
Charoti 48 Maharashtra 422.09
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Khaniwade 48 Maharashtra 426.68
Pimpalgaon 1285.38
Laling 1848.59
Chandwad 3 914.46
Arjunali 1209.79
Ghoti Maharashtra 1198.48
Chachadgaon 848 61.93
Pimparwadi 160 27.58
DONGRALE 160H 8.27
Pimparkhed 753J 7.76
Daroda (Km. 92.500) |44 Maharashtra 485
Sendurwafa (Km. Km.

53 Maharashtra 963.46
449.260)
Mathani (Km.

53 Maharashtra 608.68
523.400)
Selu (km 27.300) 547E Maharashtra 29.82
Champa (km 27.225) |353D Maharashtra 42.92
At Km.681.730 of NH-7
near Khumari village

44 Maharashtra 545.36

(Jabalpur-Nagpur

section)
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Check toll plaza at
km.3.070 of Kampthee-

44 Maharashtra 426.02
Kanhan Bypass near
Kandri Village
Km. 35.600 of NH-7
near Borkhedi Village

Maharashtra 852.94
(Nagpur-Hyderabad
section)
Check toll plaza at km
2.100 of Nagpur
Maharashtra 1137.15

Bypass near Panjri
village
Khambara at

47 Maharashtra 198.91
Km.71.050
Milanpur at Km.14.700 |47 Maharashtra 209.83
Patansawangi at Km.

47 Maharashtra 161.39
25.700
Gondhkhairi 53 Maharashtra 412.74
Karanja 53 Maharashtra 549.77
Nandgaon peth 53 Maharashtra 741.64
Kurankhed 53 Maharashtra 45.98
Taroda 53 Maharashtra 116.55
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Dasarkhed 53 Maharashtra 52.92
Undri 548CC Maharashtra 17.22
Medshi-Sawarkheda 161 Maharashtra 3.83
Dhumka-Tondgaon 161 Maharashtra 76.32
Tuptakli 161A Maharashtra 1.23
Pargaon 263.81
Padalsingi 52 Maharashtra 440.56
Bhokarwadi- Maliwadi 348.86
Karodi 52 Maharashtra 125.22
Hatnoor 52 Maharashtra 169.44
Vaidhyakini 548D Maharashtra 6.3
Shirpur 1151.86
52 Maharashtra

Songir 1076.37
Nashirabad 53 Maharashtra 200.35
Subgavhan Kh. 53 Maharashtra 45.54
Kharbi NH-353D Maharashtra 18.34
Hirapur NH-930 Maharashtra 5.92
Shembal NH-930 Maharashtra 13.57
Husnapur NH-361 Maharashtra 111.33
Haldgaon NH-361 Maharashtra 230
Kelapur NH-44 Maharashtra 255.51
Wadgaon and Umred NH-361 B Maharashtra 3.28
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Ashiv NH-361 Maharashtra 124.33
Ashta NH-361 Maharashtra 24.76
Malegaon NH-361 Maharashtra 19.44
Selu-Amba NH548B Maharashtra 34.52
New 27 (OId
Patgaon Toll Plaza Assam 170.57
31C)
Dahalapara Toll Plaza | New 27 (Old 31) Assam 220.95
Galia, Bajali Toll Plaza | New 27 (Old 31) Assam 87.82
Madanpur Toll Plaza New 27(0Id 31) Assam 377.9
Nazirakhat Toll Plaza New 27 (Old 37) Assam 275.6
Raha Toll Plaza New 27 (Old 37) Assam 174.13
Mikirati Hawgaon Toll
New 27 (Old 36) Assam 90.7
Plaza
Manderdisa New 27 (Old 54) Assam 10.64
Balachera Toll Plaza New 27 (Old 54) Assam 2.02
Pahammawlein Toll
New 06(0OId 40) Meghalaya 298.85
Plaza
New
Diengpasoh Toll Plaza | 06(Connecting Meghalaya 158.5
NH 40 and 44)
Pasyih Toll Plaza 48.63
New 06(OId 44) Meghalaya
Lomshinong Toll Plaza 60.84
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Maithi
Raje

27
Asanpur
Hariabara
Mahanth Maniyari

122
Govindpur
Runni 22
Parsoni Khem 27
Dafi

NH 19 (Old NH-
Mohania

02)
Sasaram
Babhniyawan 319
Toda 82
Karigawan 20(old NH-31)
Balgudar Toll Plaza 80
Bhagalpur Toll Plaza 80
Malhipur Toll Plaza 333B

Saukala 19 (Old NH-02)
Deedargan; 30

Kulhariya 922

Dalsagar 922
Mamrezpur 131G

Bihar

365

677.97

562.6

413.71

445.16

145.11

230.63

109.85

643.14

1636.89

1022.12

2153.41

11.08

20.63

55.56

72.28

116.8

3.61

720.61

834.48

62.07

53.37

4.8
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Saidpur Patheda 22 271.06
NH-27 (Old NH-
Barsoni 304.18
31)
NH-527 (Old NH-
Bhadesar 2.71
57A)
Routara NH 131A 5.26
Jeerangachh NH 327E 39.12
Kakan NH 327E 1.37
Sonho 81.61
NH-722
Pokhraira 52.73
Chainwa 25.23
NH-531
Thawe 18.1
Kharik 31 216.79
Maranga 31 294.87
Shahpur 31 82.53
Bishunpurwa Toll
NH-28B 13.39
Plaza
NH-28A (Old
Phulwaria Toll plaza 2.96
NH-527D)
Sanwara 5 135.28
Himachal
Maura 107.36
205154 Pradesh
Baloh 271
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Takoli 3.25
3
Dohlu Nallah 32.57
Bengalore-Nelmangala |48 Karnataka 950.01
Sadahalli Toll Plaza
44 Karnataka 1962
(Km:538+000)
Nalluru Devanahalli
648 Karantaka 75.91
Fee Plaza
Hulikunte Toll Plaza 648 Karnataka 29
Hoskote Toll plaza 75 Karnataka 328.91
MulbagalToll plaza 75 Karnataka 535.58
Gadduru Toll Plaza NH 75 Karnataka 145.83
Bagepalli Toll Plaza 44 Karnataka 392.3
Kasaba Karnataka 671.98
NH-50
Nagarahalla Karnataka 911.14
Bankapur Toll NH-48 616.54
Hirebaegwadi Toll NH-48 498.15
Hattargi Toll NH-48 310.73
Kognolli Toll NH-48 Karnataka 595.08
Nalavadi Toll NH-63 128.56
Halligudi Toll NH-63 86.15
Ganebail Toll NH-4A 8.46
Mangalgi Toll Plaza 65 Karnataka 531.24
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Kamkole Toll Plaza 65 Telangana 728.93
Kannolli Toll Plaza 50 Karnataka 89.76
Harval Toll Plaza 50 Karnataka 80.28
Jajirakallu NH-150A Karnataka 65.58
Brahmarakotlu NH-73 Karnataka 113.58
Gundmi NH-66 Karnataka 257.48
Hejamady NH-66 Karnataka 284.99
Talapady NH-66 Karnataka 194.98
Surathkal NH-66 Karnataka 168.83
Kaniminike and
Sheshagirihalli Toll | 275 278.91
Plaza
Gananguru Toll Plaza | 275 Karnataka 159.37
Yeddore Toll Plaza
KN Hundy Toll Plaza 766 133.87
Kannegala Toll Plaza
Deoria 74 313.83
Uttarakhand
Banushi 125 35.75
Koyla 87 Uttar Pradesh 53.89
Puraini 74 Uttar Pradesh 69.06
Jagatapur Patti 74 Uttarakhand 106.02
Lachhiwala 58 and 72 Uttarakhand 207.26
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Bhagwanpur 73 Uttarakhand 65.33
Sayed Majra 73 Uttar Pradesh 78.2
Sarsawa 73 Uttar Pradesh 323.73
Chhapar 58 Uttar Pradesh 194.77
Bahadrabad 58 Uttarakhand 207.36
Jiwana 709B UP 93.24
Baleni 334B uP 17.38
Bhuni upP 42.5
709A
Patnipratapur UP 37.95
Jagahedi 709AD UP 28.5
Tamsabad 709AD upP 24 .35
Pabnawa Point 116.28
Chandlana Point 9.05
Mohna Point 7.71
Kheri Saraf Ali Point 8.14
Bahri Point 21.09
Amrawali Khera Point | NH-152D Haryana 9.82
Chabri Point 0.43
Kalazafargarh Point 28.67
Bainsi Point 12.42
Kharkhara Point 17.89

Kherari Point

37.17
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Dadri Point 31.12
Buchawas Point 12.68
Bhalkhi Point 1.8
Jat Guwana Point 147.83
Kherki Daula Haryana
48 2017.18
IGI Delhi
Chhajarsi Fee Plaza NH-9 UP 645.42
Kashi Main Plaza UP 100.98
Rasoolpur Sikrod NE-3 UP 19.79
Bhojpur uUpP 23.62
Jhakauli Main Plaza at
Haryana 331.41
Km. 5.500
Mawikalan at Km.
UpP 63.95
15.36
Duhai at Km 44.512 upP 126.01
Dasna at Km 52.192 UP 172.13
NE-2
Bilakbarpur at Km
UpP 129.6
72.724
Fatehpur Rampur R
uUpP 107.23
83.005
Maujpur AT Km
uUpP 61.41

108.570
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Chhajju Nagar Main

371

Haryana 270.33
Plaza at km 132.085
Siwaya Toll Plaza 58 uP 1348
Kurana Toll Plaza 235 upP 159.73
Chota Mawana Toll

UpP
Plaza 119 3.21
Bhanera Toll Plaza UP
Hilalpur NE-4 Haryana
Khalilpur,Kalingar NE-4 Haryana
Ghata Shamsabad NE-4 Haryana
Sheetal NE-4 Rajasthan
567.75
Pinan NE-4 Rajasthan
Bhandarej NE-4 Rajasthan
Dungarpur NE-4 Rajasthan
Badkapara NE-4 Rajasthan
NH-2 New (NH-
Badarpur Tol Plaza Delnhi 263.105
19)

Kiran;j NH-148NA Haryana 38.63
Gadpuri Haryana 388.02
Karman NH-2 New (NH- Haryana 474.57
Mahuvan 19) Haryana 821.09
Srinagar Haryana 278.85
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Sirohi Bahali NH-148B and 11 Haryana 188.93
Kathuwas NH-11 Rajasthan 92.93
Ghamroj NH-248A Haryana 225.31
NH-12(Old NH-
Shibpur Toll Plaza 810.66
34)
Chandermore Toll [ NH-12(Old  NH-
638.49
Plaza 34)
NH-12(Old NH-
Lakshmipur Toll Plaza 909.8
34)
NH-12(Old NH-
Bagsarai Toll Plaza 553.05
34)
NH-12(Old NH- 78.03
Barai Toll Plaza
34) West Bengal 37.47
Old NH-32 (New
Belkuri Toll Plaza 1.48
NH-18)
Old NH-32 (New
Tetla Toll Plaza 0.34
NH-18)
NH-60 (New NH-
Laxmananth Toll Plaza 447.39
16)
NH-60 (New NH-
Rampura Toll Plaza 629.65
16)
Balibhasa Toll Plaza NH-6 (New NH- 321.57
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49)

Sali Bamandanga

Ayespur

NH-34(new NH-

12)

373

283.44

Surjapur

NH-31 / New

NH-27

2.29

Paschim Madati

NH-31 / New

650.27

600.22

176.91

NH-27

NH-31D / New
Husludanga

NH-27

NH-31D / New
Panikauri

NH-27

NH-31C / New
Guabari

NH-27

265.73

Rangalibazna

717 (New AH
48)31 (New AH
48)31C (New AH

48)317A  (New

113.54

174.15

AH 48)
Ghogarkuthi 31 (New 17)

31 (New 17)31C
Sulkhapara

(New 17)

17.53

Satbhaiya

31C (New AH

4.63

62.05
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02)
Sonapetya 116 827.82
Jaladhulagori and
16 4144.11
Debra
Dankuni 19 1347.98
Rajchandrapur 12 2038.97
Namkhana 117 1.82
NH-19 (Old NH-| Jharkhand and
Beliyad 796.16
2) West Bengal
NH-19 (Old NH-
Banskopa West Bengal 934.47
2)
NH-19 (Old NH-
Palsit West Bengal 484.21
2)
NH-14 (Old NH-
Mejia West Bengal 31.31
60)
NH-314 (Old NH-
Kalapathar West Bengal 35.28
60A)
Andhra 37
Pandillapalli 544D
Pradesh 91
Andhra
Medapi 544D 50.63
Pradesh
KAZA Toll Plaza 16 Andhra 562.8
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Amakathadu 44 Pradesh 889.87

Kasepalli 44 877.72

Marur 44 857.54
Andhra

Vaddupalli 544dd 23.98
Pradesh
Andhra

Cholasamudram 544e 59
Pradesh
Andhra

Halaharvi 164 33.84
Pradesh
Andhra

Jellipalli 42 38.05
Pradesh
Andhra

Yerradoddi 42 40.68
Pradesh
Andhra

Jodi Dharmapuram 67 50.76
Pradesh
Andhra

Bathalapalli 42 38.74
Pradesh
Andhra

Rolla NH-544E 0.58
Pradesh
Andhra

Danamaiahgaaripalle |42 34.1
Pradesh

Bandlapalli 42 Andhra 27.65
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Pradesh
Andhra

Patimeedapalii 40 211.32
Pradesh
Andhra

Chagalamarri 40 357.39
Pradesh
Andhra

Chapirevula 40 201.89
Pradesh
Andhra

Nannur 40 3255
Pradesh
Andhra

Chittimitti Chinthala 67 517
Pradesh
Andhra

Bandapalli 40 72.76
Pradesh
Andhra

Basapuram 67 65.41
Pradesh
Andhra

Mudiveedu 340 15.3
Pradesh
Andhra

Sullurpet 16 882
Pradesh
Andhra

Budhnam 16 947.36
Pradesh

Venkatachalam 16 Andhra 749.75
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Pradesh
Andhra

Keesara 65 841.63
Pradesh
Andhra

Brahmanapalli 565 20.86
Pradesh
Andhra

DC Palli 67 53.44
Pradesh
Andhra

Buchireddypalem 67 52.45
Pradesh
Andhra

Bollapalli 16 1374.14
Pradesh
Andhra

Tangatur 16 1575.55
Pradesh
Andhra

Musunur 16 924 .66
Pradesh
Andhra

Mekalavaripalli 565 11.6
Pradesh
Andhra

Raaviguntapalli 565 10.47
Pradesh
Andhra

Millampalli 565 14.3
Pradesh

Chinna ganjam 216 Andhra 58.9




28.11.2024

378

Pradesh
Andhra

Vempadu 16 1809.59
Pradesh
Andhra

Krishnavaram 16 1331.65
Pradesh
Andhra

Ethakota 216A 512.7
Pradesh
Andhra

Unguturu 216A 466.29
Pradesh
Andhra

Veeravalli 16 392.49
Pradesh
Andhra

Gollaprolu 216 64.3
Pradesh
Andhra

Annampalli 216 11.64
Pradesh
Andhra

Seetaramapuram 216 245
Pradesh
Andhra

Chintalapalem 565
Pradesh

28.47

Andhra

Rapur 565
Pradesh

Durgamvaripalli 18 Andhra 57.16
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Pradesh
Andhra

Mahasamudram 69 280.96
Pradesh
Andhra

Gadanki 140 303.67
Pradesh
Andhra

Thenepalli 40 19.8
Pradesh
Andhra

Pottipadu 16 769.73
Pradesh
Andhra

Kalaparru 16 788.62
Pradesh
Andhra

Davuluru 65 233.45
Pradesh
Andhra

badava 221 56.6
Pradesh
Andhra

Munjuluru 216 12.82
Pradesh
Andhra

Mopidevi 216 7.21
Pradesh
Andhra

Reddypalem 216 6.63
Pradesh

Lakshmipuram 16 Andhra 265.87
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Pradesh
Andhra
Madapam 16 670.05
Pradesh
Andhra
Nathavalasa 16 755.7
Pradesh
Primary Toll Plaza Andhra
NH-516C
(Panchvati Colony) Pradesh
344.16
Secondary Toll Plaza Andhra
NH-516C
(Gosthani Gate) Pradesh
Andhra
Aganampudi 16 590.95
Pradesh
Andhra
Dukkavanipalem
Pradesh
16 159.97
Andhra
Marripalem
Pradesh
Andhra
Gorribanda NH 326A 1.56
Pradesh
Andhra
Gantyada NH-516E 0.01
Pradesh

DELAY IN IMPLEMENTATION OF JJM IN ASSAM

*60. SHRI GAURAYV GOGOI:
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Will the Minister of JAL SHAKTI be pleased to state:

(a)whether the Government is aware that the projects under the Jal Jeevan
Mission (JJM) have been temporarily halted in Assam due to concerns over
lapses noticed in quality control and delay in projects timelines and if so, the

details thereof;

(b)the steps taken/being taken by the Government to address the issues

regarding quality control and project timeline in JJM projects in Assam;

(c) whether the Government is aware of the allegations of corruption in work

allocation under JJM projects in Assam,;

(d)if so, the details thereof along with the action taken/being taken by the

Government to investigate these claims; and

(e)the measures taken/being taken by the Government to ensure transparency

and accountability in project execution?
THE MINISTER OF JAL SHAKTI (SHRI C.R.PATIL):

(a)and (b) Government of India is committed to make provision for safe and
potable tap water supply in adequate quantity, of prescribed quality and on a
regular and long-term basis to all rural households in the country. Towards
this end, the Government of India launched the Jal Jeevan Mission (JJM), to
be implemented in partnership with States/ UTs, in August 2019.
Government of India supplements the efforts of States/ UTs by providing

technical and financial assistance under JJM.
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Significant progress has been made in the country since the launch of JJM,
towards enhancing access to tap water to rural households. At the start of
the mission in August 2019, only 3.23 crore rural households were reported
to have tap water connections. So far, as reported by States/ UTs as on
23.11.2024, around 12.06 crore additional rural households have been
provided with tap water connections under JJM. Thus, as on 23.11.2024, out
of 19.34 crore rural households in the country, more than 15.29 crore
(79.09%) rural households are reported to have tap water supply in their

homes.

As reported by the state government of Assam, at the time of launch of JUM
in the state on 15.08.2019, only 1.11 lakh rural households had tap water
connections. Since then, 57.40 lakh additional rural households have been
provided with tap water connections. Thus, as on 23.11.2024, out of 71.93
lakh rural households in state, the provision of tap water supply is available

to around 58.52 lakh (81.35%) rural households.

As reported by the state government of Assam, vide notification dated
03.10.2024, it has ordered a temporary stand-still period. The state has
informed that it plans to conduct a comprehensive review of all ongoing and
completed schemes during this period. The exercise will assess the quantity
and quality of work, identify deviations from project plans, analyse delays,

and evaluate the performance of Third-Party Inspection Agencies (TPIAS)
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and Detailed Project Report (DPR) Agencies. The goal is to ensure all

projects comply with the standards of the Jal Jeevan Mission (JJM).

(c) to (e) Water is a state subject and, therefore, the primary responsibility for
planning and implementing piped water supply schemes to provide tap water
to rural households, lies with the respective State/lUT Government. As such,
grievances/ complaints, etc. under JUJM are handled and disposed of at the
State/ UT level. Such complaints/ representations as and when received in
this department are forwarded to the state government for taking necessary
corrective measures. Further, Department of Drinking Water and Sanitation
undertakes several measures such as functionality assessment, ground
truthing by National WASH Experts, call-based feedback from complainant,
field visits by National Teams, status review in meetings, etc. to ensure that

the complaints related to quality of works are addressed by the State/UT.

In addition, Government of Assam has informed that it takes following

measures to ensure transparency and accountability:

i) eBill and eMB for Contractors: This initiative enables contractors to
raise their bills electronically, which are automatically submitted to the
concerned Section Officer (SO) for verification. The process is tracked
seamlessly from the Division to the State Headquarters, ensuring

transparency and efficiency.
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ii) Scheme Monitoring Tool (SMT): A transparent fund flow mechanism
facilitated through an online bill management system, enhancing
accountability and streamlined operations.

iiil) JJM Brain: A comprehensive digital platform designed for reporting,
monitoring, and data entry, supporting effective management and

oversight.

FUNDS UNDER PM VISHWAKARMA YOJANA

461. SHRI KALI CHARAN SINGH:

SHRI PRADEEP KUMAR SINGH:

SHRIMATI MALA ROY:

SHRI CHINTAMANI MAHARAJ:

DR. HEMANT VISHNU SAVARA:

SHRI MANISH JAISWAL.:

SHRIMATI SHOBHANABEN MAHENDRASINH BARAIYA:

SHRI NABA CHARAN MAJHI:

SHRI YOGENDER CHANDOLIA:

SHRI SURESH KUMAR KASHYAP:

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased

to state:
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(@) the details/salient features of the PM Vishwakarma Yojana and the
manner in which the said scheme provides financial assistance to the artisans of
various traditions and the quantum of financial assistance provided in the
country, State/UT-wise including Himachal Pradesh, Shimla Parliamentary
Constituency and tribal areas, during the last two years, year and State-wise;

(b)  the funds sanctioned under PM Vishwakarma Yojana from 17-09-2023 to
30-10-2024 along with the number of beneficiaries, State-wise;

(c) the measures taken/being taken by the Government to support the local
artisans along with their handicraft and handloom products, State-wise including
Tribal areas and Palghar district of Maharashtra during the last two years; and
(d)  the budget allotted for Sorai art local artisans in Jharkhand Hazaribag and
Ramgarh?

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND
MEDIUM ENTERPRISES AND MINISTER OF STATE IN THE MINISTRY OF

LABOUR AND EMPLOYMENT. (SUSHRI SHOBHA KARANDLAJE):

(a) and (c): PM Vishwakarma scheme is designed to provide holistic and end-
to-end support to artisans and craftspeople engaged in 18 trades through the
following key components of the Scheme as below:
« Recognition: PM Vishwakarma Certificate and ID Card
« SKkill Upgradation of the artisans, wherein beneficiaries are provided with
stipend of Rs 500 per day along with Rs. 1000 for transportation cost.

« Toolkit Incentive of Rs 15,000
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o Credit Support up to Rs. 3 lakh in two tranches of Rs. 1 lakh and Rs. 2
lakh, at a subsidized rate of interest of 5%.

« Incentive for Digital Transactions upto Rs. 100 per artisan per month.

« Marketing Support

PM Vishwakarma Scheme is a Central Sector Scheme implemented pan
India, including Shimla Parliamentary Constituency, Himachal Pradesh, Palghar
district of Maharashtra and tribal areas.
(b):  The funds sanctioned under PM Vishwakarma from 17-09-2023 to 30-10-
2024 are Rs.2,122.61 Crores. The State/UT-wise number of registered
beneficiaries under the Scheme across India from 17-09-2023 to 30-10-2024 are
at enclosed Statement.
(d):  PM Vishwakarma is a Central Sector Scheme and no State/District-wise

funds are allocated under the Scheme.

STATEMENT

The State/UT-wise number of registered beneficiaries under the Scheme
across India from 17-09-2023 to 30-10-2024

Sl. No. Name of the States/UTs Total Registration
1 Andaman and Nicobar Islands 583
2 Andhra Pradesh 1,89,705
3 Arunachal Pradesh 839
4 Assam 84,247
5 Bihar 86,539
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6 Chandigarh 193
7 Chhattisgarh 1,12,432
8 Daman &Diu and Dadra &Nagar 694
Haveli
9 Delhi 478
10 Goa 17,026
11 Gujarat 2,00,431
12 Haryana 22,061
13 Himachal Pradesh 16,860
14 Jammu &Kashmir 1,44,591
15 Jharkhand 33,353
16 Karnataka 5,20,465
17 Kerala 19,616
18 Ladakh 3,347
19 Lakshadweep 645
20 Madhya Pradesh 1,91,296
21 Maharashtra 2,08,006
22 Manipur 10,656
23 Meghalaya 187
24 Mizoram 1,808
25 Nagaland 2,395
26 Odisha 82,718
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27 Puducherry 560
28 Punjab 7,675
29 Rajasthan 2,01,828
30 Sikkim 1,926
31 Tamil Nadu 1
32 Telangana 64,675
33 Tripura 18,908
34 Uttar Pradesh 1,09,514
35 Uttarakhand 18,147
36 West Bengal 1

Total 23,74,406

EKLAVYA MODEL RESIDENTIAL SCHOOLS (EMRS) SCHEME

462. DR. HEMANT VISHNU SAVARA:

SHRI BALYA MAMA SURESH GOPINATH MHATRE:

SHRI VIJAY BAGHEL.:

SHRI KRIPANATH MALLAH:

SHRI BASAVARAJ BOMMAL:

SHRI SURESH KUMAR KASHYAP:

SHRI JASWANTSINH SUMANBHAI BHABHOR:

SHRI GANESH SINGH:
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SHRIMATI HIMADRI SINGH:

SHRIMATI KRITI DEVI DEBBARMAN:

SHRIMATI APARAJITA SARANGI:

SHRI KALI CHARAN SINGH:

SHRI CHANDRA PRAKASH JOSHI:

SHRI DARSHAN SINGH CHOUDHARY:

SHRI MUKESH RAJPUT:

SHRI ASHISH DUBEY:

SHRIMATI SHOBHANABEN MAHENDRASINH BARAIYA:

SHRI KHAGEN MURMU:

Will the Minister of TRIBAL AFFAIRS be pleased to state:

(a) the details of the scheme for Eklavya Model Residential Schools (EMRS)
highlighting the roots of democracy;

(b) whether the students in EMRS are introduced to functioning of Parliament
and such institutions and if so, the details thereof;

(c) the importance and benefits of introducing tribal students to the functioning of
Parliament and Parliamentary Institutions;

(d) the extent to which such programmes are likely to be effective in bringing the
tribal students into the mainstream;

(e) the details of the said EMRS schools and programmes implemented therein

particularly in Chatra district of Jharkhand, Palghar district of Maharashtra and
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Rajasthan along with the total expenditure incurred so far in the construction of
the said schools including the current status thereof; and

(f) the number of schools operational, sanctioned, under-construction and
proposed under EMRS scheme, State/UT-wise particularly in Himachal
Pradesh?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS. (SHRI
DURGA DAS UIKEY):

(a): The Central Sector Scheme of Eklavya Model Residential School (EMRS)
was started in the year 2018-19 to provide quality education at par with
Navodaya Vidyalaya to the tribal children in their own environment. Under the
new scheme, Government decided to establish 440 EMRSs, one EMRS in every
block having more than 50% ST population and at least 20,000 tribal persons
(as per census 2011). 288 EMRS schools were initially funded under Grants
under Article 275(1) of the Constitution, which are being upgraded as per the
new model. Accordingly, Ministry has set the target to set up total of 728 EMRSs
benefiting around 3.5 lakh ST students across the country. As on date, 715
schools have been sanctioned, out of which 476 EMRSs have been reported to
be functional across the country benefiting about 1,33,929 students. National
Education Society for Tribal Students (NESTS), has been established as an
autonomous body under Ministry of Tribal Affairs to manage and implement the
central sector scheme of EMRS.

(b) to (d): The Ministry has recognized the importance of acquainting students

from the Eklavya Model Residential Schools (EMRS) with the functioning of
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Parliament and parliamentary institutions. As part of this initiative, the Scheme of
Youth Parliament has been sanctioned for EMRSs in the year 2024. This
scheme aims to provide students with a platform to simulate parliamentary
procedures, encouraging them to actively participate in democratic processes
and understand governance at the national level.

Further, students from EMRSs have also participated in the Online Youth
Parliament Scheme, which enabled them to engage with parliamentary
proceedings in a virtual format. This ensured that they remained connected and
informed about the workings of Parliament, despite geographical constraints.

In addition to this, a Scheme of Y20 was also introduced in EMRSs. This
initiative is designed as a prototype of the G20 framework, allowing students to
engage in global discussions and gain insights into international diplomacy and
cooperation.

Further, students from EMRSs were invited to visit both the old and new
Parliament Houses. These visits have given them opportunity to experience first-
hand operations and significance of the Indian Parliament.

(e): As per budget announcement in Union Budget 2021, the construction cost
of EMRSs in plain areas was enhanced from the existing Rs. 20.00 crore to Rs.
38.00 crore and from Rs. 24.00 crore to Rs. 48.00 crore in hilly, NE and LWE
affected areas. The approved recurring cost for running these Schools is
Rs1,09,000 per student per annum.

Current status of EMRSs in Chatra district, Jharkhand, Palghar district,

Maharashtra and Rajasthan is given at enclosed Statement I.
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(f): The State/UT-wise status of EMRSs including of Himachal Pradesh is at

enclosed Statement Il.

Maharashtra and Rajasthan

STATEMENT -1
Current status of EMRSs in Chatra district, Jharkhand, Palghar district,

Location
S. Block/ Functioning|Construction
State District Approval
No. Taluka Status Status
Year
1 | Jharkhand | Chatra | Kanhachatti | 2014-15 | Functional | Completed
2 |Maharashtra| Palghar Dahanu 2020-21 | Functional | In Progress
Pre-
3 |Maharashtra| Palghar Jawhar 2018-19 | Functional | Construction
Stage
Pre-
4 [Maharashtra| Palghar Mokhada |2021-22 | Functional | Construction
Stage
5 |Maharashtra| Palghar Palghar 1997-98 | Functional | Completed
6 [Maharashtra| Palghar Talasari 2018-19 | Functional | In Progress
Pre-
Non
7 |Maharashtra| Palghar Vada 2024-25 Construction
Functional

Stage
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Pre-
Non
8 |Maharashtra| Palghar | Vikramgad | 2024-25 Construction
Functional
Stage
9 | Rajasthan Alwar Rajgarh 2010-11 | Functional | Completed
10| Rajasthan Alwar Reni 2011-12 | Functional | Completed
11| Rajasthan |Banswara| Anandpuri | 2010-11 | Functional | Completed
12| Rajasthan |Banswara| Anandpuri | 2013-14 | Functional | Completed
13| Rajasthan |Banswara| Bagidora |2020-21 | Functional | Completed
14| Rajasthan |Banswara| Banswara |2018-19 | Functional | Completed
15| Rajasthan |Banswara Garhi 2020-21 | Functional | Completed
16| Rajasthan |Banswara | Kushalgarh | 1997-98 | Functional | Completed
17 | Rajasthan Baran Shahbad | 1997-98 | Functional | Completed
18| Rajasthan |Dungarpur| Dungarpur | 2019-20 | Functional | Completed
19| Rajasthan [Dungarpur Sabla 2010-11 | Functional | Completed
20| Rajasthan [Dungarpur| Sagbara |2020-21 | Functional | In Progress
21| Rajasthan [Dungarpur| Simalwara | 1998-99 | Functional | Completed
22| Rajasthan Jaipur Bassi 2010-11 | Functional | Completed
Jamwa Non
23| Rajasthan Jaipur 2016-17 In Progress
Ramgarh Functional

24| Rajasthan | Karauli Todabhim | 2010-11 | Functional | Completed
25| Rajasthan |Pratapgarh Arnod 2020-21 | Functional | In Progress
26| Rajasthan [Pratapgarh| Dhariawad | 2020-21 | Functional | Completed
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27| Rajasthan [Pratapgarh|Peepalkhoont| 2018-19 | Functional | Completed
28| Rajasthan |Pratapgarh| Pratapgarh | 2007-08 | Functional | Completed
Sawai
29| Rajasthan Bamanwas | 2010-11 | Functional | Completed
Madhopur
30| Rajasthan Sirohi Abu Road | 1997-98 | Functional | Completed
31| Rajasthan Tonk Newai 1999-00 | Functional | Completed
32| Rajasthan | Udaipur Gogunda | 2013-14 | Functional | Completed
33| Rajasthan | Udaipur Jhadol 2020-21 | Functional | Completed
34 | Rajasthan | Udaipur | Kherwara |2021-22 | Functional | In Progress
35| Rajasthan | Udaipur Kotra 1997-98 | Functional | Completed
36| Rajasthan | Udaipur Lasadiya | 2020-21 | Functional | Completed
37| Rajasthan | Udaipur | Rishabhdeo | 1999-00 | Functional | Completed
38| Rajasthan | Udaipur | Salumbar | 2020-21 | Functional | Completed
39| Rajasthan | Udaipur Sarada 2019-20 | Functional | Completed
STATEMENT I
The State/UT-wise status of EMRSs
Sl|State / UT | School |Location|Function Building Status of EMRS
Approve(Approve| al EMRS |Complete| Under Pre-
N d d d Constructi | constructi
o on on Stage
1 |Andhra 28 28 28 21 6 1
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2 [Arunachal 11 10 5 7 1 2
Pradesh
3 |Assam 17 16 1 2 9 5
4 [Bihar 3 3 2 1 2
5 |Chhattisga 75 75 74 31 21 23
rh
6 [Dadra & 1 1 1 0 1
Nagar
Haveli and
Daman &
Diu
7 |Gujarat 47 47 38 25 10 12
8 [Himachal 4 4 4 1 0 3
Pradesh
9 Jammu & 6 6 6 2 3 1
Kashmir
10{Jharkhand 91 89 51 39 38 12
11|Karnataka 12 12 12 12 0
12|Kerala 4 4 4 2 1 1
13|Ladakh 3 3 0 0 3
14|Madhya 71 71 63 42 22 7
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15|Maharashtrf 39 39 37 15 17 7
a
16|Manipur 21 21 3 4 10 7
17|Meghalaya 38 36 1 14 21
18[Mizoram 17 17 11 8 3 6
19(Nagaland 22 22 3 3 19
20|Odisha 114 108 47 48 43 17
21|Rajasthan 31 31 30 27 4
22|[Sikkim 4 4 4 4 0
23(Tamil 8 8 8 7 0 1
Nadu
24(Telangana 23 23 23 18 5
25(Tripura 21 21 6 6 13 2
26(Uttar 4 4 3 4 0
Pradesh
27 |Uttarakhan 4 4 4 2 2
d
28(West 9 8 8 7 0 1
Bengal
Total 728 715 476 339 244 132
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FACIAL RECOGNITION TECHNOLOGY
463. SHRI RAJA RAM SINGH
Will the Minister of CIVIL AVIATION be pleased to state:-
(a) the protective measures taken to safeguard the data collected at Airports
through biometric identification such as facial recognition by Digiyatra;
(b) whether a committee has been formed to look into the matters related to the
use of facial recognition technology and if so, the details thereof;
(c) whether the Government has tied up with any private or commercial parties
for commercial utilization of the data, if so, the details thereof citing names of
such companies and if not, the reasons therefor; and

(d) the steps taken by the Government for the area of data protection law?

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION AND
MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI

MURLIDHAR MOHOL):

(a) to (d): The Digi Yatra Central Ecosystem (DYCE) is built on the fundamental
tenets of privacy. There is no central storage of passenger's Personally
Identifiable Information (PIlI) data. All the passenger data is encrypted and
stored in the passenger's smartphone wallet and shared only for a limited time
duration with the origin airport where passenger ID needs to be validated. No
data is collected at the airports. The verifiable data of passenger used for
processing at the airports under Digi Yatra is purged from the system after 24

hours of the departure of the flight. The entire Digi Yatra Central Ecosystem
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(DYCE) and Digi Yatra apps are compliant with the Digital Personal Data
Protection Act.

There is no Committee formed to look into the matters related to the use of facial
recognition technology. Government does not intend for commercial utilisation of

the data.
SHORTAGE OF TRAINED PERSONNEL

464. SHRI ABHISHEK BANERJEE

Will the Minister of CIVIL AVIATION be pleased to state:-

(a) whether it is true that there is a shortage of trained personnel across all
major Indian airlines;

(b) if so, the reasons therefor;

(c) whether it is true that on the fundamental level of education, there is a lack of
interest in aero related fields such as aero-space engineering etc.; and

(d) if so, the details of the number of students enrolled in aero related studies

across the country in 20247

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION AND
MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI

MURLIDHAR MOHOL):

(a) and (b) There is no shortage of trained personnel across all major Indian
Airlines.; However, there is shortage of commanders on certain types of aircraft

owing to fleet expansion and induction of new type of aircraft. The same is being
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managed by utilising foreign pilots by issuing Foreign Aircraft Temporary
Authorisation (FATA).

(c) and (d) No such information is available with the Ministry. As per All India
Survey on Higher Education (AISHE) of Department of Higher Education, the
total number of students who have enrolled in Aeronautical Engineering at all

levels in Higher Education Institutes (HEIs) for 2022-23 is as follows:-;

HEls Total No of Students
University 7740

College 12551
Standalone Institutions 2385

Total 22676

NATIONAL HIGHWAYS IN RAJASTHAN
465. Shri Damodar Agrawal:
Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to
state:
(a) the progress of the National Highways constructed in Rajasthan during

the last nine years;

(b) the details of the National Highways and State Highways passing

through Bhilwara Lok Sabha constituency;
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(c) whether there is any proposal for construction of roads between

Bhilwara to Deoli and if so, the details thereof; and

(d) whether any proposal from the Government of Rajasthan is pending with

the Union Government regarding maintenance and modernization of roads

in Bhilwara district and if so, the details thereof?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN

JAIRAM GADKARI):

(@)

The progress of the National Highways (NHs) constructed in

Rajasthan during the last nine years and current year is as given below:

Length of Constructed length ( In Km)

National 201 | 201 | 201 | 201 | 202 | 202, 202 | 202 | 202

, 2015

Highway 6- 7. 8- 9- 0- 1- 2. 3- 4-
-16

construct 17 18 19 20 21 22 23 24 | 25*

edin

, 106 | 112 | 107 101

Rajastha 728 825| 722| 715| 868 | 613
3 5 5 8

n
*(upto Oct 2024)

(b)

Six numbers of NHs (i.e. NH-27, NH-48, NH-52, NH148-D, NH-158

& NH-758) pass through Bhilwara Parliamentary Constituency with total length

of about 323 km within the Parliamentary constituency. The responsibility for

development and maintenance of State Highways (SHs) is with State

Government. As informed by State Government of Rajasthan, nine numbers of
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SHs pass through Bhilwara Parliamentary constituency having total length of

about 292 km within the Parliamentary Constituency.

(c) The road between Bhilwara to Deoli is State Road and not NH. The
Central Government in the Ministry of Road Transport and Highways is

primarily responsible for development and maintenance of NHs in the country.

(d) Development and maintenance of NHs is a continuous process.
Development/ Upgradation and maintenance works are taken up on NHs
depending upon requirement of connectivity, inter-se priority and availability of
funds. Details of works taken up on NHs in the Bhilwara district during last nine

years is enclosed as Statement.

STATEMENT

DETAILS OF WORKS TAKEN UP ON NHs IN BHILWARA DISTRICT
DURING LAST NINE YEARS

Sr. Total
No. Project Name Project Status
Cost (Cr)
1 Rehabilitation and upgradation to 2 Lane
Completed
with paved shoulders configuration of
206.23 on
Beawar-Asind Section (km 30.00 to Km
10/01/2024

74.00) of NH-158(P-I)
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2 Rehabilitation and upgradation to 2 Lane
Completed
with paved shoulders configuration of
186.32 on
Asind- Mandal Section (km 74.00 to Km
22/12/2023
116.750 ) of NH-158(P-III)
3 One Time Improvement from Km 56.140
Under
to 102.920 (Left out portion from Design _
Implementati
Km 30.050 to 74.000 of NH-158) &
on
Km17.605 to 40.905 (Left out portion 12.19
_ (Physical
from Design Km 74.000 to116.750 of
Progress =
NH-158) in the state of Rajasthan on
29.16%)
EPC mode.
4 Construction of 2-Lane with paved
shoulders configuration of bypass (with
At tender
provision of new ROB) to Mandal town 64.44
stage
(District-Bhilwara) with connecting NH-
158 to NH-48 in the State of Rajasthan.
5 Strengthening work on NH-158 (Ras-
Completed
Beawar-Badnor-Asind-Mandal road) Km
8.16 on
119/00 to 139/580 on EPC mode in the
08.10.2019
state of Rajasthan.
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6 1239.82 Completed
Gulabpura—Chittorgarh section of NH-48 on
14.08.2021
7 697.80 Completed
Rajsmand-Bhilwara section of NH-758. on
30.06.2017
8 353.42 Completed
Bhilwara-Ladpura Section of NH-758. on
30.11.2017
9 1087.83 Completed
Chittorgarh Kota section of NH 27 on
08.12.2008
10 1239.82 Completed
Gulabpura to Uniara section of NH-148D. on
02.09.2021
11 Completed
Deoli-Kota Section of NH-52 1026.39 on
23.10.2018
12 Six laning of Kishangarh Gulabpura 1031.95 Completed

section of NH-48 (Old NH-79A & 79)

on
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20.07.2022
13 Completed
Two laning with paved shoulder of Bheem
167.56 on
- Parasoli-Gulabpura section of NH-148D
21.06.2016

CARBON NEUTRALITY AT AIRPORTS

466. SHRI THARANIVENTHAN M. S.:

SHRI MALAIYARASAN D.

Will the Minister of CIVIL AVIATION be pleased to state:-

(a) the steps being taken by the Government to achieve carbon neutrality at

airports across the country including Tamil Nadu;

(b) the initiatives and technologies being implemented to reduce carbon

emissions in airport operations;

(c) the number of airports that have achieved or are working towards carbon-

neutral status;

(d) the timeline set for achieving carbon neutrality at major airports in the

country; and

(e) whether there are any incentives or partnerships to encourage private

players to adopt sustainable practices at airports and if so, the details thereof?
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THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION AND
MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI

MURLIDHAR MOHOL):

(a) to (e): Ministry of Civil Aviation (MoCA) has advised all the operational
airports with scheduled operations and developers of the upcoming Greenfield
Airports to work towards achieving Carbon Neutrality & Net Zero which inter-alia
includes use of green energy.

MoCA has taken initiatives for working towards Carbon neutrality at airports in
the country and organised knowledge sharing sessions to standardise Carbon
Accounting and Reporting framework of Indian Airports as well as to create
awareness on Climate Change mitigation. Further, airport operators with
scheduled operations have been advised to map the carbon emission at their
respective airports and to work towards carbon neutrality & net zero emissions

in a phased manner. ;

The airport operators including Airports Authority of India (AAIl) have installed
solar power plants at various locations/Airports for generation and self-
consumption of green and renewable energy to encourage green energy usage
at the airports. In addition, few airports are also procuring green energy through
open access. Other initiatives include adoption of building design as per Green
building Standards, conversion of conventional vehicles to electric vehicles,
energy efficient Heating, Ventilation and Air Conditioning (HVAC), lighting and

baggage handling systems etc.,
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Optimum use of national airspace by fully implementing the concept of Flexible
Use of Airspace (FUA) has also been suggested by Ministry of Civil Aviation
under the Atma Nirbhar Bharat vision. This has led to cumulative savings of
approximately Rs. 868.1 crore by all reporting airlines by way of significant
savings in flight time & fuel usage and also cumulative reduction of more than
188538.5 tonnes in CO2 Emission since 01 Aug 2020.

Since 2014, a total of 80 airports have switched over to 100% green energy
usage including Chennai, Coimbatore, Trichy, Madurai and Tuticorin airports in
the state of Tamil Nadu. Airports viz. Delhi, Mumbai, Hyderabad and Bengaluru
have achieved Level 4+ and higher Airports International Council (ACI)
accreditation and have become Carbon neutral.

Airports Economic Regulatory Authority of India (AERA) takes into consideration
the Capital expenditure relating to Green Energy Projects, Carbon Neutrality etc.

during the Tariff determination process of Major Airports.

ESTABLISHMENT OF URBAN INFRASTRUCTURE DEVELOPMENT FUND

467. SHRIY. S. AVINASH REDDY:

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:

(a) whether the Government is contemplating on the establishment of Urban
Infrastructure Development Fund with a view to develop Urban Infrastructure in
sustainable manner; and

(b) if so, the details thereof ?
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THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI TOKHAN SAHU):

(a) and (b) Yes. Government has set up the Urban Infrastructure Development
Fund (UIDF) through use of priority sector lending shortfall for creating urban
infrastructure in Tier 2 and Tier 3 cities. UIDF aims to supplement the efforts of
the State Governments / UTs for urban infrastructure development works
implemented through Public/ State Agencies, Municipal Corporations and
Urban Local Bodies, by providing a stable and predictable source of financing
for providing basic services like Sewerage and Solid Waste Management,
Water Supply and Sanitation, construction and improvement of drains/ storm

water drains, etc. The Fund is managed by the National Housing Bank.

INSTALLATION OF CTX AND BODY SCANNERS

468. SHRI SRIBHARAT MATHUKUMILLI

SHRI APPALANAIDU KALISETTI
Will the Minister of CIVIL AVIATION be pleased to state:-
(a) the details of airports across the country handling 50 lakh or more
passengers annually, state-wise;
(b) the details of airports where CTX and body scanners have been installed
along with their operational status and the findings or improvements observed in
passenger security checks;
(c) the timeline for the installation of CTX and body scanners at other high-traffic

airports;
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(d) whether the Government has faced any challenges that have affected the
rollout of CTX and body scanners and if so, the measures being taken by the
Government to address the said challenges;

(e) the anticipated impact of CTX and body scanner installations on passenger
convenience and security efficiency along with any plans to introduce new
security protocols in line with international standards;

(f) whether it is true that the Bhogapuram airport would be equipped with CTX
and body scanners upon its operational launch; and

(g) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION AND
MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI

MURLIDHAR MOHOL):

(a) to (g): A state-wise list of airports handling 50 lakh or more passengers
annually is enclosed as Statement. Bureau of Civil Aviation Security(BCAS), the
aviation security regulator in the country, envisages for installation of CTX and
Body Scanners at airports including Bhogapuram for faster passenger and
baggage processing. The rollout of CTX and body scanners are pending for

evolving technical specifications and Standard Operating Procedure by BCAS.

STATEMENT

List of international airports in India with the highest footfall (More than 50
Lakh) during the year 2023-2024

Rank | Airport Name City State/UT Passengers
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(2023-24)
1 Indira Gandhi Delhi Delhi NCR
7,36,73,708
International Airport
2 Chhatrapati Shivaiji Mumbai Maharashtra
Maharaj International 5,28,20,754
Airport
3 Kempegowda Bengaluru Karnataka
3,75,28,533
International Airport
4 Rajiv Gandhi Hyderabad Telangana
2,50,42,282
International Airport
5 Chennai International | Chennai Tamil Nadu
2,12,07,262
Airport
6 Netaji Subhas Kolkata West Bengal
Chandra Bose 1,97,84,417
International Airport
7 Sardar Vallabhbhai Ahmedabad | Gujarat
Patel International 1,16,96,227
Airport
8 Cochin International Kochi Kerala
1,03,65,655

Airport
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9 Pune Airport Pune Maharashtra 95,25,484

10 Dabolim Airport Goa Goa 68,72,411

CONTAMINATION OF GROUNDWATER

469. SHRIMATI KANIMOZHI KARUNANIDHI

Will the Minister of JAL SHAKTI be pleased to state:

(a) the details of arsenic and fluoride contamination found in groundwater across

the country, State/UT-wise;

(b) whether the Government has taken any initiative to address this issue;

(c) if so, the details thereof; and

(d) the steps taken/proposed to be taken for ensuring the supply of potable

drinking water to the affected populations from such contamination?
THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ BHUSHAN
CHOUDHARY):
(@) Central Ground Water Board (CGWB) conducts ground water quality monitoring for
several contaminants including Arsenic and Fluoride on a regular basis throughout the
country and also generates ground water quality data on a regional scale during various
scientific studies. These studies indicate the occurrence of Arsenic and Fluoride in ground
water beyond permissible limits (as per BIS) for human consumption in isolated pockets
in various States / UTs. Arsenic has been reported in parts of 230 districts in 25 States
and in parts of 469 districts in 27 states fluoride contamination is found. State/UT wise

details are enclosed as Statement. Further, it is largely observed that the ground water
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contamination reported by CGWB is mostly geogenic (coming from soil and rock matrix)

in nature.

(b) and (c) Water is a state subject and the responsibility of ground water management,

including taking initiatives for improving ground water quality and mitigate the

contamination issue, lies primarily with the state governments. In addition to this several

steps have been taken by the Central Government in this direction. Some of the important

ones are mentioned below:-

Data on ground water quality available with CGWB are made available in public
domain through reports as well as through the web site
(http://www.cgwb.gov.in) for use by various stakeholders. The data is also
shared with concerned State Governments for taking necessary remedial
measures.

Central Ground Water Board (CGWB) has entered into an MoU with Geological
Survey of India (GSI) in 2022 for the study of Uranium, Lead, Arsenic, Fluoride
and Mercury contamination of groundwater in parts of Punjab, Haryana, Andhra
Pradesh, Uttar Pradesh, Bihar, Chhattisgarh, Jharkhand and Assam States.
CGWB has developed a unique design for constructing Arsenic free wells in
arsenic affected areas using the cement sealing technology for tapping
contamination free aquifers and has shared the technical information along with
the handover of the arsenic safe wells with States for gainful utilisation.

Similarly in-situ fluoride mitigation technique has also been developed.
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iv.

Further, the quality of groundwater can be improved to some extent if
concerted efforts are made to improve the groundwater resources through
appropriate groundwater recharge/rainwater harvesting. The Ministry of Jal
Shakti has taken up several important measures in this direction like launching
of Jal Shakti Abhiyan which focuses on saving and conserving rainwater with
peoples’ participation, preparation for Master plan, a macro level plan indicating
various structures for the different terrain conditions of the country for Artificial
Recharge, regulation of ground water extraction, implementing Atal Bhujal

Yojana with the theme of participatory ground water management etc.

(d) Government of India is implementing Jal Jeevan Mission for ensuring reliable,

affordable, sufficient, potable tap water supply to every household in the rural areas

including water quality affected habitations. Following measures have been taken under

JJM to facilitate action on water quality aspects:-

Under JJM, while planning for potable water supply to household through tap
water connection, priority is given to quality-affected habitations. Since,
planning, implementation and commissioning of piped water supply scheme
based on a safe water source takes time, purely as an interim measure, States/
UTs have been advised to install community water purification plants (CWPPs)
especially in Arsenic and Fluoride affected habitations to provide potable water
to every household.

While allocating the funds to States/ UTs, 10% weightage is given to the

population residing in habitations affected by chemical contaminants.
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iii. The “Drinking Water Quality Monitoring & Surveillance Framework” was
devised and disseminated to States in October 2021.

iv. To facilitate implementation of the above said Framework, more than 2000
water quality testing laboratories have been set up in the country. Besides this,
five persons, preferably women are identified and trained from every village for
testing the water samples through Field Test Kits (FTKs).

v. To enable States/ UTs to test water samples for water quality, and for sample
collection, reporting, monitoring and surveillance of drinking water sources, an
online JUM — Water Quality Management Information System (WQMIS) portal

has been developed.

STATEMENT

STATE/UT WHERE ARSENIC AND FLURIDE CONTAMINATION HAS BEEN

DETECTED IN POCKETS

States where Arsenic contamination has been detected in pockets: Andhra Pradesh,
Telangana, Assam, Bihar, Chhattisgarh, Delhi, Gujarat, Haryana, Himachal Pradesh,
Jammu & Kashmir, Jharkhand, Karnataka, Kerala, Madhya Pradesh, Manipur, Odisha,
Punjab, Rajasthan, Tamil Nadu, Tripura, Uttar Pradesh, Uttarakhand, Daman & Diu, West

Bengal, Puducherry (Total 25 States & UTs).

States where Fluoride contamination has been detected in pockets: Andhra
Pradesh, Telangana, Assam, Bihar, Chhattisgarh, Delhi, Gujarat, Haryana, Himachal

Pradesh, Jammu & Kashmir, Jharkhand, Karnataka, Kerala, Madhya Pradesh,
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Maharashtra, Manipur, Meghalaya, Nagaland, Odisha, Punjab, Rajasthan, Tamil Nadu,
Tripura, Uttar Pradesh, Uttarakhand, West Bengal, Daman & Diu (Total 27 States &

UTs).

FLIGHTS FROM MAHARSHI VALMIKI INTERNATIONAL AIRPORT

470. SHRIDEEPAK ADHIKARI (DEV):

Will the Minister of CIVIL AVIATION be pleased to state:-

(a) the number of international and domestic flights operated from Maharshi
Valmiki International Airport since its inauguration to 31.10.2024; and

(b) the details of the number of international and domestic passenger travelled

from the said airport during the said time, month-wise?

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION AND
MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI

MURLIDHAR MOHOL):

(a) and (b): The number of international and domestic flights operated from
Maharshi Valmiki International Airport and the month-wise details of the number
of international and domestic passengers travelled from the Ayodhya airport

since its inauguration on 30.12.2023 are enclosed as Statement.
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Aircraft Movement and Passenger Handled at Ayodhya Airport Since Inauguration

(In Numbers)

Aircraft Movement Passenger
MONTH
International | Domestic | Total | International | Domestic | Total
Dec-23 4 4 435 435
Jan-24 1 331 332 25436 | 25436
Feb-24 665 665 90183 |90183
Mar-24 693 693 96961 | 96961
Apr-24 654 654 89729 | 89729
May-24 5 644 649 12 80517 | 80529
Jun-24 680 680 99781 | 99781
Jul-24 570 570 85536 | 85536
Aug-24 542 542 76574 | 76574
Sep-24 2 592 594 4 85781 | 85785
Oct-24 1 557 558 6 79842 | 79848
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NATIONAL HIGHWAYS PROJECTS IN KERALA
472. DR. M.P. ABDUSSAMAD SAMADANI:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:
(a) the current status of all the National Highway projects in the State of Kerala,
including the number of projects completed, under construction and those which

are yet to commence ;

(b) the total estimated investment for these projects and the allocation of funds

across the districts of Kerala;
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(c) whether the Government has established any specific deadlines for the

completion of these highway projects, if so, the details thereof; and

(d) the steps taken to address challenges and prevent delays in the execution of

these projects in Kerala?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN

JAIRAM GADKARI):

(a) Total 40 number of projects covering a length of 1090.51 km at a cost of Rs.
64587.09 crores have been sanctioned in Kerala. So far, 12 projects in a length
of 269.32 km at a cost of Rs. 7371.52 crores are completed and balance 28
projects covering 821.19 km at a cost of Rs. 57215.57 crores are in various
stages of construction.Two works amounting to Rs. 45.15 crores are scheduled

for award in Feb-March 2025.

(b) Funds are not released either project wise or district or location wise, instead
a consolidated allocation is made for overall ongoing sanctioned projects in the
State. The total investment for aforesaid 40 projects is Rs. 64587.09 crores. For

current financial year, allocated fund for the state of Kerala is Rs. 2100.0 crores.

(c) Details of scheduled/ revised completion deadlines for these highway

projects are enclosed as Statement.

(d) To prevent delays in the execution of these projects in Kerala, these projects
are regularly monitored through Project Management Information System

(PMIS) Portal and Data lake at Executing Agency level and through Project
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Monitoring Group (PMG) portal at Ministerial level. Specific Project
Implementation Units (PIUs) and dedicated project consultants are placed at site

for ensuring timely completion of projects.

STATEMENT

Details of scheduled/ revised completion deadlines for these highway

projects

[.  NHAI:
S| [Name of Project Schedule/Revised
No. Date of Completion

1 Six Laning of Thalapady-Chengala Section of NH-66
from Ch. Km. 17+200 to Ch.Km. 56+200 on HAM 31.03.2025

mode

2 |Six Laning of Chengala-Neeleshwaram Section of NH-
66 from Ch.Km. 56.200 to Ch. Km. 93.468 on HAM 30.11.2025

mode

3 [Six Laning of Neeleshwaram-Thaliparambha Section of

31.12.2025
NH-66 from Ch. 94.540 to Ch. Km. 134.650
4 Six Laning of Thaliparambha-Muzhapilangad Section
of NH-66 from Ch. 134.650 to Ch. 164.958 on HAM 31.12.2025

Mode

5 Six Laning of Azhiyur to Vengalam section from Ch. 31.12.2025
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189.200 (existing km 188.000) to Ch. 232.100 (existing
Km 230.400) (Total length 40.8 km) in the State of
Kerala on Hybrid annuity Mode under Bharatmala

Pariyojna

419

Six laning of Existing Kozhikode Bypass (i.e. Vengalam
Jn. to Ramanattukara Jn.) from km 230.400 to km
258.800 (Design Chainage) of NH-66 in the State of

Kerala

31.03.2025

Widening of 4 nos existing 2 Lane major Bridge of Six-
laning to Kozhikode Bypass (Calicut Bypass) in the

State of Kerala on EPC Mode

05.03.2026

Rectification of 11 Nos Blackspot / Accident spot under
Annual Road Safety plan for 2023 - 2024 in the stretch
of Walayar -Angamaly Section of NH-544 in the state

of Kerela on EPC mode.

09.09.2025

Widening/Development of Existing NH-85 from Km
0.000 to Km 124.636 section to 2L/@L+PS section in
the state of Kerala on EPC Mode under Bharatmala

Pariyojana

25.06.2025

10

Six laning of Ramanattukara Jn. to Start of Valanchery
Bypass of NH-66 from Design chainage 258+818 to

298+500 in the State of Kerala on Hybrid Annuity Mode

31.03.2025
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under Bharatmala Pariyojana.

420

11

Six laning of Valanchery bypass to Kappirikkad of NH —
66 from Design Chainage 298+500 to 335+850 of NH
66 in the state of Kerala on Hybrid Annuity mode

under Bharatmala Pariyojana.

31.03.2025

12

Six laning of Kappirikkad to Thalikkulam of NH-66 from
Design chainage 335+850 to 369+015 of NH-66 in the
State of Kerala on Hybrid Annuity Mode under

Bharatmala Pariyojana.

30.11.2025

13

Six laning of Thalikulam to Kodungallur Section of NH -
66 from Design Chainage 369.015 to km 397.850 in
the State of Kerala on Hybrid Annuity Mode (HAM)

under Bharatmala Pariyojana

31.12.2025

14

Construction of 6 lane Elevated Corridor along with
development of existing 4 lane road at ground level
from Aroor to Thuravoor Thekku section of NH 66 (from
Km. 366+330 to Km.379+082 of NH-66) (Length
12.752 Km) under Bharatmala Pariyojana in the State

of Kerala on EPC mode.

31.01.2026

15

Six Laning of Thuravoor (Design Ch. 378.612) -
Paravoor (Design Ch. 417.000) section of New NH-66

(Old NH-47) in the State of Kerala on EPC Mode under

31.03.2026
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Bharatmala Pariyojana.
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16

Six laning of Kodugallur to Edapppally section from km

397.750 to km 423.780 of NH - 66 (old NH-17)

21.10.2025

17

Six laning of Paravoor-Kottankulangara Section of NH
- 66 in the State of Kerala on Hybrid Annuity Mode

(HAM) under Bharatmala Pariyojana

31.12.2025

18

Six laning of Kottankulangara- Start of Kollam Bypass
Section of NH - 66 in the State of Kerala on Hybrid

Annuity Mode (HAM) under Bharatmala Pariyojana

31.12.2025

19

Six laning of Start of Kollam bypass —
Kadambattukonam Section of NH - 66 in the State of
Kerala on Hybrid Annuity Mode (HAM) under

Bharatmala Pariyojana

31.12.2025

20

Six laning of Kadambattukonam to Kazhakkoottam
Section of NH - 66 in the State of Kerala on Hybrid

Annuity Mode (HAM) under Bharatmala Pariyojana

31.03.2026

21

Rectification of 4 Nos, Blackspots/ Accident Spots in

Thiruvanthapuram Bypass section of NH-66

22.08.2025
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. PWD:
S| |Name of Project Schedule/Revised
No. Date of
Completion
1 |Widening to 2 lane with paved shoulders from km
87/000 to km 133/720 (Nattukal to Thanau Jn in 31.12.2024
Palakkad) of NH 966(Old NH 213) on EPC mode
2 [Strengthening and Geometric improvements from Km
Work physically
40/290 to
completed within
72/390 of NH 183A in the State of Kerala under
EOT granted upto
Annual Plan 2020-21 on EPC
31.10.2024.
Mode (Total length 32.100 Km).
3 [Strengthening and Geometric improvements from Km
Work physically
42/725 to 56/550 (Design chalnage 41/500 to 55/250)
completed on 04-
of NH 185 In the state of Kerala on Engineering,
11-2024
Procurement and Construction (EPC) Basis Contract
4 [Rehabilitation of Ellikkad bridge at chainage 43/650 Work physically
on NH 766 in the State of Kerala under Annual Plan completed on
2021-22 12.04.2024
5 |Strengthening from CH 0/000-CH 5/920 in NH 966B 31.12.2024
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in theState of Kerala

6 [Strengthening and Geometric improvements from KM
25/000 to 45/000 of NH 766 (Old NH 212) in the EOT granted upto
State of Kerala under Annual Plan 2019-20 on EPC to 31.12.2024

Mode

7 JAnnual Plan 2021-22 Strengthening and Geometric
Improvement from KM 61/000 to 83/940 of NH 185 in 31.05.2024

the State of Kerala

DEVELOPMENT OF AIRPORTS

473. SHRI SELVARAJ V.

SHRI SUBBARAYAN K.
Will the Minister of CIVIL AVIATION be pleased to state:-
(a) whether it is a fact that the Government has prepared a five year plan for
development and expansion of more than 50 airports in smaller cities
considering the anticipated growth in air travel demand in these cities; and

(b) if so, the details thereof along with the cities selected for the said purpose?

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION AND
MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI

MURLIDHAR MOHOL):
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(a) and (b): To cater to the growing air travel demand in small cities, the Ministry
of Civil Aviation has launched Regional Connectivity Scheme-Ude Desh ka Aam
Naagrik (RCS-UDAN) to enhance remote and regional connectivity through
development of aviation infrastructure in the country. The scheme envisages
revival / upgradation of unserved and underserved airports on its identification
through valid bid and subsequent award to the Selected Airline Operator (SAO)
to operate the routes connecting the identified airport.

Government of India approved Rs. 4500 Cr. for revival/upgradation of unserved
and underserved Airports/Heliports/Water Aerodromes owned by AAl/State
Govt./CPSEs/MoD. An amount of Rs. 1000 Cr. is approved by Government of
India in Phase-Il of Revival and Development scheme to revive additional 50
airports, heliports water aerodromes and advanced landing grounds for
improving regional air connectivity for the period from FY 2023-24 to FY 2025-
26.

As on 25.11.2024, 609 RCS routes connecting 86 unserved and underserved
airports (including 13 heliports and 02 water aerodromes) have been
operationalised. Additionally, an expenditure of Rs. 4134 crores has been

incurred so far.
VELLORE AIRPORT

474. SHRI D. M. KATHIR ANAND

Will the Minister of CIVIL AVIATION be pleased to state:-
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(a) whether the Government has received any request to expedite the
completion of Vellore Airport and to make it operational soon and if so, the
details thereof;

(b) the reasons for the delay in completion of expansion work at Vellore Airport;
(c) the appropriate steps taken by the Union Government to expedite the
expansion work of Vellore Airport; and

(d) the time by which the Vellore Airport would be completed and made

operational?

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION AND
MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI

MURLIDHAR MOHOL):

(a) to (d) : The development work of the Vellore Airport, under the RCS UDAN
scheme has been completed for Code-2B flight operations (19-seater aircraft)
for connectivity to Bangalore and Chennai. It is expected that the Air Taxi may
start the operation of RCS flights using 9-seater type of aircraft from the airport

after the completion of licensing and readiness of the airport.

STATUS OF HOUSING FOR ALL UNDER PMAY-U
475. SHRI A. RAJA:

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:

(@) the status of Housing for All under Pradhan Mantri Awas Yojana-Urban (PMAY-

U);
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(b) the number of housing/dwelling units targeted and completed during the last

three years and the current year, year and State-wise;

(c) the details and the time by which the target of Housing for All is likely to be

achieved; and

(d)  whether any shortcomings have been noticed during the implementation of the
said Scheme and if so, the measures taken/being taken to make it more
effective?

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN

AFFAIRS (SHRI TOKHAN SAHU):

(a) to (d): ‘Land’ and ‘Colonisation’ are State subjects. Therefore, schemes related to
housing for their citizens are implemented by States/Union Territories (UTs).
However, Ministry of Housing and Urban Affairs (MoHUA) supplements the efforts of
States/UTs by providing Central Assistance under Pradhan Mantri Awas Yojana —
Urban (PMAY-U) since June 25, 2015 to provide pucca house in urban areas across
the country. The Scheme is implemented through four verticals i.e., Beneficiary Led
Construction (BLC), Affordable Housing in Partnership (AHP), In-Situ Slum

Redevelopment (ISSR) and Credit Linked Subsidy Scheme (CLSS).

Based on the project proposals submitted by States/UTs, a total of 118.64 lakh
houses have been sanctioned by the Ministry, out of which 114.30 lakh have
been grounded and 88.02 lakh are completed/delivered to the beneficiaries

across the country as on 18.11.2024. The remaining houses are at different
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stages of construction.
sanctioned, grounded and completed/delivered to the beneficiaries in the last
three years is enclosed as Statement.

The scheme has been extended till 31.12.2024, except for CLSS vertical of the
scheme, to complete all the houses sanctioned without changing the funding
pattern and implementation methodology. The Ministry conducts regular review
meetings with States/UTs to complete the remaining houses within the

stipulated timeframe. It has been observed that major challenges faced by the

427

The State/UT and year-wise details of houses

implementing agencies include non-availability of encumbrance free land,

unwillingness of beneficiaries, delay in getting statutory clearances/NoCs etc.

STATEMENT

State/UT and year-wise details of houses sanctioned, grounded and completed/delivered

to the beneficiaries in the last three years under PMAY-U

Houses Sanctioned (Nos.)

Houses Grounded (Nos.)*

Houses Completed/ Delivered (Nos.)*

S. Name of the
No. State/UT 2021-22 2022-23 2023-24 2021-22 2022-23 2023-24 2021-22 2022-23 2023-24
1 Andhra Pradesh 3,95,523 2,29,320 97,161 5,11,447 2,30,448 18,782 59,402 2,86,987 2,18,500
2 Bihar 10,992 2,206 15,507 73,653 23,180 9,253 12,370 21,711 11,226
3 Chhattisgarh 52,393 45,036 4,718 34,921 30,238 29,806 13,605 35,926 43,389
4 Goa 309 330 311 331 309 331
5 Gujarat 1,76,998 1,44,098 13,365 1,74,572 1,46,528 12,322 1,63,938 1,99,613 29,098
6 2 Haryana 7,269 5,142 9,789 5,687 1,336 7,031 13,508 3,712
% Himachal
7 2,498 1,152 406 2,473 1,111 267 1,682 2,155 1,003
Pradesh
8 Jharkhand 57,847 6,625 39,999 25,162 4,813 10,864 15,774 17,136
9 Karnataka 59,199 16,349 17,330 1,12,063 33,674 16,656 32,825 43,045 30,793
10 Kerala 28,237 15,648 8,191 11,194 16,597 7,627 8,041 14,823 7,350
11 Madhya Pradesh 1,83,177 68,191 10,730 78,056 1,65,890 17,417 62,206 1,75,209 1,11,350
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12 Maharashtra 2,63,159 1,22,210 32,179 1,69,245 2,20,419 26,804 1,90,671 1,81,361 38,183
13 Odisha 54,103 1,319 18,769 16,792 27,878 9,345 10,350 27,734 12,785
14 Punjab 9,691 26,982 - 21,304 10,416 7,255 10,327 23,124 8,926
15 Rajasthan 34,012 93,943 47,019 33,717 60,856 37,016 32,100 35,518 10,253
16 Tamil Nadu 75,552 32,519 11,931 38,409 58,096 18,270 51,877 84,296 40,322
17 Telangana 17,225 7,704 2,010 14,546 10,542 - 22,778 14,375 1,541
18 Uttar Pradesh 1,26,242 1,26,137 1,567,369 2,30,060 95,037 1,51,981 2,77,508 2,06,465 1,99,690
19 Uttarakhand 13,144 12,123 3,084 7,914 16,058 6,515 5,489 4,329 4,679
20 West Bengal 1,64,115 12,264 - 82,549 1,25,862 40,839 23,706 81,647 50,364
Sub-total (States) 17,31,685 9,69,298 4,39,769 16,63,014 13,04,010 4,16,304 9,97,079 14,67,931 8,40,300
Arunachal
21 2,504 8 - 850 1,274 - 556 3,193 1,498
Pradesh
22 Assam 34,295 10,211 15,124 22,024 29,426 9,654 15,682 36,483 19,542
23 é Manipur 6,020 21 - 2,353 8,729 1,058 430 5,690 2,934
24 % Meghalaya 6 4 - 2,393 447 26 265 430 144
25 1:5:: Mizoram 860 270 - 12,178 9,469 95 1,026 1,518 1,927
26 z Nagaland 3 1 - 6,914 680 - 2,692 6,427 7,344
27 Sikkim 37 26 - 37 26 10 37 26 -
28 Tripura 7,887 6,362 6,505 10,734 9,037 1,588 2,887 7,369 8,619
Sub-total (NE States) 51,612 16,903 21,629 57,483 59,088 12,431 23,575 61,136 42,008
29 A&N Islands 1 1 - 330 1 - 1 3 -
30 Chandigarh 141 128 - 141 128 - 141 128 -
31 " D&NH and D&D 1,132 1,342 - 1,134 1,602 - 1,193 2,325 470
32 :,% Delhi 1,807 2,669 - 1,807 2,669 - 1,807 2,669 -
33 E J&K 11,530 266 4,903 10,043 266 1,161 3,828 6,622 3,626
34 § Ladakh - 3 - - 3 - 132 106 139
35 Lakshadweep - - - - - - 0 - -
36 Puducherry 1,740 457 1,810 1,381 457 1,212 1,073 2,032 1,270
Sub-total (UTs) 16,351 4,866 6,713 14,836 5,126 2,373 8,175 13,885 5,505
Grand Total 17,99,648 9,91,067 4,68,111 17,35,333 13,68,224 4,31,108 10,28,829 15,42,952 8,87,813

* Includes houses grounded and

sanctioned in preceding years.

RAINWATER HARVESTING

completed in

476. SHRIMATI RACHNA BANERJEE
Will the Minister of JAL SHAKTI be pleased to state:
(a) the details of the schemes introduced by the Government to increase the

practice of rainwater harvesting in the country;

the year which were
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(b) the steps taken/being taken to check the impact on water crisis; and

(c) the steps taken/being taken by the Government to manage the increasing

water crisis problem in the country?
THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ BHUSHAN

CHOUDHARY):

(@)

Water is a State subject and the efforts to increase the practice of rain water

harvesting in the country falls under the mandate of the State Government. Central

Government supplements the efforts of the States/UTs through technical and financial

support. Water conservation through rainwater harvesting is one of the foremost priorities

of the Central government. Major steps taken by the Government for rainwater harvesting

to reduce water stress in the country are as follows:

Government of India has been implementing a scheme namely Mahatma Gandhi
National Rural Employment Guarantee Scheme (MGNREGS) which inter-alia
includes water conservation and water harvesting structures.

Financial assistance is given to various States under 15™ Finance Commission
tied grants which can be inter-alia utilized for rainwater harvesting.

The Ministry of Jal Shakti has been implementing Jal Shakti Abhiyan (JSA) since
2019 on an annual basis. In the current year, Ministry of Jal Shakti is
implementing Jal Shakti Abhiyan; Catch the Rain (JSA:CTR) 2024, 5" in the
series of JSAs, in all the districts (Rural as well as urban of the country.
JSA:CTR is a convergence of various Central Government schemes and funds
like MGNRES, Atal Mission for Rejuvenation and Urban Transformation

(AMRUT), Per Drop More Crop, Repair, Renovation and Restoration
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Components under the Pradhan Mantri Krishi Sinchai Yojana (PMKSY),
Compensatory Afforestation Fund Management and Planning Authority
(CAMPA), Finance commission grants, State Government schemes, Corporate
Social Responsibility (CSR) funds etc. One of the major interventions undertaken
under the campaign includes construction and repair of rainwater harvesting
structures including rooftop and water harvesting structures. To further
strengthen the momentum of Jal Shakti Abhiyan: Catch the Rain Campaign, “Jal
Sanchay Jan Bhagidari” (JSJB) initiative was launched in Surat on 6™ September
2024. This campaign pledges for united action from all stakeholders, including
government bodies, industries, local authorities, philanthropists, resident welfare
associations (RWAs) and individuals for construction of artificial recharge
structures/borewell recharge, among other activities, to increase the storage
capacity & help augment groundwater recharge.

Atal Mission for Rejuvenation and Urban Transformation (AMRUT) 2.0 has
provisions for harvesting the rainwater through storm water drains into water
body (which is not receiving sewage/effluent). Through preparation of ‘Aquifer
Management Plan’ , cities target to strategize groundwater recharge,
augmentation by developing a roadmap for improving rain water harvesting
within city limits. Through IEC campaign, awareness is created about practices
for water conservation like rainwater harvesting.

Ministry of Housing & Urban Affairs has formulated guidelines for the States to
adopt measures suitable to local conditions, such as Unified Building Bye Laws

(UBBL) of Delhi, 2016, Model Building Bye Laws (MBBL), 2016 and Urban and
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Vi.

Vii.

viii.

Regional Development Plan Formulation and Implementation (URDPFI)
Guidelines, 2014 with adequate focus on requirement of rainwater harvesting
and water conservation measures.

Central Ground Water Board (CGWB) has prepared a Master Plan for Artificial
Recharge to Groundwater 2020 in consultation with States/UTs which is a macro
level plan indicating various structures for the different rain conditions of the
country including estimated cost. The Master Plan has provisions for
construction of about 1.42 crore Rain Water harvesting and artificial recharge
Structure in the country to harness 185 Billion Cubic Metre (BCM) of monsoon
rainfall.

National Water Policy (2012) has been formulated by Department of Water
Resources, RD & GR, which inter-alia advocates rainwater harvesting and
conservation of water and also highlights the need for augmenting the availability
of water through direct use of rainfall.

Department of Land Resources (DoLR) implements Watershed Development
Component of Pradhan Mantri Krishi Sinchai Yojana (WCD-PMKSY) for the
development of rainfed and degraded lands in the country. The activities
undertaken, inter-alia, include rainwater harvesting.

The activity of installing rainwater harvesting structures at the Gram Panchayat
level has been included in the Panchayat Development Plan (PDP) for
Panchayats to opt for the same as per their needs for execution from Finance

Commission (FC) funds or any other available funds with them.
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(b) To monitor and evaluating the present progress of the Jal Shakti Abhiyan JSA:CTR
on water crisis, JSA:CTR portal (jsactr.mowr.gov.in) has been developed through which the
assessment of the campaign and its effectiveness is monitored. As far as JSJB initiative is
concerned a separate dashboard under JSA:CTR portal has been developed for uploading
data related to artificial recharge structures. Besides, Central teams consisting of Central
Nodal Officers(CNO) and Technical Officers (TOs) are sent for field visit to the focus
districts during the campaign for interaction with district/ state authorities on Jal Shakti
Abhiyan, to monitor the efforts of the district/ state authorities towards water conservation
and to provide support & assistance to the district/ state authorities. In addition, State
Governments and stakeholders concerned are sensitized on regular basis to take steps to

check the impact of water crisis.

(c) The government is making several efforts to manage the increase water crisis
problem in the country such as focusing practice of rainwater harvesting, creating water
storage capacity and recycling and reuse of water. National Water Policy (2012), inter-alia
advocates rainwater harvesting, conservation and efficient utilization of water resources,
conservation of rivers, river bodies in a scientifically planned manner through community
participation. Ministry of Jal Shakti and its partner Ministries are implementing several
programmes/ schemes aimed at resolving the issues relating to water scarcity. Some of
these programmes/ schemes include Mahatama Gandhi National Rural Employment
Guarantee Scheme (MGNREGS), Jal Shakti Abhiyan; Catch the Rain (JSA:CTR),
Pradhan Mantri Krishi Sinchayee Yojana (PMKSY), Atal Bhujal Yojana (ABY), Command

Area Development and Participatory Irrigation Management, Surface Minor Irrigation
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Schemes and Repair Renovation & Restoration of Water Bodies etc. Central Government
in coordination with stakeholders concerned take appropriate steps from time to time in

addressing the issues of water scarcity.

REGIONAL CONNECTIVITY SCHEME (RCS)-UDAN

477. SHRIYOGENDER CHANDOLIA
SHRI BALYA MAMA SURESH GOPINATH MHATRE
SHRI VIUAY KUMAR DUBEY
SHRI ALOK SHARMA
SHRI PRADEEP KUMAR SINGH
SHRI ANUP SANJAY DHOTRE
SHRI MANISH JAISWAL
SHRIMATI SMITA UDAY WAGH
SHRI MUKESHKUMAR CHANDRAKAANT DALAL
SHRI BASAVARAJ BOMMAI
SHRI GANESH SINGH
SHRI JASWANTSINH SUMANBHAI BHABHOR
SHRI BIBHU PRASAD TARAI
SHRI VISHWESHWAR HEGDE KAGERI
DR. HEMANT VISHNU SAVARA
SHRI VINOD LAKHAMSHI CHAVDA
DR. NISHIKANT DUBEY

SHRI MANOJ TIWARI



28.11.2024 434

SHRIMATI APARAJITA SARANGI

SHRI MITESH PATEL BAKABHAI

SHRI PARSHOTTAMBHAI RUPALA

SHRI BALABHADRA MAJHI

SHRI PRAVEEN PATEL

SHRI HASMUKHBHAI SOMABHAI PATEL

SHRI NABA CHARAN MAJHI

SHRI KHAGEN MURMU

SHRI SURESH KUMAR KASHYAP

SHRI VISHNU DAYAL RAM

SHRI CHANDRA PRAKASH JOSHI
Will the Minister of CIVIL AVIATION be pleased to state:-
(a) the specific data regarding the progress and impact of the Regional
Connectivity Scheme (RCS) - UDAN since its inception across the country,
State/UT-wise particularly in Odisha, Jharkhand, Himachal Pradesh, Uttar
Pradesh and Maharashtra;
(b) the number of routes and airports that have been operationalized across the
country including Jalgaon Airport under the said scheme till date;
(c) the total number of passengers across the country who have been benefited
from the said scheme till date, State/UT-wise;
(d) the details of the financial allocation and the utilization of funds for
development of airports across the country, State/UT-wise under the said

scheme;
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(e) whether the Government has any plan to include more cities under the
scheme, if so, the details thereof, State/UT-wise including Odisha and
Jharkhand; and

(f) the manner in which the UDAN scheme contributed to environmental goals,

specifically in terms of reducing CO2 emissions and minimizing oil imports?

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION AND
MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI

MURLIDHAR MOHOL):

(a) and (b): As on 25.11.2024, 609 routes connecting 86 airports, including 2
Water Aerodromes and 13 Heliports, have been operationalised under the
Regional Connectivity Scheme (RCS) - Ude Desh Ka Aam Nagrik (UDAN). This
includes 32 routes in Odisha, 8 Routes in Jharkhand, 32 Routes in Himachal
Pradesh, 87 Routes in Uttar Pradesh and 105 Routes in Maharashtra which
have been operationalised. 16 Routes have been operationalised from Jalgaon
Airport so far. The State/UT-wise list of Airports , including those in Odisha,
Jharkhand, Himachal Pradesh, Uttar Pradesh and Maharashtra is enclosed as
Statement.

(c): More than146 lakh passengers across the country have so far benefited
from the RCS. As the air connectivity usually extends to more than two States,
data with respect to State wise number of beneficiaries is not maintained.

(d):  An expenditure of INR 413545 Cr. has been incurred for

revival/development of airports under the Scheme as on 31.10.2024.
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(e): UDAN is a demand driven ongoing scheme where bidding rounds are
conducted from time to time to cover more destinations/stations and routes and
interested airlines, based on their assessment of demand on particular routes,
submit their proposals at the time of bidding under the Scheme. The
development/revival/up-gradation of unserved and underserved airports/airstrips
is undertaken upon its identification through valid bid and award to the Selected
Airline Operator (SAO). Amarda, Rangeilunda and Rairangpur airstrips in
Odisha and Bokaro and Dumka airstrips in Jharkhand have been identified for
development under the Scheme.

(): The Government has implemented several measures to reduce carbon
emissions and their impact on environment, which is applicable to operations
and airports under the UDAN Scheme as well. The measures include:

i. Airport operators and developers have been advised to strive for carbon
neutrality and net-zero emissions and to adopt carbon mitigation measures and
develop carbon management plans. Airports have implemented various
practices to reduce their carbon footprint, such as utilizing renewable energy,
optimizing operational procedures and schedules and incorporating alternative
fuels in ground handling vehicles.

ii. DGCA has issued the Civil Aviation Requirement (CAR), Section 10 titled
'Aviation Environmental Protection,' Series B, Part |. This requirement outlines
the general procedures and practices that stakeholders should follow to

minimize aviation emissions and their impact on climate change.
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iii. Airlines have implemented measures to reduce their carbon footprint, such as

reducing aircraft weight, preventing moisture and dirt accumulation on aircraft,

and optimizing speed and flap management.

iv. AAl, in consultation with the Indian Air Force, has optimized airspace

utilization through the Flexible Use of Airspace (FUA) initiative, resulting in a

reduction of CO2 emissions.

v. AAl has introduced a training module for Air Traffic Controllers to raise

awareness about carbon neutrality as part of their induction training program.

STATEMENT

List of RCS Airports operationalized as on 25-11-2024

(Total 86 Nos. including 20 Underserved and 66 Unserved airports)

S | State Airport Owner Date of
No. Operationalisation
1. Andhra Pradesh Kadapa (Underserved) AAl 27-April-2017
2. AP Airports
Dev. Corp.
Kurnool (Unserved) Ltd 28-march 2021
3.| Arunachal AAl
Pradesh Tezu (Unserved) 15 August 2021
4. Passighat (Unserved) IAF (CE-SG) 24-May 2021
5. Hollongi (Unserved) AAl 15-Jan-2023
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S | State Airport Owner Date of
No. Operationalisation

6. Assam Jorhat (Underserved) IAF(CE-AAI) 1-Aug-2018
7. Lilabari (Underserved) AAl 15-dan-2019
8. Tezpur (Underserved) IAF(CE-AAI) 26-April-2018
9. Rupsi (Unserved) AAl 8-May 2021
10 Bihar Darbhanga (Unserved) IAF(CE-AAI) 08-Nov-2020
11 Chhattisgarh Jagdalpur (Unserved) State Govt. 14-June-2018
12 Bilaspur (Unserved) State Govt. 1-March-2021
13 Daman & Diu Diu (Underserved) AAl 24-Feb-2018
14 Gujarat Bhavnagar (Underserved) AAI 1-May-2018
15 Jamnagar (Underserved) IAF (CE-AAI) 17-Feb-2018
16 Kandla (Unserved) AAl 1-July-2017
17 Keshod (Unserved) AAl 16-Apr-2022
18 Mundra (Unserved) Private 17-Feb-2018
19 Porbandar (Underserved) AAl 10-July-2017
20 Statue of Unity (W) State Govt.

(Unserved) 31-Oct-2020
21 Sabarmati River Front (W) State Govt.

(Unserved) 31-Oct-2020
22 Haryana Hissar (Unserved) State Govt. 14-Jan-2021
23 Himachal Pradesh | Shimla (Unserved) AAl 27-April-2017
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S | State Airport Owner Date of
No. Operationalisation
24 Kullu (Underserved) AAl 13-May-2019
25 Mandi — Heliport (Unserved) State Govt. 09-Dec-2021

26 Rampur — Heliport State Govt.

(Unserved) 14-Dec-2021
27 Jharkhand AAI-

Jharkhand

Deoghar (Unserved) (JV) 12-July-2022
28 TATA Steel

Jamshedpur (Unserved) Ltd. 31-Jan-2023
29 Karnataka Belgaum (Underserved) AAI 1-May-2019
30 Hubli (Underserved) AAl 14-May-2018
31 Mysore (Unserved) AAl 2-Sep-2017
32 Vidyanagar (Unserved) Private 21-Sep-2017
33 Kalaburgi (Gulbarga) AAl 22-Nov-2019

(Unserved)
34 Bidar (Unserved) IAF(CE-SQG) 07-Feb-2020
35 Shivamogga (Unserved) SG 21-Nov-2023
36 Kerala Private 25-Jan-2019

Kannur (Unserved) (KIAL)
37 Lakshadweep Agatti (Underserved) AAl 18-April-2024
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S | State Airport Owner Date of
No. Operationalisation
38 Madhya Pradesh | Gwalior (Underserved) IAF (CE-AAI) 31-May-2017
39 Maharashtra Gondia (Unserved) AAl 13-March-2022
40 Jalgaon (Unserved) AAl 23-Dec-2017
41 Kolhapur (Unserved) AAl 8-April-2018
42 Nanded (Unserved) Reliance 27-April-2017
43 Ozar (Nasik) (Unserved) HAL 23-Dec-2017
44 Sindhudurg (Unserved) IRB Infra 9-October -2021
45 Manipur Jiribam Heliport (Unserved) State Govt. 13.03.2024
46 Tamenglong Heliport State Govt. 13.03.2024

(Unserved)
47 Meghalaya Shillong (Underserved) AAl 26-April-2018
48 Nagaland Dimapur (Underserved) AAl 07-Dec-2019
49 Odisha Jharsuguda (Unserved) AAl 22-Sep-2018
50 Jeypore (Unserved) State Govt. 03-Aug-2022
51 Rourkela (Unserved) SAIL 07-Jan-2023
52 Utkela (Unserved) State Govt. 31-Aug-2023
53 Pondicherry (UT) | Pondicherry (Underserved) AAl 16-Aug-2017
54 Punjab Adampur (Unserved) IAF(CE-AAI) 1-May-2018
55 Bhatinda (Unserved) IAF(CE-AAI) 27-April-2017
56 Ludhiana (Unserved) AAl 2-Sep-2017
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S | State Airport Owner Date of
No. Operationalisation

57 Pathankot (Unserved) IAF(CE-AAI) 5-April-2018
58 Rajasthan Bikaner (Unserved) IAF(CE-AAI) 26-Sep-2017
59 Jaisalmer (Unserved) IAF(CE-AAI) 29-Oct-2017
60 Kishangarh (Unserved) AAl 8-Oct-2018
61 Sikkim Pakyong (Unserved) AAl 4-Oct-2018
62 Tamil Nadu Salem (Unserved) AAl 25-Mar-2018
63 Uttar Pradesh Agra (Underserved) IAF(CE-AAI) 8-Dec-2017
64 Aligarh (Unserved) State Govt. 11-March-2024
65 Azamgarh (Unserved) State Govt. 11-March-2024
66 Bareilly (Unserved) IAF(CE-AAI) 08-Mar-2021
67 Chitrakoot (Unserved) State Govt. 12-March-2024
68 Moradabad (Unserved) AAl 10-August-2024
69 Prayagraj (Underserved) IAF(CE-AAI) 14-June-2018
70 Kanpur (Chakeri) (Unserved) | IAF(CE-AAI) 3-July-2018
71 Hindon (Unserved) IAF(CE-AAI) 11-Oct-2019
72 Shravasti (Unserved) State Govt. 12-March-2024
73 Kushinagar (Unserved) AAl 26-Nov-2021
74 Uttarakhand Pantnagar (Underserved) AAl 4-Jan-2019
75 Pithoragarh (Unserved) State Govt. 17-Jan-2019
76 Sahastradhara - Heliport State Govt. 08-Feb-2020
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S | State Airport Owner Date of
No. Operationalisation

(Unserved)

77 Chinyalisaur —Heliport State Govt. 08-Feb-2020
(Unserved)

78 Gaucher —Heliport(Unserved) | State Govt. 08-Feb-2020

79 New Tehri — State Govt. 29-July-2020
Heliport(Unserved)

80 Srinagar —Heliport(Unserved) | State Govt. 29-July-2020

81 Haldwani — State Govt. 8-Oct-2021
Heliport(Unserved)

82 Almora — Heliport (Unserved) Army 26-Aug-2022

83 Champawat — State Govt. 22-Feb-2024
Heliport(Unserved)

84 Munsyari — Heliport State Govt. 22-Feb-2024
(Unserved)

85 West Bengal Cooch Behar (Unserved) AAI 21-Feb-2023

86 Durgapur (Underserved) Private 25-June-2019

ENERGY EFFICIENCY HUB

478. SHRI SHRIRANG APPA CHANDU BARNE:
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SHRI ANIL YESHWANT DESAI:

SHRI ARVIND GANPAT SAWANT:

SHRIMATI BHARTI PARDHI:

Will the Minister of POWER be pleased to state:
(@) whether India is committed to sustainable development by aligning its
efforts to reduce greenhouse gas emission and if so, the details thereof;
(b)  whether the Union Government has proposed to join the International
Energy Efficiency Hub and if so, the details thereof and the names of the
countries that have joined the Hub so far;
(c) the benefits likely to be accrued to the country after joining the said Hub;
(d)  whether it is a fact that under-developed countries are facing difficulties to
take necessary steps in this regard as compared to developed countries and if
so, the follow up action required to be taken by the Government along with the
expenditure required for the same;
(e) whether the private players other than Government are also required to
rope in this effort, and if so, the details thereof; and
() whether India is likely to contribute to the global efforts to address the
climate change by promoting energy-efficient technologies and practices and if
so, the details thereof?
THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER
OF STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY(SHRI

SHRIPAD YESSO NAIK):
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(@) : Yes. India achieved the targets well in advance with regards to its first
submitted Nationally Determined Contribution (NDC) in the year 2015.
Subsequently, India updated its NDC in the year 2021 at COP 26 with the aim to
reduce Emissions Intensity of its GDP by 45 percent below 2005 level, by 2030.
Achieve 50 percent cumulative electric power installed capacity from non-fossil
fuel-based energy resources by 2030, with the help of transfer of technology and
low-cost international finance.

As of October 2024, the cumulative electric power installed capacity from
non-fossil fuel-based energy resources is around 46.2% of the total cumulative
electric power installed capacity. India’s updated NDC also reaffirms our
commitment to work towards a low carbon emission pathway, while
simultaneously endeavouring to achieve Sustainable Development Goals.

(b) : Yes. The Union Cabinet on 4™ October 2024 has approved India joining
Energy Efficiency Hub.

As of October 2024, 16 countries such as Argentina, Australia, Brazil,
Canada, China, Denmark, the European Commission, France, Germany, Japan,
Korea, Luxembourg, Russia, Saudi Arabia, the United States, and the United
Kingdom have joined the Hub.

(c) : The benefits that are likely to be accrued to the country after joining the
Energy Efficiency Hub includes:
(1) Learning about best practices in innovative energy-efficient technologies

and concepts successfully implemented globally.
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(i)  Showcasing India's contributions and demonstrating leadership in energy
efficiency.

(i) Accelerating the deployment of energy-efficient solutions across sectors
including industry, buildings, and transport.

(iv) Facilitating access to the latest research and development in energy
efficiency.

(d) and (e) :India is the lead for regional cooperation in the security sector
(which includes energy security) within the framework of the Bay of Bengal
Initiative for Multi-Sectoral Technical and Economic Cooperation (BIMSTEC)
with Bangladesh, Bhutan, India, Myanmar, Nepal, Sri Lanka and Thailand as
members. To carry out research, joint projects, workshops, training and capacity
building programmes, etc. related to energy cooperation, it has been decided to
establish the BIMSTEC Energy Centre in India.

(f) - Bureau of Energy Efficiency (BEE), a statutory body under Ministry of
Power (MoP), has undertaken several initiatives towards improving energy
efficiency in various sectors of the Indian economy complementing India's efforts
to address greenhouse gas emissions and combating global warming.

The key initiatives in this regard include Standards & Labelling
programme for efficient appliances, Energy Conservation Building and
Sustainable Code for sustainable building construction, Perform Achieve and
Trade programme for efficiency in large industries, Energy Efficiency in
Transport Sector, Demand Side Management (DSM), and Indian Carbon

Market.
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As of FY 2023, various Energy Efficiency measures have resulted in

annual CO2 emission reduction of 306 million tonnes.

SABEYA AIRSTRIP

479. DR. ALOK KUMAR SUMAN

Will the Minister of CIVIL AVIATION be pleased to state:-

(a) whether it is a fact that the Government had completed five or more rounds
of bidding under UDAN Scheme to connect Sabeya (Hathua) Airstrip with RCS
route and if so, the details thereof along with the next date of the bidding for
Airstrip;

(b) whether it is a fact that the name of Sabeya (Hathua) Airstrip has not been
mentioned in the bidding document for operation of RCS flights/small aircraft
connecting Sabeya airport and if so, the reasons therefor;

(c) whether the Government has invited particular attention of airline operators
to assess the feasibility of operation on Sabeya Airstrip and bid under the said
scheme and if so, the details thereof and if not, the reasons therefor; and

(d) the steps taken/being taken to consider operation especially from Sabeya

Airport in bidding under UDAN while mentioning the name of Sabeya Airport?

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION AND
MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI

MURLIDHAR MOHOL):
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(a) to (d): Sabeya (Hathua) Airstrip is available in the list of unserved airports in
the UDAN Document.

Regional Connectivity Scheme (RCS) - UDAN is a demand-driven ongoing
scheme where bidding rounds are conducted from time to time to cover more
destinations/stations and routes. Based on their assessment of demand on
particular routes, interested airlines submit their proposals at the time of bidding
under UDAN. Revival / up-gradation of unserved and underserved airports is
undertaken upon its identification through valid bid and award to the Selected
Airline Operator (SAO). Five rounds of bidding under have so far been
completed under the Scheme. However, no valid bid connecting Sabeya
(Hathua) airport has been received. The airstrip at Sabeya (Hathua) could not,

therefore, be taken for revival.

SIREE 3R AU H STeT AR 3R el G
480. Tt forera SR HEa:

4T ¥ ST I

AT e 2Mfeh T1 T S bl HUT b fob:

(@) TIT IRBR BT IR FREGS 3R IS H ST IREI0T 3R ST oz & forw
IS I DT A7 IR T BT 8,

(@) Al &, O g gy e a2 &,

(M) T ADR Pl SIRES AR I F TeT Fehe UST e dTel Fed ol TR

SHPRI §; 3%
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(&)

A &, A WRPR GRT FIRTS 3R AT b IRR 3R Tl Hebe dTel &A1

o FARER STeT 3MMYfef o foru @rar e IS Y 8/30TY ST Xe 67

ST Tfeh FATEIT 5 IS FAN(ST. ST YT TER):

(@) AR (@): ST ST BT 9T & 3R 97 H STl AREMT U I SeT T3 & g &
TN Teeft PRf 5T TRBR b 3IISIT & T I &1 g I¥DPR GINRT debiiehT 3R
O TerIaT IS o) IS ST 891 b YT § Gl U df Sl 81 gt

STeT ToRI & HTEIH 3 SieT AREIUT &l BRI dhg ARBR P Fared Urifiamdren § I Uh
8l <9 § o7 W&V 3R N7 SfeT T P foly ARPR GRT IO TV T Phad
fferRad & -

TRT IRGR GRT AT TETHT TrefT ASERT ATHIOT ISR TRET FhIT (T BT
BRI fohaT ST 3&T & ORI 317 STl o STRI-3ATR STeT TRETuT 3R et Fad
RIS T 70T BT annfivet &

15 d fo<T SN & M P ded A= ol @ iy Jeran & 9! §
SIT |ehelT 2l

STeT Tfh HATERT GRT a1 e STYR 9R ay 2019 J SfeT 1fch SIFRRITH (SIWRIT) &1
PRI fohaT ST R8T 81 Hifer ay H, Sief erfh HA1erd GRT <27 & T et
@Tior 3R 9rER) N STt o1feh SRR &5 § X (SN HICIeIR) 2024 @
PRI T T 38T 8, ST ST T &)@l 7 597 IR 81 JTHy: TR
B ARBR DI AR FISHTRAT iR FRRIT FT A9, 3T Fdiaur 3R st
uRec e (3/d), Ui g8 o1t wdet, Teeel iy RiErs Ao
(FTHBTHATS) b T8 A, TABRUN R GTOGR Tcdh, TIYRe g epur
IRy TeerT ST AT TIfRenvor (HIQQHH), foT ST ST, I TRBR
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Vi.

IS, HIARe AMTNG SRR (FeasiR) Ry anfe &1 ua rfrRor 2
9 AR & 3fcid By U 9@ IURT H B W aY SeT ForT Ga13i
A 3T JuT STeT Fag= TR BT 0T R AT

STeT 9Tfeh FATerd GRT 9t Afh SIFAT: &d & ¥ HRIGT Bl 3TN TgH 3R 3
31R 311 Gge I & foTu STt 9T S ARIGRT (SITHoIET) U8l 3TRY &1 T5
81 $F USH Bl S5 a1 SIeT oI / el GTHRUT / SRS JAHROT / TAHR0T
QS ST b HIETH I SfeT GTHRON & gfeg BT &, R AR 3R IR-GRDRT
NI 31T A TITH TerT Feef QMmfereT & S AT By & el YRIT Jiasy
AT R &Y e § HRIRG &

3ee AeeRUT R Qrext uRec e (3rd) 2.0 H IS dfex $ & A 4
STeT Rt (R T / fAReaRor 18 81 & B) § oyt STt a3 &l Jae 2
STERT PT A& ST TeerT ArorT M P 2rex &t AHmal & HiaR aut et
G H GER & foIg Tep AeHY fApRAT dral §T olel GTRur H e
BRI IR AT Bl SMSSAT JAFRIF D AT J INT Sl FoT SRl Sl
RETUT TRAT3AT & IR H SATRaehlT T Gor fhT ST 2l

MM 3R T BRI HATAT GRT a1 SIeT g 31X o7 TRE0T IJUrT hr
ST R TR €A o & ATl A1 T aRfkIfcRl & o7 Sugeh
ST BT TR & AT P forg feenficer GOR by Mg &, gor ool &
Tl e~ SUFR (JelUer), 2016, HiSeT 9o IUMIH (THeTeITeT), 2016
IR ol ik AT fawm AomT FEir &k wRiFaT (FemREdiTmans)
feemfeder, 20141
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Vii.

viii.

PIT A T S (HoTSecydh) TR IASAT / FE I 831 b WRH A oleT b
PR GTHRU & T Uep HRER el IR fohT T & ST SgATfe aTire afeey
<o @ faf=T dimfers Rerfcral & fofy GRS 1 g+ arefl g7 W g8
TR IS 81 37 HAIEER Wl H 185 o o Hiex (FRfIws) AT aut &
G P folg Qo § ST 1.42 RIS a9 SeT G 3R A gk
TRIATAT b {07 T HTTETT B

STeT TATe, et faeRT 3R TIT TREUT fI9RT GRT IASERT STet AifeT (2012) TRIR
&I TS 7, RT3 1l & AT auf STeT Ao 3R STeT A& A & |
o vl STeT & e IUANT b HIETH A Sl bl SUTeHdl H gig P P
AT TR T et fm SITeT B

P FATET fIWRT (SIATCTaTR) GRT <9 § a6t 3memRa iR Feiipa 9% b
fareprer & forg e w1 iy RiTg Ao (Seedes RIT-UITHdTHaTs) & areses
I T Ged &1 HRIaI fhar SITar 81 599 o TfIfAfRRT & Arer-rer auf
STeT ST T S o et B

ATl GRT IT GATd TR UR 9T STeT Fad TRa-T] SIS ax & B B
T fderT Qo (@S 5 anfier fsar T & a1fds I dged foT o
(TR TR areraT S+ URT SUeTey fordT 3 Suetey (HRRIT & fAsuTe &

foTT STOT 3TTaeehaTal & SFTAR ST TIT DR bl

(): AISTSeegs! GRT ARES IR ISCAM 5! Afed 92 R H q1el / 3T / s,

3R, FIR IR SR H1E &b SRM Ydd a¥ IR IR 9oTel TRI DT AHICRT &
SN

SIRGS 3R ISR AT H YoIeT TR H STeihlioled IAR-IGH DT 3TbeAT DR P
foTy, FaeR 2023 & SR SIRES 3R ISEAM F HISiSecdl FRT Teha Y Y Sfef
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TR & ADS] DI T TR (2013-2022) P SR AT A DI TS 8l ARTS 3R

RIS & HGY H 3T (ARG T4 2013 F 2022) P AT SbIT Tl IR o

IAR-ISTT 3R G GHTT 2023 DT KRT raRor § Fer 81 FARES &b Fee H e
TR 3Tl P fIRIT0r & T ST 81T & fob AICR Y T ST 45.65% HUT 5 JoreT
TR H HFA: 0.0-2.0 HIeR & Heg gl &1 I T8 81 39 3fiieh fiwor fohy 1y
54.35% P31 H A 9oTeT TR H AHI: 0.0-2.0 HIcR &b 7ey fR1ae <t T8 2
IR P FeY H TeT TR 3MhS] B [T I T Ferem & b AT fby 1Y
SFTHT 33.60% PUT H oIl TR H A 0.0-2.0 HIex &b He gl ot Dl TS &
3P 3TRh, 66.40% AT fobT 7T Ul & oTeT TR H 0.0-2.0 HIeR & 7eg fRme
THTEE |

(¥): STeT 1S BT YT 81 STeT FATEA! & TREU Al Siol TATeHT A T se(ail
BT eI, IJTRASHT, FITNTT 3R FsI1eT 5T TRBRT §RT TG & FATEHAT 3R
TTIFABATST & SR febaT ST 81 YR WRPR GRT depirehl MR faiiar g

TS T STl 81 TN, FREUS U IISRA & T Tl T STl Fehe &1 H STeT bl

I & ford AR GRT IS Y HRT hed FrAfeTRad &-

i. PSR YfASTeT IS (ASllSecgsl) aRT ARES R ST I5AT Afed RTHT 25
TR g febeTHICR o et AU A1 & H ISE STty AfUHT (FergH) TR gt e’
& TS 81 TN A9 31 T AN GIR &R ot T § iR 39 PR o deft
RIS QoI R & FTer TS febaT 71T 81 S e ANSr1aT] 5 YR GRA131 & H1egH
SECIEE IS C RIS RID KGR
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i, AISllSscgel R IASAN/TE 5T &A1 b WA A 9oiel &b PHH TR & o1y
HIECR ARSHI-2020 SR T T8 & ST ST IFTa Afeed <o &1 A= -Amr
Reerferat o forq faf=T AemTaTT T efiie vt 8T U Jg8a ToRig 1ol ol 39 e
A H SRES H 5.9 ARG WRARI T IS H 7.7 ARG IRAFRAT At 185
fafera o Hiex (SRfie) AFRET aut STeT T Fad PR P ol Qo H ST 1.42
PRI quT STl FIT SR PHAT TAHROT TRET3 & FHIUT T gfehed =T df 715 5

ii. STRES 3R ST 5T Al JLT-TIUT 3R e bl HT dTet &H1/3TATH g8 AT
QRIS goTeT AT dTet &1 el & Sief bl 3MTYfcl JII3T e b fo1q, geeey Tl
SIOIgH & Ted UTaeT U TU 1 g IR, AT JTHR o fofg werer fby v &,
SR fob AU dRdeT GTHRUT GRETY, 8T STel GTHRUT, HIS[aT Sief i @l TTogR,
S, & I I ASHRH S fh TN, ThHipd aCIAS UaeT BRI
(IMMSSeeguAd), 15 & A<l STRINT SIRUCTH/RIRIE DI e, Isg JISH,
IR B, HTfel

froy U J g 37 aref-gsas & H STl & TTHRUT Y g F forT I TR
3 HIS[ET FeR e Dl Gg DR/ R STR/AT &R} e (AT = BT SFR1E
feparr T & s ATEi/STelTerl | drelai/siell 3R 3 el el H 916 & 37y
STeT T SN BT ST | 3R ARG &b HIH b SR ol T G+Rur fF o S
| 3D SCTRh, STt DT PBHT aTel &l & JfaRkerd TMial & foly, IgHed Tew el &
REIUT &, ST DT QST YT SfefTgfe] Humedt 37 Teb Urgy H T Sief bl yfel
3R AR ST H IR-AM Jr/arTar/eiaTerd FelfiiT IUART & foTq e J/arafere
STt &1 AUf weel 7€ Sot Ayt AT S & oy AR fonam e &1 g
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IR, 37 &1 ¥ oRY & fIfRr Tl § BRI Wed 9efid ax- & oy mearzd
T STTaT & RTERY Seolg=1—- AT § Siet Y i &l ST FebalT &

STeT IS T fIST 81 el TRATE & Hae, TREIU Ud g P3ct TeE b foTq Per

HET: QeI Xog PRI GRT IS AT &l
fera~or

STIACT (ATIITT UTeT 2013 W 2022) T AT THTT 2023 BT DI A TR SAR-TASTT Pl

frfRr=T TexTE AT A Pt Y w=AT . _
Hul | Pl BT P
ferseroT .
AT %
. e o If& RRTae
./ .
Pui i 0 2 0 2
>
T (to | % [to|%| |%|to| % [to| % |>4| % GfefrmEc| gfg frmee
4
2 4 2 4
19REsS | 230] 90[39.1(12}5.2] 3[1.3(10143.9 14| 6.1| 10| 4.3/105 125(45.65 54.35
2RISR 753(146(19.4169(9.2{38(5.0[22329.6(121/16.1(156{20.7[253  500[33.60| 66.40

PROJECTS UNDER PMEGP
481. SHRI KIRTI AZAD:
Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased

to state:
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(@) the number of projects sanctioned under the Prime Minister's Employment
Generation Programme (PMEGP) in the country since it's inception, State and
year-wise;

(b) the total number of applications sanctioned under PMEGP since it's
inception, State-wise, category-wise break up (individual, SHG, Institutions
registered under Societies Registration Act, 1860; Production Co-operative
Societies, and Charitable Trusts);

(c) whether applications of projects received under PMEGP have been
rejected for any reason;

(d) if so, the most common reasons for rejection, State and year-wise; and

(e) the details of applications sanctioned by the banks and margin money
released under the PMEGP in the country since it's inception, State and year-
wise?

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND
MEDIUM ENTERPRISES AND MINISTER OF STATE IN THE MINISTRY OF

LABOUR AND EMPLOYMENT. (SUSHRI SHOBHA KARANDLAJE):

(a): Details of state-wise and year-wise number of projects sanctioned under
Prime Minister's Employment Generation Programme (PMEGP)since inception
is given at enclosed Statement — I.

(b): Details of State-wise, category-wise break up of applications sanctioned
under PMEGP since inception is given at enclosed Statement — Il.

(c) and (d): The applications have been rejected/returned back under PMEGP

to the applicants due to various reasons which include discrepancies in:
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Detailed Project Report (Activity name, Project Cost mismatched);

455

Rural Certificate (village name is not mentioned or mismatched, Gram

Panchayat Stamp & Sign missing);

EDP Certificate (Institute name & Duration date is mismatched) &

Sanction Letter (Sanction letter date & Beneficiary name is mismatched,

sanction letter is without stamp and sign or invisible stamp) etc.

State- wise details of returned claims under PMEGP since Financial Year

2016-17 is given at enclosed Statement lll.

(e):

Details of state-wise and year-wise number of applications sanctioned by

the banks and margin money released under Prime Minister's Employment

Generation Programme(PMEGP) is given at enclosed Statement — IV

STATEMENT |

State-wise number of projects sanctioned under PMEGP scheme since inception i.e. 2008-09 to 2024-25 (as on 19.11.2024)

20
08 2009 | 2010 | 2011 | 2012 | 2013 | 2014 | 2015 | 2016 | 2017 | 2018 | 2019 | 2020 | 2021 | 2022 | 2023 | 202
-10 -11 -12 -13 -14 -15 -16 -17 -18 -19 -20 -21 -22 -23 -24 4-25
Sr.
09
No | State/UT
No. No. No. No. No. No. No. No. No. No. No. No. No. No. No.
No. ofiNo. of
of of of of of of of of of of of of of of of
Proje |Proje
Proje Proj Proj Proj Proj Proj Proj Proj Proj Proj Proj Proj Proj Proj |Proje
ct ct
ct ect ect ect ect ect ect ect ect ect ect ect ect ect ct
Andaman
1 54 132 183 204 216 224 161 119 195 218 229 93 155 162 121 135 14
Nicobar
Andhra 68 192
2 2995 | 2743 | 1672 | 1968 | 1453 937 642 | 1357 | 1527 | 2220 | 2188 | 1677 | 2477 | 3073 | 5577
Pradesh 9 3
3 | Arunacha 11 158 232 375 261 657 652 35 301 209 280 211 98 196 158 169 67
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| Pradesh 4
12 130
4 | Assam 2430 | 4756 | 5280 | 7336 | 8255 | 5015 | 3483 | 6028 | 2282 | 3737 | 2587 | 2939 | 3855 | 2596 | 2417
28 8
13 202
5 | Bihar 884 | 1428 | 4887 | 3150 | 3121 | 1639 | 2430 | 3234 | 2307 | 3303 | 2216 | 2192 | 2477 | 4459 | 6837
1 2
Chandiga
6 16 36 30 50 55 55 36 43 47 45 28 14 10 21 15 10 0
rh-UT
Chhattisg 58
7 464 | 1576 | 1510 | 1748 921 847 | 1277 | 1598 | 1463 | 3094 | 2810 | 2718 | 3020 | 2543 | 2379 922
arh 4
8 | Delhi 2 85 149 195 161 142 198 256 119 115 132 93 74 100 72 50 16
9 | Goa 0 89 133 155 46 79 78 91 90 50 78 90 58 87 66 68 19
27 106
10 | Gujarat 1331 1354 | 1863 | 1066 914 | 1289 | 1419 | 1386 | 1876 | 3500 | 3983 | 2854 | 4143 | 3071 | 3000
0 4
48
11 | Haryana 555 915 786 927 935 | 1175 | 1248 | 1377 | 1718 | 2165 | 2029 | 1740 | 1726 | 1559 | 1398 428
2
Himachal 31
12 485 961 809 916 | 1112 | 1244 | 1077 941 886 | 1399 | 1226 | 1208 | 1274 930 974 336
Pradesh 6
Jammu 68 2164 | 1202 | 1506 288
13 1782 | 1920 | 1920 | 2036 | 1855 | 1565 | 2207 | 1492 | 3753 | 7529 | 5355 | 8575
Kashmir 0 8 3 5 3
Jharkhan 49
14 353 | 1707 | 2372 | 2297 | 2612 | 1699 | 1839 | 1300 | 1111 | 1797 | 1544 | 1522 | 1714 | 1851 | 2101 242
d 8
Karnatak 12 137
15 1509 | 1871 1852 | 1251 | 2778 | 2431 | 2140 | 3575 | 2115 | 3657 | 3697 | 4437 | 5877 | 5618 | 4672
a 74 1
104
16 | Kerala 0 | 2162 | 1641 1629 | 1872 | 1505 | 1344 | 1369 | 1584 | 1347 | 2486 | 2438 | 2389 | 2789 | 3129 | 3389
1
Ladakh-
17 0 0 0 0 0 0 0 0 0 0 0 0 281 295 91 122 33
uTt
Lakshadwe
18 0 14 32 0 0 4 31 0 0 0 0 0 3 7 2 0 0
ep
Madhya 113 118 194 320 19
19 349 2462 | 2737 | 1979 1804 | 2526 | 2175 | 4854 | 8082 | 5957 | 5292 | 1360
Pradesh 8 0 3 1 40
Maharas 167 329 484 270 364 23
20 2186 | 3469 | 2497 3329 | 5642 | 4406 | 3104 | 4128 | 3625 | 2766 809
htra 5 6 1 5 0 25
12
21 Manipur 0 211 204 564 660 733 747 685 600 | 1291 1173 | 1556 1139 545 348 284
65
Meghalay 32
22 0 399 305 712 458 397 555 603 75 390 377 359 699 306 280 291
a 9
42
23 | Mizoram 0 156 380 418 517 777 817 | 1134 249 | 1123 760 810 650 412 401 185
5
24 | Nagaland 48 17 242 556 436 421 416 623 10 930 1208 | 1109 740 1241 469 517 498
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18
169 193 258 225 373 30
25 | Odisha 2146 | 2013 | 2876 2399 | 3070 | 2723 | 3171 | 4301 | 3880 | 2975 854
7 5 1 9 5 29
Puducher
26 48 73 216 72 54 43 58 65 | 66 44 76 64 44 66 25 30 23
ry
12
27 | Punjab 399 986 823 899 770 979 | 1153 966 1520 | 1801 1695 | 1650 | 1790 | 1564 | 1469 562
66
Rajastha 143 248 207 262 17
28 507 1280 | 1976 | 1988 1577 | 2359 | 3024 | 2772 | 2599 | 2037 | 1678 489
n 8 1 5 3 49
29 | Sikkim 10 60 78 64 49 66 16 110 | 27 37 55 79 57 85 57 132 58
Tamil 120 314 225 322 224 29
30 2268 | 2858 | 2463 4095 | 5185 | 5173 | 5188 | 5972 | 6140 | 6814 | 1556
Nadu 1 2 4 8 4 41
Telangan 66
31 0 0 0 0 0 0 604 660 1190 | 2051 | 2174 | 2025 | 2906 | 2540 | 2503 796
a 4
181 160 22
32 | Tripura 10 354 733 1307 787 642 1116 | 1179 963 842 958 703 588 256
2 4 97
Uttar 273 416 446 556 452 40 1259 | 1160 | 1168
33 4354 | 4891 | 4365 5432 | 5243 | 6118 | 9994 3367
Pradesh 3 1 2 9 9 74 4 1 9
Uttarakha 142 13
34 253 891 974 894 1236 | 1333 | 1136 1613 | 2181 1844 | 2249 | 1836 | 1803 | 1354 426
nd 6 45
West 389 719 567 580 663 35
35 3216 | 3397 | 1873 1366 | 2413 | 2222 | 2070 | 2305 | 2126 | 1919 573
Bengal 8 7 9 6 2 28
52
191 409 490 551 578 4816 | 4434 4839 | 7342 | 6665 | 7441 1032 | 8516 | 8911 | 2607
Grand Total 50493 91
66 18 64 35 84 8 0 8 7 3 5 19 7 8 6
2

State-wise, category-wise break up of applications sanctioned under

PMEGP scheme since inception i.e. 2008-09 to 2024-25 (as on 25.11.2024)

Sr.

No.

State/UT

Individual

SHG's/Institutions
registered under

Societies Registration

Total
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Act 1860/ Production
Cooperative Societies
and Charitable Trust
1 A & N Islands 2615 0 2615
Andhra
2
Pradesh 35081 37 35118
Arunachal
3
Pradesh 4169 4 4173
4 Assam 65514 18 65532
5 Bihar 46702 15 46717
6 Chattisgarh 29461 13 29474
7 Delhi 1959 0 1959
8 Goa 1276 1 1277
9 Gujarat* 34362 21 34383
10 | Haryana 21162 1 21163
Himachal
11
Pradesh 16092 2 16094
Jammu &
12
Kashmir 92288 0 92288
13 | Jharkhand 26520 39 26559
14 | Karnataka 50084 41 50125
15 | Kerala 31978 136 32114
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16 | Ladakh 822 0 822
17 | Lakshadweep 93 0 93

Madhya
18

Pradesh 48962 17 48979
19 | Maharashtra** 54404 39 54443
20 | Manipur 12005 0 12005
21 | Meghalaya 6507 28 6535
22 | Mizoram 9213 1 9214
23 | Nagaland 10484 5 10489
24 | Odisha 45595 49 45644
25 | Puducherry 1066 1 1067
26 | Punjab 20289 3 20292
27 | Rajasthan 32647 5 32652
28 | Sikkim 1040 0 1040
29 | TamilNadu 62394 328 62722
30 | Telangana 18110 3 18113
31 | Tripura 16145 6 16151

uTt
32

Chandigarh 511 0 511
33 | Uttar Pradesh 105171 5 105176
34 | Uttarakhand 22793 1 22794
35 | West Bengal 55745 475 56220
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983259 ‘ 1294 ‘ 984553 ‘

‘ Grand Total

*including Daman and Diu ** including Dadra and Nagar Haveli
Note: Assistance to SHG's, Institutions registered under Societies Registration
Act 1860, Production Cooperative Societies and Charitable Trust has been

discontinued since 13™ May, 2022.

Statement lli

State- wise details of returned claims under PMEGP since Financial
Year 2016-17 to 2024-25 (as on 19.11.2024)

Referred Back Claim ( DPR Related)

Sr. 2016- 2017- 2018- 2019- 2020- 2021- 2022- 2023- 2024- Grand
No. State/UT 17 18 19 20 21 22 23 24 25 Total
1 ANDAMAN NICOBAR 0 0 0 0 0 0 0 7 20 27
2 ANDHRA PRADESH 0 0 0 1 0 0 12 98 206 317
ARUNACHAL
3 PRADESH 0 1 0 0 0 0 1 3 2 7
4 ASSAM 3 15 3 6 8 0 9 15 79 138
5 BIHAR 2 0 1 2 6 0 43 491 1484 2029
6 CHHATTISGARH 1 0 0 2 2 17 61 92 92 267

DADRA NAGAR

7 HAVELI 0 0 0 0 0 0 0 0 1 1
8 DAMAN AND DIU 0 0 0 0 0 0 0 0 1 1
9 DELHI 0 1 0 0 2 0 0 0 3 6
10 GOA 0 0 0 0 0 0 0 2 10 12
11 GUJARAT 0 0 1 0 4 0 82 118 106 311
12 HARYANA 0 0 0 1 0 0 12 32 49 94
HIMACHAL

13 PRADESH 0 0 0 0 0 0 4 38 82 124
14 JAMMU KASHMIR 0 0 0 2 26 0 277 602 729 1636
15 JHARKHAND 0 1 0 0 5 0 1" 128 243 388
16 KARNATAKA 0 0 0 1 10 0 52 138 280 481
17 KERALA 0 0 1 1 4 0 16 123 193 338

18 LADAKH 0 0 0 0 0 0 5 6 26 37
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19 LAKSHADWEEP 0 0 0 0 0 0 0 0 1 1
20 MADHYA PRADESH 0 0 1 0 5 22 46 27 120 221
21 MAHARASHTRA 0 0 2 6 18 0 65 147 200 438
22 MANIPUR 0 1 0 0 2 0 3 4 20 30
23 MEGHALAYA 0 0 0 0 0 0 1 48 190 239
24 MIZORAM 0 0 0 0 1 0 0 1 4 6
25 NAGALAND 0 0 0 1 6 0 1 28 359 395
26 ODISHA 0 1 1 2 3 0 36 74 120 237
27 PUDUCHERRY 0 0 0 0 0 0 5 5 5 15
28 PUNJAB 2 2 2 5 5 0 11 30 119 176
29 RAJASTHAN 0 0 0 0 0 0 9 27 96 132
30 SIKKIM 0 0 0 0 0 0 0 15 33 48
31 TAMIL NADU 1 0 0 2 2 0 47 923 1586 2561
32 TELANGANA 0 0 0 0 3 0 15 400 633 1051
33 TRIPURA 1 0 0 0 0 0 3 21 14 39
34 UTTAR PRADESH 1 3 2 10 27 51 69 556 1187 1906
35 UTTARAKHAND 0 0 0 0 2 0 5 12 72 91
36 WEST BENGAL 0 0 1 1 2 0 9 24 39 76

Grand Total 1" 25 15 43 143 90 910 4235 8404 13876
Referred Back Claim ( Rural Certificate Related)

Sr. 2016- 2017- 2018- 2019- 2020- 2021- 2022- 2023- 2024- Grand
No. State/UT 17 18 19 20 21 22 23 24 25 Total
1 ANDAMAN NICOBAR 0 0 0 0 0 0 0 2 8 10
2 ANDHRA PRADESH 0 0 0 0 2 0 18 283 508 811

ARUNACHAL
0 1 1 1 0 0 5 5 11 24
3 PRADESH
4 ASSAM 9 18 6 5 15 0 21 73 200 347
5 BIHAR 0 0 1 0 1 0 19 228 456 705
6 CHHATTISGARH 0 0 0 3 2 5 48 111 111 280
7 DAMAN AND DIU 0 0 0 0 0 0 0 1 0 1
8 DELHI 0 0 0 0 0 0 0 0 2 2
9 GOA 0 0 0 0 0 0 0 5 7 12
10 GUJARAT 0 0 0 0 0 0 4 17 13 34
11 HARYANA 0 0 0 0 0 0 4 45 92 141
HIMACHAL
0 0 0 0 0 0 7 59 99 165
12 PRADESH
13 JAMMU KASHMIR 0 0 0 0 4 0 31 479 759 1273
14 JHARKHAND 1 0 0 1 1 0 7 34 79 123
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15 KARNATAKA 0 1 4 0 26 184 296 511
16 KERALA 0 1 1 0 17 267 263 550
17 LADAKH 0 0 1 0 7 7 16 31
18 LAKSHADWE